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BEFORE THE NATIONAL GREEN TRIBUNAL WESTERN ZONE
BENCH, PUNE

APPEAL NO. 50 (THC) OF 2018

IN THE MATTER OF:
Brackish Water Research Centre ... Appellant
//versus//
{ Regd.No.: 91971
0ate: 0.5 APRopor

Gujarat State Environment Impact

Assessment Authority and Ors. ... Respondents

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO. 5

I, Pankaj G. Pujara, Age: § F  years, working as an Advisor to M.D. of
the Respondent No. 5 having office at: P.O. Ranoli — 391350, District:

Vadodara, Gujarat on Solemn Affirmation state and submit as under:

1. I'say and submit that I have read the contents of Appeal and grounds taken
in the Appeal and being authorized by Authority Letter dated 30.06.2018
and being conversant with facts and circumstances related to the present
subject matter, I am filing present Additional Affidavit for the limited
purpose of bringing on record certain cardinal documents which would
have an important role in deciding the present Appeal.

The copy of the Authority letter dated 30.06.2018 is annexed herewith

and marked as an Annexure — I.

2. I'say and submit that the present Respondent has already filed its Affidavit
in Reply on .. °H~ Day of July, 2023. However, at the time of filing said

reply the Respondent was not having certain documents which goes to
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the very subject root of the matter and therefore, answering Respondent

was unable to produce those documents while filing said Affidavit in

Reply dated 1o Jo¥#/2023.

3. At the outset I say and submit that the Appellant has made completely
false and baseless accusations in the present Appeal without actually
verifying the true and correct facts and thereby has unnecessarily dragged
the present answering Respondent in this unwarranted ligation in the form
of this Appeal. Therefore, the present Appeal is required to be dismissed
with an exemplary cost so that this kind of unscrupulous litigants who
doesn’t come with clear conscious and with malafide motives can be
curbed. It rather seems that the present Appellant has filed this Appeal

with some ulterior motives to harass the answering Respondent.

4. I say and submit that the Environment Clearance Certificate which 1S a
subject matter of challenge before this Hon’ble Tribunal was granted
provisionally for a period of 7 years by GPCB for the setting up the
capacity expansion in Chlor — Alkali and Synthetic Organic Chemical
products and addition of new Synthetic Organic Chemical Products at
Plot no. 3, GIDC Dabhej, Taluka: Vagra, District: Bharuch in the existing
plant of the answering Respondent and thereafter, the answering
Respondent set up the plant in the phased manner as per Consent to
Establish and thereafter, the concerned authority, i.e., GPCB granted
Consolidated Consent to Operate the plant/s and same are valid up to

25.11.2026.

@ ’-"“ \/ The copy of Consent to Establish dated 09.08.2019 and Copies of

Consolidated Consent dated 16.11.2018, 03.01.2023 and Consolidated
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Consent for capacity expansion of Phosphoric Acid plant are annexed
herewith and marked as Annexure - IT and Annexure — III (Colly.)

respectively.

. Before submitting anything regarding the permissions as to Landfill Sites
/ Pits are concerned, I would like to briefly submit that how the answering
Respondent treats, stores and disposes the hazardous substance / waste
generated at their factory premises. I say and submit that after the
production of the caustic soda / Phosphoric Acid/ H202/ HH (non-
fertilizer grade) the water infused with the effluents and other impurities
are sent to the individual Effluent Treatment Plants (herein after referred
to as “ETP/s) connected with the various plants and machineries and
after treatment of the effluent water in said ETPs, treated water is then
collected in the centralized storage tank called as “lagoon” via
sedimentation tank for further disposal. I say and submit that all the solid
waste / Sludge / substance rests at the bottom of the said lagoon and
treated water is sent to deep Sea through the pipelines laid by the GACL
after undertaking due process and permissions from the concerned
authorities including GPCB. I say and submit that said pipelines have
been made with HDPE material and said material is made with the
corrosion free materials taking into consideration environmental effects
on the marine life as well as flora and fauna found in the ocean water and
/ or ocean bed. 1 say and submit that the answering Respondent has also
installed PH meter, TOC meter and TSS meter to measure impurities /
parameters like TOC, pH, TSS, etc; as prescribed by GPCB. Additionally
analysis of finally discharged treated effluent is being carried out on

monthly basis through GPCB recognized and NABL accredited agency,

&
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which includes more than 20 parameters including bioassay test before
discharging same into the deep Sea. 1 say and submit that the solid waste
which rests at the bottom part of the “lagoon” is sent to the SLFs

constructed by the answering Respondent in its factory premises.

- I'say and submit that currently there are 17 Secured Landfill Sites/Pits in

the factory premises of Respondent No.5 and out of these 17, only 7 Pits
are currently in use and 10 Pits have already been closed by the
Respondent No. 5 by intimating to the GPCB. I say and submit that all
the Secured Landfill Pits / Sites have been constructed after intimating
and by obtaining necessary permission / authorization / approval as per
the then prevailing Rules, Regulations and design duly recommended by
the NPC and thereafter, has constructed said SLFs. The answering
Respondent No.5 also gave prior intimation before it started using the
said TSDFs/ SLFs. The comprehensive details of the TSDFs/ SLFs Pits
which are currently in use as to when the said Pits were commissioned
and the authorization granted by GPCB for operation of the SLFs in the
factory premises of the answering Respondent No. 5 are shown in the
tabular format for brevity and convenience and is annexed herewith and

marked as Annexure — IV,

The copies of the various intimation letters addressed by the answering
Respondent to GPCB for seeking the Approval of SLF/s design, all the
intimation letters intimating closure of the SLF/s are annexed herewith
and marked as Anmexure - V (Colly.), Annexure - VI (Colly.)

respectively.
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7. I say and submit that the Gujarat Pollution Control Board (herein after

referred to as “GPCB”) had granted an initial authorization in Form — 2
on 20.03.1997 to GACL to operate a facility for Collection, Secured
Storage, Transport and Treatment of hazardous waste at F actory Premises
that was valid up to 30.06.1997. I say that said initial authorization was
extended / renewed from time to time by the GPCB vide several extension
Orders till 19.04.2006 under prevailing Rules and Regulation. I further
say and submit that from 2006 onwards GPCB had started granting
Consolidated Consent and Authorization i.e., CCA for operation of Plant
as well as SLFs/TSDFs. Therefore, the answering Respondent No. 5 i.e.,
GACL in 2006 had applied for said authorization by preferring
appropriate Application and GPCB was pleased to grant said permission
vide Consent Order No. 2124 of 01.05.2004, said permission was valid
up to 31.12.2008. I further say and submit that, as said permission was
expiring and therefore, the answering Respondent had applied for
Consolidated Consent and Authorization under Water (Prevention and
Control of Pollution) Act, 1974 vide Application dated 27.11.2009 and
GPCB was pleased to grant and extend the said permission vide Consent
Order No. AWH 36640 of 15.04.2010, said permission was valid up to
26.11.2014. T say and submit that said permission was extended till
26.11.2015 by the GPCB. Further, Respondent No. 5 GACL again
renewed said Consolidated Consent and Authorization by filing
appropriate Application and GPCB was pleased to grant and extend the
said consent under Water (Prevention and Control of Pollution) Act, 1974;
Air (Prevention and Control of Pollution) Act, 1981 and authorization
under Hazardous Waste Management and Transboundary Rules, 1989

vide Consent Order No. AWH-75728 dated 28.01.2016, the said
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permissions were valid up to 26.11.2021. I say and submit that as the
answering Respondent constructed 3 new SLFs within the Factory
Premises during the subsistence of the said above referred Consent Order
dated 03.03.2016. The answering Respondent applied for the
modification of the said Consent Order and GPCB was pleased to amend
the aforementioned Consent Order and thereby granted permission to
operation said three new SLFs as well vide amended Order dated
23.03.2021 bearing no. 586448. I say and submit that said permission was
again amended as two new SLFs were became operational by passing an
appropriate Order. I say and submit that as the Consolidated Consent and
Authorization (herein after referred to as “CC & A”) was expiring the
answering Respondent again made an Application dated 07.10.2021 to
further extend the CC & A to the GPCP. The GPCB was pleased to extend
the said CC & A further up to 25.11.2026 and said CC & A was further
amended by the GPCB by passing an appropriate Order on an Application
dated 05.05.2022 filed by the Answering Respondent.

The copies of all the above referred permissions are annexed herewith
and marked as Annexure - VII (Colly.) and copy of EIA Notification

dated 14.09.2006 is annexed herewith and marked as Annexure — VIIL.

. I say and submit that therefore, all the SLFs/ TSDFs are constructed and
are being used/ operated by the answering Respondents after taking
aforementioned permissions adhering to prevailing Law and Rules that
were applicable at that relevant point of time and after considering all
aspects the EC as well as Consents have been granted and extended from
time to time as stated herein above. I further say and submit that, all the

landfill cells/ TSDFs/ SLFs have been constructed by following GPCB’s
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guidelines by following all the scientific criteria’s and therefore, GPCB
has approved said landfill cells / SLFs. I say and submit that as landfill
cells/ TSDFs/ SLFs have been setup by following and adhering all the
Guidelines, and prevailing Rules and Regulations and hazardous waste
stored in landfill cells/ TSDFs/ SLFs is being managed and monitored by
taking utmost care so that it does not pollute air, land and water in and
around the factory premises of the answering Respondent. Therefore, |
say and submit that the hazardous waste stored in landfill cells/ TSDF s/
SLFs constructed and maintained by the answering Respondent is not
required to be removed from the factory premises. Therefore, the
allegations that the Respondent has not approved the design of the SLFs
/ TSDFs, has not obtained necessary permission as per the Law are bald
and baseless and made with malice. Therefore, the contentions qua
permissions not being obtained for setting up of SLFs/ TSDFs in the
factory premises are not tenable in the eyes of Law and required to be

rejected in toto.

- I'say and submit that the answering Respondent has diligently informed
the concerned Authority i.e., GPCB/CPCB for their approval for closure
of certain SLFs/TSDFs as and when they reached to their maximum
capacity and were no longer under operation and / or use by the answering
Respondent. Therefore, the answering Respondent has also intimated as
and when SLFs became full for obtaining necessary permissions /
approvals that are required from GPCB for closing the SLFs/ TSDFs and

said approvals have been given by the GPCB.
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10.In furtherance of the what has been stated in the para 5 of the present
Affidavit, T say and submit that even after SLFs have been closed by
taking approval of the GPCB, the answering Respondent keeps periodical
checks and balances by taking into consideration ground water

monitoring through randomly selected borewell on periodic intervals.

11.I say and submit that the officers of the concerned authority i.e., GPCB
have visited the plant and TSDFs / STFs situated within the factory
premises periodically to check functionalities of Environment
Management System which may include how the hazardous waste /
substances are being managed, treated, stored and disposed at the factory
premises by the answering Respondent herein. The GPCB has never
objected leave apart showed any concerns regarding the treatment,
storage and disposal of the hazardous substance by the answering
Respondent at their factory premises. I say and submit that answering
Respondent has maintained a chart showing as to when the officials of
GPCB have visited the factory premises for conducting periodical
surveys. I say and submit the answering Respondent has followed every
Guidelines issued by the GPCB as well as Rules and Regulations issued
by Government of India for the purpose of treatment, storage and disposal
of the hazardous waste generate at the F actory Premises and if any lacuna
is found to be there then the answering Respondent is ready and willing
to correct the said lacuna or oversight in maintaining, treatment, storage

and disposal of the hazardous waste / substances.

The copies of random visit notices issued by GPCB to the answering

Respondent are annexed herewith and marked as an Annexure — IX

e

(Colly.).
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12.1 say and submit that the incinerator facility which was available in the

factory premises of the answering Respondent was used by the answering
Respondent till the year 2017 and thereafter, said incinerator facility was
closed in the year, 2018 due to high maintenance and operation cost of
the same by intimating to the GPCB by issuing Letter dated 06.08.2018.

The copy of Letter dated 06.08.2018 issued by the answering Respondent

to the GPCB is annexed herewith and marked as an Annexure — X.

13. I say and submit that the Original Permission / Consent for the purpose

of discharge of effluent water from the industrial plant situated at Dahe;j,
Bharuch was granted vide Consent Order no. 11758 dated 07.12.1996 by
the GPCB. I say and submit that said permission was valid up to
31.03.1997. Thereafter said permission has been renewed by the GPCB
from time to time. I say and submit that from 2004, the GPCB has started
giving Consolidated Consent and Authorization for operation of plant as
well as SLFs as more particularly mentioned in the para 7 of the present
Affidavit. T further say and submit that as per condition no. 5 of the
aforementioned permission the answering Respondent was required to
maintain effluent water after treatment in STPs is required to meet the
standard / permissible limits as mentioned in condition. I further say the
answering Respondent is required to carry out various tests including Bio-
Assay Test periodically as per the said Condition. I say and submit that
the purpose of the Bio-Assay Test is to determine the 90 % Survival rate
of fish into the effluent water for 96 hours. Therefore, answering
Respondent has carried out such Bio-Assay Test on periodical basis
which has turned out to be within permissible limits / satisfactory every

time. I say and submit that only treated effluent water met with the
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permissible limit as mentioned in the said Condition No. 4 could be
discharged into the sea / ocean into the location mentioned in the
Condition No. 6 of the said Consent Order. | say and submit that as per
the above referred conditions the answering Respondent has carried out
above referred tests from the State Board recognized independent
laboratories. I say and submit that the said laboratories have collected
sample form the “lagoon” maintained by the answering Respondent. I say
that after testing by said laboratories the treated effluent water has always
remained well with the permissible limits / parameters as mentioned in
said Condition/s and only thereafter, the answering Respondent has

discharged the treated effluent water into the sea / ocean.

The Copy of the Original Consent Order dated 07.12.1996 given by
GPCB and the Copies of periodical Bio- Assay tests carried out by the
answering Respondent are annexed herewith and marked as an Annexure

- XI and Annexure - XII (Colly.) respectively.

14. In terms of the issue raised about the recategorization of the Project in

the Ground — C, I say and submit that the Categorization of the industries
is provided under the EIA Notification dated 14.09.2006 issued by
Ministry of Environment and Forests, wherein certain Industries are
categorized into Category — A and Category — B which requires prior
Environmental Clearance. I say and submit that as per Section 4 of said
Notification, the Activities / Projects which are categorized into Category
— A are required to take prior Environment Clearance from Central
Government, more particularly Ministry of Environment and Forests and
Climate Change (herein referred as MoEF & CC) and the Activities /

Projects which are categorized into Category — B are required to take prior
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Environment Clearance from State Level Environment Impact
Assessment Authority. I say and submit that, the activities carried out by
the answering Respondent are of production of Chloro- alkali products
[Activity 4(d)] and Synthetic Organic Chemicals [Activity 5(f)] and the
plant/ industry of the answering Respondent is located into Notified
Industrial Estate of Dahej as per the Notification dated 09.06.2009 1ssued
by Gujarat Petrochemical and Petroleum Investment Region (GPCPSIR)
and therefore, the activities carries out by the answering Respondent falls
within the Category — B. I say and submit that, as per Schedule annexed
to the EIA Notification, 2006, chemical fertilizer manufacturing
industries / projects are classified into Category — A and therefore,
Environment Clearance was required to be obtained from MOoEF&CC. 1
further say and submit that, in the year 2016 the answering Respondent
sought permission for expansion of the production capacity of the Caustic
Soda, Phosphoric Acid and Hydrogen Peroxide Plants and New
Chloromethane, Chlorotoluene, Hydrazine Hydrate and MCA plants
situated in GIDC, Dahej and therefore, applied to MoEF&CC for
Environmental Clearance due to possible end use of Phosphoric Acid for
fertilizer applications. However, it was decided by the Management of the
answering Respondent that they would manufacture only non-fertilizer
grade Phosphoric Acid and therefore requested to Secretary of Expert
Appraisal Committee, MoEF&CC, New Delhi for transferring the
Application to State Level Expert Appraisal Committee, Gujarat as
according to EIA Notification, this particular Project / Activities would
fall within Category — B. 1 say and submit that, an Affidavit cum
Undertaking dated 14.09.2016 was also filed before State Level Expert

Appraisal Committee, Gujarat. [ say and submit that the SEAC permitted.

11
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such amendment by adding a specific condition into the EC after taking
into consideration the aforementioned Undertaking and appreciating all
the facts. Therefore, issue raised by the Appellant that such
recategorization was permitted by SEAC without assessing the fact that
there would be no way to monitor the compliance of such Undertaking /
Condition and therefore recategorization could not have been allowed as
it amounts to bypassing the Appraisal process provided under EIA, 2006

is completely unjustified and hence, not tenable in the eyes of Law.

The copy of Application dated 04.05.2016 for transfer of Application for
prior Environmental Clearance for proposed capacity expansion of the
current plant from MoEF&CC to State Level Environment Impact
Assessment Authority and the copy of Undertaking dated 14.09.2006
filed before State Level Appraisal Committee by GACL / answering
Respondent are annexed herewith and marked as Annexure - XIII and

Annexure - XIV respectively.

15. In terms of the issue raised in the Ground — D of the Appeal regarding

the exceeding COD parameters by the Appellant herein, I say and submit
that the issue is raised by the Appellant under the misunderstanding of the
COD parameters shown in the Table 2-41 on the page no. 87 of the Draft
EIA Report. I say and submit that said Table provides the details about
Stoichiometrically combined characteristics of ETPs connected with the
various plants including Phosphoric Acid Plant, Hydrogen Peroxide
Plant, Caustic Soda Plant etc. regarding effluent quantity, COD, BOD,
TDS, SS in the treated effluent water by the ETPs individually that are
connected with the aforementioned plants as well as combined

characteristics of above referred parameters along with the maximum
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permissible limits set up by the GPCB for final discharge of treated
effluent water into deep sea. I say and submit that GPCB has set up the
upper limit on each of these parameters on the combined characteristics
of the treated effluent water received from each of the ETPs connected
with the various plants into the “Lagoon ” as mentioned herein above and
more particularly in the Draft EIA Report of May, 2017. I say and submit
that the Appellant herein has some misunderstanding of the said
parameters mentioned in the said table 2-41 and permissible limit allowed
by the GPCB and has taken under consideration and compared the value
of the COD level of the Phosphoric Plant and compared it with the
maximum permissible limit set up by the GPCB and has raised this
ground. However, in this regard I say and submit as a cost of repetition
that all the treated effluent water collected from each ETP$ are stored into
the centralized tank called as “lagoon” as mentioned in the para no. 05
of this additional Affidavit. T further say and submit that after treated
effluent water gets collected into the “/agoon ” said treated effluent water
further gets diluted as it stores treated effluent water from all the plants
(as mentioned in the said table 2-41), therefore, again the said
aforementioned parameters including COD are measured by the
answering Respondent from the outlet of the “lagoon” and said values are
mentioned in column no. 12 of the said table and if said values are
compared with the maximum permissible limit set by the GPCB in last
column of the said table then the values of the all the parameters including
COD are well within the maximum permissible limit set by the GPCB. I
say and submit that only treated effluent water met with the said
permissible limits is discharged at the permissible location in the deep

Sea. I further say and submit that as stated in the para no. 11 of the
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foregoing Affidavit that GPCB officers have conducted the random visits
to check the adherence of the environmental guidelines by the answering
Respondent in said visits COD limit was found to be exceeding the
parameters twice, once when sample collected on 16.02.2016 and once
again when sample was collected on 19.05.2021 by the GPCB officers.
In furtherance of that the GPCB had issued Show Cause Notices dated
18.05.2016 and 06.08.2021 (herein after referred to as SCNs) and to said
SCNs the answering Respondent has given explanation vide replies dated
31.05.2016 and 30.09.2021 respectively. I say and submit that the
answering Respondent has annexed various Effluent Sample Analysis
Reports conducted periodically through government approved laboratory
vide Annexure — X (Colly.) which also COD test results and said results
shows COD parameters well within the permissible limits approved by
the GPCB.

The copies of the both the Show Cause Notices and replies given by the
answering Respondent to the same are annexed herewith and marked as

Annexure - XV (Colly.).

16. In furtherance of the above para, 1 say and submit that the answering

Respondent has well established Quality Check Department which
conducts analysis of the Treated Effluent Water by collecting samples at
every 6 hours from final treated lagoon water and the answering
Respondent carries out the analysis of the final treated lagoon water by
the MoEF&CC approved third party laboratory every regular intervals
and said analysis reports have been annexed herewith this Affidavit as

Annexure - XII (Colly.).
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17.1 say and submit that the answering Respondent has taken every possible
effort, steps and precautions for adheres to every Rules, Regulations and
norms framed by the all the concerned state instrumentalities in terms of
the environment protection strictly and same efforts shall be put in by the

answering Respondent in future for the conservation and protection of the

environment,

18.In light of above facts and circumstances the Appeal filed by the
Appellant is required to be dismissed being merits less in toto along with
the exemplary cost so that this kind of false, frivolous and unwarranted

cases can be curbed in the future.

Solemnly affirmed at , Gujarat on this day of

‘—’/,/D;gl;l’t’_

April, 2025.

Sworn Befor me By. 8¢,

Solemnaly Affirmed / decbared
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ANNEXURE-- 1
" Z 2 ' Gujarat Alkalies and Chemicals Limited 1
GaéL

(Promoted by Govt. o Gujars)
Regd. Ofice & Werks : P 0. Patrochemicais - 361 345, Dist. Vadodara (Gujarat) HIOMA
Phone :+91-265-2232681, 3061200, 6540469 Fax : +91-265-2232130
A o R Wobslte : www.gack.com G NG : L24110G.1973PLC002247

AUTHORITY LETTER

I, P. K. Gera, IAS, Managing Director of Gujarat Alkalies and Chsmicals Ltd.
(the Company' / ‘GACL’) do hereby authorize and empower Mr. Pankaj G
Pujara, Executive Director (CPP) & Head-PMO of our Company, to represent the
Company, before the Hon'ble National Green Tribunal, Pune and / or in any other
Court having proper Jurisdiction, to depose, to make declarations, to execute
and/or to sign Plaint, Pestition, Affidavits, verifications, Undertakings, Replies,
Statements and to do such acts on behalf of our Company as may be necessary
to proceed at Hon'ble National Green Tribunal in respect of Appeal filed by
Brackish Water Research Centre. The signature of Mr. Pankaj G Pujare,
Executive Director (CPP) & Head-PMO is attested by me here under.

e

———

Panka, G-Fula

t

—Exacutive Director
(CPP) & Head-PMO
For Gujarat Alkailes and Chemicals Ltd.
" “FK.Gera]IAS
&\amgmg Director
Place : Vadodara.

Date : 30" June, 2018

‘ Dahaj Gomplex : P O. Dahof - 302130, Tal. Vagra, Dist. Bharuch (Bufarat) INDIA.
Phoas ; +01-2641-258315/8/7, Fax: +91-2641-266220,
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ANNEXURE -1I ~

17

= GUJARAT POLLUT!ON CONTROL BOARD
- PARYAVARAN BHAVAN
—_—— ector-10-A, Gandhinagar 382 010
ST 153 Phone : (079) 23222425
h\| /4 (079) 23232152
" GPCB Fax : (079) 23232158
Website : www.gpcb.gov.in
BY.RP.AD
NO: GPCB/BRCH-B/CCA-398(17)/ID-15130/
) To,
Mys. GUIARAT ALKALIES & CHEMICALS LTD
PLOT NO: 3,
P.0. DAHEJ-392130,
‘TAL: VAGRA,
DIST: BHARUCH.

SUB: - Amendment to Conseat to Establisk (CTE) under Section 25 of Water Act 1974 and Section 21
of Air Act 1981,

REF:- 1) Previously issued CTE vide letter No: GPCB/CE/BRCH/NOC-07/1D-15130/65467 dated
15/12/2010 under various Environmental Acts/Rules.
2) Previously issued CTE vide letter no: GPCB/CE/BRCH/NOC-14/ID-15130/65474 dated
15/12/2010 under various Environmental Acts/Rules.
3) Previously issued CTE vide letter no: GPCB/CE/BRCH-B/CCA-398(11)/ID-15130/109065
dated 02/04/2012 under various Esivironmental Acts/Rules.
4) Previously issued CTE Amendment vide letter no: GPCB/BRCH-B-CCA-398(11)1D-
15130/123127 dated 01/09/2012 under various Environmental Acts/Rules.
5) Previously issued CTE Amendment vide letter no: GPCB/CE/BRCH-B/CCA-398(11/ID-
15130/123746 dated 06/09/2012 under various Environmental Acts/Rules.
6) Previously issued CTE Amendment vide letter no: GPCB/BRCH-B-CCA-398(11)1D-
15130/133346 dated 24/12/2012 under various Environmental Acts/Rules.
7) Previously issued CTE Amendment vide letter no: GPCB/BRCH-B-CCA-398(15)/1D-
15130/332649 dated 10/11/2015 under various Eavironmental Acts/Rules.
8) Previously issued CTE Amendment vide letter no: GPCB/BRCH-B/CCA-398(17)/ID-
15130/356409 dated 18/05/2016 under various Environmental Acts/Rules.
9) Previously issued CTE Amendment vide letter no: GPCB/BRCH-B/CCA-398(17)/ID-
15130/440162 dated 01/01/2018 under various Environmental Acts/Rules.
10) Previously issued CCA vide letter no: GPCB/BRCH-B/CCA-398(17)/ID-15130/356409
dated 03/02/2016 under various Environmental Acts/Rules.
11) Your application Inward ID No: 129501 dated: 01/12/2017.

Sir,

D
This has referencesto the CTE Amendment issued vide letter no: GPCB/BRCH-B/CCA-
398(17Y1D- ISIBOIMO{‘G’Z dated: 01/01/2018 under the provisions of the various Environmental Act/
Rules, which stands a{nfé’hded as under.

"
Without p&judice to the powers of this Board under the Water (Prevention and Control of

Pollution} Acé;@?t{, the Air Act-1981 and the Environment (Protection) Act-1986 and without reducing
% N
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your responsibilities under the said Acts in any way, this is to inform you that this Board grants Consent
to Establish (CTE) for expansion in capacity of H;0; plant (from 2493 MT/Month to 3693 MT/Month) by
M/s. GUTARAT ALKALIES & CHEMICALS LTD at PLOT NO: 3, P.O. DAHEJ-392130, TAL:

VAGRA, DIST:- BHARUCH for the manufacturing of the following items.

L. NAME OF THE PRODUCTS ALONG WITH QUANTITY:-

Condition no: | {of the CTE Amendment dated: 01/01/2018) stands amended and shall be read as

under,

Sr. |Name of Products Quantity (MT/Month)

No. Existing Proposed Total

1. | Phosphoric Acid (100% P,0js basis) 1725 0 1725
Or Or Or
Phosphoric Acid (85% H;PO, basis ) 2790 2790

2. | High Boiling Material 6 0 6

3. | Caustic Soda (100%) Lye/ Prill/Flakes) 23550 0 2355¢

4, | Chlorin Gas 20784 0 20784

5. | Hydrochloric Acid (100%) 7260 0 7260

6. |Hydrogen Gas 695.1 0 695.1

7. | Sodium Hypo Chlorite (100%) 1019 ] 1019

8. |78%-80% Dilute Sulphuric Acid 589 0 589

9. | Gypsum 780 0 780

10. |Power 70578160 0 70578160

KWH/Month KWH/Month

11. |Poly Aluminium Chloride (18%) 3750 0 3750 .

12. |Poly Aluminium Chioride (30%6) 1680 0 1080

12. [ Anhydrous aluminum Chloride 2160 0 2160
(Grenules/Powder)

13. [Sodium Hypo Chlorite (10% -13% Cl; 755 0 755
basis) o

14, Non-ferrg@“élum 6 0 6

15, Stabli,zg‘le’aching Powder (SBP) 1250 0 1250

16. Soggx‘r’h Chilorate (Solid) 1860 0 1860
op Or Or

_[38odium Chlorate (solution) 3400 3400
195 | Hydrogen Peroxide (100%) 2493 1200 3693
@" Page 20f6
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Website : www.gpcb.gov.in
SUBJECT TQ THE FOLLOWING ADDITIONAL SPECIFIC CONDPITIONS:-
Applicant shall strictly comply/fulfill with all the conditions stipulated by competent authority in
the order of Environmental Clearance issued vide letter no. F. NO, J-11011/810/2008-IA-IT (1)
‘dated: 13/04/2009 & Eavironmental Clearance Amendment issued vide letter no.
SEIAA/GUNEC/4(d) & 5(£)/900/2017 dated 29/05/2017. '
CONDITIONS UNDER WATER ACT:-

The quantity of total water consumption shall not exceed 13576.03 KL/day (Existing: 12231.03

KL/day + Proposed: 1345 KL/day) (Break up as below).

e) Domestic— 435.33 KL/day. (Existing: 410.33 KL/day + Proposed: 25 KL/day)
b) Industrial ~13140.7 KL/day. (Existing: 11820.7 KL/day + Proposed: 1320 KL/day)

The quantity of total waste water generation shall not exceed 5556.2 KL/day (Existing: 52062

KL/day + Proposed: 350 KL/day) (Break up as below)
a) Domestic. — 229.8 KL/ day. (Existing: 209.8 KL/day + Proposed: 20 KL/day)
b)  Industrial — 5326.4 KL/day. (Existing: 4996.4 KL/day + Proposed: 330 KL/day)

The quantity of the industrial effluent from the manufacturing process and other ancillary industrial
operations shall be 53264 KL/day and the quantity of domestic waste water (sewage) shall not
exceed 229.8 KL/day.

5326.4 KL/day of industrial effluent shall be treated in ETP, after treatment it shall be sent for
disposal into the sea as mentioned in condition no. 3.6.

35 The quality of treated effluent shall conform to the following standards prior to disposal into the sea.
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PARAMETERS PERMISSIBLE LIMIT
H 6109
Temperature Shall not exceed more than 5° C above ambient waler
temperature
Total Suspended Solids 100 mg/l
Oil and Grease 10 mg/I
Phenolic Compounds 5 mg/l
Cyanides 0.2 mp/l
| Fluoride 1S mg/t
Sulphides 5 mg/l
Ammonical Nitrogen 50 mg/l
Total Kjeldah! Nitrogen (TKN) 50 my/t
Nitrate- Nitrogen G 50 mg/l
Total Res. Chlorine ¢y 1 mg/l
Arsenic AV 0.2 mg/t
Trivalent Chromipm 2 mg/l
Hexavelent Chtomium 0.1 mg/l
| Copper ___+ 3mg/l
|Lead & 0.1 mg/l
N Page30f6
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Mercury 0.01 mg/l
Nickel 3Im
Zinc 15 mg/t
Cadmium 0.05 mg/t
BOD ( 3 days at 27° C) 100 mg/l
COobD 250 mg/l
Selenium 0.05 mg/l
Vanadium 0.2 mg/
Manganese 2 mp/l
Jron I mg/l
Bio-assay test 90 % Survival of fish after 96 hours in 100 % effluent.
3.6  The effluent conforming to the above standards shall be discharged into sea through a 400 m OD
HDPE submarine pipeline having well designed diffuser system at a point Lat 21°38°32.76° N
and 72°31°1.571° E as suggested by NIO.
17  Generated domestic waste water shall be treated in STP to conform the following standards,
which shall be utilized on land for irrigation/plantation exclusively within premises.
PARAMETERS GPCB NORMS
pH 6.5 TO9.0
Total Suspended Solids <50 mg/l
Fecal Coliform (Most
probable number per 100 <1000 MPN/100 ml
mililiter, MPN/100ml)
BOD (5 days at 20°C) 30 mgyl
4. CONDITIONS UNDER AIR ACT:-
41 The Process emission through various additional stacks/ vents of reactors, process, vessel shall
conform to the following standards:
SR | Stack Attached to Height | APCM Parameter | Pemissible
No (M) Limit
{ | Dissolution Section | Scrubber of | 14 Water and Caustic | HCL 20 mg/Nm’
PA plant Scrubbing HF 6 mg/ Nm’
Gy CL, 9 mg/ Nm’
2 | Liquid-Liquid conffitt Section-2 | 14 Chiller and Water | HCL 20 mg/ Nm®
Scrubber PA Pladt Scrubbing CL, 9 mg/ Nm®
3 | HCL Synthesis?Unit A Scrubber | 30 Water Scrubbing | HCL 20 mg/ Nm’
of Caustic Soda Plant CL, 9 mg/ Nm’*
4 | HCL Synihesis Unit B Scrubber | 30 Water Scrubbing | HCL 20 mg/Nm’
of Caustic Soda Plant CL, 9 mg/ Nm’
N
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5 | HCL Synthesis Unit C Sorubber | 30 Water Scrubbing | HCL 20 mg/ Nm
of Caustic Soda Plant CL, 9 mg/ N
6 | HCL Synthesis Unit D Scrubber | 30 Water Scrubbing | HCL 20 mg/ Nm
of Caustic Soda Plant CL; 9 mg/ Nm®
7 | Waste Air Dechlorination Unit-1 | 30 Three stage Water | HCL 20 mg/ Nm
Scrubber of Caustic Soda Plant Scrubbing CL; 9 mg/ Nm’
8 | Waste Air Dechlorination Unit-2 | 30 Three stage Water | HCL 20 mg/ Nlp:
Scrubber of Caustic Soda Plant Scrubbing CL, 9 mg/ Nm’
9 PAC reactor gas Scrubber-1 15.5 Caustic Scrubbing | HCL 20 mg/ Nm’
CL, 9 mg/ Nm’
10 | PAC reactor gas Scrubber-11 15.5 Caustic Scrubbing | HCL 20 mg/ Nm
' CL, 9 mg/ Nm’*
11 | Solvent Recovery H,0,(Part-1) 32 Chiller, Demister, | HCL 20 mg/ Nm
Aciivated Carbon, | CL» 9 mg/ Nm®
12 | Scrubber for reactor gases of AAC | 20 Water and Caustic | HCL 20 mg/ Nm
Plant Scrubbing CL, 9 mg/ Nm’
13 | Scrubber for reactor gases of AAC | 20 Water Scrubbing | HCL 20 mg/ Nm’
Plant CL, 9 mg/ Nm®
14 | HCL Synthesis onit E Scrubber of | 30 Water Scrubbing | HCL 20 mg/ 'Nm
Caustic Soda Pant CL; 9 mg/ Nm®
15 | Solvent Recovery Hy0; (Part-1) 32 Chiller, Demister, | HC 15 mg/ Nm’
Activated Carbon,
16 | Scrubber A for reactor gases of | 17 Caustic Scrubbing | CL, 9 mg/ Nm’
SBP Plant
17 | Scrubber B for rea%taf gases of | 17 Caustic Scrubbing | CL, 9 mg/ Nm’
SBP Plant
18 | Scrubber C fc{gs:reactor gases of | 17 Caustic Scrubbing | CL; 9 mg/ Nov’
SBP Plant %\
19 | Depleted aitsfrom solvent 32 Activated carbon | HC 15 mg/ Nm’
recoveryudit in H,O, plant adsorption
K7
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s. All other conditions of CTE Amendment issued vide letter no: GPCB/BRCH-B/CCA-398(17)/ID-
15130/440162 dated 01/01/2018 & subsequent amendments shall remain unchanged.

6. All other conditions of CCA issued vide letter no: GPCB/BRCH-B-CCA-398(i6)1D-
15130/347414 dated: 03/02/2016 under various Environmental Acts/Rules shall remain

unchanged.
For and on behalf of
Gujarat Pollutiqn Control Board
iﬂl‘ M ’JABgNI)
Sr. Environmental Engineer
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ANNEXURE - I1I (C()l?liy.-)wi.3

GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN
‘ Sector-10-A, Gandhinagar 382 010

. . 4
=T 1 - Phone : (079) 23222425
A\ | /4 (079) 23232152
GPCB Fax : (079)23232156

Website : www.gpcb.gov.in

By R.P.A.D
NO: GPCB/BRCH-B/CCA-398(19/1D-15130/

M/s. GUJARAT ALKALIES & CHEMICALS LTD
PLOT NO: 3, P.O. DAHEJ.392130,
TAL: VAGRA, DIST: BHARUCH,

SUB: Amendment to Consolidated consent and Authorization-(CC&A) under various Environmental
Acts/Rules.

1) Previously issued CC&A vide letter no: GRCB-BRCH-B-CCA-398(16)/ID-15130/3474 14 dated:
02/03/2016 under various Environmental Acts/Rules.

2) Previously issued CC&A Amendmént vide letter no: GPCB-BRCH-B-CCA-398(1 7)/1D-
15130/375054 dated: 07/11/2016 under various Environmental Acts/Rules.

3) Previously issued CC&A Amendment vide letter mno: GPCB-BRCH-B-CCA-398(17)/1D-
15130/419479 dated: 04/08/2017 under various Environmental Acts/Rules.

4) Your applicatien for CCA Amendment Inward no: 141111 dated: 18/07/2018.

REF:

Sir, :

This has reference to the CCA & CCA Amendment issued vide lelter no: GPCR-
BRCH-B-CCA-398(16)/1D-15130/347414  dated: 02/03/2016 & GPCB-BRCH-B-CLCA-
398(17)/ED-15130/375054 dated: 07/11/2016 & GPCB-BRCH-B-CCA-398(1 7)/1D-15130/4 19479
dated: 04/08/2017 and subsequent amendment under the provisions of the various Environmentl
Act/ Rules, and for operation of 02 Nos of captive SLF Pits i.c. Pit no XV & XV (SEF PHoo. 13
& 16} within premises which is a part of phase wise development of captive SLI Pits. which stunds
amended as under.

1. NAME OF THE PRODUCTS ALONG WITH QUANTITY:-
.Condition no: 1 (of the CCA Amendment dated: 04/08/2017) stands amended and shall be read as
under, .
The consent under Water Act 1974 shall be valid up to 26/1 1/2021. The consent under Air Act-
1981, Authorization under Environment {Protection) Act-1986 shall be valid up to 26/11/2021 to
operate industrial plant for manufacture of the following products:-

Sr. No. | Name of Products Quantity (MT/Month)
1. Phosphoric Acid {(100% P,0; basis) 1725
Or Or
Phospharic Acid (85% H;PO, basis ) 2790 K
2. High'Boiling Material 6
3. Celstic Soda (100%) Lye/ Prill/Flakes) 23550
4. A'Ghlorin Gas 20784
5.\ Hydrochloric Acid (100%) 7260 1
6. v _|Hydrogen Gas 695.1 g
> Sodium Hypo Chlorite (100%) 1019 ;
8. 78%-80% Dilute Sulphuric Acid 589
g;:\ 9, Gypsum 780
e
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34

3.5

10. Power 70578160 KWH/Month

11. Poly Aluminium Chloride {18%) 3750

12. Poly Aluminium Chloride (30%) 2100

12. Anhydrous aluminum Chloride 2500
(Grenules/Powder)

13, Sodium Hypo Chlorite (10% -13% Cl, basis) | 755

i4. Non-ferrous alumn 6

15. Stable Bleaching Powder (SBP) 1250

16. Sodium Chlorate (Solid) 1860
Or Or

Sodium Chlorate (solution) 3400
19. Hydrogen Peroxide (100%) 5693

SUBJECT TO THE FOLLOWING ADDITIONAL SPECIFIC CONDITIONS:-

Applicant shall strictly comply/fulfill with all the conditions stipulated by competent authority in
the order of Environmental Clearance issued vide letter no, F. NO. J-11011/810/2008-1A-1I [4);
dated: 13/04/2009 & Environmental Clearance Amendment issued vide letter no.
SEIAA/GUITEC/4(d) & 5()/900/2017 dated 29/09/2017.

CONDITIONS UNDER WATER ACT:-

Condition no: 3.1 (of the CCA dated: 02/03/2016) stands amended and shall be read as under,

The quantity of total water consumption shall not exceed 13576.03 Kl./day (Break up as below).

8)  Domestic~ 43533 KL/day '

b) Industrial -13140.7 KLl/day

Condition no: 2 (of the CCA Amendment dated: 07/11/2016) stands amended and shall be read as
under,

The quantity of total waste water generation shall not exceed 5556.2 KL/day (Break up as below)

a) Dowmestic.— 229.8 KL/ day . . ;

b) . Industrial - 3326.4 KL/day

Condition no: 3.3 (of the CCA dated: 02/03/2016) stands amended and shall be read as under.

The quantity of the industrial effluent from the manufacturing process and other ancillary industriad
operations shall be 5326.4 KL/day and the quantity of domestic waste water (sewage} shall not exceed
229.8 KL/day.

5326.4 KL/day ofjr'idustrial effluent shall be treated in ETP, after treatment it shall be sent for disposal
into the sea asfinentioned in condition no. 3.6, '

Condition ,Qb,»e\ﬂ.:! (of the CCA dated: 02/03/2016) stands amended and shall be read as under,
The qua‘lli}y%f treated effluent shall conform to the following standards prior to disposal into the sea.
PARAMETERS PERMISSIBLE LIMIT
pH o 6109 i
Tg;jm'emture Shall not exceed more than 5° C above ambient water |
) temperature
| -Total Suspended Solids 100 mg/l i

Page 20’7
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QOil and Grease 10 mg/l
Phenolic Compounds 3 mg/i
Cyanides 0.2 my/i A
Fluoride 15 mg/l I
Sulphides S mg/l .
Ammonical Nitrogen 30 mg/I
Total Kjeldahl Nitrogen (TKN) 50 mg/l
Nitrate- Nitrogen ' 50 mgp/]
Total Res. Chlorine 1 g/l
Arsenic 0.2 mg/l
Trivalent Chromium 2 mg/l
Hexavelent Chromium 0.1 mg/l
Copper 3 mp/i
Lead 0.1 mg/i
Mercury 0.01 mg/l
Nickel 3 me/l
Zinc 15 mp/l -t
Cadmium 0.05 mg/l
BOD (3 days at 27°C) 100 mg/l
CoD 250 mg/l |
Selenium . 0.05 mg/l |
Vanadium 0.2 mg/l ¢
Munganese 2 mp/l
Iron 3 mg/l
Bio-assay test 90 % Survival of fish after 96 hours in 100 % effluent.

3.6  The effluent confofming to the above standards shall be discharged into sea through a 400 m OD
HDPE submarine pipeline having well designed diffuser system at a point Lat 21°38°32.76’ N and

72%31°1.571° Eas suggested by NIO,

3.7 Candition no; 3.6 (of the CCA dated: 02/03/2016) stands amended and shall be read as under,
Generated domestic waste water shall be treated in STP to conform the following standards. which
shall be utilized on land for irrigation/plantation exclusively within premises.

Less than 20 mg/l

Less than 30 mg/l

Minimum 0.5 ppm

BOD g,
Susfiended Solids
Réegidual Chloring
Y
o
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Sewage shall be treated separately in to the sewage treatment plant to conform the following
standards as mentioned in MOEFCC notification dated 13/ 10/2017 with effect from date as per
notification.

PARAMETERS GPCB NORMS
H 6.5T09.0

Total Suspended Solids <100mg/|

Fecal Coliforn (Most

probable number per 100 <1000 MPN/100 i

mililiter, MPN/100m1)

BOD (5 days at 20°C) 30 mg/ ]

4, CONDITIONS UNDER AIR ACT:-

4.1 Condition no: 3 (of the CCA Amendment dated: 07/11/20] 6) stands amencded and shall be
read as under,
The following shall be used as fuel:

8r. | Name of fuel Quantity

No.

1. | Natueal Gas 787049 Nm'/day

2. | Natural Gas/ 150512 Nm'/day /
LDO 3398.4 MT/Month

3. | Hydrogen Gas 484282 Nm'/day

4.2 Condition no: 4 (of the CCA Amendment dated: 07/11/20| 6) stands amended and shall be
read as under,

The flue gas emission through various stacks/ vants shall conform 1o the following standards:

Stack [Stack Attaclicd To Height | Air Emission BN _!
No. h (M) Parameters Permissible binsie |
l Boiler-2 Nos. (35 TPH each) 635 Particulate Matter | 150 mg/Nm’
2 Heat Recovery steam 60 80, 100 ppm
Generator-1 NOx 50 ppm
3 Heat Recovery steam 60
Generator-_11
4 CausticLonc. Unit- CCU- 40 . [Particulate Matter 150 mg/Nm™ *
5 Causti& Cone. Unit- CCU-II 49 S0, 100 ppm
h"y} NOx 350 ppm
e HCl 20 mg/Nm’
NP Ch 9 mg/Nay’
6 o YIncinerator 33 Particulate Matter | 150 mg/Nu"
i A S0, 100 ppm
47 NOx 30 ppm
Re HC 15 mme“
Ny
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7 Spray Dryer of PAC Plant 23 ‘
8 Caustic Conc. Unit- CCU-I |50 Particulate Matter | 150 mg/Nm’
9 . |Caustic Conc. Unit- CCU-IV |50 S0; 100 ppm
10 Spray Dryer of New PAC 25 NOx 30 ppm

4.3 Condition no: 4.4 (of the CCA dated: 02/03/2016) stands amended and shali be read as under,

The Process emission through various additional stacks/ vents of reactors, process, vessel shalt
_conform to the following standards:

!?; Stack Attached to Height | APCM Parameter | Pesnissible
No (M) Limit
I | Dissolution Section 1 Scrubber of | 14 Water and Caustic | HCL' 20 mg/Nm’®
PA plant Scrubbing HF 6 mg/ N’
CL; 9 mg/ Nm’
2 | Liquid-Liquid contact Section-2 | 14 Chiller and Water | HCL 20 mg/ Nm*
Scrubber PA Plant Scrubbing CL; 9 mg/_Nm“
3 HCL Synthesis Unit A Scrubber | 30 Water Scrubbing | HCL 20 my/ Nm
of Caustic Soda Ptant CL, % my/ N
4 HCL Synthesis Unit B Scrubber | 30 Water Scrubbing | HCL 20 mme
of Caustic Soda Plant CL, 9 mg/ Nm'
5 | HCL Synthesis Unit C Scrubber | 50 Water Scrubbing | HCL 20 mg/ N’
of Caustic Soda Plant o CL, 9 mg/ Nin™
6 HCL Synthesis Unit D Scrubber | 30 Water Scrubbing | HCL 20 mg/ Nm*
of Caustic Soda Plant CL, 9mg! Nm*
7 Waste Air Dechlorination Unit-1 | 30 Three siage Water | HCL 20 mg/ Nr' !
Scrubber of Caustic Soda Plant Scrubbing CL, 9 mg/ Nav'
H Waste Air Dechlorination Unit2 | 30 Three stage Water | HCL, 20 mg/ N’
Scrubber of Caustic Soda Plant Scrubbing CL, 9 mg/ Nm®
9 PAC reactor gas Scrubber-1 5.5 Caustic Scrubbing | HCL 20 mg/ Nm’
Cl, 9 mg/ Nmi
10 | PAC reactor gas Scrubber-11 155 Caustic Scrubbing | HCL 20 mg/ Nm
> CL, % g/ Nm®
11 [ Solvent Recovery H,0,(Part-1) 32 Chiller, Demister, | HCL 20 mg/ Nm’
Activated Carbon, | CL, 9 mp/ Nm®
12 | Serubber for reaclor gases of AAC [ 20 . | Water and Caustic HCL 20 mg/ Nmwv*
Plant Scrubbing CL; 9 9wyl Ny’
13 | Scrubber for reagtor gases of AAC | 20 Water Serubbing | HCL 20m mg! § '\!m
| Plant » Ci, | D mg/d Nm
14 | HCL Synthests unit E Scrubber of | 30 Water Scrubbing | HCL 20 mg: l\‘m
Caustic Spda"Pant CLa G img! Nm'
I5 Solvent\“l{ecovery H,0, (Part-I1) 32 Chiller, Demister, [ HC {5 mg/ Nur' i
o : Activated Carbon, 2
16 Sgrubbeu A for reactor gases of | 17 Caustic Scrubbing | CL, 9 mg/ Nim™ J
SB?’ Plant
‘ ’
B “br \
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Scrubber B for reactor gases of | 17 Caustic Scrubbing | CL, 9 mg/ Nm’
SBP Plant

Scrubber C for reactor gases of | 17 Caustic Scrubbing | CLy 9 mg/ Nm®
SBP Plant

Depleted air from solvent 32 Activated carbon | HC 15 mg/ Nm’
recavery unit in H;0p p_lant adsorption

AUTHORIZATION FOR THE MANAGEMENT OF HAZARDOQUS WASTES FORM-2 see
rule 3(c) & 5(5)]

Condition No. 5.2 (of the CCA dated: 02/03/2016) is amended and shall be read as under:

M/s. GUIARAT ALKALIES & CHEMICALS LTD, is hereby granted an au(horlzanon 0 operate
facility for following Hazardous wastes on the facility situated at PLOT NO:- 5 P. 0. DAHEIJ-
392130, TAL: VAGRA, DIST: - BHARUCH

. | Type of Waste Category Quantity Facility N
No & schedule | (MT/Year) i
Chemical Sludge 353 25550 Collection, siorage, transportation, Co-
processing at cement industries or final
disposal at own TSDF,
Incinerator Ash 372 27.38 Collection, storage, transportation and
final disposal at own TSDF.
Residue iron 373 360 Collection, storage, transportation, Co-
contaminated processing at cement industries, or co-
solvent-high boiling processing at SEPPL/RSPL or
material incineration at own
incinerator/common facility at BEIL.
Used Oi! 5.1 50 Collection, storage, transportation and
sale to registered re-refiner.
Lead Batteries 17 8 Collection, storage, transportation and |
sale 10 repistered re-processors.
Discarded Barrelg 33.1 2800 Collection, storage, transportation and
nosfyear sale ta authorized vendors.
Siudge from 3.1 1 Collection, storage, transportation and
Naphtha/HSD incineration al own lucinerator
feommon incinerator of M/s. BEIL
Residue/filter cake of | 17.1 10 Collection, storage, transportation and
‘| acid S final disposal at own TSDF.
Waste residug,from | 21.1 0.5 Collection, storage, transportation and
industry us'f paint final disposal at own TSDF.
Discardtéﬁ"bagsl 331 90 Collection, storage, transportation and
linerkpacking sale to authorized vendors afier
maferial decontamination. '
@‘tscarded PPEs 33.1 30 Collection, storage. transportation and
2 xgaskets elc, sale to aulhorizued vendors after
Rl decontamination.
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Il | Copper Tubing, Caps | A-66 11 Collection, storage, transportation. and |
& Cables etc. as sale fo Authorized recycler.
copper scrap
12 | Lead washer etc, as A-5 5 Collection, storage, transportation, and
lead scrap sale to authorized recycler.

13 | Nickel scrap A-68 3 Collection, storage, transportation. and
sale to Authorized recycler

14 | Waste Asbestos B-0i 0.5 Collection, storage. Encapsulation. !

material transportation and final disposat at own
TSDF.

I5 | Waste Nitrate salt A-12 S0 Collection, storage, transportation and
(inorganic salt) final disposal at own TSDF.

16 | ETP waste from 353 127.65 Collection, neutralization, storage,
PAC Plant transportation and final disposal at own
TSDF.

17 | Contaminated 20.1 96 Collection, storage, transportation,
aqueous solvent not Co-processing at cement industries, or
fit for use Co-processing at SEPPL/RSPL. or

incineration at own
incinerator/conimon facility at BEIL.

18 | Spent catalyst 36.1 1.2 Collection, storage, transportation and

' : sent back to supplier or dispased of a4
e - own TSDF/BEIL..

19 | Spent carbon 36.2 10 Collection, storage, transportation, —I
Co-processing at cement industrics. or |
co-processing at SEPPL/RSPL or
incineration at own
incinerator/common facility at BEIL. |

20 | Contaminated Spent | 36.1 300 Collection, storage, transportation,

Alumina stabilization and disposal at BEIL.
21 | Natural Gas 5.2 24 Collection, storage, transportation, and
condensate sale to register re- refiner or use as fuel
- i incineration/boiler.

6. All other conditions of CCA order AWH-75728 issued vide letter no. GPCB-BRCH-B-CCA-
398(16)/tD-15130/3474 14 dated: 02/03/2016 and subsequent amendment under the provisions of
the various Environmental Act/ Rules shall remain unchanged.

@
v
>
Nt (A.V. Shal)
,\-{;\1 ! . _ Sr. Efivironmentat Engincer
A,il
£ b
&
e
b
20 ) Page 7of'7
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GUJARAT POLLUTION CONTROL BOARD
e PARYAVARAN BHAVAN, SECTOR 10-A,
=7 13
ANV 4 GANDHINAGAR - 382010,
GPCB (T) 079-23232152
By RP.AD.
CONSOLIDATED CONSENT AND AUTHORIZATION (CC & A - Amendment)
CCA AMENDMENT NO; AWH - 120656
NO: GPCB/BRCH-B/CCA- 398(20)/1D-15130/ DT: /0172023
To,

M/s. Gujarat Alkalies & Chemicals Ltd,
lot No: 3, P.O. Dahgj,
Tal: Vagra, Dist-Bharuch.

SUB:  Amendment in Consolidated Consent & Authorization {CC&A) under various
Environmental Acts/ Rules.

REF: (1) Your application No. 225445 dated: 05/05/2022.
(2) CCA No. AWI11 - 117096 dated: 03/01/2023.

This has reference to the CCA order No: AWH-117096, issued vide lotter no. GPeny

BRCI/ CCA-398(20)/1D-15130/700085 dated 03/01/2023 under the provisions of the various
Environmental Act/ Rules, which stands amended as under.
The Validity of this order shall be up to 25/11/2026.

1. The list of proposed products to be manufactured shall be as follows:
Sr. . . ' Quantity (MT/Month)
No. | IR , Existing . Proposed Totad
' Phosphoric Acid i _
L (100% P:05 basis) 1725 | f 1725
1 Or i Or 00 Or ,
i Phosphoric Acid 2790 2790 .
i (85"/0 131204 basis) !
' e | I f
5 R igh Boiling _ ,
2 : Material 6 , 00 | §
; Caustic Soda Lyc NEE - PRE
% 3  (100%/Prill/lakes) 23550 9000 : 32550
S I Chlorine Gas 20784 7942 28726
Q Hydrachloric Acid , : ;
i (100%) 7260 2790 l 10050 :
(A - T Hydrug%n Gas 695.1 1449 | 840
: © Sodigfillypo R .
7 . Chlafite (100%) | 1019 SN A 1406
- 830V, i o -
B 7\%% il ey 549 225 B14
. aSulphuric Acid . )
9 X Gypsum ; 780 : 00 j 780
g 70578160 ; 70578160
1 Power . \
, ;}@ i ower kwitMonth %% wiMonth
i Poly Aluminium - | i a8 i
@.f"x U e ; 3750 o 3750
> i Poly Aluminium : l
: - 1 - l -y
,;i}?' 12 Chloride (30%) | 2100 i 00 ' 2100
e’ . .
o Clean Gujdrt Green Gujarat

Website : https://gpcb.gujarat.gov.in
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G

o5

Hydrogen Peroxide ! ' o)
i 13 (100%) 3693 ;00 3693
5 . Anhydrous ;
{ 14 | Aluminium Chloride 4070 00 4070
{ (Granules/Powder)
i Sodium llypo |
P15 | Chlorite (10%-13% 1576 L oo 1576
: Cl; basis) i
16 . Non-ferrous alum 6 00 ! 6
Stable Bleaching i : g .
17 ‘ Powder (SBP) 2660 ; Y i 2600
[ Sodium Chlorate i !
, i (Salid) ? 1860 ‘ 1860,
C18 OR Or 00 Or
i i Sodium Chlorate 3400 m3/Month ¢ 3400 m3/Month
i {Solution) : j
P19 /\nhyc} rous Sodium 366 00 ' 366
! Sulphate :
: Hydrazine Hydrate .
N (80% w/w) - MR 20

Specific conditions:

i)

h)
¢}

d)

IS

i

A
%

Unit shall comply with all the conditions stipulated by SEIAA / MoEF v the order ol
Environment Clearance issued vide lotter no. SEIAN/ GUIPEC/A{ &SN /900 /2017
dated 2970972017,

Unit shall operate any two numbers of steam boilers (Cap: 35 TPH cach) onl of three
nmunbers of steam hoilers (Cap: 35 '1'PH cach) at a time.

Unit shall obtain CTI and CCA for NG fired Hot Oil Heater and Stack attached to
Ammonia Column in hydrazine hydrate plant with late fees.

Unit shall sell out their hazardous waste to authorized endusers who is having
autharization with valid CCA and rule 9 permission to receive this waste. Unit shall
make Mol) with such authorized endusers and submit Mo,

All the efforts shall be made to send hazardous waste to cement industry for Co-
processing first & there after it shall be disposcd through other option.

Unit shall follow speny solvent management guideline framed by board and shall make
Mol} with nulsid%i:elﬁi’millation units, if any. Also submit the prescribed forms as per

guideline, 5,‘:&

CONDITION ﬁ% DERTHE WATER ACT:

The condifon No. 3.1 for Water Consumption under the Water Act of CCA order No:
/'\Wll-‘lg?(f‘)(y, issued vide letter no. GPCB/ BRCHY/ CCA-398(20)/1D-15330/700085,
(i:ncq;:ﬁi{/(ll/Z()}lli is amended and shall now be read as under:

i fs!?nmcslic: 500.33 KL (Existing 435.33 KLD + Proposcd 65 KILD)

l}ﬁ“}% tndustrial: 18000.7 KLD (Existing 13188.7 KLD + Proposed 4812 KL.1)

Total: 18501.03 KLD (Existing 13624.03 KLD + Proposed 4877 K1)

Page 2 of 8
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

GANDHINAGAR - 382010,

(T) 079-23232152

3.2

The condition No. 3.2 for Wastewater Generation under the Water Act of CCA order No:

AWL-117096, issued vide letter no. GPCB/ BRCH/ CCA-398(20)/1D-15130/700085,
dated 03/01/2023 is amended and shall now be read as under

a. Domestic; 259.8 KLD (Existing 229.8 KLD + Proposed 30 KLI))

b. Industrial: 5684.4 KL.1) {Existing 5344.4 KL.D + Proposed 340 Kt}

Total: 5944.2 KLD (Ixisting 5574.2 KLD + Proposed 370 KLD)

3.3 The condition No. 3.3 for Mode of disposal of wastewater under the Water Act of CCA
order No: AWH-117096, issued vide letter no. GPCB/ BRCH/ CCA-398(20)/1D-
15130/700085, dated 03/01/2023 is amended and shall now be read as undoer:

a)

Total: 5662.4 KLD treated efflucat (Existing: 5344.4 KLD + Proposcd: 318 KLD)
from all existing & proposed plants shall be discharged in to deep sea through 400

mm 0D HDPE submarine pipeline (Cap.: 6000 m?#/day) to final outfall point of

Luvara coast Dahej at disposal point at location Latitude: 21°38' 36.77" N and
Longitude: 72°31°1.571” E using well designed diffuser system after conforming
norms prescribed in condition no. 3.4 of CCA AWII- 117096,

Generated 22 KLD cooling bleed off used for gardening purpose afler primarvy &
secondary treatment in existing ETP after conforming norms prescribed in
condition no. 3.4.

Generated 259.8 KLD domestic sewage shall be treated in STP and reused for
Gardening purpose after conforming norms prescribed in condition no. 3.3 of CeA
AWIH- 117096.

34 The quality of industrial effluent 22 KLD shall conform Lo the following standards [as

per

GPCB norms, whichever is applicable) (For discharge on-land for irrigation /

plantation / gardening purpose)

Sr, No. PARAMETERS | PERMISSIBLE LIMIT
1 pHl 6.5 10 8.5
2 Temperature 404 C el
3 Colour (pt.co.scale) 100 units B
4 Tatal Suspended Solids (1'SS) 100 mg/i.
5 Total dissolved solids (T1S) 2100 mp/L
6 Biochemical Oxygen Demand, BOD:, 27 ¢ | 30 mg/l )
.7 __| Chemical Oxygen Demand (COD) 100 mg/t.
8 Oila ngGrease 19 mg/t,
_9 I Phep@lic Compounds (as CollsOH) s mg/L

10__ | Sulphide (as§)

... 0.5 mg/L
1L mmonical Nitrogen (as N)

s mg T

12 _~PChlorides (as CI)

600 ma/t.

134 * | Sulphates (as $04) 1000 mé/_‘_l_._ —__“___
o _ | Cyanide (as CN) N Y
915 | Fluoride (as ¥) CS mg/l
|- 16 Insecticides/Pesticides Abseat
<17 llexavalent Chromium (as Cre6) 01 mp/l ‘
;?3’ 18 | Total Chromium (as Cr) 2 mg/l. - |
o’ Clean Gujdréf Green Gujarat

Website : https://gpcb.gujarat.gov.in

588

32



3.6

3.8

19 Copper (as Cu) o 2 _mp/l,
20 Nickel (as Ni) 3 mg/l

21 Zinc (as Zn)

5 mg/l,

22 Mercury (as 11g)

0.01 mp/l.

23 l.cad (as Pb)

0.1 mg/I.

24 Arsenic (as As)

0.2 mg/l.

25, Cadmium (as Cd) 2 mp/l.

26 | Sclenium (as Se) _._ D05 mg/1.
27 Total heavy metal LI mg/lL -
28 Bio-assay lest 90 % Survival of lish after
oy 96 hours in 100 % cffluent.
29 Sodium Absorption Ratio (SAR) N 26
30 Percent Sodium 60

The effluent conforming to the above standards shall be utilized for irrvigation /
plantation / gardening purpose within premises only.
Magnetic flow meters shall be installed at the inlel & outlet of effluent collection
tanks/ ETP to measure the quantity of cffluent discharged on land for irrigation /
plantation / gardening purpose within premises.
Unit shall affix of water meters for the purposc of measuring and recording the quantity
of water consumed at such places as may be required, within 15 days and it shall be
presumed that the quantity indicated by the meter has been consumed by the unit until
the contrary is proved.
The entire quantity of industrial effluent shall have to he wilized for ireigation /
plantation / gardening purpoese within premises only. In no circumstances the eftluen
cither treated or untreated shall be discharged into underground drainage pipeline of
GIDC, storm water drain or anywhere else.
Unit shall provide adequate / safe effluent sampling facility for the effiuent being stored
in final collection / discharge tank of ETP/STP or being discharged on land.
Unit shall have to keep accurate records of quality & guantity of cffluent discharged on-
land on day-to-day basis. Separate logbook shall be maintained for recording the data &
shall be made available for inspection as & when asked.
The Board reserves the right to review and/or reveke the consent and / or make
moilifications in thtl.;;'gunditions which it scems fit in accordznce with provisions of
Water Act-1974. &7
v ‘“&f\t

CONI)I'!‘I()NS%@NDER THE AIR ACT:
The cum!it{t«n; no. 411 for Flue gas stacks under the Air Act of CCA order No- AWI-
ll?()‘)(;:g’ssucd vide letter no. GPCB/ BRCH/ CCA-398(20)/1D-15130/700085, dated
()3/%{%()23 is amended and shall now be read as under

A
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i GUJARAT POLLUTION CONTROL BOARD

———— PARYAVARAN BHAVAN, SECTOR 10-A,
e
=y
4 GANDHINAGAR - 382010,
GPCB (T) 079-23232152
| Stack | Stack attached to Stack ~ APCM  Parameter i Permissible I
' No. | i Height , P dlimit
, Proposed ' :
1 | BoileriNo.@3sTPI) | 33m | - ; g
2 D.G.Set-1 (1010 KVA) 30m | - PM | 150 mg/Nm
3 D.G.Set-11 (1010 KVA) 30m ;- 0 S0, | 100ppm
4§ DGSct-(1010KVA) | 30m ‘ - 7 NO¢ i S0ppm
5 | DGSetlV(1010KVA) ! 30m | -

5¢ CONDITIONS UNDER HAZARDOUS & OTHER WASTES (MANAGEMENT &
TRANSBOUNDARY MOVEMENT) RULES, 2016

5.1 The condition no. 6.2 under authorization for Hazardous & the other wastes of CCA
order No: AWIH-117096, issuced vide letter no. GPCB/ BRCH/ CCA-398(20)/1D-
15130/700085, dated 03/01/2023 is amended and shall now be read as under:

L sr. 1 Name of Haz. | Category Quantity in MT /Year o i
! No.i Waste | Number ! Exi. Pro. | Total FECHIty !
~ Chemical SEEED i e '
f i Sludge . s ! 2 Collection, Storage, |
; i MEESalt ' ' 0 104 | 104  Transportation, Co-:
Pl e ¢ 353 . : < processing al cement
; Vilter press i g industries  or  final
i sludge from | B 0.4 0.4 disposal al awn TSDF.
! ; {{f]
! Collection,  storage,
Residuc ion l | ll‘f{l\ép‘cfrlnl.inn, Co-
Con i | I ! !)mu-:s..s_m‘g at %'cmunt
2 | solvent-high | 373 | 360.0 00 | 3epg |industries or - co-,
: boiling ‘_ : ;31"()(.cssm?, at
R : SEPPL/RSPL or
malterial | lncinerati .
! ncmeration Hi
CCIIWIE,
Collection,  Storape,
3 usedOil - 51 sl B R SEn e BRI Bl
; ; send Lo registered re-
R | i refiner. ]
- \,_p:z" i Cotlection, slm'ugvi :
Lag i) - transportation  anc
Batteries 9’ W ' 4 ) 00 & | send to registered Re-
P : . i . processors. _
aAT | : : | Cotlection, starage,
q \ i ! ; ] De(:nn_u_unifmtinn / ’
; f |)1§E!r(led l [ 4000 | | 4000 Df:l.oxlﬁcatmn, Reuse & i
; 5 | Marrols | 33.1 Nos./yr | 00 | Nos. fyr Disposal o
! o ' L I : SAYE L decontamination
v ? facility.,

3
r |
|

& Clean Gujdfét Green Guijarat
Website : https://gpcb.gujarat.gov.in
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8

10

12

13

14

E
t Sludge from
- Naphtha/Hsp

' Residuc/filter 5

calce of acid
Waste

industry use
of paint.

“hags/liner/pa
cking
material,

ete.
Copper
Tubing, Caps
& Cables ete.
as copper
scrap

* Lead washer
vte. as lead
scrap

Nickel Scrap

Waste
Asbestos
material

residue from

Discarded

PPEs paskets -

' Waste Nitrate

salt
(inorganic
salt)
2
@\#
COETP Waste
i frofi PAC
i"‘gam

W

171

211

33

A-66

A-68

B3-01

1 : 00
1
|
10 00
05 | 00
120 [ 00
vil 00
5 0 00
i
i
5 00
0.5 040
|
50 | 00
|
i
i
|
i
127.65 00
|
1
Page6of 8
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120

11

ot

£ |

127.65

Colicction,  storage,
transportation andl
incineration at
 CHWIF, :
Collection, storage,

transportation,  and
final disposal at own
IS,
Collection,  storage,
Lransportation,
final disposal at own
j1snr
i Collection, slorape,
! Pecontamination/
' Dotoxification, Reuse &

. Bisposal o
decontammation

. faciity

¢ Collection,  storage,

f Lranspuortation and
Send o Authorized

vecycler.

Catlection,
Stransportation
*Send o

aned
authorized

{ recycler. _
i Collection,  storage,
| transportation  and
Send  to Authorized
_recycler.
Coltection,  storage,
Encapsulation and

final disposai at own
CTSDE
Callection,
Ctransporiation,  and
final disposal at own
CTSDE,

' Collection,
newtralization,
storape,
transportation and
final disposal at own
TSDE.

and ¢

storage,

storage,

335



GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,
GANDHINAGAR - 382010,
(T) 079-23232152

 ——— i a e

I ! |
| | |
{ Contaminated ’ i
agueous ' : ) !
16 E solvent not fit | 20y ! el L
i foruse | i !
i 1 | \
| o
17 | Spent Catalyst 361 Y 12 00
| % i
18 \ Spent carbon 36.2 ‘ 30 | 00
j : : |
| ;
: | |
t 8 i !
i ! '
| Contaminated | i :
19 | spent l 36.1 . 450 | 00
; Alumina ! : {
! ! i :
! | | !
I Natural Gas I i i
20 T 5.2 24 ] 00
[ condensate | ’
, .
| sulati b g
‘ in:sulal‘um L1 25 : 00
Waste o, :
] é‘w}
é\"‘#
Ao,
© i
' N !
’ AL !
ool o gﬁ@ ‘: s i
22 Fiwaste | 231, 25 | 00
: d i
[ en "
| f |
| |

i

96

1.2

30

451

24

25

25

| Collection, storage,

' transportation,  Co-
i processing at cement
industries,  or  Co-

" processing at’
| SEPPL/RSPL or

[ncineration at
i CHWIE.

Collection,  storage,
transportation and

| send back to supplier !

ar disposed  of  at
L own/emnmon TSDIE

Collection,
transportation, Co-
processing at cement
industrics, or (o
processing ot SEPPL/
FRSPL or Incineration
cat CHWIE,

Collection, storage,
S transportation,
stabilization and seoad

{acility or Co-
processing lacility or
common TSHIY.
Collection, storage,
[ ransportation,  and
sale lo register re-
refiner or use as fuel
in incinerator/hoiler.
Collection.  Storage,
transportation and
send to Co-processing,
facilite or disposal i
_own/common TSDY.

Coliccuion,  Storage,
transportation and
*disposal at Co-
processing facility or
disposal at
©own/eammaon TSDE.

storage,

Lo pre-processing

Clean Gujdréf Green Gujarat

Website : hitps://gpcb.gujarat.gov.in
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. , !
i | ’ l : Collection,  storage. i
| ) I . a :
i ] ' transportation il

: Wastes or i -

send to Co-processing
al cement industries
: : or  Incineratinn ot
; ‘ | : CCHWIE

: Non- Hazardous waste

23 residue 52 10

" containing oil

00 10

= !

; 5 I Collection, Storage, |

i | transportation and |

24 | Brine Sludge | ' 34000 | 3780 | 377ge | disposal at - Co
i ; f | i processing facility or

* dispasal at

: Cownfeonunon TSHE.
i i : Collection,  Storage,
! | i i s transportation and
25 { }5;1rmm N ' 606 748.4 854.4 ’ dlSp()Si\! .at_ N Co- l
i Sulphate processing lacility or
! t { | disposal at
i g ! ; i ; own/cotmnmon TSDE.
6. All the other conditions of CCA arder No: AWII-117096 issued vide letter no.
GPCB/ BRCH/ CCA-398(20)/1D-15130/700085 Dated 03/01/2023 shall remain
unchanged.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD

Page 8 of 8
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38
- GUJARAT POLLUTION CONTROL BOARD

10-A,

e PARYAVARAN BHAVAN, SECTOR 10

N GANDHINAGAR - 382010,
GPCB

(T) 079-23232152

By R.P.A.D.

CONSOLIDATED CONSENT AND AUTHORIZATION (CC & A - AMENDMENT)

NO: GPCB/BRCH/CCA-398(21) /ID-15130/ DT: /06/2024

To,

M/s. Gujarat Alkalies and Chemicals Limited,
Plot No.: 3, P.O. Dahe;j,

Tal.: Vagra, Dist.: Bharuch.

SUB: Amendment in Consolidated Consent & Authorization (CC&A) under
various Environmental Acts/ Rules.
REF: (1) Your application No. 280931
(2) CTE Amendment no. 114208 dated 11/10/2021
(3) CTE Amendment no. 124477 dated 22 /05/2024
(4) EC to CTE dated 09/08/2019
(5) CCA no. AWH-117096 dated: 03/01/2023
(6) CCA Amendment no. AWH-120656 dated: 12/01/2023

This has reference to CCA No: AWH-117096, issued vide letter no. GPCB/ BRCH/CCA-
398(20)/1D-15130/700085 dated 03/01/2023 and further amended dated
12/01/2023 under the provisions of the various Environmental Act/ Rules, which
stands amended as under.

The Validity of this order shall be up to 25/11/2026.

1. The list of products to be manufactured shall be as follows:

Sr. Quantity (MT/Month)

No. D B Existing | Proposed | Total
Existing products and its quantity shall remain same as per CCA No: AWH-

120656 |
Proposed  o"°
Phosgh‘éric Acid (100 % P20s basis) | 1725 2783 4508
1 = -
o
Phbsphoric Acid (86 % HsPOy basis) | 2790 | 4500 7290
P

oA
2. SPECIFIE CONDITIONS:

a) Uniét%::? shall  dispose/manage Phosphogypsum waste as per
guidelines/directions of CPCB published from time to time and maintain

Lomplete record of its generation & disposal/management.

o c Pagel1of4
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b) Unit shall have to ensure that generated Phosphogypsum waste is

c)

disposed/managed in Environmentally Sound Manner.

Unit shall not carry out any construction activities and production which attracts
provisions of Environment Clearance without obtaining EC from competent
authority under EIA notification dated 14/09/2006 and amended thereafter.

d) Unit shall comply EC dated 29/09/2017 and 03/02/2022.
e) Unit shall provide OCMS as per CPCB’s guidelines/directives.

CONDITION UNDER THE WATER ACT:

The condition No. 3.1 for Water Consumption under the Water Act of CCA No:
AWH-117096 issued vide letter no. GPCB/BRCH/CCA-398(20)/ID-
15130/700085 dated 03/01/2023 and further amended dated 12/01/2023 is
amended and shall now be read as under:

Type Water consumption (KLD)
Existing | Proposed Total
Domestic | 500.33 08 508.33
Industrial | 18000.7 1120 19120.7
Total | 18501.03| 1128 | 19629.03

3.2

The condition No. 3.2 for Wastewater Generation under the Water Act of CCA No:
AWH-117096 issued vide letter no. GPCB/BRCH/CCA-398(20)/ID-
15130/700085 dated 03/01/2023 and further amended dated 12/01/2023 is

amended and shall now be read as under:

Type Wastewater Generation (KLD)
Existing | Proposed | Total

Domestic 259.8 5 264.8
Industrial | 5684.4 1050 6734.4
Total 5944.2 1055 6999.2

33

b) Industrial wagfe

The condition No. 3.3 for Mode of disposal of wastewater under the Water Act of
CCA No: AWH-117096 issued vide letter no. GPCB/BRCH/CCA-398(20)/1D-
15130/700085 dated 03/01/2023 and further amended dated 12/01/2023 is
amended and shall now be read as under:

Industrial wastewater 5987 KLD shall be treated in ETP. After conforming
standards as per g§ndition no. 3.4 of CCA No: AWH-117096, treated industrial
wastewater shalkbe sent for deep sea disposal through own pipeline.

water 747.4 KLD shall be treated in ETP and/or WTP and then
reused for iq‘&ustrial purpose within premises.

Domesticrﬁlastewater 264.8 KLD shall be treated in STP. After conforming
followjfig® standards, treated domestic wastewater shall be reused for

ardéhing/plantation within premises.
'{Si‘. No. PARAMETERS PERMISSIBLE LIMIT
;:_5 1 pH 6.5t09
2 Total Suspended Solids <100 mg/I
Page2cof4
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GUJARAT POLLUTION CONTROL BOARD
~———— PARYAVARAN BHAVAN, SECTOR 10-A,
S~
1 1 .
-y GANDHINAGAR - 382010,
GPCB (T) 079-23232152
3 Total Coliform (MPN/100ml) <1000 MPN/100ml
4 BOD 30 mg/l

4, CONDITIONS UNDER THE AIR ACT:

4.1  There shall be no change in fuel consumption and flue gas stacks from proposed
expansion.

4.2  The condition No. 4.2 for Process gas stacks under the Air Act of CCA No: AWH-
117096 issued vide letter no. GPCB/BRCH/CCA-398(20)/ID-15130/700085
dated 03/01/2023 and further amended dated 12/01/2023 is amended and
shall now be read as under:

Sr. | Stackattached | Stack Permissibl
No. to height | APCM | Parameter | =~ (.
Existing process gas stacks shall remain same as per CCA No: AWH-117096
Proposed
Water
Vent Scrubber in Scrubbing HCI 20 mg/Nm3

28 | PhosphoricAcid | 14 m followed by HF 6 mg/Nm3

Plant Caustic Clz 9 mg/Nm3

Scrubber

29 PE::;;:;?X; Al 14m Ch.illed w.ater HCl 20 mg/Nm3

Plant Circulation Clz 9 mg/Nm3

5. CONDITIONS UNDER HAZARDOUS & OTHER WASTES (MANAGEMENT &
TRANSBOUNDARY MOVEMENT) RULES, 2016

5.1  Unit shall comply with provisions of Hazardous & Other Wastes (Management &
Transboundary Movement) Rules-2016.

5.2 Hazardous waste mentioned at sr. no. 1 of condition no. 6.2 for authorization of
hazardous & other wastes of CCA No: AWH-117096 issued vide letter no.
GPCB/BRCH/CCA-398(20)/1D-15130/700085 dated 03/01/2023 and further
amended dated 12/01/2023 is amended and shall now be read as under:

Sr. | Name of | Cat. Quantity in MT/Year

No. Kaz. No. | , Exi. Pro. Total Facility

Waste oV
1 | Chemical | \* -14,085 Collection, Storage,
Sludge %{3‘@ (reduced as Transportation
,«{P shifted to non- and send to
n:»k% 25,550 hazardous waste 17.315.56 authonged Pre-
4y 35.3 category) processing
P +5,850.56 facility/Co-
a«fb (added due to processing facility
B expansion) or TSDF
Red
,;" f Page3of4
o7

Clean Gujarat Green Gujarat
Website : htips://gpcb.gujarat.gov.in
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MEE Salt 1.04 0 1.04
Filter
press 0.4 0 0.4
sludge
from HH
Non-Hazardous Waste
26 | Phosphog Collection,  Storage,
ypsum Transportation and
generated disposal/management
from /utilization in
Phosphori Environmentally
¢ Acid Sound manner as per
Plant guidelines/directives
of CPCB published
- - 62233 from time to time.

In case of found not
suitable for above:

Collection, Storage,
Transportation and
send to TSDF

Other hazardous wastes/non-hazardous wastes, its quaritity and management/disposal
shall remain same as per CCA Amendment no. AWH-120656 dated: 12/01/2023

6. All other conditions of CCA No: AWH-117096 issued vide letter no.
GPCB/BRCH/CCA-398(20)/1D-15130/700085 dated 03/01/2023 and
further amended dated 12/01/2023 shall remain unchanged.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONYROL BOARD

Page 4 of 4
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ANNEXURE - IV

42

SR.
NO

SLF
PIT
NO.

DATE OF
COMMISSIONING AS
PER FINAL EIA

INTIMATION TO GPCB

STATUS (REMEDIED &

CLOSED/IN USE)

AUTHORIZATION GRANTED BY GPCB

IX

03/12/2008

08/04/2008

In use

Not traceable

11/06/2009

In use

CCA Order no AWH: 36640 dated 15.04.2010 and
same has been extended by various CCA Orders
from time to time and currently said authorization
has been extended till 25.11.2026 vide three CCA
Orders as mentioned in the note below this table.
(Annexure - VII (Colly.) at Pg. no. 93)

X1

13/10/2015

XIv

13/10/2015

In use

10/11/2016

10/11/2016

In use

CCA Orderno AWH: 111614 dated 23.03.2021 and
same has been extended by various CCA Orders
from time to time and currently said authorization
has been extended till 25.11.2026 vide three CCA
Orders as mentioned in the note below this table.
(Annexure - VII (Colly.) at Pg. no. 111)

XV

XVI

18/07/2018

In use

In use

CCA Outward No.: 475790 dated 16.11.2018 and |

same has been extended by various CCA Orders
from time to time and currently said authorization
has been extended till 25.11.2026 vide three CCA
Orders as mentioned in the note below this table.
(Annexure - VII (Colly.) at Pg. no. 120)

XVII

24/02/2020

In use

CCA Orderno AWH: 111614 dated 23.03.2021 and
same has been extended by various CCA Orders
from time to time and currently said authorization
has been extended till 25.11.2026 vide three CCA
Orders as mentioned in the note below this table.
(Annexure - VII (Colly.) at Pg. no. 111)

Note: The latest consolidated consent and authorization duly issued by the GPCB subsequent to last issued CCA order no.: AWH: 111614 dated
23/03/2021 and having current validity is listed as below:

1, CCA Order no AWH: 117096 dated 03/01/2023 was granted and is valid up to 25/11/2026 (Annexure - VII (Colly.) at Pg. no. 127)
2. CCA Order no AWH: 120656 dated 12/01/2023 was granted and is valid up to 25/11/2026 (Annexure - VII (Colly.) at Pg. no. 140)
3. CCA Order no AWH: 129880 dated 25/06/2024 was granted and is valid up to 25/11/2026 (Annexure - VII (Colly.) at Pg. no. 148)
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Details pertaining to NOC Application of TSDF Pit :

PROCEDURE FOR DEVELOPMENT & CLOSURE OF SECURED LANDFILL FACILITY

(A)

Pro

Method of Development of Solid Waste Pit

cedure:
1) Excavate the pit with the side slopes 1.5: 1

2) Carry out proper dressing of the bottom surface to required line and level.

3) Carry out proper dressing of the side slopes with appropriate line and level.

4) Excavate leachate drair of required size longitudinally at the center of pit.

5) Provide RCC leachate well of size 1.5 to 1.5 meter upto the bottom of the pit.

6) Provide a layer of 200 mm thick quarry dust at the bottom of then pit uniformly spread

over the entire area to the required line and level as a base layer for liner application.

7) Construct RCC toe beam along the periphery at the bottom.

8) Provide a layer of 1.5 mm thick HDPE geo-membrane on the base layer of quarry dust at

the bottom.

9) Provide a layer of HDPE geo-membrane in the leachate drain well connected and lapped

with the bottom liner.

10) Provide Layer of 0.8 MM Non-Woven Fibertex Geotextile above HDPE GEO-
MEMBRANE.

11) Provide HDPE perforated pipe of 200 dia through the leachate drain upto the leachate

well including perforated pipe columns filled with coir at five locations equally sp
through the leachate drain.

12) Provide a 1

aced

ayer of filter media consisting of graded gravel along the leachate dr
covering the leachate pipeline.

ain

13) Provide 1.5 mm geo-membrane on the side slopes well connected and lapped with the

bottom liner through the toe beam.

OVAR
[ '/M_H_U?AD

} *ril yadooara |

o
Guld
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Details pertaining to NOC Application of TSDF Pit

14) Stretch the HDPE liner on the slope upto the top of the pit and extend horizontally well
enchored with RCC on the pit embankment.

15) Construct RCC kerb wall of 600 mm high along with the periphery of the pit at the top.
16) Provide a layer of coal tar epoxy to the inside surface of the RCC kerb wall.

17) Provide brick pitching on the HDPE geo-membrane to the required line and level at the

bottom as well as on the side slopes.
18) Provide WBM road on the embankment along the periphery of the pit.

19) Provide the arrangement for pumping out leachate from leachate well mcluding
operated diaphragm pump.

air

602

-



(8)

47

Derails pertaining to NOC Application of TSDF Pit

Method of Closure for Solid Waste Storage Pit

Procedure:

Ly

0)

7)

8)
9)

Level the solid waste so as to spread the same with bulldozer uniformly over the entire

area of the pit.

Provide the compacted layer of available soil upto the depth of 60 CM on the leveled
solid waste surface,

Impart proper surface profile to required line and level.

Provide the liner of 1.5 mm thick HDPE geo-membrane over the leveled surface.
Provide HDPE vents at uniform intervals (05 nos.) embedded right through the solid
waste body and projecting and well above the surface.
Provide a layer of 30 CM thick filter media on the type of geo

-membrane uniformly
spread over the entire area.

Provide a top layer of available solid upto the thickness of 60 CM compacted and leveled

uniformly.
Provide a suitable cover of vegetation at the top.

Provide an appropriate drainage system along with periphery of the pit for dr
rainwater.
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- S&E /E-3/04-05/

May 04, 2004.

Sr. Envircnmental Scientist

Guiarat Poltution control Board Kind Attn :
Sector 10-A . Br.GBsent
Gandhinagar- 38? £10Q

s Approval of design & lay out of solid waste disposat facili oy

Ref: Ruls 8 of Haz. Waste Amendinent Rutes, 2000 -

Dear Sir (
VWe are in the process of developing captive soud weaste storage ecllity within sur

pre:mses As per Rule 8A of Hazardous Waste Amendment Rule, 2000, we are required

to get the design and the layout of facility approved by the Béard before setting up
disposal facitity.

in comnection of that we are

enclosing herewith the layout of Tzcility, design of
development. Of plis & design of closure of pits alongwmith te description of
development & remediation.

Wie ramiast ues £ 1 iy accord your Kind approval to desi gn & lay st of solid w
disposai fzcility Lo enable us to apply for authorivation of sit

’ 5'-,
Than #ing You,

Y

(angis u.énh.i..:y 9

/’La’m%'&’! e

{A. N. MANDKE)
L;)'u..z\h' ,‘h.ﬁ‘!{{:\"c?

7

Ercl: a5 ahove

fond B el oo L

HER S L
ﬁ 2*! 01-2027, Q
.l‘:'b-”“' i DR \%\

""u. ﬂ‘iﬂ" -

.......
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SE&E/DHJ/E-3/05-06/ 4836 /%’/oz) ot
Feb. 02, 2006.

Roso

-
Environmental Engineer
Gujarat Pollution Control Board Kind Attn:
Sector 10-A Shri R. G. Shah

Gandhinagar-382 010

Sub : Approval for design of solid waste disposal Pit-Vili
Re§: CCA 7o 2124 Mo 1[5/6n, ‘ ’

Dear Sir,

With reference to above, we would like to inform you that we are starting
development of a new solid waste disposal Pit-VIll within our company premises at
the location shown in attached Annexure.|.

The method of development and design are enclosed as Annexure-Ii, which is as per
CPCB/NPC guidelines.

e

This is for your information please.
Thanking you,

Yours faithfully,

NN

AL EXECUTIVE DIRECTOR

Encl: as above.

(GTARY
(* /. HUPRDAYAT\ sk

i) \’adadara(euﬂ \
R
{ BECH

YA

\ Reg.
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ANNEXURE. (T

SOLID WASTE DISPOSAL FACILITY

Following is the procedure for development and closure of Solid Waste
Disposal Facility

(A}
1.

o
“..

n

13.

14.

CONSTRUCTION OF PIT
Excavate the pit with the side slops 1:5:1

Carry out proper dreasing of the bottom surface to required line and level.

Carry-out proper dressing of the side slopes with appropriate line and level,

Excavate leachate drain of required size longitudinally at the center of pit.
Provide RCC leachate well of size 1.5 to 1.5 Mtr upto the bottam of the pit.
Provide a laver of 200 mm thick quarty dust at the bottom of the pit
uniformly spread over the entire area fo the required line and level as .3
base layer for liner application.

Provide a layer of 1.5 mm thick HDPE geo-membrane on the base layer of
quarry dust at the bottom.

Provide a layer of HDPE geo-membrane in the leachate drain well

connecied and lapped with the bottom liner.

Provide a protective layer of geo-textile or & layer of silt of 200-300 mm thick

‘on the HDPE geo-membrane.

Provide .HDPE perforated pipe of 200 dia through the leachate drain upto
the leachate well including petforated pipe columns filled with coir at five
localions equaily spaced through the leachate drain.

Provide a layer of filter media consisting of graded grave! along the leachate
drain covering the ieachate pipeline.

Provide a 300 mm thick leachate collection layer.

Provide 1.5 mm geo-membrane on the side slopes well connected, and

- lapped with bottom line through the toa beam.

Stretch the HOPE liner on the siope uplto the top of the pit and extend
hotizontally well anchored with RCC on the pit embankment.

=
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18.

(&)

N

N

n

10.

98 72 28

Provide a protective layer of geo-textile or-a layer of silt of 200-300 mm thick
on the HDPE geo-membrane.

Provide a 75 mm thick layer of brick pitching in cement morar 1.5 in
bedding and iointing over the HDPE geo-membrane on the sids slopas.
Ensure that the joints are properly filled in such a-way that leachate can not
pass through the gap between the bricks.

Construct RCC kerb wail of 800 mm high alongwith the pefiphery of the ot
at the top.

Provide the arrangement for pumping oui leachate from leachate well
including air operated diaphragm pump.

CLOSURE/REMEDIATION OF PIT
Level the solid waste so as to spread the same with bulldozer uniformly over
the entire area of the pit.

Provide the compacted layer of available soil uplo the depth of 80 CM on
the tevelad solid waste surface. '

impart proper surface profile 1o required line and level.

Provide the liner of 1.5 mm thick HDPE geo-membrane over the leveled
surface.

Provide HDPE vents at uniform intervals (05 nos.) embedded right through
the solid waste body and projecting and well above the surface.

Provide a laysr of 30 CM thick filter media on geo-membrane uniformly
spread over the entire area.

Provide a top layer of available soll upto the thickness of 80 CM compacied
and leveled uniformly with 2% lateral gradient. The seil used in filling shall
be fen‘._iie quality good for vegetation.

Provide a suitable cover of vegetation at the top.

Provide retaining wall structure on the periphery of the remedied pit with

HOPE geo-membrane embedded and well anchored below ths base of the
retaining wall.

Provide appropriate drainage system along the periphery of the pit for
draining of rainwater.

610

54



ith

CROSS SECTIONAL DETAILS OF BOTTOM TOP ABD SIDE LINERS

WASTE BUDY

LEACHATE LOLLECTION (RYER OF 3plm THICK. &

I T i G ) T i

PROTECTION LAYER OF GEO-TEXILE A

L R
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& 2 -
£ L
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&
/ 8
S&E/E-207-08
Aprii 08, 2008. .
SRR
oy
Sr. Envilonmental Engineer %«\\u /j/",d b4 Kind Attn:
Guijarat Pollution Control Board ~ W Shri R.G Shah
Sector-10 A AN
CANDHINAGAR-382 016

Sub:  Approval of desian of solid waste storage Pit-Ix
Ref: Dur CCA No. 2124

Dear Sir,

%}" As you are aware that, we are having our own captive landfill site within our company premises, in
! which we are developing secured landfill pits in phasewise manner.

Al present, Pit-Vill is in operation. Now, we are developing Pit No. IX as per CPCB/NPC guideling.
The design drawing and descrption of development is attached herewith,

We request your goodself to approve the design of Pit-1X.

Thanking you,

Crair et sy

(A N. MANDKE)
CHIEF GENERAL MANAGER

purl

s

@?‘W Encl: as above,
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PROCEDURE FOR DEVELOPMENT & CLOSURE OF SECURED LANDFILL FACHITY

Method of Development of Solid Waste Pit

Procedure;

1) Excavaie the pit with the side slopes 1.5 : 1
2)
3)
4)
5)
6)

Carry cut proper dressing of the bottom surface to required line and level.

Carry out proper dressing of the side slopes with appropriate line and level.

Excavate leachate drain of required size longitudinally at the center of pit.

Provide RCC leachate well of size 1.5 to 1.5 meter upto the bottom of the pit.

Providz a layer of 200 mm thick quarry dust at the bottom of then pit uniformly spread

over the entire area to the required line and level as a base layer for liner application.

7) Construct RCC toe beam along the periphery at the bottom.
8) Provide a layer of 1.5 mm thick HDPE geo-membrane on the base fayer of quarry dust at
the bottom.

9) Provide a layer of HDPE geo-membrane in the leachate drain well connected and lapped

with the bottom liner.

10)Provide HDPE perforated pipe of 200 dia through the leachate drain upto the leachate
well including perforated pipe columns filled with coir at five locations equally spaced
through the leachate drain.

11)Provide a layer of filter media consisting of graded gravel along the leachate drain
covering the leachate pipeline.

12)Provide 1.5 mm geo-membrane on the side slopes well connected and lapped with the
bottom liner through the toe beam.

13)Stretch the HDPE finer on the slope upto the top of the pit and extend harizontally weli

enchored with RCC on the pit embankment. “
14)Construct RCC kerb wall of 800 mm high alongwith the periphery of the pit &t the fou.
15)Provide a layer of coal tar epoxy to the inside surface of the RCC kerb wall.

18)Provide brick pitching on the HDPE ges-membrane to the reguired line and leve! ! the
botiom as well as on the side slopas.

171Provids WBM road on the ambant v

PCRNP ey S Ol = oo R TP S o W 1
} et glang the neriohsry of the ol
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18)Provide the arrangement for pumping out leachate from leachate well including air

(B)

operated diaphragm pump,

Method of Closure for Solid Waste Storage Pit

Procedure:

1)

2)

3)

4)

5)

6)

7

8)
9)

“““““““

Level the solid waste so as to spread the same with bulldozer uniformly over the entire
area of the pit.

Provide the compacted layer of available soil upto the depth of 60 CM on the leveled solid
waste surface.

Impart proper surface profile to required line and level.

Provide the liner of 1.5 mm thick HDPE geo-membrane over the leveled surface.

Provide HDPE vents at uniform intervals (05 nos.} embedded right through the solid
waste body and projecting and well above the surface.

Provide a layer of 30 CM thick filter media on the type of geo-membrane uniformly spread
over the entire area.

Provide a top layer of available solid upto the thickness of 60 CM compacted and leveled
uniformly.

Provide a suitable cover of vegetation at the top.

Provide an appropriate drainage system along with periphery of the pit for draining of
rainwater,

617
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‘e b
S&E/E-3/09-10/ 6
June 11, 2009 @ o~
1S
Envirenmental Engineer O Kind Attn:
Gujarat Pollution Control Board Shri SH Vegda

Sector-10 A
GANDHINAGAR-382 010

Sub: Approval of design of captive secured landfill facility — pit 10

Dear Sir,

We are having our own captive secured landfill facility for disposal of our solid waste.
The facility is developed in a phasewise manner.

We are developing the solid waste disposal pit 10 as per NPC/CPCB guidelines
adjoining to disposal pit 9. :

The location map, design drawing and method of development are attached
herewith.

We request your goodself to approve the design of solid waste disposal pit 10.

Thanking you,

Yours faithfifiiyS
s 2

(A. MMANDKE)
EXECUTIVE DIRECTOR

618
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L
S&E/E-3/11-12/
fMay 09, 2011
Niember Secretary Kind Aftn:
Gujarat Pollution Control Board Shri Hardik Shai
Sector-10 A '

GANDHINAGAR-382 010 '

Sub: Approval of desian of captive secured fandfill facility — pit 11 {X1)

Dear Sir,

We are having our own caplive secured landfill facility for disposal 6f our solid waste. The
facifity is developed in a phasewise manner.

We are deveiopmq the solad waste disposal pit 11 (X1) as per NPC/CPCB guidelines o
P v} e o .

The location map, design drawing and method of development are aitached herewith.

We request your goodself to approve the design of solid waste disposal pit 11 (Xi}.
Thanking you,

Yours fa|thfully,

(A. . IW\NDKE)
EXECUTIVE DIRECTOR

Encl: as above. e

P "

Gujarat Pollution Control Board
Sector- No, 10-A,
Gandhinagar-382010,

———
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PR
I i R 1 T LT . s U ST S S )
Gujarat Alkalies and Chemiczals Limited
{Promoted by Govt. of Gularat)

Regd. Office & Works : P.O. Petrechetmisals - 384 243, Uist. Vadodara(Guiarat) INDIA

Phone : +91-265-2232681, 3081200, 6540463 Fax : +91.265-2232130, 223003+

Webslte : www.0z¢l.com 'y - _ =
15‘7 Secen (o7

S&E/E-3114-15/ | / lG-09-14 September 9, 2014

Member Secretary

G ujarat Pollution Control Boarg Kind Attn: Shri Hardik Shah
Secior-10 A

GANDHINAGAR-382 010

% , Sub: Avproval of desian of captive secured landfill facility — pit 12 X

Dear Sir,

We are having our own captive secured landfill facility for disposal of our solid waste.
The faciity is developed in a phasewise manner.

We are developing-the solid waste disposal pit 12 (XIl) as per NPC/CPCB guidelines
adjoining to disposal pit 11 (XI).

The location map, design drawing and method of developmén't are attached herewith.

We request yoﬁr goodself to approve the design of solid waste disposal pit 12 Xy,

Thanking you,

Yours fa‘:thfuliy,

(SURESH R/\\bm@k)}\

GENERAL MANAGER (O'& ES) - Dahgj

llﬂdb

-

Ench asabove.

iy i Dahs] Coliplex: 7.C. Duhé) - 392130, Tal, Vagra, Dist. Bharuch (Sujérat) INDIA
Phone 1 +31-2641-256315/ 6/ 7, Fax 1 401-2641.256220
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Gujarat Alkalies and Chemicals i

3 . ;
7 o # L2 7
* g 5& Promated by Gov o

Dahej Complex: PO Dahej - 352130, Tal, Vagra, Dist. Bharuch (Gujara) MDA
Phone : +81.2641-256315/6 /7. Fax : +91-2641-256220

CIN NO. : L.24110GJ1973PL.CO02247
Email  : general@gacl.co.in

Promzting Green Technology

S,E & F/DHI/E-3/2015-2016 October 13, 2015

To, lyos e
The Member Secretary, ,.,._
Gujarat Pollution Control Board,

Sector — 10A,

Gandhinagar 382 G10.

e

Sub. Approval of design of captive secured land fill facility Pit 13(XIII)

Dear Sir,

We are having our own captive secured landfill facility for disposal of our solid
waste. The facility is developed in a Phasewise manner.

We are developing the solid waste disposal pit 13 (XIII) as per NPC/CPCB
guidelines adjoining to disposal Pit 12 (XII).

The location map, design drawing and method of devélopment are attached
herewith,

We request your good self to approve the design of solid waste disposal pit
13(XIID),

@f ?

Thanking you,

Yours faithfully,
For Gujarat Alkatlies & Chemicals Ltd., Dahej

%\ﬂ o

T. N, Trivedi _
Genera! Manager (O & ES) -Dahej

fot

—End, Ala.

| §? 4. Office & Works - 0. Petrochemcars - 391 346. Dit. VadugeragGujarat) INUIA
Phong : +81-265223268., 3051200, 6540463 Rex : 481.265-2257130, 2230031
i dehsils ] g , AL

4.

vwveacloom
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70

| Gujarat Alkalies and Chemicals Limited
{Promoted by Govt, of Gujaran)

Dahef Comples : £.0. Dahej - 392130 Tal. Vagra, Dist. Bhanich (Gujaral) INDIA
Phone : +81-2641-25315/ 6 /7. Fax ; +91-2641-256220.

. GIN MO : L24110GJ1973PLC002247
Promo-ting Green Technology

S, E & FIDHJ/E-3/2016-17 November 10, 2016

To,
The Member Secretary,

~_ Gujarat Pollution Control Board,
— Sector- 104,

1~k

Gandhinagar - 382 010.

Sub:  Approval of design of captive secured landfill facility Pit 14 (XIV)
Dear Sir,

We are having our own captive secured landfill facility for disposal of our solid waste.

- The facility is developed in 'a Phase-wise manner.

We are developing the solid waste disposal pit' 14 (XIV) as per NPCICPCB
guidelines.

-~

The locafion map, design drawing and method of development are attached-

herewith.

We request your good self to approve the design of solid waste disposal pit 14 (XIV).

Thanking you,

Your faithfully,
For Gujarat Alislies & Chemicals Ltd., Dahej :

ok’
M.B Patel
CM (S,E&F)

Encl. Az

Regd. Office & Works : PO Peirushemicals - 381 346, Dist Vadudara(Gujaia INDI* 11
Phane : 461-265-2232831, 3061200, 6540463 Fax : +91-265-2232120, 2230071 :
1 Wiebsite : www.gaclcom

AR e e Al e i
25
o
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ANNEXURE - VI (dol’ly)

"M};’x

72

(.f-m £ A4D

‘ GACL/Dahe}/SLE/E-3/99
ust 1999 g
August F , | ng*
V.
To:
. Membar Secretary T T Ny
————— - Gujarat Pollution contool Board

{EA

ti

Sactor 10-3
Gandhinagar-382 543

Eind Atte @ Dr. G. B. Soni

solid wa

7
i3 Py 4
q \7\;\‘ f}"‘\;‘v . j/\,,__

ste storave facilily

02/06/1933

Sub : Approvel foo closure of the
Bef : Authorisatiocn No. 1335 drd

=)

Six

L'J

Lot i

The solid waskte storage it
facility is likely to be
Condition Ne. 10 of Annexure -
are enclas:
waste storage pit

racjiested tn

Hence,

Thanking vou,
b \JU.L 5 .fdJ thif ully,

AR

!' \_ly)

{‘k/ /
(R, C. SO0D)

fiD EXECUTIVE DIREC?O&

L\’V\(:‘F)nl C‘: 1\\: qb""

kindly
closure plan for the solid Waste sborage fac

I of

628

: cof our solid waste
1u11 ‘within
referred
ng herewith the darsiles pian
ror your approval.

storage
& Yyear. Hence, as per
atichorisation, we

1
closure of rhe

Tor .6 salid
accard your approval te the

iiity.




5.4):“

f JS:} 2D AN

B

GACL/DHJ /S&L’:z’ -3/00- GJ

28y, / ,z)\
To:

Member Seci etazy

Gujarat Pollutior corrirol Board
Sector 10-A

Gandhinagar-382 043

King Afin: Dr. G.B. Sont

Sub | Approval (or closure f"-'_ golid waqte giorage Tacility

Rel . Authorisation Nc. 133'39. ..... 02/06/1 299

Dear Sir,

The solid waste slorage: 1 of our solid waste storage facility is full. As rer
Condiion Mo. 10 of Anpexurs - | of referrad auvthorisafion, we 2re encicu,,.a
herewilh the detailed plan for c!os""e of the solid waste. storage pit for your

approval.

1. e

Hance, you are requested to kindly accord your anproval to the closurs nlan for the
soiid waste storage pit-iil. '

Thanking you,

Yours faithfully,
44

{R. . Soocd}
Exacutiveg Director

I— o oof =
o et Bl fim ahove
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-

Mo,

To,

b
GACL/DHJ/S&E/E/ 00 / & Apsil 5. 2000
C .
/ f,n i
i

Memnber Secretary

Gujarat Follution Control Board
Sector 10- A
GCANDHINAGAR - 382 843,

Sub ]

Ref

Find Atin. @ D, G, B Sond

)"

Closure of the solid waste disposal favtlity - Phase - {L

Approval for dosure from GPUB, vide letter no,
HAZ/BRCH-2j6/ 28860 dt. 13/ 09/99.

A S R m R e A 488 T e Y R T AR v e o et e i S e 4 fh A P o B4 N e e

Dear Sir.

thr:

With reference o the above, we would like to inform vou thet we are going

to start the closure activity of ous Sold Waste dispaosal {acility Phase - 1 in
(he vareent weeh as per the dosure plan approved by vour good oifices,

This is for voar information pleise.

Thanking vou,

'\"m'«v‘s faithfully,

W {:h'&iﬁi r\U\sahoﬂ &1 ; hemic s St\j

éb\/

(X. C. S00D)
EXECUTIVE DIRECTOR

el

Shri 8.H. Vepda é‘ @Q,J
Regional Oziu er |

630
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poliution Control Board

aat i
savaran Bhavan Sector-10-A, GANDHINAGAR-382043. & J;?\“
o B A B

none : 22756, 22093, 22085 Gram : CLEANWATER = e
g Wﬁﬁﬁﬁyga

Fax: §0271 2) 22784

Moz - HAZ/BROW-Z167 o) 27(5’5"(5
19 qfp 1988

KﬁuIP% & CHFMT caLs LTD.,

s o e, iy

H{' s. GUIARAT AL
: BQHEJ o
AGRQ 3

itdet Moo | 5EY
= u} ’.‘("

afe— (1) caichor s liion
{:; l..'

1 Weeat Teed Lomr ol lpnid

arer slir@ebesd Vanf 1o
1or

UH]J:??HNR
Jdona

8,
iewr Wik !"hr* ahove, vl
af dimpesmal Fac SR SR EA
Hanodl tne !"( Hm».al Ao Was e
A G 3 2 I B af Fiesia

Tti nonn

e AT IW 1 e _
pianagement anG This shonla b
peden ther Argaert s b
e rafore, dlrechod For Pnform Bhe  Regiona poonf i foe
ol GO abonds Lew sexeesd ddales ol Vot he
i adhvanae.

You o arn
Ol

and  Head
Tergmis onet o th

Facilihy abt

Thank Ty yost .

yours faithfully,

( Or. &

j

~

MEMBER

\"\}‘\“}f};m‘f'ﬁ;’ 0P
. g}

f3 E- THP ‘f'
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\ 6 T
i A '
\ ~
: . /\\Z b~ : ﬁ__é_____
e @l
- ] By R ¢ AD
__ S&E/E-3/01-02
:;jinygﬁopz S R
To: | T ol |
Member Secretary -
Gujarat Pollution control Board | ' Kind Atin:
Sector 10-A Ja - Dr. G.B. Soni
Gandhinagar-382 043/,_ '/;757‘7 | N
~  Sub: Approval for closure of the ‘soﬂﬁg@ﬂm@cﬁg
Ref: 1. Auharisation No. 1335 did 02/06/1999
2. .Our application for renewal Vide letter dtd, 20/4/2000
Dear Sir,
The solid waste storage pit - V of our solid waste storage facity is likely ic be fil
within short time. As per Londition No. 10 of Annexure - | of referred authorisation,
we are enclosing herewith the detailed plan for closure of the zolid waste siorage pd
for your approval. ‘ . il
W¢ request you lo kindly accord your approval to the closure pian for the solid
wasle storage pit-1V. '
Thanking you,
Yours faithfully,
g/
2
| e/
{(A. N. Mandke)
. Dy. General Manager (CCP)
a0

Encl: As above

yadodara \G}"\' !
Reg.No. ”59“':;
" Valid up to)
Va‘fm -20%1
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S&E/E-3/11-12/

-May:09; 2011

Member Secretary

Kind Attn:
Gujarat Pollution Control Board Shri Hardik Shah
Sector-10 A
GANDHINAGAR-382 010

Sub: Approval for closure of the solid waste storage facility
Ref: Consolidated Consent & Authorisation (CC&A) No. AWH-36640

Dear Sir,

The solid waste st orage i 68 7of our solid waste storage facility is fikely to be full
within short time. As per condition of authorisation, we are enclesing herewith the detailed
plan for closure of the solid waste storage pit for your approval.

We request you to kindly accord your approval to the closure plan for the solid waste storge
4,5 68&7.

Thanking you,

Yours faithfully,

al, -
A .MAW
EXECUTIVE DIRECTOR

Ench: as above.

HalGa Da $
Sector. ﬂza";’;""‘f” Boarg
Candhing gan oA,

633
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{Promoted by Govt. of Gujarat)
Dahej Comples ; P.O. Dahej - 392130. Tal. Vagra, Dist. Bharuch (Gujarat) INDIA

" ﬁ ¢ Gujarat Alkalies and Chemicals Limited
Gaé

Promoting Green Technolagy

Phone : +91-2641-25315/ 8 /7. Fax : +91-2641-256220.
CIN NO : L24110GJ1973PLC002247

S&E/DHI/E-11/2019-2021 S'Decembe:r, 2019

To,

The Regional Officer,

Gujarat Pollution Control Board,
C-1, 119/3, GIDC, Phase-li,
Narmadanagar,

Bharuch - 392 015,

Sub: Intimation for Closure of Captive SLF Pit.

v

Dear Sir,

With reference to above, we would like to inform your office that we have completed the
closure of our captive SLF 1"it no.”XI & XII located within our premises at Plot. No. 3, P.O
Dahej, Ta. Vagra, Dist. Bhzruch as per guidelines of CPCB in 1™ June 2019. As a part of

World Environment day celebration, flower plantation was carried out over the closed pits.

Further, closure of captive SLF Pit no. VIII is under progress and we shall intimate. the date
of closure to your office as soon as it is done.We ensure that we shall take utmost care to

comply environmental norms and legislativestipulations.
This is for your kind Information and record please.

Yours Faithfully,
For Gujarat Alkalies and Chemicals Limited, Dahej

m«b%\\m\t\ ’
M.B Patel
Dy. GM (S,E&F)

5 ‘1', Regd. Office & Works : P.0. Petrochemicals - 391 346, Dist. Vadodara{Gujarat) INDIA
f_g ; % l Phone : +91-265-2232681, 3061200, 6540463 Fax : +91-265-2232130, 2230031
EE § Website : www.gacl.com

COMPARY =

78
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annexure — LX
Form ~ 2
( See rule 3 (c) & 5 (5) )

Number of provxsional authorlsatlon and date of 1s$ue S
[ 1335 ) dt. z9£g§l??

2. GUJARAT ﬁLKALIES % CHEHICALS LTD. i
[ PHOSPHORIC ACID“PLANT. ] - _
PO. DAHEJ, TAL. VAGRA,

thorisa to oberate g  facility fo
,w,iinsport  Treatment, of hazardous -
tuated. at:Fagtory_Premlses. e

f issue.

4. The prov:sxonal authorisation is subject to the conditions stated
below and to such conditions as may be specifisd in the rules for
the time belnq in forre under the Env1ronment (Protectlon) Act-1986.

|
i "-'L,a-.,‘.'-‘g}- S fes ]
A Sl e i e O M o

For and on behalf of
GUJarat Pollutxen

‘ﬁgp 4] Board

No : aaz/gacﬂwziéfilGV",‘\
Issued to :-

GUJARAT ALKALIES & CHEMICALS LTD.
[ PHOSPHORIC ACID PLANT ]

PO. DAHEJ, TAL. VAGRA,
BHARUCH - 392 130

ot o s e RIS S B P A
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Aryavaran Bhavan Seelor-10-A, GANDHINAGAR-382045.
Phone 1 20755, 22095, 22096 Gram - CLEANWATER
Fax : (02712) 22784

2t Polfviion Control Roard

By R.P_A.D.

Provisional Authorisation

No. :HAZ/BRCH-~216/ 295\ » =
) 29 SEP 1997

M/s. GUIARAT ALKALIES & CHEMICALS LTD.,
(PHOSPHORIC ACID PLANT) ,
P.O.DAHE], TA.VAGRA,

FARHARUCH-392 130,

Sub. : Amendment of Provisional Authorisation of the
Board under Hazardous Wasta (Management and
Handling) Rules’89 under the E (F) Act®ss.

fRef.: 1. Authorisation Order No.1335 dt.29/4/97.
2. Application No.7323.

Sirs,

In connection with the above, the provisicnal authorisation
No.1335 dt.29/4/97 is amended as under -

1. The validity of provisional authorisation ie extended upto

L 81/5/98.
2. The content and conditions of our earlier issued
authorisation order remains unchanged.
3. Detailed compliance report for each condition of provisional
= authorisation order shall be submitted every one month to

this Board.

Plese note that failure to comply any directives/ conditions
of the Provisional Authorisation shall lead to £k cancellation.

For and on behalf of
Gujarat Pollution Control B ard

(m/ NT)
( or. G. SbA 1 &
8r. Environmental Scientist.
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.'::Gujarat Pollutlon Control Boaa'd
» ,j,,paryavaran'ahavan Sector10-A, GANDHINAGAR- 382043
'Phone : 22756, 22095 22096 Gram : CLEANWATER

_..ﬁFax (02712) 20184 o L WW
5 Now s GPCB{HAZ/BRCH»?lf' I 84 N e e e
3 ; 13Mvme

.10“ W R
H/S. GUJARAT nthLtE_f “.ck
- P.O. DAHEJ, TA. VAGRA,
_oxsr.l HARUCHW392 138,

f”ﬁmcndm@nt or Provx«lonas ﬁuthbrisatibnﬁbf the -
:Hoard ] -Hazardou';waste - (Management - &
Handllng) Rule* 1989 S o

ER

- Ref Pruvxsxunal ﬁuthor;saL:nn No.13%35%,
sir,

chooeco I connection with the above, the provisional authorisation
- No.1335/is amended as under.

ity of pFOVI”Onﬁl auLhori di:nn is  extéended upte

31 MT/Day OF wiste.

oﬂa piﬁnt,; p~i 'm
The: Lontent - and  conditions:
authorxwdtlun order remainsg unchanged
4. Detailed compliance report for each co
authorisation. . order. ﬁhall be quhmxtt,
j{thlh'ﬂoard g IR 5 :

>

Wiy earlier iszued

!1t10n of pnov;slonal
rvery ohe month  to

" please nof& that ‘fallur4' ta’ comply . any
és/conditicons of Lh@ P:ovxazonal ﬁs*“ﬁri$1t1on ahall léead
ancelleat)on. S

| For and on behalf. of. o
1j GUJARAT POLLUTION CONTROL BOARD_
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GujaratiPollution Control Board
* Paryavaran Bhavan, Sector-10-A, ‘Gandhinagar-382010.
Phone : 3222756, 3222095, 3222096  Gram ;: CLEANWATER
Fax :(079) 3232158
AMENDMENT OF AUTHORIZATION
NO. HAZ/BRCH-216/ SR{c
TO. : |
M/S. GUJARAT ALKALIES & CHEMICALS LTD,
- PO. DAHEJ, TAL- VAGRA,
R BIST-BHARUCH.
Sub :- Amendment of the Authorization granted under Hazardous
waste (_Mana'gem’_ém’ and Handling) Rules 89 and Amendment
- Rules- 2000. . =~ =
p Ret. :- Your letter dated 13/02/2003.
Sir.
In connection with the aboﬁé, the Authorization No. 1335 dtd. 16/01/2002
valid upto 20/04/2003 is- amended as under:
1. The validity of the abbyééthe authorization is extended upto“i9i(}4/20&6
~ pi Vou must incinerate all z_";.{.':ciimulated incinerable waste within one month
and submit compliance. =
3. All other conditions / dirzctions given in the above mentioned authorization
order shall remain unch{mged.
N Failtire “atie: condition/ direction of the ‘atithorizaﬁbn shall

automatically leadto its cancellation.

Forand on behalf of
Gujarat -Poilution_,_C;:o'r;itrol Board

R
{Dr. G B.SONI)

-

3, Envirenmental Scienti

st

A 3

\ 1o 3
A\ slie PP g e
\é:s\ 22.04-20% &i
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Gujarat Pollution Control Board ==
Paryavaran Bhavan Sector-10-A, GANDHINAGAR-382043. e
Phone : 22756, 22085, 22096 Gram : CLEANWATER e
Fax : (02712) 22784 A\ ]
Sv 1P
R T i S I ’
T,
GUJARAT ALKALIES & CHEMICALS LTD.
"0 DAHES
TAL. VAGHRA,
.nqu\‘\.ICP i 3‘},5. jz'
Sub o Authorisation wunder the MHazardous Wasts
(Management and Handling) Rules, 1989 under
A -n(;u,,l 86
Girs,
You have applied for the renewal of authorisation of this Board under the
provisions of the Harardeus “ﬂﬂ*o {ﬂazﬁuﬂmvn' and Handling) Rul <, 1989 vide
your application HHo. 8550.¢ ato~ /02799, We have studied, ;r.utin}bcf and
sonsidered your preposal in this u‘fu" .0& are T€thnﬁn Lo make Ai,nhqon““.a
— and  to take measures for management and handling of the Hazardous a5 8e
{ Phosporic acid plant 70 MI/DAY from Proc 58 )
( caustic soda plant 31 MT/DAY from Process 3 as  spepified i Annexure ~ I
attachad herewith. Resping this i mingd, the authorization is granted Lo you
by the Board for operating the facilities for Collection., Dizposal at:
factory premises wunder the provisions of the Harardous Waste (Manscoment
and Handling) Rules, 1989 ip r'm*mw 2 attachsd herawith as  Anhexure -
Please note that Tailure to comply  any  directives/conditions and orders
within ¢Tipu]a!@d time  limit, this aur! wisation order shall avtomatically
got lapsed and unit aball be !)nu‘ﬂ for action under ¥.P.Act 1986,
For and on behalf of
Guiarat Pollution Contral Board
;,,1
o . : -
s,x‘ LY %&4‘*‘/:::
Member Seerdtary
tncl
1. Annexure~l -~ ﬁ"‘anuamnwru and measures required
» be taken by the %pp}}uunmq
2. Annexure-Ii - uthor;sai;on in Form-?
| SR



iujarat Pollution Control Board :

aryavaran Bhavan Sector-10-A, GANDHINAGAR-382043.
none 1 22756, 22095, 22096 Gram : CLEANWATER
X 1 (02712) 22784

FRIR AR E - T Y
Fore ~ 2
Cdee rule 3 (e) & 5 (5} )

L. Humber of renewal authorisation and date of iasug =~
i 1335 ) dt. 27/05/99

#*J

GUIARAT ALKALIES & CHEMICALS LT0.

PO DAHET

TAL. YADHRA,

BHARUCH - 292 130

15 hereby granted an authorisation to . oporate a facility for
Collection, Disposal of hazardous waste on the premises situated at
Factory Premizes,

. The authorization shall be in force for a period of tws years from
Lhe date of issue.

4. The authorisation is subject to the conditions enclosed and to
auch conditions as may be specified in the rules for the time being
in force under tha Environment (Protsotion) Act-1986.

For and on behalf of
Gujarat Pcllutionﬁ Contrnl Board

i

1%
Member ‘)e@#ge

Mo @ HAZ/BRCH-218/ Ma\’ﬁ/
lssued to v~
GUJARQT ALKALIES & CHEMICALS LTD. "..2 JUN 1999
PO DAHES :
TAL. ¥aGHRA

4

¥
BHARUCH - 292 120
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Gujarat Pollution Control Board
Sector 10-5
Gandhinagar : 382 043,

By R.p.n.0.
ﬁrutl"aor‘is.a'tion
To,

GUIARAT ALKALIES 4 CHEHICALS LTp,
P-0- DALES, 1A 'vagrpa
BHARUCH - 392 130~

.- Sub Author isation under the Hazardous Waste
i (Hanagement and Handling) - Rules-1989 g -
Amended Rules-2000 tinder £_p._ Act-1986 .

ESirsyi S -
"_"tYuu_hayQﬁappjied for the rengwal of authorisati
provi;iona-otxtheﬂ?Hazardous Waste (M apg H.) R

! Rules-89 a4 Amended Rules 2000
yiqciyour gpﬁlicagion No;934? did. 20/04/2¢0;

Yo have studied,scrutiniqed'ﬂnﬁ
‘equ i 0 nake arrangz=weny .
Hazardoug Waste

considered Your: pt'oposal in
and}~tq:t§keb heasuress for : ma
WA On phoEE

T I
as specjfj I attacheq harewih
K Uthorisatjion is
E under the provic

éhqéq Rules-2000
f;tfailure to
Llime

for anpd on behalf of
Gujarat Pollutjon Contcg}lﬂoard

fn
Frit.
EnvironméJtal Enginesp -
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- iy TV gy g F ot
Moy by
( Sec tule 3 (¢) & (%) )

Foo Mamtope of renewal authorisatiog, ad date of issye
[ 1335 7 dt. L1/01/2002

2. GUInRAT ALKALIES & CHEMICALS LTD.
PO, DAHET, T4, YNGHRA,
EHARLINH - 392 130 .
ig hereby dgranted ap authorization g “ierate a facility for ;
Gollection, 0L§QQ§A14.luQiQ§LﬁtLQH¢ Of Hazardous waspe o the pranjsae

aitunted‘at Factory Premiseg

The author}satidn shall be jy ' e For 3 peliod ug;

e

-~

q. The.authorisation is  subjoct Lo  the conditions enclosed and 1
such tondifiicns as may be Specified ip the ruleg for the time being

in force UHﬁér the-Enviroument (ﬁrotection) Act-1986 " -
}} - . . - For and on%beﬁalf of
- B Bufarat Pﬁllut%on:&ontnol.ﬂoatd,~“__~w___

‘ : - EnvironmenéJi[Engineer
Mo : HAZ/BCH=-216 /8336 ’

Izsued te ;- B
GUIARAT FLEALYES & CHFEMICALS LTo.
PO DAKHEY, T4, VAGHRA,

GHORUCH - 2T 130

Copy to It e

A= Tha Reginnay OFficer, 4.p.c poary
T Bharwe), : .

You are requested to visit thig "mit unger HazardousZWasLe(Hunagemont
ane Handling) Rules~l989“and Amended Rules-200¢ & Ilease check jabout'storage
Syatem Provided by industry and  avera]] hanagement  of - solid hazafdous

CoWAste. Yoy are a]se'reqUestéﬁ .to collect legal sanple  undep Environment
‘Oleclion) ACt-1986, “al the earliast,
et OFFige Copy.
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GUJARAT POLLUTION CONTROL BOARD

—_— Paryavaran Bhavan
=14 Sector - 10-A, Gandhinagar - 382 010

Phone : 3222756, 3222095, 3222096
Gram:; CLEANWATER, Fax: (079) 3232156
Website : www.gpcb.gov.in

By RP.AD.

In exercise of the power conferred under section-250f the Water (Prevention and

Control of Pollution) Act-1974, under section-21 of the Air (Prevention and Control of

Poliution) Act-1981 and Authorization under rule 3(c) & 5(5) of the Hazardous Waste

(Management and Handling) Rules’ 1989, amendment rules-2000, amended rules-2003 framed
under the E (P) Act-1986.

And whereas Board has received consolidated application dated 01/01/2004 for the
consolidated consent and autherization (CC & A) of this Board under the provisions / rules of
the aforesaid Acts Consent & Authorization is hereby granted as under.

CONSENT AND AUTHORISATION :
(under the provisions / rules of the aforesaid environmental acts )

Te,
M/s. GUTARAT ALKALIES & CHEMICALS LTD.,
AT. VILLAGE : DAHEJ,

TAL. VAGRA,

DIST : BHARUCH.

1% Consent Order No.: 2124, date of Issue \ridoy

2. The consent under Water Act 1974 shall be valid up to 31/12/2008 for the use of

outlet for the discharge of treated effluent & The consent under Air Act — 1981,
Authorization under Environment (Protection) Act, 1986 shall be valid up to
31/12/2008 to operate industrial plant for manufacture of the following products:

Sr. | Product Max. Quantity

No.
il Phosphoric Acid (100 % P,0, basis) 1500 MT/Month
2. OR Phosphoric Acid (85 % H,PO, basis) 2430 MT/Month
3. | High Boiling Material 6 MT/Month
4. Calcium Chloride 17400 MT/Month
5. Caustic Soda Lye (100 %) 12500 MT/Month
6. Chiorine Gas 11000 MT/Month
7. Hydrochloric Acid (100 %) 5000 MT/Month
8. Hydrogen Gas 300 MT/Month
9. Sodium Hypochlorite (100%) 910 MT/Month
10. | Caustic Soda Prills/Flakes 6000 MT/Month
11, | 78 % - 80 % Dilute Sulphuric Acid 300 MT/Month
12. | Power 70578160 KWH/Month

3. CONDITION UNDER THE WATER ACT:

3.1 The quantity of industrial effluent shall not exceed 4410.7 M*/DAY.
32 The quantity of sewage shall be 460 M*DAY

33 TRADE EFFLUENT:
332  The industrial effluent other than power plant shall conform to the following

standards:
PARAMETERS PERMISSIBLE LIMIT
"H 6.5t08.5
Temperature 40° C
Total Suspended Solids 100 mg/}
Oil and Grease 10 mg/l

643
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GUJARAT POLLUTION CONTROL BOARD

3.33.

3.3.4,

335,

33.6.

3.3.7.

Paryavaran Bhavan

Sector - 10-A, Gandhinagar - 382 010
Phone : 3222756, 3222095, 3222096
Gram: CLEANWATER, Fax: (079) 3232156
Website : www.gpcb.gov.in

The industrial effluent from power plant shall conform to the following standards.

SR. SOURCE OF PARAMETER | PERMISSIBLE
NO. | EFFLUENT LIMIT
1. Condensate Cooling pH 651085
waters (Once through | Temperature Not morethen 5° C
cooling system) higher than the
intake water
temperature
Free available Chlorine 0.5 mg/l
2. Boiler Blow downs Suspended Solids 100 mg/1
- Oil & Grease 10 mg/l
Total Copper (as Cu) 1.0 mg/l
Total Iron(as Fe) 1.0 mg/!
3. Cooling Water Free available Chlorine 0.5 mg/
Blow downs Zinc (as Zn) 1.0 mg/t
Hexavalent Chromium (as Cr) | 0.1 mg/l
[E= Total Chromium  (as Cr) 0.2 mg/l
Phosphate (as P) 5.0 mghl
4. Ash Pond Effluent pH 6.51t0 8.5
Suspended Solids {00 my/l
Qil & Grease 10 mg/l
5. Combined Effluent pH 6.5108.5
Oil & Grease 10 mg/}
Suspended Solids 100 me/l
Hexavalent Chromium (as Cr) 0.1 mg/}
Total Chromium (as-Cr) 0.2 mp/l
Total Copper (as Cu) 1.0 me/i
Total Iron (as Fe) 1.0 mg/l
Zinc (as Zn) 1.0 mg/
Phosphate (as P) 5.0 mg/]

The treated effluent conforming to the above standards at Sr. No. 4 & 5 shall be

discharged into deep sea throug

All the effluent treatment units shall be o
treated effluent always conforms to t

above,

h 2 new 400 m OD H
well designed diffuser system at a point Lat 21° 3§
as suggested by NIO. As a temporary arrangement th
be terminated at 4,250 meters as against 5,000 m o
However the balance portion of 750 m shall be compl

DPE submarine pipeline having
32.76’N and 72° 31’ 1,571 E
e effluent disposal pipeline shall
ffshore from land outfall point.
eted as per NIO report.

perated and maintained efficiently so that the
he specifications referred in condition no.4

M/s. GACL shall submit the clearance from MOEF as per CRZ notification 1991 &

also comply with the directives issued by MOEF vide letter No.J-

dated 15/4/2002.

M/s. GACL shall extend the remainin
conditions get established accordin

to this Board.
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89
GUJARAT POLLUTION CONTROL BOARD

Paryavaran Bhavan
“’H Sector - 10-A, Gandhinagar - 382 010
N Phone : 3222756, 3222095, 3222096
Gram: CLEANWATER, Fax: (079) 3232156
Website | www.gpcb.govin

3.3.8.  Sewage shall be disposed of through septic tank/soak pit system or it shal} be treated

alongwith industrial effluent or it shall be treated separately to conform to the
following standards and utilized on land for irrigation / plantation.

BOD ( 5 days at20°C) Less than 20 mg/l
Suspended Solids Less than 30 mg/l
Residual Chlorine Minimum 0.5 ppm

4. CONDITIONS UNDER THE AIR ACT:

4.1 The following shall be used as fuel in boiler.
Sr. Fuel Quantity
No.
. Natural Gas OR 20944 M'/Hr. OR
Naptha (Gas Turbine) 437 MT/Day
2. Natural Gas OR F.O. 20255 NM'/Hr. OR
(P.A. Plant) 24.3 KL/Day
3. Natural Gas OR F.O. 985.59 KG/Hr. OR
(C.S. Plant) 1113.24 Kg/Hr.
42 The applicant shall install & operate a comprehensive adequate air pollution in order
to achieve prescribed norms control system so as to achieve standards.
4.2.1.  The flue gas emission through stack attached to boiler / furnace shall conform to the
following standards:
Stack | Stack Attached Stack Parameter Permissible
No. To Height in Limit
Meter
1. Boiler 32 Particulate matter | 150 mg/NM®
2. Gas Turbine-1 30 50, 100 ppm
3. Gas Turbine-Il 30 NO, 50 ppm
4. Heat recovery 60
System Turbine-1
5. Heat recovery 60
System Turbine-I
42.2. The Process emission through various stacks/vent of reactors, process, vessel shall
conform to the following standards
Stack | Stack Stack | Air Parameter Permissible
No. Attached To Height | Pollution Limit
in Control
Meter | System
A. PHOSPHORIC ACID PLANT:
1. Dissolution 14 Water & | HCL 20 mg/NM’
Section Caustic | CL, 09 mg/NM?
Scrubber | HF 06 mg/NM®
2. Liquid — 14 Chiller & | HCL 20 mg/NM’
Liquid Contact Water | Alcohols Absent
Section Scrubber
(Batteries 34
Nos.)
3
oY N
b~ . T —— LA e Y
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4.2.3.

4.2.4.

4.2.5.

4.3

44

GUJARAT POLLUTION CONTROL BOARD

Paryavaran Bhavan
Sector - 10-A, Gandhinagar - 382 010
Phone : 3222756, 3222095, 3222096
Gram: CLEANWATER, Fax: [079) 3232186
Website : www.gpcb.gov.in

Stack | Stack Stack | Air Parameter Permissible
No. Attached To Height | Pollution Limit
in Control
Meter | System .
3. Bleaching 26 Water & | HCL 20 mg/NM’
Section Caustic CL, 09 mg/N M’
Scrubber | HF 06 mg/NM’
4. HCL Storage 35 Water & | HCL 20 mg/NM’
Tank Caustic
Scrubber
B. CAUSTIC SODA PLANT
1. Sodium Hypo 30 Three | HCL 20 mg/NM’
Plant Stage | CL, 09 mg/NM®
Water
Scrubber
2. HCL 30 Water | HCL 20 mg/NM’
Synthetics Unit Scrubber | CL, 09 mg/NM®
(4 Nos.)
3 Incinerator 33 Caustic | SPM 150 mg/NM’
Scrubber | SO, 40 mg/NM?
NO, 25 mg/NM®
HC 15 mg/NM®

The concentration of the following parameters in the ambient air within the premises
of the industry shall not exceed the limits specified hereunder.

PARAMETER PERMISSIBLE LIMIT
Suspended Particulate Matter 500 microgram per cubic meter
Oxides Of Sulphur 120 microgram per cubic meter
Oxides Of Nitrogen 120 microgram per cubic meter
HCL 200 microgram per cubic meter
CL, 100 microgram per cubic meter
HC 160 microgram per cubic meter

The applicant shall operate industrial plant / air pollution control equipment very
efficiently and continuously so that the gaseous emission always conforms to
the standards specified in condition no.4.2.1 and 4.2.2. & 4.2.3. above.

The consent to operate the industrial plant shall lapse if at any time the parameters of
the gaseous emission are not within the tolerance limits specified in the condition
no4.2.1 and 4.2.2. & 4.2.3. above.

The applicant shall provide portholes, ladder, platform etc at chimney(s) for
monitoring the air emissions and the same shall be open for inspection to/and for use
of Board’s staff. The chimney(s) vents attached to various sources of emission shall
be designed by numbers such as $-1,8-2,etc.and these shall be painted/displayed to
facilitate identification.

The Industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standards in respect
of noise to less than 75dB(a) during day time and70 dB(A)during night time. Daytime
is reckoned in between 6a.m. and10 p.m. and nighttime is reckoned between 10 p.m.
and 6 a.m.

90
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GUJARAT POLLUTION CONTROL BOARD

o Paryavaran Bhavan
4 Sector - 10-A, Gandhinagar - 382 010
2 Phone : 3222766, 3222095, 3222096
Gram: CLEANWATER, Fax: (079) 3232156
Website : www.gpcb.gov.in

5 GENERAL CONDITIONS: -

5.1 Any change in personnel, equipment or working conditions as mentioned in the
consents form/order should immediately be intimated to this Board.

5.2 Applicant shali also comply with the general canditions given in annexure 1.

5.3 Industry shall have to display the relevant information with regard to hazardous waste

as indicated in the Court’s order in W.P. No.657 of 1995 dated 14" October 2003.

5.4 Industry shall have to display on-line data outside the main factory gate with regard to
quantity and nature of hazardous chemicals being handled in the plant, including
waste water and air emissions and solid hazardous waste generated within the factory
premises

6. AUTHORISATION FOR THE MANAGEMENT & HANDLING OF
HAZARDOUS WASTES Form-2 (See rule 3 (c) & 5 {(5))

o Form for grant of authorization for occupier or operator handling hazardous waste

6.1 Number of authorization: 2124 Date of issue:

6.2 M/s. GUIARAT ALKALIES & CHEMICALS LTID., is hereby granted an
authorization to operate facility for following hazardous wastes on the premises
situated at VILLAGE : DAHEJ, TAL. YAGRA, Dist. BHARUCH.

Sr. Waste Quantity | Schedule | Facility
No.
1. Chemical 70 MT/day | 34.3 Collection, Storage within
Sludge factory  premises  and
transportation. And final
disposal at own TSDF.
2. Residue Iron | ISMT/M | 364 Collection, Storage,
Contaminated Incineration within factory
Solvents High premises,
Boiling
— material
v 3. Ash from | 75 MT/M | 36.2 Collection, storage within
incineration of factory  premises  and
hazardous transportation. And final
waste disposal at own TSDF.
4. Used Oil ISMT/Y | 5.1 Collection, storage within
f factory  premises  and

transportation. And sale to
registered re-refiners.

5. Discarded 2000 333 Collection, storage within
Barrels Nos./Y factory  premises  and
transportation. And sale to
authorized traders.

6. Lead batteries SMT/Y - Collection, storage
transportation, sale to
register  authorized re
processors.

7. Brine sludge 45 MT/day - Collection, storage within
factory  premises and
transportation. And final
disposal at own TSDF
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GUJARAT POLLUTION CONTROL BOARD

N Paryavaran Bhavan
‘{gg}" Sector - 10-A, Gandhinagar - 382 010
Phone : 3222756, 3222095, 3222096

Gram: CLEANWATER, Fax: (079) 3232156
Website : www.gpch.gov.in

6.3 The authorization is granted to operate a facility for collection, storage, incineration
of Hazardous wastes at factory premises transportation and disposal to own TSDF,

6.4 The authorization shall be in force for a period up to 31/12/2008.

6.5 The authorization is subject to the conditions stated below and such other conditions
as may be specified in the rules from time to time under the Environment (Protection)
Act-1986.

6.6 TERMS AND CONDITIONS OF AUTHORISATION

6.6.1 The applicant shall comply with the provisions of the Environment (Protection)

Act - 1986 and the rules made there under.

6.6.2 The authorization shall be produced for inspection at the request of an officer

authorized by the Gujarat Pollution Control Board.

6.6.3 The persons authorized shall not rent, lend, sell, transfer of otherwise transport

the hazardous wastes without obtaining  prior permission of the Gujarat
Pollution Control Board.

6.6.4 Any unauthorized change in personnel, equipment or working conditions as
mentioned in the authorization order by the persons authorized shall constitute a
breach of this authorization.

6.6.5 It is the duty of the authorized person to take prior permission of the Gujarat
Pollution Control Board to close down the facility.

6.6.6 An application for the renewal of an authorization shall be made as laid down in
rule 5 (6) (ii).

6.6.7. It shall stop incineration at own incinerator immediately & make alternative
arrangement until its own incinerator gets modified / up graded as per CPCB
guidelines.

For and on behalf of
Gujarat Pollution Control Board

‘\‘,/(. S s
(V.R. PATEL)
ENVIRONMENTAL ENGINEER

NO.PC/BRCH-CC&A-398/ [2 < \

9
ISSUED TO:
M/s. GUJARAT ALKALIES & CHEMICALS LTD.,
VILLAGE : DAHEJ,
TAL. VAGRA,
DIST. BHARUCH.

OVARp

A
i §
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i
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GUJARAT POLLUTION CONTROL BOARD

Paryavaran Bhavan
Sector-10-A, Gandhinagar-382 010.
Phone : (079) 23226295

Fax : {079) 23232156

Website : www.gpcb.gov.in

By R¥AD

In exercise of the power conferred under section-250f the Water (Prevention and Control of Pollution)

Act-1974, under section-21 of the Air (Prevention and Control of Pollution) Act-1981 and Authorization under
tule 3(c) & 5(5) of the Hazardous Waste {(Management and Handling) Rules'1989, amendment rules-2000,
amended rules-2003 framed under the E (P) Act-1936.

CONSENT AND AUTHORISATION :

And whereas Board has received consolidated application dated 27/11/2009 for the consolidated
consent and authorization (CC & A) of this Board under the provisions / rules of the aforesaid Acts Consent &

Authorization is hereby granted as under.

!‘a’ éf l«(’ f}

( under the provisions / rules of the aforesaid environmental acts )

To,
M/s. GUIARAT ALKALIES & CHEMICALS LTD{GPCB ID 15130).,
AT, VILLAGE : DAHEJ,

TAL. VAGRA,

DIST : BHARUCH.

1.

2k

Consent Order No,: AWH 36640, date of Issue

The consent under Water Act ~1974 shall be valid up to 26/11/2014 for the use of outlet for the
discharge of treated effluent & The consent under Air Act - (981, Authorization under
Environment (Protection) Act, 1986 shall be valid up 0 26/11/2014 to operate industrial plant for
manufacture of the following PRODUCTS;: '

SR, NO. NAME OF PRODUCTS QUANTITY
i Phosphoric Acid (100% P205 basis) 1725 MT/month
OR  Phasphoric Acid (85% H3PO4 basis) 2790 MT/month
2 High Boiling Material Bl 6 MT/month
3 Calcium Chloride 17400 MT/month
4 Caustic Soda Lye (100%)/Prills/Flakes 22050 MT/month
3 Chlorine Gas 19455 MT/month
6 Hydrochloric Acid {100%) 6000 MT/month
7 Hydrogen Gas 546 MT/month
8 Sodium Hypochlorite (100%) 910 MT/month
9 78% - 80% Dilute Sulphuric Acid 550 MT/month
10 Gypsum 780 MT/month
i1 Power 70578160 KWH/month
12 Poly Aluminum Chloride (18%) 3750 MT/month
13 Poly Aluminum Chioride (30%) 1080 MT/month
14 Hydrogen Peroxide (100%) 1178 MT/month
15 Anhydrous Aluminum Chloride(Granules/Powder) 1500 MT/month
16 Sodium Hypochlorite (10% CI2 basis) 45 MT/month
17 Non-ferrous alum 6 MT/month |
3. CONDITIONS UNDER WATER ACT:
3.1

The quantity oftotal water consumption shall not exceed 10782.033 KL/Day (break up
as below):

a) Domestic - 405.333 KL/Day
b) Industrial - 10376.7 KL/Day

NP
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The quantity of total waste water generation shall not exceed 5277.8 KL/Day (break

up as below):

a) Domestic - 205.8 KL/Day
b} Industrial - 5072  KL/Day
TRADE EFFLUENT:

The industrial effluent from power plant shall conform to the following standards.

SR. SOQURCE OF ‘
NO. EFFLUENT PARAMETER PERMISSIBLE LIMIT
651085
Condensate Cooling H Not more then 5°C
1. waters (Once through T p higher than the
) emperature ot
cooling system) intake water
temperature
Free available Chlorine 0.5 mgfi
2, Boiler Blow downs Suspended Solids 100 mg/l
Oil & Grease 10 mp/t
Total Copper (as Cu) 1.0 me/l
Total Iron(as Fe) sl
3 Cooling Water Free available Chlorine 0.5 mg/i
i Blow downs Zinc (as Zn) 1.0 my/l
Hexavalent Chromium (as Cr) 0.1 mg/t
Total Chromium  (as Cr) 0.2 mg/
Phosphate (as P) >0mgl
4. Ash Pond Effluent pH 6.5t0 8.5
Suspended Solids 100 mg/i
Oil & Grease 10 me
S. Combined Effluent pH 6.5t08.5
Oil & Grease 10 mg/|
Suspended Solids 100 mg/l
Hexavalent Chromium (as Cr) 0.1 mg/l
Total Chromium (as Cr) 0.2 mg/I
Total Copper (as Cu) 1.0 mg/l
Total Iron (as Fe) 1.0 mg/l
Zinc (as Zn) 1.0 mg/l
Phosphate (as P) 5.0 mg/l
The combined industrial effluent after treatment shall be as under before disposal.
PARAMETERS PERMISSIBLE LIMIT
pH 55109
Temperature 45°C at the point of discharge
Colour & odour All efforts shall be made to remove‘colour &
unpleasant odour as far as practicable
Suspended Solids 100 mg/I

o
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Particulate size of suspended solids (b) é?uﬂggib;:l?g:d;‘azz 5’ 03 nr;::,ons ]
Qil and Grease 20 mg/l
Fluorides 15 mp/l
Sulphides 5 mg/l
Pesticides Absent
Ammonical Nitrogen 30 mg/l
Total K jeldahl nitrogen 100 mg/l
Free ammonia [as NH; | S mg/l
Copper 3 mp/l
Zinc 15 mg/l
BOD ( 5 days at 20 °C) 100 mg/l
P COD 250 mg/t
d Total residual chlorine 1.0 mg/l
Arsenic{as As) 0.2 mp/l
| Mercury(as Hg) 0.01 mg/}
Lead (as Pb) I mg/l
Cadmium (as Cd) 2 mg/
Hexavalent Chromium(Cr +6) 1 mg/l
Total Chromium(as Cr) 2 my/i
Nickel 5 mg/t
Cyanide(as CN) 0.2 mp/l
Phenoilc Compounds(as C6HS50H) 5 mgh
Selenium [as Se] 0.05 mg/!
Manganese [as Mn ] 2 mg/l
Iron [ as Fe } 3 mg/l
Vanadium [ as V ] 0.2 mg/}
Nitrate Nitrogen 20 mg/
Bio-assay test 90% Survival of fish after
96 hrs in 100% effluent.

3.33.  The treated effluent conforming to the above standards at Sr. No. 4 & 3 shall be discharged into deep
sea through a new 400 m OD HDPE submarine pipeline having well designed diftuser system at a
point Lat 21° 38" 32.76"' N and 72° 31" 1.571* E as suggested by N1O,

»

3.3.4. Al the effluent treatment units shall be operated and maintained efficiently so that the treated effluent
always conforms to the specifications referred in condition no.3.3.2 above,

3.3.5.  Sewage shall be disposed of through septic tank/soak pit system or it shall be treated along with
industrial effluent or it shall be treated separately to conform to the following standards and utilized on
land for irrigation / plantation, j

BOD (SDAYS AT 20° C) LESS THAN 20 MG/L ﬁ
Suspended Solids Less than 30 mg/l %
Residual Chlorine Minimum 0.5 ppm b

4. CONDITIONS UNDER THE AIR ACT:

4.1 The following shall be used as fuel in boiler.

SR.NO. FUEL QUANTITY
I, Natural Gas 659289 NM3/Day
2, Hydrogen Gas 444874 NM3/Day
3
e " = i
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4.2 The applicant shall install & operate a comprehensive adequate air pollution in order to achieve
prescribed norms control system so as to achieve Standards.
421, The flue 8as emission (|

4.2.2,

[5G

standards:

PERMISSIBLE
LIvIT

HEIGHT IN
METER

0

PARAMETER

Particulate matter

CaCI2 oil heating
Furnace( Evaporator)

16.05
NQ,
10

Particulate matter
6l SQ,
NO,
60 1
o = |
40 .

49.563
Particulate matter
S0,
7 33 NO,
HC

Particulate matter
S0,
NO,
Particulate matter

Heat Recovery Steam
Generator-{

Heat Recovery Steam
Generator -1

Caustic Conc, Unijt

Caustic Conc. Unit

17.5

Caustic Conc. Unit
-CCcu-m

Particulate matter
S0,
NO,

The Process emissi

on through various stacks/vent of reactors, process,
following standards

SR STACK
NO‘ STACK ATTACHED TO HEIGHT IN
: METER

Dissolution Section | serubber of P
A Plant

4

Phone : (079) 23226295
Fax : (079) 232321 !36
Website : www.gpcb.gov.in

hrough stack attached to boiler / furnace shall conform to the following

vessel shall conform to the

96

e
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Liquid-Liquid contact section 2 HCl 20 mg/NM’ _]
3 scrubber P A Plant 14 cL, 9 mg/NM*
3 HCI Synthesis Unit A serubber of 30 HCI 20 mg/NM’
Caustic soda plant Cc12 9 ma/NM?
4 HC1 Synthesis Unit B scrubber of 30 HCt 20 mg/NM?
Caustic soda plant ci2 2  mg/NM®
s HCI Synthesis Unit C scrubber of 30 HCI 20 mg/NM’
Caustic soda plant Ci2 9 mg/NM?*
6 HC1 Synthesis Unit D scrubber of 30 HCI 20 mg/NM’
Caustic soda plant ciz 9 mg/NM?
7 Waste Air Dechlorination unit 1 10 HCl 20 mg/NM’
| scrubber of Caustic soda plant cr2 9 mg/NM?
8 Waste Air Dechlorination unit 2 10 HCI 20 mg/NM®
r scrubber of Caustic soda plant cR 9 mg/NM?
9 PAC reactor gas scrubber | 15.5 HCI 20 ma/NM’
10 PAC reactor pas scrubber 11 15.5 _HC! 20 mg/NM’
T Solvent Recovery H202 32 HC 15 mo/NM?
12 | Scrubber for reactor gases of AAC 2 HCI 20 mg/NM |
plant Cl2 9 mg/NM? |
5 Scrubber for packing section of 20 HCI 20 mg/NM:‘ 1 J
AAC plant Ci2 % mp/NM

423, The concentration of the following parameters in the ambient air within the premises of the industry
shall not exceed the limits specified hereunder,

PARAMETER PERMISSIBLE LIMIT
Suspended Particulate Matter* ¢ 100 microgram per cubic meter
Respirable Suspended Particulatc Matter™* 60 microgram per cubic meter
Oxides Of Sulphur** 80 microgram per cubic meter
Oxides Of Nitrogen** 80 microgram per cubic meter
HCL 200 microgram per cubic meter
CL, 100 microgram per cubic meter
HC 160_microgram per cubic meter

**24 Hourly or 08 Hourly or 01 Hourly monitored values,as applicable, shall be complied with 98% of
the time in a year, 2% of the time, they may exceed the limits but not on two consecutive days of
monitoring.

Note:- Whenever and wherever monitoring results on two consecutive days of monitoring exceed the
limits specified above for the respective category, it shall be considered adequate reason to institute
regular or continuous monitoring and further investigation,

4.24. The applicant shall operate industrial plant / air pollution control equipment very efficiently and
continuously so that the gascous cmission always conforms to the standards specified in
condition ne.4.2.1 and 4.2.2, & 4,2.3. above.

4.25. The consent to operate the industrial plant shall fapse if at any time the parameters of the gaseous
emission are not within the tolerance limits specified in the condition no.4.2.1 and 4.2.2. & 423,
above,

4.2.6 The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board’s staff. The chimney(s)
vents attached to various sources of emission shall be designed by numbers such as §-1,8-2,etc.and
these shall be painted/displayed to facilitate identification.

5
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The Industry shall take adequate measures for control of noise levels from its own sources within the
premises so as to maintain ambient air quality standards in respect of noise 1o less than 75dB(a) during

day time and?0 dB(A)during night time.

Daytime is reckoned in between Ga.m. andl0 p.m. and

nighttime is reckoned between 10 p.m. and 6 a.m.

5 GENERAL CONDITIONS: -
5.1 Any change in personnel, equipment or working conditions as mentioned in the consents form/order
should immediately be intimated to this Board.
5428 Applicant shall also comply with the general conditions given in annexure 1,
53 Industry shall have to display the relevant information with regard {0 hazardous waste as indicated in
the Court’s order in W.P. No.657 of 1995 dated 14™ October 2003.
~ 5.4 Industry shall have ta display on-line data outside the main factory gate with regard to quantity and
= nature of hazardous chemicals being handled in the plant, including waste water and air emissions and
solid hazardous waste generated within the factory premises
6. AUTHORISATION FOR THE MANAGEMENT & HANDLING OF HAZARDOUS WASTES
Form-2 (See rule 3 (¢) & 5 (5))
Forn for grant of authorization for occupier or operator handling hazardous waste
6.1 Number of authorization: AWH 36640 Date of issue:
6.2 M/s. GUIARAT ALKALIES & CHEMICALS LTD., is hereby granted an authorization to operate
facility for following hazardous wastes on the premises situated at  VILLAGE : DAHEJ, TAL.
VAGRA, Dist. BHARUCH,
SR. QUANTITY : 5
NO. WASTE SCHEDULE MT/YEAR FACILITY
oo Collection, storage, reception within factory premises
! Chemical sludge ) =kl and transportation, And final disposal at own TSDF.
¥ Collection, storage, reception within factory premises
2 Incinerator Ash e e and transportation, And final disposal at own TSDF.
# Residue iron Collection, storage, reception within factory premises
3 | contaminated solvent 36.4 360.00 and transportation, incineration at own / common
- high boiling material incinerator of M/s BEIL.
. Collection, storage, reception within factory premises
8 Lol 2 0 and transportation, and Sale to registered rEprocesses
5 Lead batteries . 8 Collection, storage, reception wnth'm factory premises
and transportation, and Sale to  registered reprocesses -
. Collection, starage, reception within factory premises
¢ SERIe el L S LA and transportation, and Sale to authorized traders 3
Studge from Collection, storag.c, rc_ce;.)hon \_.vnhm factory premises j
7 Naphtha/HSD 3.1 1 and transportation, incineration at own { common !
P incinerator of M/s BEIL. 3
. _ Collection, neutralization, storage reception within S
/ - > 13 ]
8 A ﬁl!.er Bl 17.1 10 factory premises and transportation, And final disposal 4
acid o ;
at own TSDF, 4
9 Waste residue from 201 0.5 Collection, storage, reception within factory premises '_
industry use of paint ’ ’ and transportation, And final disposal at own TSDF. :
a) Discarded . . .
10 bags/liner/packing 333 % Collection, storage, reception within factory premises
. and transportation, and Sale after decontamination o
material ,1
6 £
§
A S S \
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authorization order by the persons authorized shall canstituie a breach of this authorization.
7

b) Discarded PPEs 333 30 Collection, storage, reception within factory premises ]
gaskets etc ’ and transportation, and Sale after decontamination
" Cogp g;&';:':i Esp s B-3 1 Collection, storage, reception within factory premises
’ ' and transportation, and Sale to Authorized recycler
copper scrap
" Lead washer ele, as B-4 5 Collection, storage, reception within factory premises
lead scrap and transportation, and Sale 1o registered recycler
-2 Collection, storage, reception within factory premises
B Nickel Scrap &g I and transportation, and Sale to Authorized recycler
7 Collection, storage, reception within factory premises
14 Wastcags.l; (;stos B-21 0.5 Encapsulation and transportation, And final disposal at
| L own TSDF.
15 Waste Nitrate sali c-12 50 Collection, storage, reception within factory premises
(Inorganic salt) and transportation, And final disposal at own TSDF.,
— " Coliection, neutralization, storage, reception within
16 EIE WastEliromRAC 343 127.65 factory premises and transporiation, And final disposal
plant ]
at own TSDF,
Contaminated Collection, storage, reception within factory premises
17 | aqueous solvent not 20.1 96 and transportation, incineration at own / common
fit for use incinerator of M/s BEIL. -
Collection, storage, reception within factory premises
i Spent catalyst L 9 and transportation, and Sale.
Coliection, storage, reception within factory premises
19 Spent carbon 35.3 ] and transportation, incineration at own / common
incinerator of M/s BEIL,
! Collection, storage, reception within factory premises
20 Comammat_c d Spent 35.1 100 and Transportation, stabilization and disposal at M/s
Alumina BEIL
Natural Gas Collection, storage, reception within factory premises
21 52 24 and transportation, and Sale to registered re-refiner or
Condensate N : s
use as fuel in incineration/boiler.
& 6.3 The authorization is granted to operate a facility for collection, storage, incineration of Hazardous
wastes at factory premises transportation and disposal to own TSDF.
6.4 The authorization shall be in force for a period up to 26/11/2014.
6.5 The authorization is subject to the conditions stated below and such other conditions as may be
specified in the rules from time to time under the Environment (Protection) Act-1986,
6.6 TERMS AND CONDITIONS OF AUTHORISATION
6.6.1 The applicant shall comply with the provisions of the Environment (Protection) Act - 1986 and the
rules made there under.
6.6.2 The authorization shall be produced for inspection at the request of an officer authorized by the
Gujarat Pollution Contro! Board.
6.6.3 The persons authorized shall not rent, lend, sell, transfer of otherwise transport the hazardous
wastes without obtaining prior permission of the Gujarat Pollution Contro! Board,
6.64 Any unauthorized change in personnel, equipment or working conditions as mentioned in the

T R E N
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6.6.5 It is the duty of the authorized

person to take prior permission of the Gujarat Pollution Control
Board to close down the facility.

6.6.6 An application for the rencwal of an authorization shall be made as laid down in rule 3 (6) (ii).
6.6.7. It shall stop incineration at own incinerator immediately & make alternative arrangement unti) its
own incinerator gets modified / up graded as per CPCB guidelines.
FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD
ENVIRONMEN
o~

NO.PC/BRCH-CCS&: A-398(9)/GPCB ID 15130/ C\ ((C’\ag

ISSUED TO:

M/s. GUJARAT ALKALIES & CHEMICALS LTI{GPCB ID 15130).,
VILLAGE : DAHEJ,

TAL. VAGRA,

DIST. BHARUCH.

1€APR 2010
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BY R.P.A.D.
In exercise of the power conferred under section-25 of the Water (Prevention and Control of
Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Poltution) Act-1981 and
Authorization under Hazardous Waste (Management, Handling & Transboundary Movement) Rule-2008
framed under E (P) ACT 1986.
And whereas Board has received consolidated application vide Inward no. 99754 for the
consolidated consent and authorization (CC&A) of this board under the provisions/ rules of the aforesaid
Acts consent & Authorization is hereby granted as under.

CONSENT AND AUTHORISATION:
(Under the provisions / rules of the aforesaid environmental acts)

TO,

M/s. GUTARAT ALKALIES & CHEMICALS LTD
PLOTNO:-3

P.O. DAHEJ-392130

TAL: VAGRA,

DIST: - BHARUCH

1. Consent order No:-AWH-75728 date of issue 28/01/2016.

2. The consent under Water Act 1974 shall be valid up to 26/11/2021. The consent under Air Act-
1981, Authorization under Environment (Protection) Act-1986 shall be valid up to 26/11/2021 to
operate industrial plant for manufacture of the following products:-

| SRNo | Name of the Products Quantity (M1/Month) |

1 Phosphoric Acid (100%P205 basis) or 1725

Phosphoric Acid (85%H3PG4 basis) 2790

2 High Boiling Material 6

3 Calcium Chioride 17400

4 Caustic Soda Lye(100% Prill /Flakes) 23550

5 Chlorine Gas 20784

6 Hydrochloric Acid (100%) 7260

7 Hydrogen Gas 695.1 4

8 Sodium Hypo Chlorite (100%) 1019 |

9 78%-30% Dilute Sulphuric Acid 589 |

10 Gypsum 780

i1 Power 70578160 KWH/Month
|12 Poly Aluminum Chloride (1 8%) 3750

13 Poly Aluminum Chloride (30%) 1080

14 Hydrogen Peroxide (100%) 2493

15 AnhydrousAluminium Chloride {Granules/ Powder) | 1890

16 Sodium Hypo Chilorite (10%-13% CI2 basis) 755

17 __| Non-ferrous alum 6 i

18 Stable Bleaching Powder 1250

19 Sodium Chlorate (Solid) OR 1860 OR

Sodium Chlorate (Solution) 3400 M*/Month

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & I1SO - 14001 - 2004 Certified Organisation
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SUBJECT TO FOLLOWING SPECIFIC CONDITIONS:-

The applicant -shall nof produce any products as well as not carry out any activities for
products/process listed in the EIA Notification dated 14/09/2006 as amended from time to time.

requiring prior Environmental Clearance from competent authority,

4

Applicant shall strictly comply/fulfill with all the conditions stipulated by competent authority in
the order of Environmental Clearance issued vide letter no.fno. J-1 1011/810/2008-1A-11 (1)

dated13/04/2009.

CONDITION UNDER WATER ACT:-

‘The quantity of total water consumption shall not exceed 12231 KL/day. (Break up as below)

a) Domestic— 410,333 KL/day.
b) Industrial - 11820.7 KL/day.
The quantity of total waste water generation shall not exceed 5155.8 KL/day. (Break up as Below)

a) Domestic ~

209.8 KL/day.

b} Industrial — 4946 KL/day. [ Process- 296.48 KL/day + Cooling & Boiler — 575 KL/ day +
Washing 138 KL/ day+ other 10 Kl./day]

The quantity of the industrial effluent from the manufacturing process and other ancil fary

industrial operations shall not exceed 4946 KL/day and the quantity of domestic waste water
(sewage) shall not exceed 209.8 KL/day.

The quality of treated effluent shall conform to the following standards prior to disposal into GIDC
at Pipelin_e/Common Disposal System up to the sea.

PARAMETERS PERMISSIBLE LIMIT
| pH 35109
Temperature Shall not exceed 5°C above the receiving water temperature
Colour & Odour All efforts made to remove colour & unpleasant odour as
far as practicable

Suspended Solids 100 mg/]

Oil and Grease 20 mg/l

Phenolic Compounds 5 my/l o

Cyanides 0.2 mg/i

Fluorides 15 mg/|

Sulphides 5 mg/l

Ammonical Nitrogen 50 mg/i

Total Kjeldahl Nitrogen | 100 mg/I

Free Ammonia(As NH;) | Smg/l o
Arsenic 0.2 my/l

Pesticides/Insecticides

Absent . j

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & 1SO - 14001 - 2004 Certified Organisation
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o 48
S W

Total Chromium 2.0 my/l
Hexavelent Chromium 1 mg/i
Copper 3 mg/l
Lead 1 mg/l - .
Mercury - 0.01 mg/I
Nickel 5 mg/}
Zinc 15 mo/l
Cadmium 2 my/|
BOD ( 3 days at 27°C) 100 mg/I
COoD 250 mg/l
Selenium 0.05 mg/
| Manganese 2 mg/|
Iron : 3 my/l g
Vanadium 0.2 mg/l
Nitrate Nitrogen 20 mg/l i
Total residual Chlorine 1.0 mg/|
Bio-assay test 90 % Survival of fish after
| 96 hours in 100 % effluent.

34 The treated effluent conforming to the above standards shall be discharged into deep sea through a
400 m OD HDPE submarine pipeline having well designed diffuser system at a point Lat 21° 38
32.76’ N and 72°31’ 1.571’ E as suggested by N[O,

36 Sewage shall be disposed off through septic/soak pit system or it shall be treated alongwith
industrial effluent or it shall be treated separately to conform to the following standards and
utilized on land for irrigation/plantation exclusively within premises.

BOD Less than 20 mg/| '
Suspended Solids Less than 30 mg/I
Residual Chiorine Minimum 0.5 ppm

3.7 The unit shall affix of water meters as per Section 4 (1) of the water (Prevention and Control of
Pollution) Cess Act — 1977 for the purpose of measuring and recording the quantity of water
consumed at such places as may be required, within 15 days and it shall be presumed that the
quantity indicated by the meter has been consumed by the industry until the contrary is
proved.

4, CONDITION UNDER THE AIR ACT:-

42 Following shall be used as fuel, ~

SrNo. | Fuel Consumption Quantity
i Natural Gas 671049 NM'/Day
2 Hydrogen Gas 484282 NM"/Day

Clean Gwarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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4.3 The flue gas emission through various stacks/ vents shall conform (o the following standards.

104

Sr. Stack Attached to Stack height | Parameter Pemissible
No in meter Limit
] Boiler of PA Plant 52 Particulate matter | 150 mg/Nm3
2 Cacl2 oil heating Furnace 16 | S02 100 ppm
3 | Heat Recovery 60 NOx 50 ppm
Steam Generator-| =
4 Heat Recovery 60
o B Steam Generator-|1
5 Caustic Conc.Unit-CCU-} 40 Particulate matter | 150 mg/Nm3
SO2 | 100 ppm
NOx 50 ppm
HCi 20 mg/Nm*
CI2 9 mg/Nm’
6 Caustic Conc.Unit-CCU-I 49 Particulate matter | 150 mg/Nm3
502 100ppm
NOx 50ppm
HClI 20 mg/Nm”
CI2 9 mg/Nm’ |
7 Incinerator 33 Particulate matter | 150 mg/Nm3
S0z 40 ppm
NOx 25 ppm
HC 15 mg/Nm' o
8 CaCl2 Spray Dryer 17 Particulate matter | 150 mg/Nm3
9 Spray Dryer of PAC Plant 23 SO2 100 ppm
|10 | Caustic Conc. Unit CCU-INl 50 NOx 50 ppm
|11 | Caustic Conc. Unit_CCU-IV 50 ]
44 The process gas emission through stack shall confirm to the following standards.
SR | Stack Attached to Stack height | APCM Parameter | Pemissible |
No in meter Limit
1 Dissolution  Section | | 14 Water and | HCL 20 mg/Nm* |
Scrubber of PA plant Caustic HF 6 mg/ Nm®
Scrubbing CL2 9 mg/ Ny’
system
2 Liquid-Liquid  contact | 14 Chiller and | HCL 20 mg/ Nm’
Section-2  Scrubber PA Water Scrubbing | CL2 9 mg/ Nm’
Plant system
3 HCL Synthesis Unit A |30 Water Scrubbing | HCL 20 mg/ Nm”
Scrubber of Caustic Soda system CL2 9 mg/ Nm*
Plant
4 HCL Synthesis Unit B | 30 Water Scrubbing | HCL 20 mg/Nm®
Scrubber of Caustic Soda system CL2 9 mg/Nm'
Plant

Clean Guarat Green Gujarat

ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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Water Scrubbing

5 | HCL Synthesis Unit C | 30 HCL 20 mg/ Nm' |
Scrubber of Caustic Soda system CL2 9 mg/ Nm'
Plant r
6 HCL Synthesis Unit D | 30 Water Scrubbing | HCL 20mg/Nm™ |
Scrubber of Caustic Soda system CL2 9 mg/ Nm*
Plant
7 Waste Air Dechlorination | 30 Three stage | HCL 20 mg/ Nm’
Unit-1 Scrubber  of Water Scrubbing | CL2 9 mg/ Nm*
Caustic Soda Plant system - il
8 Waste Air Dechlorination | 30 Three stage | HCL 20 mg/ Nm’
Unit-2  Scrubber  of Water Scrubbing | CL2 [ 9 mg/ Nm*
Caustic Soda Plant system |
9 PAC reactor gas | 15.5 Caustic HCL 20 mg/ Nmy'
Scrubber-1 Scrubbing CL2 9 mg/ Nm"
system
10 PAC reactor gas | 15.5 Caustic HCL 20 mg/ Nm®
Scrubber-11 Scrubbing CL2 | 9 my/ Nm*
system
I [ Solvent Recovery H202 | 32 Chiller, HC 15 mg/ Nm’
(Part-l) Demister,
Activated
Carbon Adsorber —
12 Scrubber for reactor gases | 20 Water and | HCL 20 mg/ Nm'
of AAC Plant Caustic CcL2 9 mg/ N*
Scrubbing
i system o |
13 Scrubber for reactor gases | 20 Water Scrubbing | HCL 20 mg/ N’ '
of AAC Plant system CL2 9 mg/ Nm’
14 HCL Synthesis unit E | 30 Water Scrubbing | HCL 20mg/ Nm’
Scrubber of Caustic Soda system CL2 9 mg/ Nm*
Pant
15 | Solvent Recovery H202 |32 Chiller, HC 15mg/Nm® |
(Part-1f) Demister, |
Activated
Carbon Adsorber
16 Scrubber A for reactor 17 Caustic I'CcL2 9 myg/ Nm'
gases of SBP Plant Scrubbing
system
17 Scrubber B for reactor | 17 Caustic CL2 9 mg/ Nm*
gases of SBP Plant Scrubbing
system
18 | Scrubber C for reactor | |7 Caustic CL2 9mg/ Nm*
gases of SBP Plant Scrubbing
system | |

Clean Gwarat Green Gujarat
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4.5 applicants shall install & operate air pollution control system in order to achieve norms prescribed
as above.

4.6 Stack monitoring facilities like port hole, platform/ladder etc. shall be provided with stacks/vents
Chimney in order to facilitate sampling of gases being emitted into the atmosphere.

4.7 Ambient Ambient air quality within and outside the premises of the unit shall conform National
Ambient Air Quality standards notified by MOEF vide notification dated 16/11/2009 and mainly to
the following standards:-

Sr. | Pollutant Time Concentration in
No. Weighted Ambient air .
I - Average I
1. Sulphur Dioxide (SO2), pg/ m3 Annual 50
24 Hours | 80
2. Nitrogen Dioxide (NO2), pg/ m3 Annual 40
24 Hours 80
3. Particulate Matter Annual 60
(Size less than 10 um) OR PM10 ng/ | 24 Hours 100 J
m3
4, Particulate Matter (Size less than 2.5 | Annual 40
jim) OR PM 2.5 pg/m3 24 Hours 60
5. Ozone (03), pg/m3 8 hours 100
1 hours 180 .
6 Lead (Pb), pg/m3 Annual 0.50
24 Hours 1.0
7 Carbon Monoxide (CO) mg/m3 8 Hours 02
1 Hour 04
8 Ammonia (NH3) nug/m3 Annual 100
24 Hours 400 )
Benzene (C6H6), g/ms3 Annual 05
10 Benzo (a) Pyrene (BaP)- Annual 0l
particulate phase only, ng/m3
1t Arsenic (As), ng/m3 Annual 06
[ 12 Nicke! (Ni), ng/m3 Annual 20

*Annual Arithmtic mean of minimum 104 measurements in a year at a particular site taken twice a
week 24 hourly at uniform interval.
** 24 Hourly or 08 Hourly or 01 Hourly monitored values as applicable, shall be complied with
98 % of the tome in a year, 2% of the time, they may exceed the limits but not on two consecutive
days of monitoring.

Note:- Whenever and wherever monitoring results on two consecutive days of monitoring exceed
the limits specified above for the respective category, it shall be considered adequate reason to
Institute regular or continuous monitoring and further investi gation,

Clean Guarat Green Gujarat
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4.8  The applicant shall operate industrial plant/ajr pollution contro) equipment very efficiently and
continuously so that the gaseous emission always conform to the standards specified in condition
no.5.5 and 5.8 above.

4.9  The consent to operate the industrial plant shall lapse if at any time the parameters of the gaseous
emission are not within the tolerance fimits specified in the condition no.5.5 and 5.8 above.

4.10 The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring the air

411 The Industry shall take adequate measures for control of noise levels from its own sources within
the premises so as to maintain ambient ajr quality standards in respect of noise less than 75dB(a)
during day time and 70 dB(A) during night time. Daytime is reckoned in between 6a.m. and 10p.m
and nighttime is reckoned between 10 p.m. and 6 a.m.

5. AUTHORISATION FOR THE MANGEMENT & HANDLING OF HAZARDOUS
WASTES Form-2 (See rule 3(c) & 3(5)
5.1 Number of authorization: AWH-75728.

52 M/s. GUJARAT ALKALIES & CHEMICALS LTD, s hereby granted an authorization to
operate facility for following Hazardous wastes on the premises situated at PLOT NO:- 3 p.0.
DAHEJ-392130, TAL.: VAGRA, DIST: - BHARUCH

Type of Waste

Category Quantity Facility
2 MT/Year

schedule

Chemical Sludge 25550 Collection, Storage, transportation, and final

disposal at own TSDF., |

2 Incinerator Ash 2738 -Eollection, Storage, transportation, and final |
disposal at own TSDF.
T . ___—‘h“_-_‘_-_h__'_‘———————-— 5
3 Residue ion 360 Collection, storage, transportation,
contaminated incineration at own /common incinerator of
solvent- high boiling M/s. BEIL.
material
i " -__T_______——T——.———_.T'________‘
4 Used Qil 5.1 S0 Collection, storage, transportation, and sale
to registered re-refiner.
H _'_“_______.__“‘_‘——————___— T
5 Lead Batteries - 8 Collection, storage, transportation, and Sale

to registered reprocessors,

6 Discarded Barrels 333 2300 Collection, storage, transportation, and sale
}\ Nos /Year | t© authorized traders.

5 Pl T T
7 Sludge from | 3,) ! Collection, storage, transportation,
Naphtha/HSD incineration at own fcommon incinerator of
M/s. BEIL.
L | SN

Clean Glyﬁréit’Greéﬁ’GzlJérat
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8 Residue/filter cake of | 7] T Collection, storage, transportation. and final
acid disposal at own TSDF. _

9 Waste residue from | 21.1 0.5 Collection, storage, transportation, and final | {
industry use of paint disposal at own TSDF.

10 a) Discarded bags/ [ 333 90 Collection, storage, transportation, and sale

liner/ pa cking after decontamination.
material

b) Discarded 333 30 Collection, storage, transportation, and sale |
PPEES  gaskets after decontamination. |
ete, |

T Copper Tubing, Caps | B-3 I 7 Colle‘ct_io“m_stcrrage, transportation, and sale
& Cables etc, as to Authorized recycler.
copper scrap | ]

12 Lead washer etc. as | B4 | 5 Collection, storage. transportation, mi'c‘_lm;zﬁ?‘;
lead scrap 1 to register recycler. :

13 Nickel scrap B-6 5 Cotllection, sta"ag: transportation, and sale

[- to Authorized recycler.

14 Waste Asbestoes B-21i 0.5 Collection, storage, Encapsulation, and
material final disposal at own TSDF.

15 Waste Nitrate salt | C-12 i 50 Collection, storage, transportation, and fina]
(inorganic salt) disposal at own TSDF,

16 ETP waste from PAC | 343 127.65 | Collection, storage, transportation, and final f
Plant disposal at own TSDF.

17 Contaminated 20.1 96 Collection, storage. transportation, )
aqueous solvent not incineration at own /common incinerator of
fit for use M/s. BEIL.

18 ‘ Spent Catalyst 35.2 1.2 Collection. storage, ﬁ'anspurl*ati@n. and sale.

| 19 Spent carbon 352 10 Coltection, storage, transportation,
| incineration at own /common incinerator of |
| M/s. BEIL.

20 Contaminated Spent | 35.] 300 Collection, storage, transportation,

Alumina incineration at own /common incinerator of
M/s, BEIL.

21 Natural Gas 5.2 24 Collection, storage, transportation, and
condensate §al§ to register re- refiner or use as fuel |

ncinerdtion/boiler |

53 The authorization is granted to operate a facility for Collection, Storage, of Hazardous wastes at
factory premises transportation and disposal as stated above in the condition NO:-5.2

Clean Gwarat Green Gujarat
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The authorization shall be in force for a period up to 26/11/2021.
The Industry shall have to obtain all prior permissions form competent authority with reference to
type to waste including, NOC from. concern state Authority for

‘as well:as Auitho o respective Sta

ion'is § to the conditions stated below and such other conditions as m
€ rules from time to time under the Environment (Protection) Act-1986.

The application shall have to comply with the CPCB guidelines for co processing of incinerable
waste as well as the guideline of Transportation of waste .The applicant shall have to up load

Records / Real time data ,0f the same and shall have to be displayed invariably by the unit online
son their server and Xgn.

TERMS AND CONDITIONS OF AUTHORIZATION

The applicant shall comply with the provisions of the Environment
the rules made there under.

The authorization shall be produced for inspection at the request of an officer authorized by the
Gujarat Pollution Control Board.

The persons authorized shall not rent, lend, sell, transfer of otherwise transport the hazardous

(Protection) Act - 1986 and

Any unauthorized change in personnel, equipment or working conditions as mentioned in the
authorization order by the persons authorized shall constitute a breach of this authorization.

It is the duty of the authorized person to take prior permission of the Gujarat Pollution Control
Board to close down the facj lity.
An application for the renewal of an authorization shalf be made as laid down in rule 5 (6) (i1).

ave  to display the . relevant information with regard to hazardous waste as.

ourt’s order it W.P. No. 657 of 1995 tober:2003.: .
. to display on-line “data outside the majr. factory gate with regard to and
nature of hazardous chemicals being handled in the plant, including waste water and air
emission and solid hazardous waste generated within the factory premises.

GENERAL CONDITIONS: -

Any change in personnel, equipment or working conditions as mentioned in the consents
form/order should immediately be intimated to this Board. '

any plant shall be discharged within the premises.

There shall be continuous flow recording devices for each plant to record the individual plant

effluent going to the effluent treatment plant. There shall also be continuous flow recording
devices at the inlet and outlet of the effluent treatment plant,

The Board reserves the right to review and /or revoke the consent and/ or make variations in the

conditions which the Board deems fit at any later date taking into consideration the
circumstances, in accordance with Section 27 of the Act.

Clean Gujarat Green Gujarar |
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6.6 In case of change of management the name and address of the new Directors shall immediately be
intimated to the GPCRB.,

6.7 The consent granted shall lapse at any time if any parameters or any condition of this consent
order are not complied with,

For and on behalf of

Gujarat Pollution Control Board

J Lo

)

.M 2
(D.M.THAKER)
Environmental Engincer

NO:-GPCB-BRCH’-B-CCA-S%(16) AD-15130/ 3 Ll A ( H 03 1 07, \ W14

" TSSUED To: -
Mis. GUIARAT ALKALIES & CHEMICALS LT
PLOT NO:- 3
P.0. DAHEJ-392130
TAL: VAGRA,
DIST: - BHARUCH
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
SO ™ Sector-10-A, Gandhinagar-382 010
b | /4 Phone : (079) 23226295
GPCB Fax : (079) 23232156
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By R.P.AD.
CONSOLIDATED CONSENT AND AUTHORIZATION(CC & A - Amendment)
CCA AMENDMENT NO: AWH - 111614
NO: GPCB/BRCH-B/CCA- 398(19)/ID-15130/ B3G h U S DT:23/03/2021.
To,
To,

M/s GUJARAT ALKALIES AND CHEMICALS LTD
PLOT NO: 3. P.O. DAHE]J-392130,
TAL: VAGRA, DIST: BHARUCH.

SUB:  Amendment in Consolidated Consent & Authorization (CC&A) under various
Environmental Acts/ Rules.
REF: (1) Your application inward no: 184101 dated 09/12/2020
(2) CTE No. 108071 dated: 20/09/2020
(3) CTE No. GPCB/BRCH-B/CA-398(19)/ID-15130/ dated 04/04/2019
(4) CCA No. AWH - 96636 dated: 16/11/2018.
(5) CCA No. W -86801, dated: 04/08/2017.
(6) CCA No. AW -81666, dated: 07/11/2016.
(7) CCA No. AWH - 75728, dated: 04/03/20186.

Sir,
This has reference to the CCA order No: AWH-75 728, issued vide letter no. GPCB /BRCH-
B/CCA-398(16)/1D-15130/347414, dated04/03/2016 and further amended dated

07/11/2016, 04/08/2017, 16/11/2018under the provisions of the various Environmental Act/
Rules, which stands amended as under.

CCA Amendment is hereby granted for operation of SLF Pit no. XUI, XIV & XVII within
premises which is a part of phase wise development of captive SLF Pits.

The Validity of this order will be up to26/11/2021.

1. The list of proposed products to be manufactured shall be as foliows:
Sr. Quantity (MT/Month)
_ |_No. e Existing | Proposed Total
Phosphoric Acid (100% P205 basis) | 1725 MT/Month 0 1725 MT/Month
1 Or Or Or
1 Phosphoric Acid (85% H3P0O4 basis) | 2790 MT/Month 2790 MT/Month
2 _| High Boiling Material 6 MT/Month 0 6 MT/Month
3 | Caustic Soda Lye (100% / Pril / 23550 0 23550
| Flakes) MT/Month MT/Month
4 Chlorine Gas 20784 0 20784
MT/Month MT/Month
5__| Hydrochloric Acid (100%) 7260 MT/Month 0 7260 MT/Month
6 Hydrogen Gas 695.1 0 6951
MT/Month MT/Month |
L_ 7 | Sgdjym Hypo Chlgrite (100%) 1019 MT/Month 0 1019 MT/Month

Clcan Guarat Green Gujarar
ISO - 9001 - 2008 & ISO - 149304 12804 Certified Organisation
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2. Specific _(%ongjitions:
a} Unit shall not carry out any construction activities
provisions ofEnvironment Clearance without obt
under EIA notification dated 14/09/2006 and
Unit shall comply with all the
Environment Clearance issued

3.1

b)

d)

112

| 8 78% - 80 % Dilute Sulphuric Acid 589 MT/Month 0 589 MT/Month
_ 9 | Gypsum 780 MT/Month 0 780 MT/Month |
10 Power 70578160 0 70578160
KWH /Month KWH/Month
11 Poly Aluminium Chloride (18%) 3750 MT/Month 0 3750
i MT/Month
12 Poly Aluminium Chloride (30%) 2100 MT/Month 0 2100
|2 o MT/Month
L_lg Hydrogen Peroxide (100 3693 MT/Month 0 3693 MT/Month
> o)
| 14 | Anhydrous Aluminium 2500 1570 1070
|__ | Chioride(Granules/Powder) MT/Month MT/Month MT/Month
i5 Sodium Hypo Chlorite (10% - 13 % | 755 MT/Month 821 1576
" | €12 basis) MT/Month MT/Month
16 | Non-ferrous alum 6 MT/Month 0 |6 MT/Month
17 Stable Bleaching Powder (SBP) 1250 MT/Month 1410 | 2660
e B | MT/Month | MT/Month
18 Sodium Chlorate (Solid) OR Sodium | 1860 or 3400 0 1860 or 3400
Chlorate {Solution) M3/Month M3/Month |
Anhydrous Sodium Sulphate 366 0 366
19 MT/Month MT/Month i
] >

dated 29/09/2017.

Unit shall sell out their hazardous waste to
authoriz

make MoU with such authorized end-users and submit Mgl,

All the efforts shall be m
processing first & there after it shall be dis

CONDITION UNDER THE WATER ACT:

The condition No. 3.1for Water Consum
AWH-75728, issued vide letter no. GP
dated 04/03/2016 and further

is amended and shall now be read as under

ade to send hazardous waste to

CB/BRCH-B/CCA-

a. Domestic: 435,33 KL/Day (Existing 435.33 KLD + Proposed Ni

b. Industrial: 13188.7 KL/Day (Existing13140.7

D

KLD + Proposed 48 KLD)

Total: 13624.03KL/Day (Existing 13576.03 KLD + Proposed 48 KLD)

Page 2 of 9
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and production which attracts
aining EC from competent authority
amended thereafter.
conditions stipulated by SEIAA / MoEF in the order of
vide letter no. SEIAA/GU]/EC/4(d)&5(3/900/2017

authorized end-users who is having

ation with valid CCA and rule 9 permission to receive this waste. Unit shall

cement industry for Co-
posed through other option.

ption under Water Act of the CCA order No:
398(16)/1D-15130/347414,
amended dated 07/11/2016, 04/08/2017, 16/11/2018
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3.2 The condition No. 3.2 for Wastewater Generation under Water Act of the CCA order No:

3.3

4.2
4.3

AWH-75728, issued vide letter no. GPCB/BRCH-B/CCA- 398(16)/1D-15130/347414,
dated 04/03/2016 and further amended dated 07/11/2016, 04/08/2017,16/11/2018
is amended and shall now be read as under.
a. Domestic: 229.8 KL/Day (Existing 229.8 KLD + Proposed Nil)
b. [ndustrial: 5344.4 KL/Day (Existing 5326.4 KLD + Proposed 18 KLD)

Total: 5574.2 KL/Day (Existing 5556.2 KLD + Proposed 18 KLD)
Mode of disposal of wastewater:

Existing 5326.4 KLD treated effluent along with proposed 18 KLD treated effluent shall
be discharged into deep sca through a 400 mm 0D [IDPE submarine pipeline having
well designed diffuser system at a pointLat 21¢ 38’ 32.76"N; Long 722 31" 1.571"E.

229.8 KLD domestic sewage shall be treated in STP to conform the standards as

prescribed in previous CCA condition and shall be utilized on land for
irrigation/plantation exclusively within premises as per previous CCA conditions.

CONDITIONS UNDER THE AIR ACT:

The condition No. 4.2for Fuel Consumption under Air Act of the CCA order No: AWH-
75728, issued vide letter no. GPCB/BRCH-B/CCA- 398(16)/1D-15130/347414, dated
04/03/2016 and further amended dated 07/11/2016, 04/08/2017, 16/11/2018 is
amended and shall now be read as under,

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sr. ) Quantity
No. Gy e . Existing | Proposed Total
1 | Natural Gas 787049 NM3/Day | 0.004 787049.004 NM3/Day
_ _ ‘ NM3/Day
2 | Natural Gas/ 130512 NM3/Day/ ‘ 0 130512 NM3/Day/
L LDO 3398.4 MT/Month | 0 3398.4 MT/Menth |
3 | Hydrogen Gas _: 484282 NM3/Day ' 0 484282 NM3/Day

There shall be no change in flue gas emission from proposed expansion.

The condition No. 4.4for Process gas stacks under Air Act of the CCA order No: AWH-
75728, issued vide letter no. GPCB/BRCH-B/CCA- 398(16)/1D-15130/347414, dated
04/03/2016 and further amended dated 07/11/2016, 04/08/2017, 16/11/2018is
amended and shall now be read as under.

ISO - 9001 - 2008 & I1SO - 149%;3-;(%@04 Certified Organisation
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Stack | Stack attached | Stack | Air Pollution | Paramecter Permissible
No. to Height Control limit
in Measure
| Meter (APCM)
B __ Existing B 1
1 Dissolution | 14 ‘ Water and HCl 20 mg/NM3
Section 1 Caustic HE 6 mg/NM3
Scrubber of PA Scrubbing Cl2 9 mg/Nm3
lom Plant - System L 8 f
2 | Liquid-Liquid 14 Chiller and| HCl | 20mg/NM3
contact Section- water Ci2 9 mg/Nm3
2 Scrubber P A scrubbing ‘
2ignt | e sysiem =,
Ciean Gujarat Green Gujar. al

/.50 /71 W UPADHYAY '\ okt
Reg.ND.‘IZS‘Jfﬁ'ZUﬂ <

113



—

3 HCl  Synthesis 30 water HCI 20 mg/NM3
Unit A Scrubber scrubbing Ci2 9 mg/Nm3
of Caustic Soda system

1o Plant

4 HC!  Synthesis 30 water HCL 20 mg/NM3
Unit B Scrubber scrubbing Ciz 9 mg/Nm3
of Caustic Soda system
Plant

5 HCl  Synthesis 30 water HCl 20 mg/NM3
Unit C Scrubber scrubbing clz 9 mg/Nm3
of Caustic Soda system i
Plant | I

6 THCI Synthesis . 30 | water HCL |20 mg/NM3
Unit D Scrubber | scrubbing 12 l 9 mg/Nm3
of Caustic Soda | system |
Plant | '

7 Waste Air | 30 Three  stage HCl 20 mg/NM3
Dechlorination caustic cl2 9 mg/Nm3

i Unit-1 scrubber scrubbing
of Caustic Soda system
" | Plant ; ! |

8 Waste Air ] 30 Three  stage | HCI 20 mg/NM3
Dechlorination caustic Cl2 9 mg/Nm3
Unit-2 scrubber scrubbing |
of Caustic Soda system

- Plant =

9 PAC reactor gas 15.5 Caustic HCl 20 mg/NM3

scrubber-1 Scrubbing
I System B Mmoo e -

10 | PAC reactor gas | 15.5 | Caustic . HCI 20 mg/NM3
scrubber-il Scrubbing
) System

11 | Solvent 32 Chiller, HC 15 mg/NM3
Recovery H202 Demister,

(Part-I) activated
Carbon
Adsorber

12 | Scrubber  for 20 Water and HCl 20 mg/NM3
reactor gases of ; Caustic Cl2 9 mg/Nm3
AAC Plant Scrubbing

System ]

13 | Scrubber  for| 20 water HCI 20 mg/NM3
packing section scrubbing Cl2 9 mg/Nm3
of AAC Plant system i

14 | HCl  synthesis 30 water HCI 20 mg/NM3
unit E scrubber | scrubbing Cl2 9 mg/Nm3
of Caustic Soda | system
Plant l | [ |

Page 4 of 9
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Fax

15 | Solvent 32 Chiller, HC 15 mg/NM3
Recovery H202 Demister,
(Part-11) activated
Carbon
Adsorber
16 | Scrubber A for 17 Caustic cl2 9 mg/Nm3
reactor gases of Scrubbing
SBP Plant System )
17 | Scrubber B for 17 Caustic Cl2 9 mg/Nin3
reactor gases of Scrubbing
SBP Plant System
18 ! Scrubber C for 17  Caustic 12 9 mg/Nm3
reactor gases of Scrubbing
e SBP Plant System - _a
r 19 | Depleted air 32 Activated HC 15 mg/NM3
from solvent Carbon
, recovery unit iy | i =
i | H202-MlI plant. | N J
20 | Stack -attached 22 Caustic HCl 20 mg/NM3
'to Vent from Scrubbing Ci2 9 mg/Nm3
Cell gas System
scrubber
21 | Stack attached 17 Caustic HCI | 20 mg/NM3
to Vent from Scrubbing Ci2 2 mg/Nim3
Vent scrubber i System Jl ,
22 | Stack attached | 17 Caustic HCl 20 mg/NM3 \
to Vent from Scrubbing ci2 9 mg/Nm3
Cell. gas System
Shutdown
scrubber
! - — Proposed
23 | Scrubber D for 17 ‘ Venturi | ¢z ] 9mg/Nm3
i reactor gases of scrubber  and '
SBP Plant il Caustic
) . Scrubber
24 | Scrubber E for 17 Venturi Cl2 9 mg/Nm3 [
reactor gases of scrubber and
SBP Plant ii Caustic
Scrubber |
25 | Scrubber F for 17 Venturi Ci2 9 mg/Nm3
reactor gases of scrubber  and
SBP Plant [ Caustic
§ Scrubber
26 | Scrubber  for 20 Water and HCl 20 mg/NM3
‘ reactor gases of Caustic Cl2 9 mg/Nm3
AAC Plant-l Scrubbing
l System

Clean Gujarat Green Gujarat
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4.4

51

5.2

27 | Scrubber  for 20 water HCl 20 mg/NM3
packing section scrubbing Cl2 9 mg/Nm3
| of AAC Plant-11 | system ! : o |

The concentration of the following parameters in the ambient air within the premises of
the industry shall not exceed the limits specified hereunder.

- Permissible Limit [minOé‘lzéii;]‘}ME;j-.' ’ J

LSI‘ o T ! Annual | 24 Hours Average
1. | Particulate Matter (PMio) 60 ; 100
2. | Particulate Matter (PMzs) 40 \ 60
3. | Oxides of Sulphur (SO,) | 50 | 80
4. | OxidesofNitrogen (NO,)__| 40 ) .89 .

Annual arithmetic mean of minimum 104 measurcments in a year at a particular
site taken twice a week 24 hourly at uniform intervals.

24 hourly or 08 hourly or 01 hourly monitored values, as applicable, shall be
complied with 98% of the time in a year. 29, of the time, they may exceed the
limits but not on two consecutive days of monitoring.

Unit shall operate industrial plant / air pollution control equipment very efticiently and
continuously so that the gascous emission always conforms to the standards zpecified in
condition as above.

CONDITIONS UNDER HAZARDOUS & OTHER WASTES (MANAGEMENT &
TRANSBOUNDARY MOVEMENT) RULES, 2016

Unit shall comply with provisions of Hazardous & Other Wastes (Management &
Transboundary Movement) Rules-2016.

The condition No. 5.2 under authorization for Hazardous & other-wastes of the CCA
order No: AWH-75728, issued vide letter no. GPCB/BRCH-B/CCA-398(16)/1D-

151307347414 dated 04/03/2016 and further amended dated 07/11/2016,
04/08/2017,16/11/2018 is amended and shall now be read as under.
Sr | Name of Haz. Waste Cate. | Quantityin MT/Year | Facility
| No.| Exi. | Pro. | Total |
1 ! Chemical Sludge 35.3 25550 0 | 25550/ Collection,
5 Storage,transportation,
Co- processing
atcement industries or
final disposal at own
- | i TSDF !
2 | Incinerator Ash 372 2738 | -2738 | O Collection, Storage,
transportation and
| final disposal at own !
3 | Residue ion! 373 360 0 360 ! Collection, storage |
contaminated solvent - transportation, Co-
high boiling material processing at cemcntl
N ] industries, or  Co- |
Page6of 9
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T —’ processing at SEPPL

| /RSPL or Incineration

at common facility at

4 | Used Oil 51 50 0 | 50 Collection, storage

: transportation and sale

to  registered  re-
0 | refiner.

Lead Batteries 17 8 0 8 Collection, storage
transportation and sale
to registered
_ ! Reprocessors.

6 | Discarded Barrels 33.1 2800 1200 4000 | Collection, storage
|. Nos./yr | Nos./yr !Nos./yr| transportation and sale

' L | to authorized vendors.
7 | Sludge from 31 1 0 1 Collection, storage

Naphtha/HSD transportation,

I incineration at
common incinerator of.
8 | Residue/filter cake of | 17.1 | 10 0 10 Collection, storage
acid transportation, and
final disposal at own
TSDF

33

|

9 | Waste residue from | 21.1 0.5 0 0.5 | Collection, storage
industry use of paint, transportation, and
final disposal at own
‘TSDF

| 10 | Discarded 331 120 0 120 | Collection, storage
' bags/liner/packing transportation and sale
‘ material, PPEs gaskets | to authorized vendors
etc. ! after decontamination
| 11 | Copper Tubing, Caps & | A-66 11 0 11 Coliection, storage
| Cables etc. as copper transportation and Sale
| scrap . ! to Authorized recycler.
‘ 12 | Lead washer etc. as A-5 5 0 5 Collection, storage
lead scrap transportation and Sale
\ ! to authorized recycler.

13 | Nickel Scrap A-68 5 0 5 Collection, storage

’ transportation and Sale

| } to Authorized recycler.

14 | Waste Asbestos | B-01 0.5 0 0.5 | Collection, storage

material ' Encapsulation and final
] disposal at own TSDF

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14p01r 2904 Certified Organisation
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Waste Nitrate salt

‘ (inorganic salt)

|

A-12

|

50 | O

16 | ETP Waste from PAC

Plant

'\

35.3 | 127.65

L

!

Collection, storage,
transportation, and
final disposal at own
| TSDF

50

127.6
5

Collection,
neutralization, storage.
transportation and
final disposal at own
| TSDFE.

=

17 | Contaminated aqueous

|
"
\

solvent not fit for use.

20.1 ] 96

|

Coliection, storage,
transportation, Co-
processing at cement
industries, or Co-
processing at SEPPL
JRSPL ov Incineration
at common facility at
| BEIL

926

| Spent Catalyst

361

1.2

|r 19 | Spent carbon

|

‘| 36.2

Contaminated
Alumina

spent

. "lm\lﬂg‘fd;a‘l-wm i
condensate

2 Insulation Waste

36.1 |

24

Collection, storage,
transportation and
send back to supplier
or disposed of at own
TSDE/ Blil

Collection, storage,
transportation, Co-
processing at cement |
industries, or  Co-
processing at SEPPL
JRSPL or Incineration
at common facility at
BEIL

150

1.

450 | Collection,
transportation,
stabilization and Co-
processing at SEPPL
JRSPL/ cement
industries or disposal
at Common facility of
VBRI
Collection,
transportation, and
sale to register re-
refiner or use as fuel
incineration/boiler .

storage,

24 _?:Ll‘orage,- :

Collection, métoraiéé,
transportation, Co-

processing or_disposal

page 8 of 9
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[ —r at own TSDF or
Common facility of
A ] BEIL. |

23 | FRP waste 23.1 0 25 25 Collection, Storage,
transportation, Co-
processing ot disposal
at own TSDF or
Common facility of
BEIL.

10 10 Collection, storage,
transportation, Co-

|
| | |
'| [ processing, at Cement
! l | industries or
| . -
] | Incineration at BEIL |

_24_i Wastes or resiclue‘ 5.2 0
| containing oil

Note: lncineratd}_shz_dl be removed.

6 Al other conditions of the CCA order No: AWH-75728, issued vide letter no.
GPCB/BRCH—B/CCA-398(16]/ID-15130/34~7414—, dated 04/03/2016 and further
amencded dated 07/11/2016, 04/08/2017,16/11/2018 will remain same.

_ For and on behalf of
GUJARAT POLLUTION CONTROL BOARD

(e

(P.B. Patel)
DY. ENVIRONMENT ENGINEER

Clean Gujarat Green Gujarat
1ISO - 9001 - 2008 & 1SO - 14qgge-g%994ioertiﬁed Organisation
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By R.P.AD

NO: GPCB/BRCH-B/CCA-398(19)/1D-15130/

M/s. GUJARAT ALKALIES & CHEMICALS LTD
PLOT NO: 3, P.O. DAHEJ-392130,
TAL: VAGRA, DIST: BHARUCH.

SUB: Améndment to Consolidated consent and Authorization-(CC&A) under various Enviromucntal

Acts/Rules.

REF: 1) Previously issued CC&A vide letter no: GPCB-BRCH-B-CCA-398(16)/(D-15130/3474 14 dated:

02/03/2016 under various Bnvironmental Acts/Rules.

2) Previously issued CC&A Amendmént vide lefter no: GPCB-BRCH-B-CCA-398(17)/1D-
15130/375054 dated: 07/11/2016 under various Environmental Acts/Rules,

3) Previously issued CC&A Amendment vide letter no: GPCB-BRCH-B-CCA-398(17)/1D-
151307419479 dated: 04/08/2017 under various Environmental Acts/Rules.

4) Your applicatien for CCA Amendment Inward no: 141111 dated: 18/07/2018.

Sir, -

This has reference to the CCA & CCA Amendment issued vide leter no: GPCB-
BRCH-B-CCA-398(16)/ID-15130/347414  dated: 02/03/2016 & GPCB-BRCH-B-CCA-
398(17)1D-15130/375054 dated: 07/11/2016 & GPCB-BRCH-B-CCA-398(17¥1D-15130/4 19479
dated: 04/08/2017 and subsequent amnendment under the provisions of the various Environmental
Act/ Rules, and for operation of 02 Nos of captive SLF Pits i.e. Pit no XV & XVI(SLF Pit na. 13
& 16) within premises which is a part of phasc wise development of captive SLIY Pits. which sl
amended as under.

I. NAME OF THE PRODUCTS ALONG WITH QUANTITY:-
_Condition no: 1 {of the CCA Amendment dated: 04/08/2017) stands amended and shall be read as

under, )

The consent under Water Act 1974 shall be valid up to 26/11/2021. The consent under Air Act-

1981, Authorization under Environment (Protection) Act-1986 shali be valid up to 26/11/2021 to

operate industrial plant for manufacture of the following products:-
Sr. No. [ Name of Products Quantity (MT/Month)
i. Phosphoric Acid (100% P,Os basis) 1725

Or Or
Phosphoric Acid (85% H3lPO, basis ) 2790 L
2. High'Bailing Material 6
5, Cidustic Soda (100%) Lye/ Prill/Flakes) 23550
4. |Glilorin Gas 20784
5. ¢\ Hydrochloric Acid (100%) 7260 :
6. "~ |Hydrogen Gas : 695.1 i
g~ |Sodium Hypo Chlorite (100%) 1019 ‘
8. 78%-80% Dilute Sulphuric Acid 589
" [9.___[Gypsum 780
&
jf’ Page | of 7
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Y
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10. Power 70578160 K WH/Month
11. Poly Aluminiumn Chloride (18%) 3750
12. Poly Aluminium Chloride (30%) 2100
12. Anhydrous aluminum Chioride 2500
(Grenules/Powder)
. 13, Sodiumn Hypo Chlorite (10% -13% Cl; basis) | 755
14. Non-ferrous alun 6
[ 15. Stable Bleaching Powder (SBP) 1250
i6. Sodium Chlorate (Solid) | 1860
Or Or
Sodium Chlorate (solution) 3400
19. Hydrogen Peroxide (100%) 3693
2. SUBJECT TO THE FOLLOWING ADDITIONAL SPECIFIC CONDITIONS:-
2.1 Applicant shall strictly comply/fulfill with all the conditions stipulated by competent authority in
" the order of Environmental Clearance issued vide letter no. F. NO. J-1101 1/810/2008-1A-11 (1)
dated: * 13/04/2009 & Environmental Clearance Amendment issued vide lenter no.
SEIAA/GUIFEC/A(d) & S(£)/900/2017 dated 29/09/2017.
3. CONDITIONS UNDER WATER ACT:~
3.1 Condition no: 3.1 (of the CCA dated: 02/03/2016) stands amended and shall be read as under,
The quantity of total water consumption shall not exceed 13576.03 KL/day (Break up as below).
a) Domestic— 435.33 KL/day
b) Industrial —13140.7 KL/day
32 Condition no: 2 (of the CCA Amendment dated: 07/11/2016) stands amended and shall be read as
under,
The quantity of total waste water generation shall not exceed 5556.2 KL/day (Break up as below)
a) Domestic.— 229.8 KL/ day .
b) . Industrial - 5326.4 KL/day
33 Condition no: 3.3 (of the CCA dated: 02/03/2016) stands amended and shall be read as under.
The quantity of the industrial effluent from the manufacturing process and olher ancillary intustrial
operations shall be 5326.4 KL/day and Lhe quantity of domestic waste water (sewage) shall not exceed
229.8 KL/day.
14 5326.4 KL/day ofii?dustrial effluent shall be treated in ETP, after treatment it shali be sent for disposal
into the sea agayentioned in condition no, 3.6. )
3.5 Condition no:5.4 (of the CCA dated: 02/03/2016) stands amended and shal! be read as under,
The qua!i}y 'of treated effluent shall conform to the following standards prior to disposal into the sea.
PARAMETERS PERMISS{BLE LIMIT
pH o 6109 .
ngi‘pérature Shall not exceed more than 5° C above ambient water
A temperature
,|:Total Suspended Solids 100 mg/I
&
r
. ‘” Pape 2 0l'?
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Qil and Grease 10 mg/l
Phenolic Compounds 5 mg/l
Cyanides 0.2 my/l !
Fluoride 15 mg/l "
Sulphides Smg/l
Ammonical Nitrogen 50 mg/l
Total Kjeldah! Nitrogen (TKN) 50 mg/i
Nitrate- Nitrogen 50 mefl
Total Res. Chiorine 1 mg/l
Arsenic 0.2 mg/i
Trivalent Chromium 2 mg/l
Hexavelent Chromiam 0.1 mg/l
Copper 3 mg/l
Lead 0.1 mg/l
Mercury 0.01 mg/l
Nickel 3 mg/l
Zinc 15 mp/l
Cadmium 0.05 mg/l
BOD ( 3 days at 27° C) 100 mg/i
Ccob 250 mg/l
Selenium 0.05 mg/l N
Vanadium 0.2 mg/l ;
Manganese 2 mg/l
[ron 3 my/!

Bic-assay test

90 % Survival of fish after 96 hours in 100 % effluent,

3.6  The effluent conforming to the above standards shall be discharged into sea through & 400 m oD
HDPE submarine pipeline having well designed diffuser system at a point Lat 21%38°32.76" N and

72°31°1.571" B as suggested by N1O.

3.7 Condition no: 3.6 (of the CCA dated: 02/03/2016) stands amended and shall be read as under,
Generated domestic waste water shall be treated in STP to conform the following standards. which
shail be utilized on land for irrigation/plantation exclusively within premises.

BOD g Less than 20 mg/l
Susfiended Solids Less than 30 mg/!
Residual Chlorine Minimum 0.5 ppm
v
b
J:uy
o
4
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Sewage shall be treated separately in to the sewage treatment plant to conform the following
standards as mentioned in MOEFCC notification dated 13/10/2017 with effect from date as per
notification.

PARAMETERS GPCB NORMS
H 6.5T09.0

Total Suspended Solids <100mg/l

Fecal Coliform {Most

probable number per 100 <1000 MPN/100 ml

mililiter, MPN/100ml)

BOD (S days at 20°C) 30 mg/l

4, CONDITIONS UNDER AIR ACT:-
4.1 Condition no: 3 (of the CCA Amendment dated: 07/11/201 6) stands amended and shall be

vead as under,
The following shall be used as fuel:

Sr. | Name of fuel Quantity

No.

1. | Natural Gas 787049 Nm’/day

2. | Natural Gas / 130512 Nm'/day /
LDO 3398.4 MT/Month

3. | Hydrogen Gas 484282 Nm’/day

42 Condition no: 4 (of the CCA Amendment dated: 07/11/2016) stands amended and shall be
" read as under,
The flue gas emission through various stacks/ vants shall conform to the following standards:

Stack [Stack Attached To Height |Air Emission ]
No. ° (M) Parameters Permissible |imit
1 Boiler-2 Nos. (35 TPH each) |65 Particulate Matter | 150 mg/Nim™
2 Heat Recovery steamn 60 S0, 104 ppm
Generator-| NOx 50 ppm
3 Heat Recovery steam 60
Generator=. 11
4 Caustig-Lonc. Unit- CCU-I 40 Particulate Matter | 150 mg/Nm® °
5 Caust&é' Conc. Unit- CCU-II 49 S0, 100 ppm
WD NOx 50 ppm
" HCl 20 mg/Nm’
A2 ch 9 mg/Nm’
6 o Y| Incinerator 33 Particulate Matter | 150 mg/Nm®
- PN S0, 100 ppm
e NOx 50 ppm
RN HC 15 mg/Nm’
”.\:?O
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7 Spray Dryer of PAC Plant 23 .
8 Caustic Conc. Unit- CCU-IIl |50 Particulate Matter | 150 mg/Nm’
9 . Caustic Conc. Unit- CCU-IV {50 SO 100 ppm
0 Spray Dryerof New PAC 25 NOx 50 ppm |

4.3 Condition no: 4.4 (of the CCA dated: 02/03/2016) stands amended and shall be vead as under,

The Process emission through various additional stacks/ vents of reactors, process, vessel shall
“conform to the  following standards:

Sr | Stack Attached to Height | APCM Parameter | Pemissible
No (M) Limit
1 | Dissolution Section 1 Scrubber of | 14 Water and Caustic | HCL' 20 mg/Nm’
PA plant Scrubbing HF 6 mg/ N’
CL, 9 mg/ Nm’
2 Liquid-Liquid contact Section-2 | 14 Chiller and Water | HCL 20 mg/ Ny’
Scrubber PA Plant Scrubbing CL; 9mg/N m
3 HCL Synthesis Unit A Sorubber | 30 Water Scrubbing | HCL 20 myg/ Nm”
of Caustic Soda Plant CL, 9 my/ N’
4 HCL Synthesis Unit B Scrubber | 30 Water Scrubbing | HCL 20 mg/Nm’
of Caustic Soda Plant CL; 9 mg/ Nm?
5 HCL Synthesis Unit C Scrubber | 30 Walter Scrubbing | HCL 20 mg/ Nm”
of Caustic Soda Plant L |CL; 9mp/ Nim®
6 | HCL Synthesis Unit D Scrubber | 30 Water Scrubbing | HCL 20 mg/ Nm*
of Caustic Soda Plant Cl, 9 ||'|_5_4"__:’_4_.n}’: b
7 Waste Air Dechlorination Unit-1 | 30 Three siage Water | HCL 20 mg/ Nim® #
Sciubber of Caustic Soda Plant Scrubbing CL; 9 mg/ N’
8 | Waste Air Dechlorination Unit-2 | 30 Three stage Water | HCL 20 g/ Nm®
Scrubber of Caustic Soda Plant Scrubbing CL, 9 mg/ Nm’
9 | PAC reactor gas Scrubber-1 15.5 Caustic Scrubbing | HCL 20 mg/ Nm®
CL, 9 mg/ Nm*
10 | PAC reactor gas Scrubber-11 15.5 Caustic Scrubbing | HCL 20 mg/ Nm’
o CLy 9 mg/ Nm’
11 | Solvent Recovery H,0,(Part-1) 32 Chiller, Demister, | HCL. 20 mg/ Nm’"
) Aclivated Carbon, | CL; 9 myg/ N’
12 | Scrubber for reactor gases of AAC [ 20 | Water and Caustic | HCL 20 mg/ Nin*
Plant Scrubbing Cl, M Nin*
13 | Scrubber for reactor gases of AAC | 20 Water Scrubbing | HCL: 20 mg! Nm”*
Plant :\% Cl.a - 9 my/ _N_m_“
14 | HCL Synthesis unit E Serubber of | 30 Water Scrubbing | HCL 20 mg’ Nor'
Caustic Soda Pant CL, 9 e/ Noy'
15 | SolventRecovery H0, (Part-ll) | 32 Chiller, Demister, | HC 15 mg/ Nmr™ |
t‘%“ : Activated Carbon,
16 | Serubber A for reactor gases of | 17 Caustic Scrubbing | CL, 9 mg/ Nm™
SBP Plant
&
“%? ’ Page 5 of' 7
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: P’i Scrubber B for reactor gases of Caustic Scrubbing | Cl; 9 mg/ Nm’
SBP Plant
18 | Scrubber C for reactor gases of Caustic Scrubbing | CLaz 9 mg/ Nm’
SBP Plant
19 | Depleted air from solvent 32 Activated carbon | HC 15 mg/ Nm'
recovery unit in H;O, plant adsorption
5. AUTHORIZATION FOR THE MANAGEMENT OF HAZARDOUS WASTES FORM-2 {see
rule 3(c) & S(5)] '
Condition No. 5.2 (of the CCA daied: 02/03/2016) is amended and shall be read as under:
M/s. GUIARAT ALKALIES & CHEMICALS LTD, is hereby granted an authorizarion to operate
facility for following Hazardous wastes on the facility situated at PLOT NO:- 3 P.0. DAHEI-
392130, TAL: VAGRA, DIST: - BHARUCH

Sr. | Type of Waste Category | Quantity Facility i

No & schedule | (MT/Year) £

! Chemical Sludge 353 25550 Collection, storage, transportation, Co-

processing at cement industries or final
disposal at own TSDF.

2 Incinerator Ash 37.2 21.38 Collection, storage, transportation and

fina] disposal at own TSDF.

3 Residue iron 373 360 Collection, storage, transportation, Co-
contaminated processing at cement industries, or co-
solvent-high boiling processing at SEPPL/RSPL or
material incineration at own

incinerator/common facility at BELL.
4 | Used Qil 5.1 50 Collection, storage, transportation aud
i sale to registered re-refiner. -

5 Lead Batteries 17 8 Collection, storage, transportation and

sale 10 repistered re-processors.

6 Discarded Barrelg 354 2800 Collection, storage, transportation and

nos/year sale to authorized vendors.

7 | Sludge from 3.1 | Collection, storage, transportation and
Naphtha/HSD incineration at own lncinerator

feommon incinerator of M/s. BEIL

8 Residue/filter cake of | 17.1 10 Collection, storage, transportation and

"| acid £ final disposal at own TSDF.
-9 Waste residug,from | 21.1 0.5 Collection, storage, transportation and
industry us of paint final disposal at own TSDF. .

10 | Discarded bags/ 331 90 Collection, storage, transportation and
linerfpacking sale to authorized vendors after
maferial decontamination. '

(Discarded PPEs 33.1 30 Callection, storage. transportation and

P “gaskets etc,
LA

sale to authorized vendors after
decontamination.

681
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(1 | Copper Tubing, Caps | A-66 11 Collection, storage. iransportation, and
& Cables etc. as sale to Authorized recycler.
copper scrap

12 | Lead washeretc, as | A-5 5 Collection, storage, transportation, and
lead scrap sale to autharized recycler.

13 | Nickel scrap A-68 5 Collection, storage. transportation. and

sale to Authorized recycler

14 | Waste Asbestos B-01 0.5 Collection, storage. Encapsulation, ;
material transportation and tinal disposal al own

TSDF.

15 | Waste Nitrate salt A-12 S5¢ Collection, storage, transportation and
(inorganic salt) final disposal at own TSDF.

16 | ETP waste from 353 127.65 Collection, neutralization, storage,

PAC Plant transportation and final disposal at own
TSDF.

{7 | Contaminated 20.1 96 Collection, storage, transportation,
aqueous solvent not Co-processing at cement industries, or
fit for use co-processing at SEPPL/RSPL. or

incineration at own
incinerator/conunon facility at BEIL.

18 | Spent catalyst 36.1 12 Collection, storage, transportation and
sent back to supplier or dispased of at
own TSDF/BEIL.

19 | Spent carbon 362 10 Collection, storage, transportalion. _]
Co-processing at cemient industrivs. or |
co-processing al SEPPL/RSPL or
incineration at own
incinerator/common facility at BEIL.

20 | Contaminated Spent | 36.1 300 Coliection, storage, transportation,

Alumina stabilization and disposal at BEJL.

21 | Natural Gas 5.2 24 Collection, storage, transportation, and

condensate sale to register re- refiner or use as fuel
’ incineration/boiler,

6. All other conditions of CCA order AWH-75728 issued vide letter no, GPCB-BRCH-B-CCA-
398(16)/1D-15130/347414 dated: 02/03/2016 and subsequent amendment under the provisions of
the various Environmental Act/ Rules shall remain unchanged.

@ For and gs behalf
,ng Gujarut Pollution C
b
;;‘}'\ (A.V. Shal)
& _ Se. Efivironmental agincer
’\‘v
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L GUJARAT POLLUTION CONTROL BOA]Fgl;

PARYAVARAN BHAVAN, SECTOR 10-A,

GANDHINAGAR - 382010,
GPCB (T) 079-23232152

By R.P.AD.

CONSOLIDATED CONSENT AND AUTHORIZATION (CC & A)
CCANO: AWH- 117096

NO: GPCB/BRCH/CCA-398(20)/ID-15130/ . pDr:. /12/2022

In exercise of the power conferred under Section-25 ol the Water (Prevention and
Control of Pollution) Act-1974, under Section-21 of the Air (Prevention and Control of Pollution)
Act-1981 and Autharization under rule 6(2) of the [lazardous & Other Wastes (Management
and Transboundary Movement) Rules-2016, framed under the 15(P)Act-1986.

And whercas Board has received consolidated application dated 07/10/2021 and
inward no. 204144 for the consolidated consent and authorization (CC & A) of this Board undger
the provisions / rules of the aforesaid Acts, Consolidated Consent & Authorization is herchy
granted as under.

CONSOLIDATED CONSENT AND AUTHORISATION:

(Under the provisions / rules of the aforesaid Environmental Acts)
To,

M/s. Gujarat Alkalies and Chemicals Ltd.,

Plot No: 3,P.0. Dahej,

Tal: Vagra, Dist-Bharuch.

i Consent Order No. : AWH- 117096 date of Issue 15/02/2022.

: The consent under Water Act-1974 for conveying the industrial effluent discharge to the
sca for final disposal at NIO designated point by own cffluent discharge pipceline 6 MLD,
The consent under Air Act-1981 & Authorization under Environment (Protection] Act,
1986 shall be valid up to 25/11/2026 to operate industrial plant to manufacture
following products:

" §r. No. | Products , Quantity (MT/Month)
: Phosphoric Acid (100% P-Os Basis) 1725
1 cOr Or
: Phosphoric Acid (85% I 1Py Basis) ‘ 2790
2 lligh Boiling Material 0O
3 ~ Caustic Soda Lye (100 Prills/ Flakes) | 23550
4 Chlorine Gas | 20784 ;
5 | Hydrochlorie Acid (100 %) { 7260 '
6 | tivdrogen Gas | 695.1 |
.7 |'Sodium Hypochlorite (100%) | 1019
L8 78%-80% Dilute Sulphuric Acid ; 589
.9 Gypsum ] 780 ;
fo10 ! Power : 70578160 KWII/Month
11 ll Poly Aluminum Chioride (18%) | 3750
12 | Poly Aluminium Chloride (30%) ; 2100
13 ’ Ivdrogen Peroxide (100%) 3693
" Anhvdrous Aluminium Chloride }
i1 4070

- (Granules/Powder)
15 i Sodiwm Hypochlorite (10% - 13% Cl Basis) | 1576

Clean GujardtGreen Gujarat N
Website : https://gpcb.gujarat.gov.in
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i 16 Non- Ferrous Alum H
17 Stable Bleaching Powder (SBP) ‘ 2660
' Sodium Chlorate (Solid) 1860
18 Or | Or
Sodium Chlorate (Solution) 3400 m#/month
19 Anhydrous Sodinm Sulphate 366

Specific conditions:

3.2

3.3

a)

b)

Unit shall comply with all the conditions stipulated by SEIAA / Molil in the order of

Lnvironment Clearance issued vide letter no. SEIAA/GU)/EC/A(d) & 5{0)/900/2017
dated 29/09/2017.

Unit shall not procurce ay hazardous waste without Rule-9 permission under HOWR-
2016 and CTE/CCA Amendment of the Board.

Unit shall scll out their hazardous waste to authorized end users who is having
authorization with valid CCA and rule 9 permission Lo receive this waste. Unit shall
make MoU with such authorized end users and submit MoU.

All the offorts shall be made to send hazardous waste Lo cement industry for Co-
processing first & there after itshall he disposed through other option.

Unit shall follow spent solvent management guideline framed by Board and shall make
Moll with outside distillation units, if any. Also submit the prescribed forms as per

guideline.

CONDITION UNDER THE WATER ACT:
The quantity of total water consumption shall not exceed 13853.83 KLD as per below
break up.
a) Industrial: 13,188.7 KLD
b) Domestic: 435.33 KLD
] Gardening: 229.27 KLD
The guantity of total waste water generation shall not exceed 5574.2 KLD as per below
break up.
a) Industrial: 5344.4 KLD
b) Domestic: 229.8 KLD
Made of Disposal:
a) ‘Total 5344.4 KLD treated effluent shall be discharged in to deep sea through
400 mm OD 1IDPE submarine pipeline to final outfall point of Luvara coast
Dahej at disposal point at location Latitude: 21°38° 36.77" N and Longitudce:
72°31'1.571” E using well designed diffuser system.
b) 229.8 KLD domestic scwage shall be treated in STP to conform the standards
as below and shall be utilized in gardening and green belt development
purpose within premiscs.

Parameters . Norms
: ptt ! 6.5 o 8.5 )
TSS J < 100 mg/! i
i Fecal Coliform (MPN/100ml) ' <1000 MPN/100ml
BO (3 days 27 degree €) <30 mg/!
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34 The quality of industrial cffluecnt shall conform to the following standards for its

discharge into deep sea through dedicated pipeline of capacity 6 MLD.
Sr.No. | PARAMETERS ___ PERMISSIBLE LIMIT
(S - pIL_ | 6t i
Shatl not exceed more than 5
2 Temperature »(; above receiving water
| i temperature |
' 3 _Total Suspended Solids 100 my/l |
i Ol and Grease o Wmp/t
L. 5 Phenolic Compounds . Smg/ft
6 | Cyanide(asCN) O eamgn
7H0) Fluorides (as ) 1Smg/l B
8 Sulphides (as ) | 50mp/s
_ Total Residual Chlorine ) ) 1.0 mg/l -
10 Ammonical Nitrogen (asN) | 50mg/l
1 __Total Kjeldahl Nitropen (KN} | S0 mg/l
| 12 Nitrate Nitrogen B 50 mg/l .
13 Biochemical Oxygen'demand 13 day at 100 ma/!
L. sul _27%¢] " |
14 Chemical Oxygen Demand | _250mg/l
15 . ____Arsenic (as AS) D2/t
L Mercury (as Hp) 0.01 mg/l )
L 17 Lead (as Ph) 01 mgy
18 Cadmium (as Cd) 005 mg/t |
O Trivelent Chromium 2 1 20 my/l
i 20 Hexavalent Chromium (as Crr6) 1 O lwmyg/l
21 Copper (asCu) | 30w
22 Zinc(as’/n) h IS5mg/t i
ot ' Selenium (as Se) ] 0.05 mg/1 |
24 Nickel (as Ni) ' 30mg/l ]
25 Manganese (as Mn) b e 2mgh |
26 . [ron {as Fe) b gt o
27 Vanadium (as V) o _ ][ 0.2my/l B
’ 28 e 90% survival of fish after 96|
L 0 g ioassaytest | hoursin 100% cfiluent |

3.5 The effluent conforming to the above standards shall be discharged into the sea for final
disposal at NIO designated disposal point through own dedicated deep sea pipehine of
Capacity 6 ML,

3.6 Magnetic flow meters shatl be installed at the various stages ol mlet & autle: o pipeiine
to measurg the quantity of effluent at each stage of conveyance.

3.7 FPS shall be provided with on-line monitoring instruments along with SCADA system &
pll actuated valve at the final sump. Furthermore a third party monitoring shall be
conduicted regularly.

38 The groundwater quality around the impervious guard ponds shall be monitored

repularly & data shall be submitted to the Board once in six months and shall also
comply with the instruction of GP*CB in casc of deterioration.

Clean GujgratGteen Gujarat
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3.10

3.20

Unit shall provide state of the art composite samplers & set up testing laboratory
facilities for collection, analysis of samples under the supervision of competent technical
personnel who shall report to the chief exccutive.

The Environmental Management unit /Cell be setup to ensurce implantation and
monitoring of Environmental safe guards and other condilions stipulated by statutory

authoritics. The environmental Management unit / Cell divectly report o the Chicf

lxecutive of the organization and shall works as a focal point tor internalizing
environmental issues. These Cell's /Units shall also coordinate the exercise of the
environmental audit and preparation of the cnvironmental statements.

The Environmental audit shall be carried out yearly and the environmental statements
pertaining to the previous year shall be submitted to the GPCB latest by 30% September
gvery year.

Unit shall intimate the occurrence of any accident event rosulting in discharge of

poisonous, noxious or polluting matter or the likely hood of the same into a stream or
well to the Regional Office under the intimation to the Member Secretary in accordance
with the Section 31(1) of the Water Act.

‘the pipeline to be laid shall comply with all scismic design parameters based on the
guidelines for the scismic design of pipclines systems and complied in right perspective
with true spirit.

The offluent release shall be through an adequately designed multiport submerged
diffuser to achieve characteristic dilution of at least 100-200 ume during spring low
water and times during spring high water for quick dispersion for which diffuser having
low water and times during sprint high water for quick dispersion for which dittuser
having ports discharging at an with jet velocity shall be provided to mininize adverse
impact on the Gulf ecology.

The effluent pipe line shall be buried below the scour level in the intertidal arca as well
as at least up to the breaker zone in the sub tidal scgment.

‘T'he sub tidal segment of the pipeline shall be laid on the scabed and the seabed contours
shall be maintained after the pipeline is laid.

Considering strong currents and prevailing movement ol the bed material the pipeline
anchoring system shall be carefully designed. Moreover there being a distinet possibility
of scouring under the pipeline leading to spanning and ultimate rupturc adequate
protection for the same shall be incorporated in the design.

The sub-sea pipeline shall be designed in such away 50 as to incur minimal damage in
cuse of any unforeseen accidents like grounding of a ship, undetected corrosion, fatigue,
instability of substratum, natural calamities like cyclone, carthquake cte. and intentional
third party interference.

Internationally accepted codes and  practices shall be followed through proper
inspection, frequent evaluation and intensive testing of all critical components of the
pipeline systeor, similarly, the vulnerable unit's such as langes, couplings, joints etc
shall be rigorausly tested and certified for their reliability and safety over the design lite
of the pipeliwe.

Due careshall be taken to minimize damage o marine ccology due to improper design,
fack of maintenance, faulty operation and release into shallow waters due to un foreseen
accidents.

The entire pipeline shall be protected from external corrosion.

Protreatment to the pipes such as coating, concreting clc, and other fabrication jobs shall
be undertaken in a yard on land located sufficiently away from the CRZ and the transter
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of materials to the site shall be thorough a predefined corridor, Similarly, the movement
of construction barges, machinery etc. shall be restricted to the predefined operational
arca. However, the region shall not be crowded with too many vessels and construction
machinery to avoid accidents and subsequent spillages of materials and fuel,

3.23  After completion of the job work, the intertidal and supratidal arca shall be restored to
their original contours after the pipe-laying activities are completed. General clean - up
along the corridor, adjacent arca and internal and sub tidal regions shall be taken-up
and cxtrancous materials such as drums, sacks, metal scrap, topes, excess sediment,
make shift huts and cabins shall have to be cleared from the site.

3.24 It shall be ensured that valves, pumps, sub-sea pipeline, MOF system etc, are periodically
inspected for their integrity and to guarantee their proper lunctioning. Accurate records
of all inspection, unusual findings, actions taken etc. shall be strictly maintained as a part
of the overall record system.

3.25 A comprehensive marine and estuarine quality monitoring  program shall be
implemented.

3.26  Pump station, seafloor stability, navigational aids, pipelines, diffusers, valves cte. Shall be
regularly inspected as per standard codes and practices. Records of all inspections,
unusual finding, actions taken ctc. shall be maintained properly.

3.27 Control rooms equipped with SCADA computers, wireless system, telephone system,
emergency vehicle, shall be provided. The control room will be manned for 24 hours
round the clock.

3.28 lIsolation valves shall be provided on the pipeline for better monitoring and control of
flow operation.

3.29  Necessary clearances for the adequacy & safety mcasures shall be obtained from the
concerned authority.

3.30  Unit shall comply with the provisions of all the laws of land including salety, disaster
management.

331 Unit shall submit regular progress reports to the GPCB and other concerned authorities
regarding the construction, progress, commissioning and operation of the pipeline

3.32  In case of change of ownership/management the name and address of the new
owners/partners/directors/proprictor shall immediate to the Board.

333 Unit shall however, not without the prior consent of the Board bring into usc any new or
altered outlet for the discharge of effluent or gascous emission or sewage waste from the
proposed industrial plant. GIDC required to make application to this Board for this
purpose in the prescribed forms under the provisions of the Water Act - 1974, the Air
Act 1981and the Environment (Protection) Act- 1986.

3.34  Unit shall be required o make storage facilities to store the effieent for at least 48 hours
by providing acid prool brick lined impervious tanks/1HDP tanks.

3.35  Unit shall implement & follow communication plan so that respected work can be done
in minimum response time in case of emergencies.

3.36  Unit shall previde online monitoring system for pll, TOC and Other parameter with
recorder. & magnetic flow meters for flow measurement of treated wastewater, if
applicabbe as per CPCB norms.

3.37  Unit ghall have only one authorized outlet over the ground with full access from outside
thepremises.

3.38  Iwcase of shut-down of plant for more than three (3) days for any reason, unit shall
inform to GPCB well in advance for the better operation & management of pipeiine.
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3.39

341

342

3.43

344

3G

347

3.48

3.49

350

Unit shall make fixed arrangement for discharge of the cffluent from their Final
collection tanks to the Effluent discharge pipeline with capacity of 6 MLD (instalied by
unit) up to deep sca disposal. Unit shall not keep any by-pass line or system or loosce or

flexible pipe line for discharge of the cffluent into underground drainage network ot

Pipceline,

Unit shall provide adequate / safe effluent sampling facility for the effluent being stored
in (ina) collection / discharge tank of ETP or being discharged into effluent discharge
pipeline with capacity of 6 ML1 (installed by unit) up to deep sea.

Unit shall put up at the entrance a board displaying the name of unit, particulars of the
products/ process, the name of proprictor/partners /directors of the unit, the clectricity
consumer pumber as on the record ol DGVCL.

Unit shall have o display on-line data outside the main factory gate with regard Lo
and nature of hazardous chemicals being handled in the plant, including waste waler

and air emission and solid hazardous waste generated within the factory premises, it

applicable as per CPCB norms.

Unit shall cither stop or curtail its production activities il the effluent is not conlorming
to the discharge standards.

Unit shall have to keep accurate records of quality & quantity of effluent discharged into
effluent discharge pipeline with capacity of 6 MLD (instalied by unit) Scparate loghook
shall be maintained for recording the data & shall be made available for inspection as &
when asked.

Unit shall keep accurate records of quantity of production of each product, quantity of

water consumption, quantity of effluent generated and consumption of clectricity
on day to day basis and required to submit the complied record of cach month to GPCH
on ar before fifth day of the succeeding month.

Disposa! system for storm waler shall be provided separately. In no circinstances
storm water shall be mixed with the industral effluent.

l.eachate from the hazardous solid waste, if any shall also be connccted mto @
coliection tank through leachate collection facilities and shall he treated along with
industrial effluent and final treated effluent shall be discharged to the eftluent discharge
pipeline with capacity of 6 MLD (instatled by unit).

The Environmental Management Unit/Cell shall be setup to ensure implementation on
and monitoring of environment safeguards and other conditions stipulated by statutory

authorities. The Environmental Management Cell / Unit shall directly repart to the Chicet

Executive of the organization and shall work as a fucal point for internalizing
environmental issued. These Cells also coordinate the exercise of environmental auwdit
and preparation of eavironmental statements.

The Environmental’ audit shall be carryout yearly, if applicable. The environmental
statements pertaining to the previous year shall be submitting to this State Board latest
by 30 Septentber every year.

Adequate plantation shall be carried out all along the periphery of the industrial
premises.dn such a way that the density of plantation is at least 1000 trees per acre ul
tand and’a green belt of 5 meters width is developed.

The Board reserves the right to review and/or revoke the consent and , o muse

modifications in the conditions which it scems fit in accordance with provisions ol

Water Act-1974.
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4. CONDITIONS UNDER THE AIR ACT:
4.1 The following shall be used as fuel:
Sr.No. | Name of fucl Quantity :
S | Natural Gas (Boiler) l 787049.004 Nm3/Day |
Natural Gas (TFIH) i 130512 Nm#/Day
i 2 | or Or
‘1 1.DO ' 3398.4 M1 /Month l
3 [ Hydrogen Gas . 184282 Nm+/Day

411 The flue gas emission through stack shall conform to the following standards:

l Slt\]a(::‘R Stack ‘;:)tached | S;i‘gc::t APCM Parameter | Permissible limit
[ ‘ Boiler-2 Nos. . le 150 mg/Nm
5 1 (Cap: 35 TPI) | 65m | -- i SO» i 100 ppm
ll | g NOx ! 50 ppm
. Heat Recovery : M 150 my/Nm
o & Steam i 60m = SO 100 ppm
‘ Generator-l | ' NOy ] S0 ppm
Heat Recovery PM 150 my/Nm’
g Steam 60m -- SO, ' 100 ppm
Generator-{1 1 ; NOx | 50 ppm
I : PM 150 mg/Nm?
| D : SO; 100 ppm
4 ({f:;‘f(fzf’[j‘f[' MWm - NOx | 50 ppm
-3 o HCL ' 20mg/Nm
\ ‘ . Cly i 9 mg/Nm’
| | PM : 150 mg/Nm?
L Caustic Conc. | | 2k ' 1r()() vppm
b5 Unit - CCU-11 49 m l -~ NOx 50 ppm
' \ ] | HCl ' 20 mg/Nm?
| ’ ; Cl, 9 mg/Nm#
5 ] PM PR0 mg/Nm
6 Spray_l)rycr i 25m = i SO, 1600 ppm
PAC Plant A |
; . NOy 50 ppim
| PM 150 mg/Nm-
S ; SOy 100 ppm
i 7 l(]::l{sil;(({;?[(i[ SO0m . - NOx : 50 ppm
i HC 200 mu/Nm#
Cly : Ymg/Nm?
M 150 mg/Nm#
8 Caustic Conc. 0 _ B ' ]:](()) i 1:)() bpm
: Unit -ccu-tv | 0™ : x o mmE
g ] HE ; 20 mg/Nm-?
IT : : i Cl, : 9 mg/Nms
, . . : PM i 150 mg/Nm?
L9 | Spray 'g;{_"'” ofl 23m ‘ i $0; ' 100 i){)m
! ’ I 1 NOx 50 ppm
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4.2

conform to the following standards:

Stack
No.

4

[Se

6

8

10

[

Stack attached to

Dissolution

Section 1
Scrubber of PA
Plant !

Liguid-Liquid
contact Scction-2
Scrubber PA Plant

HCI Synthesis Unit }
A Scrubber of !
Caustic Soda Plant
HCE Synthesis Unit
3 Scrubber  of
Caustic Soda Plant
HC! Synthesis Unit
¢ Scrubber of
Caustic Soda Plant
HC! Synthesis Unit
D Scrubber of
Caustic Soda Plant
Waste Air
Dechlorination ;
Unit-1 scrubber of

_ Caustic Soda Plant

Waste Air

_ Dechlorination

* Unit-2 scrubber of |
¢ Caustic Soda Plant .
PAC
scrubber-!

CPAC reagtor gas
i scrubber-H

reactor  gas '’

Salvent  Recovery
1,0, (Part-1)

Bl
for .
ol

Scrubber
reactor  pases
AAC Plant

Stack
Height

14m

14 m

30m

30m

30m

30m

30m

30m

32 m

20 m

APCM

Water
Caustic
Scrubbing
System
Chiller
water
scrubbing
system
water
scrubbing
_system
water
¢ scrubbing
, system
s water
scrubbing
system
Cwaler
scrubbing
system
Three
caustic
scrubbing
system
EThree
caustic
scrubbing
system
Caustic
Scrubbing
* System
* Caustic
: Scrubbing
System
Chiller,
- Demister,
activated
| Carbon
Adsorher
| Water
| Caustic
! Scrubhing
. System

stage

stape

and
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and |

and i

;
. Parameter

|
|

HCl
HIT
Cl,

ticl
Cly

11Cl
Cl.

HED
Cl»

HCl
Cl2
HCH
Cl

1l
Cly

HEl
Gl

tHCl

{11

1C

HCI
Cl

The Process emission through various stacks/ vent ol rcactors, process, vessel shall

Permissible
limit
20 mg/Nm?
6 mig/Nm?!
Y mg/Nm'!

20 mg/Nm?

9 mg/Nm?

20 my/Nm?
9 mp/Nmd

S 20 mp/Nm?

9 mp/Nmi

20 mg/Nm?
9 mp/Nmd

20mp/Nm’
9 mp/Nmt

¢ 20 mg/Nm?

9 mp/Nm?

20 mp/Nm?
9 mp/Nm:

© 20 mp/Nm?

20 mg/Nm?

15 mg/Nm#

20 me/Nm’?
9 mpe/Nm
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14

16

17

18

20

21

22

23

24

Scrubber for
packing section of
AAC Plant

HCI synthesis unit
L scrubber of

: Caustic Soda Plant
" Solvent  Recovery

1,0, (Part-11)

Scrubber A for
reactor pascs of
SBP Plant '
Scrubber B for
reactor gases of
SBP Plant

. Scrubber € for
reactor gases of

SBP Plant

Depleted air from
solvent  recovery
unit in 011

- plant.

Stack attached to
Vent from Cell gas
scrubber

Stack attached to
Vent from  Vent
scrubber

Stack attached to

Vent from Cell gas |

Shutdown
scrubber

Scrubher D for:
reactor gases of

SBP Planpi 1

: Scrubber E for
, reactor gases of
CSBP Plant

Scrubber ¥ for
reactor gases of
SBE Plant I

20m

30m

32m

17 m

17 m

17 m

3Z2m

22 m

17 m

17 m

17m

17m

17m

Watcer
scrubbing
system
Water
scrubbing
system
Chiller,
Demister,
activated
Carbon
Adsorber
Caustic

| Scrubbing

System
Caustic
Scrubbing
System
Caustic
Scrubbing

_ System

Activated
Carbon

Caustic
Scrubbing
System
Caustic
Scrubbing
System
Caustic
Scrubbing
System

i Venturi

" serubber

Caustic
Scrubber
Venturi
scrubber

. Causlic
; Scrubber

i

i
|
i
i

| Venturi

scrubber

| Caustic
. Scrubber

and

and

and .

f1C1
Clz

el
Gl

He

Cly

Cl,

Cls

HC

1Cl
Cl.

HC
Cl

HCl

Cly

Cl,

Clo

Cly

20 mp/Nm#
9 mg/Nmi

- 20mg/Nm?

9 my/Nm

15 mg/Nm*

9 mg/Nm!
9 mg/Nnv
9 mg/Nm!

15 mg/Nm?

t20 my/Nmdt

9 mg/Nmi

20 mg/Nme

]
|

9 mg/Nm?

. 20 mg/Nm

9 mp/Nmd

9o/ Nmd

Y me/Nm-
N

Ymg/Nm?
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4.3

4.4

4.6

Lt —
~
o

(S}
—_—

WA
o]

U
w

}27

. Sr. No. '

; Scrubber for [ : Water and
reactor  gasces of : 20 m : Caustic H{ 20 mg/ N
. AAC Plant-1l 1 | Scrubbing Cls 9 mg/Nmd
| System 3 : :
: Scrubhcr . {or_ ) water ! HC | 20 /N i
: packing scction of | 20m | scrubbing ‘ cl L /N |
L AAC Plant-1t L system | - ' B
The concentration of the following parameters in the ambient air within the premises of
the unit shiall not exceed the limits specified hereunder.
o ) Permissible Limit (microgram /m#)
‘ o U i Annual 24 Hours Average
i Particulate Matter (PMio) ‘ 60 ‘ 100
| Particulate Matter (PMas) | 40 . 60 ,
Oxides of Sulphur (S0x) 50 | 80 i
Oxides of Nitrogen (NOx) 10 ! 80 5

z

1
Z
4

1

Annual arithmetic mean of minimum 104 measurements in a year at a particular
site taken twice a week 24 hourly at uniform intervals.

24 hourly or 08 hourly or 01 hourly monitored values, as applicable, shall be
complied with 98% of the time in a year. 29 of the time, they may exceed the
limits but not on two consecutive days of monitoring.

Unil shall operate industrial plant / air pollution control cquipment very cfficiently and
continuously so that the gascous emission always conforms to the standards specitied as

above

The consent to operate the industrial plant shall tapse if at any time the parameters of
the gascous emission are not within the tolerance limits specified as above.

Unit shall provide portholes, ladder, platform cte at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board’s staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers
such as -1, $-2, etc. and these shall be painted/ displayed to facilitate identification.

Unit shall take adequate measures for control of noisce levels from its own sources
within the premises $0 as to maintain ambient air quality standards-in respect of noise
10 less than 75 dB{a) during day time and 70 dB (A) during night time, Daytime is
reckoned in between 6a.m. and10 p.m. and nighttime 1s reckoned hetween 10 wms and

RELN

All efforts shall be made to control VOC emissions and ador problem. itany.

GENERAL CONDFFIONS: -
in case of change of ownership/ management the name and address of the new
ownership/_partners/ directors/ proprietor should immediately be intimate to the
Board. Also any change in cquipment or working conditions as mentioned in the
consentsform/ order should immediately be intimated to this Board.

Adequate plantation shall be carried out all along the periphery of the industrial
premyises in such a way that the density of plantation is al least 1000 trees per acie of
land and a green belt of 5 meters width is developed.

tInit shall put up at the entrance a board displaying the name of unit, particulars of the
products/ process and the name of proprictor/partners /directors of the unit and the
electricity consumer number as on the record of NGVCL.
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6. AUTHORISATION FOR THE MANAGEMENT & HANDLING OF HAZARDOUS WASTES
Form-2 (Sec rule 6(2)).
6.1 Number of authorization: AWH-117096 date of Issue 15/02/2022.
6.2 M/s. Gujarat Alkalies And Chemicals Ltd is herchby granted an authorization to
operate facility for following hazardous wastes on the premises situated at Plot No: 3,
P.0. Dahej, Tal: Vagra, Dist: Bharuch.
. Sr. Name of Haz. Waste Category ] Quantity in Facility
. No. | Number | MT/Year
; Collection, Starage,
i 1 Chemical Sludge 353 1 25550 : 'l'mnspn'rlt.nti(‘)_n.,. ({()--;T?'(>(‘nts§i‘|1gg _”l
| ! I coment industries o) final disposal
‘ Cat own TSDE. ;
Residuc ion ‘ (Eoll(:(‘:ti()n,fun'agc, lmnspm‘.l.at.inn, ;
‘ contaminated solvent ey - . .(‘u-pm(zus.smg at (',mncnl '
2 _ high boiling : 373 360 i industries  or cu-pr.m'us:u.n;; at
aterial : CSEPPL/RSPL or Incineration at
: : CHWIE.
Py Used Oil ‘ 51 50 : (I(_)llcc{i(m, St()rggc, ll'zn]s|m1'}miun
| . | . and send Lo registered re-refiner.
i ’ | Collection, storage, transportation i
4 ‘ Lead Batteries 17 8 and send  to  registered  Re- '
‘ ! | processors.
| : ; Collection, storagc,
! : i . i 4000 Decontamination
0 Bl ] Prrel: 331 Nos./yr Detoxification, Ru/us«' & Dispuosal o
i , decontamination facitity.
' 0 Sludge from 11 ] " Collection, storage, transportation
Naphtha/HSD _ o : and incieration at CHWILE,
- Residue/filter cake of | 1 : . Collection, storage, transportation,
| acid R | B and final disposal al own ISDF
l . acic i ' and final disposal at own 'tTHDE.
é a Waste residue from 211 | 05 Collection, storage, transportation,
i | industry use of paint. | ’ h _and final disposal at own TSDF
' Discarded ' Collection, storage,
g bags/liner/packing 331 120 Decontanunation/
: material, PPEs Y-  Detoxification, Reuse & Disposal to
; paskets ctc. - ; decontamination facibiy.
| 10 1 (ng(jh;ahl':f’ E;:pg A-66 2 11 | (I()Huftiml, su)ragc.'Lmnspnrlnliun
: ) T - and Send to Authorized recydler.
copper scrap ' d
i v l.ead washer ete. as A5 ' r) Collection, storage, transportation
lgard scrap i ' _ ) cand Send to authorized recveler
12 aickel Scrap A-68 5 (anl(.'.n'li(m, stm'ng(,‘,.!|‘;ms;mrl;llinn
_ ; and Send o Authorizedt recyeler.

. Waste Ashestos :
o 1le' s~l.)'le()'s P01 0.5
material '

Collection, storage, Encapsulaiion
| and final disposal at own TSDi
\ Collection, storage, transportation,
i

Waste Nitrate salt . 3
14 - A-12 and final disposal at own TSDF

(inorganic salt) o0

Clean Gujardt Gfeen Gujarat
Website : https://gpcb.gujarat.gov.in

693



7.2

18

20

e

22

23

ETP Waste from PAC

Plant

Contaminated
aqueous solvent not
fit for use.

Spent Catalyst

Spent carbon

Contaminated spent
Alumina

Natural Gas
condensate

Insulation Waste

FRP waste

Wastes or residue
containing oil

353

20.1

36.1

36.2

36.1

231

231

|92}
(¥

127.65

96

1.2

30

450

24

10

Collection, neutralization, starage,

| transportation and final disposal

at own TSDF.
Collection, storage, transportation,
Co-processing at cement

industries, or Co-processing at
SEPPL/RSPL or Incineration at

CITWIE.
Collection, storage, transportation
and send bhack to supplier or

disposed  of at own/common

1TSDE.

Collection, storage, transportation,
(Co-processing at cement
industrics, or Co-processing  at
SEPPL/ RSPL or Incineration at
CHWIFE.

Collection, storage, transportation,

“stahilization and send to pre-

processing  facility  or - Co-

- processing  facility  or - comnon

TSHE.

Collection, storage, transpertation,
and sale to register re-refiner or
use as fuel in incinerator/boiler.
Collection, Storage, Lransportation
and send to Co-processing facility

. or disposal at own/common TSDI.

Collection, Storage, transportation
and disposal at Co-processing
facility or disposal at
own/common TSDL.

Collection, storage, transportation
and send to  Co-processing  at
cement industries or Incineration

- at CHWIL.

The authorizations granted to operate a facility as above.

The authorization shall be in force for a period up to 25/11/2026.

I'he authorization is subject to the conditions stated below and such other conditions as
may he spevified in the vules from time to time under the Environmant (Protection] Act
1986.

TERMS AND CONDITIONS OF AUTHORISATION:

The authorised person shall comply with the provisions of the Environment {Protection]
Act, 1986, and the rules made there under.
The authorisation or its renewal shall be produced lor inspection at the request ol
olficer authorised by the Gujarat Pollution Control Board.

Page 12 013
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7.3 The person authorised shall not rent, lend, scll, transfer or otherwise transport the
hazardous and other wastes except what is permitted th rough this authorisation.

7.4 Any unauthorised change in personnel, equipment or working conditions as mentioned
in the application by the person authorised shall constitute a breach of his authorisation.

7.5 The person authorised shall implement lmergency Response Procedure (HRP) for
which this authorisation is being granted considering all site specific possible scenarios
such as spillages, leakages, fire ctc. and their possible impacts and also carry out mock
drill in this regard at regular interval of time;

7.6 ‘he person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on “Implementing Liahilitics for Environmental Damages due
to Handling and Disposal of Hazardous Waste and Penalty”

7Y, It is the duty of the authorised person to take prior permission of the Gujarat Pollution
Control Board to close down the facility.

7.8 The imported hazardous and other wastes shall be fully insured for transit as well as for
any accidental occurrence and its clean-up operation.

7.9 The record of consumption and fate of the imported hazardous and other wastes shall

be maintained.

710 The hazardous and other waste which gets generated during recycling or reuse or
recovery or pre-processing or utilization of imported hazardous or other wastes shall be
treated and disposed of as per specific conditions of authorization.

711  The importer or exporter shall bear the cost of import or export and mitigation of
damages if, any.

7.12  An application for the renewal of an authorization shall be made as laid down under
Hazardous & Other Wastes (Management and Transboundary Movement) Rules-2016.

7.13  Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Centrat Pollution Control Board from tune
Lo time.

714 Annual return shall be filed by june 30 for the period ensuring 31+ March of the year.
715  Unit shall have to display the relevant information with regard to hazardous waste
s indicated in the Court’s order in W.P. No. 657 of 1995 dated 14 Octoboer 2003,

716 Unit shall have to display on-line data outside the main factory gate with repard o
and nature of hazardous chemicals being handled in the plant, including waste waler
and air emission and solid hazardous waste generated within the factory premises,

717  Unit shall have to manage used or spent oil; empty or discarded harrels / containers /
liners contaminated with hazardous chemicals / wasles, process wasle as per
Hazardous & Other Wastes (Management and ‘Transboundary Movement) Rules-2016,
framed under the E{(2)Act-1986 and shall apply Authorization for all applicable waste.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CON{ROL BOAR

Clean Gujardt Green Gujarat
Website : https://gpcb.gujarat.gov.in
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By R.P.AD.
CONSOLIDATED CONSENT AND AUTHORIZATION (CC & A - Amendment)
CCA AMENDMENT NO: AWH - 120656

NO: GPCB/BRCH-B/CCA- 398(20)/1D-15130/ DT:  /01/2023

To,

\/?/{ Gujarat Alkalies & Chemicals Ltd,
lot No: 3, P.O. Dahcj,
Tal: Vagra, Dist-Bharuch.

SUB: Amendment in Consolidated Consent & Authorization (CC&A) under various
Environmental Acts/ Rules.

REF: (1) Yourapplication No. 225445 dated: 05/05/2022.
(2) CCA No. AWI1 - 117096 dated: 03/01/2023.

This has reference to the CCA order No: AWH-117096, issued vide letter no. GPEB/
BRCH/ CCA-398(20)/1D-15130/700085 dated 0370172023 under the provisions of the various
Environmental Act/ Rules, which stands amended as under.

The Validity of this order shall be up to 25/11/2026.

1. The list of proposed products to be manufacturcd shall be as follows:
Sr. . . Quantity (MT/Month)
No. RIpCESs , Existing _ Proposed Tatal
' Phospboric Acid : '
L {100% P20 basis) 1725 } f 1725
1 . Or ; Or 00 Or ,
i Phosphoric Acid 2790 2790 ;
(85Y% 4P 0, basis) i §
= High Boiling : _ :
z ! f— 6 | 00 i 6
" Caustic Soda Lye o= : Y-
2 3 (100%,Prill/Klakes) 23550 : 9000 . 32550
P 4 Chlorinc Gas 20784 7942 28726
i Hydrochloric Acid . .
i 5 (100%) 7260 2790 10050
o6 llydrog%n Gas 695.1 1449 | 840
: Sodiyfh Hypo - A
7 Chiafite (100%) 1019 : 387 | 14416
78%-80% Dilute o - _ _
8 _ .«;Sulphuri(' Acid Pt ) 225 _ i
) . > Gypsum ; 780 _ 00 : 780
& 70578160 g 70578160
194 Power
23,‘%:; ! e  KWIi/Month W kwinymonth
i B H ® 4 H
¢ Poly Aluminium ’ f ! . i
,ﬁ’?‘q y i Chloride (18%) | 50 : & il
= ; ) i~ : 3 '
i Poly Aluminium . H .
A2 Chloride (30%) 2100 | 'y A
-35:1;? h H
& Clean Gujarat Green Gujarat

Waebsite : https://gpcb.gujarat.gov.in
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Itydrogen Peroxide . ! : g '
i 13 (100%) 3693 : 00 3693
, _ Anhydrous
! 14 | Aluminium Chloride 4070 00 4070
i (Granules/Powder})
| Sodium Hypo i
P15 Chilorite (10%-13% 1576 00 1576
| Cly basis)
16 . Non-lerrous alum 6 00 ‘ O
Stabie Bleaching . : J .
7 T powder (SBP) 2660 S (1) | 26060
' Sodium Chlorate i
E (Salid) 5 1860 1860
. 18 OR g or , 00 Or
i Sodium Chlorate | 3400 m*/Month . 3400 m¥/Month
i {Solution) ; i
; 19 Anhydrous Sodium 266 | 00 I 366
! Sulphate ;
: Ilydrazine Hydrate ; ¢
P 20 @wwm) | 0 g’ ;

Specific conditions:

a) Unit shall comply with all the conditions stipulated by SEIAA / MoEF m the order of
Environment Clearance issued vide letler no. SEIAA/GUZEC/A(d)&S(N) /00072017
dated 29/09/2017.

b) Unil shall operate any two numbers of steam boilers (Cap: 35 TPH cach) ont af three
numbers of steam boilers (Cap: 35 TPH cach) at a time.

¢} Unit shall obtain CTE and CCA for NG fired Hot Qil Heater and Stacle attached to
Ammonia Cotumn in hydrazine hydrate plant with late lees.

d) Unit shall sell out their hazardous waste to authorized endusers whao is having
authorization with valid CCA and rule 9 permission to receive this waste. Unil shall
make Mol with such authorized endusers and submit MoU.

¢) All the efforts shall be made to send hazardous waste to cement industry for Co-
processing first & there after it shall be disposed through other option.

f) Unit shall follow speng solvent management guideline framed by board and shall make
Mol with uulsidﬁ?,&!’fmillation units, if any. Also submit the prescribed forms as per
pideline. .,%;a.

(I()NI)I'I'IOI\;}?}%DER THE WATER ACT:
The cnn(jil"i‘hn No. 3.1 for Water Consumption under the Water Act of CCA arder No:
I"\Wll"lg;?(f‘)ﬁ, issued vide letter no. GPCB/ BRCH/ CCA-398(20)/1D-15130/700085,
fi;nc&ﬁ%/(n /2023 is amended and shall now be read as under:
a. a\f)“omustic: 500.33 KL (Existing 435.33 KLD + Proposed 65 KLD)
Bﬁ% Industrial: 18000.7 KLD (Existing 13188.7 KLD + Proposed 4812 KLD)

. <Fotal: 18501.03 KLD (Existing 13624.03 KLD + Proposed 4877 KLD)

Page 20f 8
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32 "The condition No. 3.2 for Wastewater Generation under the Water Act of CCA order No:
AWII-117096, issucd vide letter no. GPCB/ BRCH/ CC/\-R‘)B[Z())/!D-]513(1/7()()()85.

dated 0370172023 is amended and shall now be read as under:

a. Domestic: 259.8 KLD (Existing 229.8 KLD + Proposed 30 KLD)
b. Industrial: 5684.4 KLD (Existing 5344.4 KLD + Proposed 340 KLD)
Total: 5944.2 KLD (Existing 5574.2 KL + Proposed 370 KLD)

33 The condition No. 3.3 for Mode of disposal of wastewater under the Water Act of CCA
order No: AWIH-117096, issued vide letter no. GPCB/ BRCH/ CCA-398(20)/1D-
15130/700085, dated 03/01/2023 is amended and shall now be read as under:

a) Total: 5662.4 KLD treated effluent (Existing: 5344.4 KLD + Proposed: 318 KLD)
from all existing & proposed plants shall be discharged in to deep sca through 400
mm OD HDPE submarine pipeline (Cap.: 6000 m#/day) to final outfall point of
f.uvara coast Dahej at disposal point at location Latitude: 21°38° 36.77" N and
Longitude: 72°31°1.571" E using well designed diffuser system after conforming
norms prescribed in condition no. 3.4 of CCA AWIHI- 117096.

b) Generated 22 KLD cooling bleed off used for gardening purpose after primary &
secondary treatment in existing ETP after conforming norms prescribed in

condition no, 3.4.

¢) Generated 259.8 KLD domestic scwage shall be treated in STP and reused for
Gardening purpose after conforming norms prescribed in condition no. 3.3 of CCA

AWII- 117096,

34  The quality of industrial effluent 22 KLD shall conform to the following standards (as
per GPCB norms, whichever is applicable) (For discharge on-land for irrigation /
plantation / gardening purposc)

$r, No. PARAMETERS __PERMISSIBLE LIMIT __|
1 pli 6.510 8.5
2 Temperature 40 C il
3 Colour (pt.co.scale) 100 _units
4 Total Suspended Solids (TSS) 100 mg/i.
5 ‘T'atal dissolved solids ('TDS) 2100 mp/L
6 Biochemical Oxygen Demand, BODs, 279 C 30 mg/l |
7 _ | Chemical Oxygen Demand (COD) 100 mg/l.
8 | OitangdGrease 10-mpfl
o9 5| Phep@lic Compounds (as Colis01) 1 g/l
10 | Suphide (asS) 0.5 mg/l_
11 __[y¥mmonical Nitrogen (asN) L B0 mg/t
12 Chlorides (as C1) 600 mg/l.
134, * | Sulphates (as $04) 1000 mp/t.
__ v}’ | Cyanide (as CN) 0.2 mp/l.
Lo15 | Fluoride (as V) T s my/l, .
" 16 | Insecticides/Pesticides Absent .n
17 Hexavalent Chromium (as Cr+6) 01 _mp/l. o _--;
A |18 | Total Chromium (as Cr) 2 mp/l.
S Clean Gujdréf Green Gujarat

Website : https://gpcb.gujarat.gov.in
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3.6

3.7

348

41

19 Copper {as Cu)

2 mp/l

20 Nickel (as Ni)

3 mp/lL

21 Zinc (as 7n)

5 mg/l,

22 Mercury (as Hg)

0.01 mp/l

23 l.ead (as Pb)

0.1 mg/L

24 Arsenic (as As)

0.2 mp/l.

25 Cadmium (as Cd)

2 mp/l

26| Sclenium (as Se) 005 mg/l i
27 ‘Total heavy metal 2w/l o
28 Bio-assay lest 90 % Survival of fishalter
______ 96 hours in 100 % cffluent.
29 Sodium Absorption Ratio (SAR) i 26
30 Percent Sodium 60

The effluent conforming to the above standards shall be utilized for irrigation /
plantation / gardening purpose within premises only.
Magnetic flow meters shall be installed at the inlel & outlet of effluent collection
tanks/ ETP to measure the quantity of effluent discharged on land tor irrigation /
plantation / gardening purpose within premises.
Unit shall affix of water meters for the purposc of measuring and recording the quantity
of water consumed at such places as may be required, within 15 days and it shall be
presumed that the quantity indicated by the meter has been consumed by the unit until
the contrary is proved.
‘The entire quantity of industrial cffluent shall have to be utilized for irvigation /
plantation / gardening purposc within premises only. In no circumstances the efflaent
cither treated or untreated shall be discharged into underground drainage pineline of
GIDC, storm water drain or anywhere else.
Unit shall provide adequate / safe effluent sampling facility for the effluent being stored
in final collection / discharge tank of ETP/STP or being discharged on land..
Unit shall have to keep accurate records of quality & quantity of effluent discharged on-
land on day-to-day basis. Separate logbook shall be maintained for recording the data &
shall be made available for inspection as & when asked.
The Board reserves the right to review and/or revoke the consent and / or make
modifications in thg{:gunditions which it scems fit in accordance with previsions of
Water Act-1974. &7
’\:“ !

CUN!)!'I'ION{S@’ND ERTHE AIRACT:
The cnmiitzﬂn no. 4.1.1 tar Flue gas stacks under the Air Act of CCA order No: AWIH-
1170965 1s5ued vide letter no. GPCB/ BRCH/ CCA-398(20)/1D-15130/700085, dated
()3/%?5!()23 is amended and shall now be read as under:

e
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| Stack Stack attached to l Stack . APCM  Parameter : Permissible |
. No. i Height . : limit .
. Proposed ‘ ' ;
i 1 Boiler-1 No. (35 TPH) i Bm - i |
2 D.G.Set-1 (1010 KVA) 30m ;- M [ 150 mp/Nmi
3 D.G.Set-1 (1010 KVA) ’ 30m ; - . SO { 100 ppm |
4 1.G.Set-HI (1010 KVA) 30m l -- NOx r 50 ppm
5 D.GSel-IV (1010 KVA) ¢ 30wm | - ‘

5. CONDITIONS UNDER HAZARDOUS & OTHER WASTES (MANAGEMENT &
TRANSBOUNDARY MOVEMENT) RULES, 2016
5.1 The condition no. 6.2 under authorization for {lazardous & the other wastes of CCA

order No: AWII-117096, issucd vide letter no. GPCB/ BRCH/ CCA-398(20)/10-
151307700085, dated 03/01/2023 is amended and shall now be read as under:

f Sr. f Name of Haz. | Category . Quantity in MT/Year Facilit i
! No.:  Waste ! Number @  Exi. Pro. ! TTotal ) y :
. Chemical — 0 yeeng '
! i Sludge : e | =2 Collection,  Storage, (
. M.EE Salt 0 1.04 g 1.04 Transportation, Co- !
1wy i i 353 . ' : ' processing al cement
. Filter B . industriecs  or final
sludge from : 0 04 01 disposal at own TSDE.
! Hil ‘ i
Il : Collection, storage,
| Eea
[ contaminated % ! |pr: d’:‘:;;fcf’ ] 0“ m'_)
2 | solvent-high | 373 | 3600 00 | 3epg 'naustes or e,
| hoiling . : processing at
’ ; : SEPPL/RSPL or
material | | . )
: Incineration at
; CHWI.
j Collection,  Storape,
3 Used Oil - 51 50 35 63 transportation and
i send Lo registered re-
Lo ! : i refiner. ' .
,f"f?” : : Collection,  storage,
: Lead ' e i transportati ;
Al L™ ":‘;\k 17 ; 8 00 : g | transport u'mn and
Batteries ‘f“’ send to registered Re-
N, . 3 Processors.
e ! ' ; 1=
o ‘ ; i Collection, storuge,
& i i i ;
‘ ﬁ?‘; 1 Decontamination/
: | ])'@%irded 4000 1 4000 Do}:l()xaﬁtzllmn, Reuse & I
iP5 sarrols 331 | Nos./yr 00 | Nos./yr Disposal to |
! O ) : S-LYT ‘ SAYT- L decontanunation :
N ;ru-;m : : - Tacility.
i r:{, s
&

& Clean Gujdréf Green Gujarat
Website : https://gpcb.gujarat.gov.in

700



G

8

9

Sludge from

31

" Naphtha/1iSD

10 |

11
!

14

{ Residue/filter
cake of acid

Waste

residue from

17.1

industry use
paint.

of

Discarded '

|
! hags/liner/pa |
¢ !

king

nuterial,
 PPEs paskets

et

Copper ;
Tubing, Caps |
& Cablesetc. | A-66

a8 copper

scrap

Lead washor
cte. as fead

serap

331

| Nickel Scrap A-68

Waste
Ashestos
material

3-01

Waste Nitrate

(inorgamc

salt

salt)

ETP Waste

&.

)
'i-.l;\'

£
&

i

fraft PAC
,‘f:“}g;‘:mt

s

1 o0
10 00
05 00
120 | 00
11 00
5 1 00

i

i
5 | 00
05 00
56 | 00

f

i

i

i
12765 | 00

|

|
Page 6 of 8
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10

120

11

e

152 )

0.5

50

127.65

Collection,  storage,
transportation and :
incineration al
CHWIF. :
Collection,  storage,

transportation,  and
final disposal at own
TSDFE.

Collection,
transportation,  and
final disposal at own

storage,

i - N

i FSDI .
i Collection, storage,
" Decontanunation/

¢ Detoxification, Rease &

. Dispaosal Y
" decottammation
lacibily

i Collection,  storage,
[

lranspurtation and
Send o Authorized
recycler,

Colicction,
s Lransportation and
Send  to  authorized
recycler.
Collection,
transportation  and

storage,

storage,

Send to Authorized -

_recycler.
Colection,  storage,
Encapsulation and
final disposat at own

_IShy
Collection,

final disposal at ewn
TSI

¢ Collectian,
neutralization,
storage,
“transportation  and
i final disposal at own
CTSDY,

storage,
Cransportation,  and
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16

17

18

19

Y

Contaminated |

agueous
solvent not fit
for use.

Spent Catalyst

Spent carbon

Contaminated
spent
Alumina

Natural Gas
condensate

Insulation
Waste

I-‘!{_l'i'v-'\&;mlv

I
I

201

361

i
!
36.2 l

361
|
1
!
|
5.2
ll
231
AR i
931 |
|

i
i

'
1

i | Collection, storage,
l, Curansportation,  Co- !
1 i processing at cement
00 | 96 : in‘(lusl.ri.us. or  Co-
processing at
| SEPPL/RSPL or |
Incineration at l
I
i

96

i CHIWIE.

Collection, storage, |
transportation  and

! send hack o supplicr
“or disposed  of o

; own/common TSDL.

|

1.2 00 : 1.2

Callection,  storage,
transportation,  Co- l
i processing at cement
30 Findustries, or  Co- !
_processing at SEPPL/
PRSPL or Incineration
g .t CHWIF.
! Collection,  storage,
A  transporttion, !
{ stabilization and sead
00 | 450 ' w pre-processing
|

30 00

[ facility ar Co-
| processing tacility ov
comman TSDF.

Collection,  storage,

transportation,  and

00 i 21 sale w register re-

'[ refiner or use as fucl

I in incinerator/boiler.

: Collection, Storage,

i Lransportation and

25 : a0 ' 25 send Lo Co-processing

tacilitv or disposal
“own/common TSDI

24

Collection,  Starage,
i transportation and |
l “disposal - at Co-
25 00 25 pf'uc(.-ssing facility or
’ disposal it
. ' " own/commaon TSDE.

. 1
: i |
| | i

Clean Guijdraf Green Gujarat
Website : hitps://gpcb.gujarat.gov.in
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b I

! ! |

§ Wastesor

P23 residue - 8.2

i containing oil .
: :

i

) )

1
¢ Non- Hazardous waste
; |

i

24 Brine Sludpe =

Barium
Sulphate

i g i

6. All the other conditions of CCA order No: AWI-117096 issucd vide letter no.
GPCB/ BRCH/ CCA-398(20}/10-15130/700085 Dated 0370172023 sholl remain
unchanged.

10

34,000

606

147

. Collection,  storage,
transportation and
! i i send Lo Co-procussing
at comenl industries
or Incineratinn - at
CHWIE

Storage, ;
transportation  and |
i disposal ot Co- !
I processing Gacility ar
 disposal at
_own/eommon TSH
Collection,  Storage,
) f : transportation HG
8544 disposa!l .at_ ‘ Co- e
processing facility or
[ disposal at
" own/common TSDE

3780

l | Collection,
i 37780

2484

i '
i i

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD
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By R.P.A.D.

CONSOLIDATED CONSENT AND AUTHORIZATION (CC & A - AMENDMENT)
CCAAMENDMENT NO: AWH - 129880

'NO: GPCB/BRCH/CCA-398(21)/1D-15130 32 DT: 2024

To,

M/s. Gujarat Alkalies and Chemicals Limited,
Plot No.: 3, P.O. Dahej,

Tal.: Vagra, Dist.: Bharuch.

SUB: Amendment in Consolidated Consent & Authorization (CC&A) under
various Environmental Acts/ Rules.
REF: (1) Your application No. 280931
(2) CTE Amendment no. 114208 dated 11/10/2021
{3) CTE Amendment no. 124477 dated 22/05/2024
(4) ECto CTE dated 09/08/2019
{(5) CCA no. AWH-117096 dated: 03/01/2023
..{6) CCA Amendment no. AWH-120656 dated: 12/01/2023

This has reference to CCA No: AWH-117096, issued vide letter no. GPCB/ BRCH/CCA-
398(20)/ID-15130/700085 dated 03/01/2023 and further amended dated
12/01/2023 under the provisions of the various Environmental Act/ Rules, which
stands amended as under.

The Validity of this order shall be up to 25/11/2026.

1. The list of products to be manufactured shall be as follows: Ll
Sr. | | Quantity (MT/ Month) _‘
No. CIORIES | Existing | Proposed | Total
Exnstmg products and its quantity shall remain same as per CCA No: AWH-
120656
Proposed
Phosphoric Acid (100 % P20s basis) 1725 2783 4508
1 or
Phosphoric Acid (86 % H3PO4 basis) 24l S 2

2. P ON NS: - :
a) Unit shall dispose/manage Phosphogypsum waste as per
guidelines/directions of CPCB published from time to time and maintain
complete record of its generation & disposal/management.

Page 10of4
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b)

q

d)

e)

3.2

3.3

Unit shall have to ensure that generated Phosphogypsum waste is
disposed/managed in Environmentally Sound Manner.

Unit shall not carry out any construction activities and production which attracts
provisions of Environment Clearance without abtaining EC from competent
authority under EIA notification dated 14/09/2006 and amended thereafter.
Unit shall comply EC dated 29/09/2017 and 03/02/2022.

Unit shall provide OCMS as per CPCB’s guidelines/directives.

CONDITION UNDER THE WATER ACT:

The condition No. 3.1 for Water Consumption under the Water Act of CCA No:
AWH-117096 issued vide letter no. GPCB/BRCH/CCA-398(20)/ID-
15130/700085 dated 03/01/2023 and further amended dated 12/01/2023 is
amended and shall now be read as under:

T | Water consumption (KLD)
- ype Existing | Proposed Total
Domestic 500.33 08 508.33
| Industrial | 18000.7 1120 19120.7
Total | 18501.03| 1128 | 19629.03

AWH-1T7096™ "isstied —~vide -

The condition No. 3.2 for Wastewater Generation under the Water Act of CCA No:
letter no.- -GPCB/BRCH/CCA-398(20)/ID-
15130/700085 dated 03/01/2023 and further amended dated 12/01/2023 is
amended and shall now be read as under:

Type Wastewater Generation (KLD)
Existing | Proposed | Total

Domestic 2598 | 5 264.8
Industrial | 5684.4 1050 6734.4
Total 5944.2 1055 6999.2

The condition No. 3.3 for Mode of disposal of wastewater under the Water Act of
CCA No: AWH-117096 issued vide letter no. GPCB/BRCH/CCA-398(20)/ID-
15130/700085 dated 03/01/2023 and further amended dated 12/01/2023 is
amended and shall now be read as under:

Industrial wastewater 5987 KLD shall be treated in ETP. After conforming

standards as per condition no. 3.4 of CCA No: AWH-117096, treated industrial

wastewater shall be sent for deep sea disposal through own pipeline.

Industrial wastewater 747.4 KLD shall be treated in ETP and/or WTP and then

reused for industrial purpose within premises.

Domestic wastewater 264.8 KLD shall be treated in STP. After conforming

following standards, treated domestic wastewater shall be reused for

ardening/plantation within premises.
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
GANDHINAGAR - 382010,

(T) 079-23232152

3

Total Coliform (MPN/100ml)

<1000 MPN/100m]

4

BOD

30 mg/l

CONDITIONS UNDER THE AIR ACT:

LY

expansion.

There shall be no change in fuel consumption and flue gas stacks from proposed

The condition No. 4.2 for Process gas stacks under the Air Act of CCA No: AWH-
117096 issued vide letter no. GPCB/BRCH/CCA-398(20)/ID-15130/700085
dated 03/01/2023 and further amended dated 12/01/2023 is amended and
shall now be read as under:

[ sr. | Stack attached

No. to

Stack

height SR

| Permissibl |

Parameter -
e limit

Existing process gas sta

cks shall remain same as per CCA No: AWH-117096 |

Proposed

Vent Scrubber in
Phosphoric Acid
Plant

28

Water
Scrubbing
followed by
Caustic
Scrubber

14 m

HCI
HF
Clz

20 mg/Nm3
6 mg/Nm?3
9 mg/Nm? ‘

—

—Condenserin—

29 | Phosphoric Acid

| Chilled Water .
Circulation

14m

Plant

= mg/Nr? 1E
Clz

| 9 mg/Nm?3

CONDITIONS UNDER HAZARDOUS & OTHER WASTES (MANAGEMENT &
TRANSBOUNDARY MOVEMENT) RULES, 2016
Unit shall comply with provisions of Hazardous & Other Wastes {Management &
Transboundary Movement) Rules-2016.
Hazardous waste mentioned at sr. no. 1 of condition no. 6.2 for authorization of
hazardous & other wastes of CCA No: AWH-117096 issued vide letter no.
GPCB/BRCH/CCA-398(20)/1D-15130/700085 dated 03/01/2023 and further
amended dated 12/01/2023 is amended and shall now be re[ad as under:

L Sr,
No.

Name of | Cat.

Quantity in MT/Year

Haz. No. Exi.

Waste

Pro.

Total

Facility l|

Chemical
Sludge

35.3 25,550

-14,085
{reduced as
shifted to non-
hazardous waste
category)
+5,850.56
(added due to

expansion) |

17,315.56

Collection, Storage,
Transportation
and send
authorized
processing
facility /Co-
processing facility |
or TSDF |

to
Pre-

Page3o0f 4

Clean Guijarat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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MEE Salt 1.04 0 1.04
Filter
press 0.4 0 0.4
sludge
from HH
Non-Hazardous Waste
26 | Phosphog Collection,  Storage,
ypsum Transportation  and
generated disposal/management
from /utilization in
Phosphori Environmentally
c Acid Sound manner as per
Plant guidelines/directives
of CPCB published
-- -- 62233 from time to time.

In case of found not
suitable for above:

Collection, Storage,
Transportation  and
send to TSDF |

Other hazardous wastes/non-hazardous wastes, its quantity and management/disposal
shall remain same as per CCA Amendment no. AWH-120656 dated: 12/01/2023

6.

All other conditions of CCA No: AWH-117096 issued vide ietter no.
GPCB/BRCH/CCA-398(20]/ID-15130/700085 dated 03/01/2023 and
further amended dated 12/01/2023 shall remain unchanged.

Page 4 of 4

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD
\/

(M. R. MACWANA)
UNIT HEAD
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ANNEXURE - VIII 7

"

(Published in the Gazette of India, Extraordinary, Part-1I, and Section 3, Sub-section (ii)
MINISTRY OF ENVIRONMENT AND FORESTS

New Delhi 14™ September, 2006

Notification

S.0.1533 Whereas, a draft notification under sub-rule (3) of Rule 5 of the
Environment (Protection) Rules, 1986 for imposing certain restrictions and prohibitions on
new projects or activities, or on the expansion or modernization of existing projects or
activities based on their potential environmental impacts as indicated in the Schedule to the
notification, being undertaken in any part of India', unless prior environmental clearance has
been accorded in accordance with the objectives of National Environment Policy as approved
by the Union Cabinet on 18" May, 2006 and the procedure specified in the notification, by
the Central Government or the State or Union territory Level Environment Impact
Assessment Authority (SEIAA), to be constituted by the Central Government in consultation
with the State Government or the Union territory Administration concerned under sub-section
(3) of section 3 of the Environment (Protection) Act, 1986 for the purpose of this notification,
was published in the Gazette of India ,Extraordinary, Part II, section 3, sub-section (ii) vide
number S.0. 1324 (E) dated the 15" September ,2005 inviting objections and suggestions from
all persons likely to be affected thereby within a period of sixty days from the date on which
copies of Gazette containing the said notification were made available to the public;

And whereas, copies of the said notification were made available to the public on 15®
September, 2005;

And whereas, all objections and suggestions received in response to the above
mentioned draft notification have been duly considered by the Central Government;

Now, therefore, in exercise of the powers conferred by sub-section (1) and clause (v) of
sub-section (2) of section 3 of the Environment (Protection) Act, 1986, read with clause  (d)
of sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986 and in supersession of
the notification number S.0. 60 (E) dated the 27™ January, 1994, except in respect of things
done or omitted to be done before such supersession, the Central Government hereby directs
that on and from the date of its publication the required construction of new projects or
activities or the expansion or modernization of existing projects or activities listed in the
Schedule to this notification entailing capacity addition with change in process and or
technology shall be undertaken in any part of India only after the prior environmental
clearance from the Central Government or as the case may be, by the State Level Environment
Impact Assessment Authority, duly constituted by the Central Government under sub-section
(3) of section 3 of the said Act, in accordance with the procedure specified hereinafter in this
notification.

'Includes the tetritorial waters
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2. Requirements of prior Environmental Clearance (EC):- The following projects or
activities shall require prior environmental clearance from the concerned regulatory authority,
which shall hereinafter referred to be as the Central Government in the Ministry of
Environment and Forests for matters falling under Category ‘A’ in the Schedule and at State
level the State Environment Impact Assessment Authority (SEIAA) for matters falling under
Category ‘B’ in the said Schedule, before any construction work, or preparation of land by the
project management except for securing the land, is started on the project or activity:

(D All new projects or activities listed in the Schedule to this notification;

(ii)  Expansion and modernization of existing projects or activities listed in the Schedule to
this notification with addition of capacity beyond the limits specified for the concerned sector,
that is, projects or activities which cross the threshold limits given in the Schedule, after
expansion or modernization;

(iii) Any change in product - mix in an existing manufacturing unit included in Schedule
beyond the specified range.

& State Level Environment Impact Assessment Authority:- (1) A State Level
Environment Impact Assessment Authority hereinafter referred to as the SEIAA shall be
constituted by the Central Government under sub-section (3) of section 3 of the Environment
(Protection} Act, 1986 comprising of three Members including a Chairman and a Member —
Secretary to be nominated by the State Government or the Union territory Administration
concerned.

(2)  The Member-Secretary shall be a serving officer of the concerned State Government or
Union territory administration familiar with environmental laws.

(3)  The other two Members shall be either a professional or expert fulfilling the eligibility
criteria given in Appendix VI to this notification.

(4)  One of the specified Members in sub-paragraph (3) above who is an expert in the
Environmental Impact Assessment process shall be the Chairman of the SEIAA.

(5) The State Government or Union territory Administration shall forward the names of the
Members and the Chairman referred in sub- paragraph 3 to 4 above to the Central
Government and the Central Government shall constitute the SEIAA as an authority for
the purposes of this notification within thirty days of the date of receipt of the names.

6) The non-official Member and the Chairman shall have a fixed term of three years (from
the date of the publication of the notification by the Central Government constituting the
authority).

0 All decisions of the SEIAA shall be unanimous and taken in a meeting.

4. Categorization of projects and activities:-

(i) All projects and activities are broadly categorized in to two categories - Category A and

Category B, based on the spatial extent of potential impacts and potential impacts on human
health and natural and man made resources.
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(i)  All projects or activities included as Category ‘A’ in the Schedule, including expansion
and modernization of existing projects or activities and change in product mix, shall require prior
environmental clearance from the Central Government in the Ministry of Environment and
Forests (MoEF) on the recommendations of an Expert Appraisal Committee (EAC) to be
constituted by the Central Government for the purposes of this notification;

(iii)  All projects or activities included as Category ‘B’ in the Schedule, including expansion
and modernization of existing projects or activities as specified in sub paragraph (ii) of paragraph
2, or change in product mix as specified in sub paragraph (iii) of paragraph 2, but excluding
those which fulfill the General Conditions (GC) stipulated in the Schedule, will require prior
environmental clearance from the State/Union territory Environment Impact Assessment
Authority (SEIAA). The SEIAA shall base its decision on the recommendations of a State or
Union territory level Expert Appraisal Committee (SEAC) as to be constituted for in this
notification. In the absence of a duly constituted SEIAA or SEAC, a Category ‘B’ project shall
be treated as a Category ‘A’ project;

5. Screening, Scoping and Appraisal Committees:-

The same Expert Appraisal Committees (EACs) at the Central Government and SEACs
(hereinafter referred to as the (EAC) and (SEAC) at the State or the Union territory level shall
screen, scope and appraise projects or activities in Category ‘A’ and Category ‘B’ respectively.
EAC and SEAC’s shall meet at least once every month.

(a)  The composition of the EAC shall be as given in Appendix VI. The SEAC at the State or
the Union territory level shall be constituted by the Central Government in consultation with the
concerned State Government or the Union territory Administration with identical composition;

(b)  The Central Government may, with the prior concurrence of the concerned State
Governments or the Union territory Administrations, constitutes one SEAC for more than one
State or Union territory for reasons of administrative convenience and cost;

(¢) The EAC and SEAC shall be reconstituted after every three years;

(d) The authorised members of the EAC and SEAC, concerned, may inspect any site(s)
connected with the project or activity in respect of which the prior environmental clearance is
sought, for the purposes of screening or scoping or appraisal, with prior notice of at least seven
days to the applicant, who shall provide necessary facilities for the inspection;

(e) The EAC and SEACs shall function on the principle of collective responsibility. The
Chairperson shall endeavour to reach a consensus in each case, and if consensus cannot be
reached, the view of the majority shall prevail.

6. Application for Prior Environmental Clearance (EC):-

An application seeking prior environmental clearance in all cases shall be made in the
prescribed Form I annexed herewith and Supplementary Form 1A, if applicable, as given in
Appendix 1I, after the identification of prospective site(s) for the project and/or activities to
which the application relates, before commencing any construction activity, or preparation of
land, at the site by the applicant. The applicant shall furnish, along with the application, a copy
of the pre-feasibility project report except that, in case of construction projects or activities (item
8 of the Schedule) in addition to Form 1 and the Supplementary Form 1A, a copy of the
conceptual plan shall be provided, instead of the pre-feasibility report.

3
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Te Stages in the Prior Environmental Clearance (EC) Process for New Projects:-

7(i) The environmental clearance process for new projects will comprise of a maximum of four
stages, all of which may not apply to particular cases as set forth below in this notification. These
four stages in sequential order are:-

Stage (1) Screening (Only for Category ‘B’ projects and activities)
Stage (2) Scoping

Stage (3) Public Consultation

Stage (4) Appraisal

I. Stage (1) - Screening:

In case of Category ‘B’ projects or activities, this stage will entail the scrutiny of an
application seeking prior environmental clearance made in Form 1 by the concerned State level
Expert Appraisal Committee (SEAC) for determining whether or not the project or activity
requires further environmental studies for preparation of an Environmental Impact Assessment
(EIA) for its appraisal prior to the grant of environmental clearance depending up on the nature
and location specificity of the project . The projects requiring an Environmental Impact
Assessment report shall be termed Category ‘B1’ and remaining projects shall be termed
Category ‘B2’ and will not require an Environment Impact Assessment report. For categorization
of projects into B1 or B2 except item 8 (b), the Ministry of Environment and Forests shall issue
appropriate guidelines from time to time.

I1. Stage (2) - Scoping:

) “Scoping”: refers to the process by which the Expert Appraisal Committee in the case of
Category ‘A’ projects or activities, and State level Expert Appraisal Committee in the case of
Category ‘B’ projects or activities, including applications for expansion and/or modernization
and/or change in product mix of existing projects or activities, determine detailed and
comprehensive Terms Of Reference (TOR) addressing all relevant environmental concerns for
the preparation of an Environment Impact Assessment (EIA) Report in respect of the project or
activity for which prior environmental clearance is sought. The Expert Appraisal Committee or
State level Expert Appraisal Committee concerned shall determine the Terms of Reference on
the basis of the information furnished in the prescribed application Form1/Form 1A including
Temns of Reference proposed by the applicant, a site visit by a sub- group of Expert Appraisal
Committee or State level Expert Appraisal Committee concerned only if considered necessary by
the Expert Appraisal Committee or State Level Expert Appraisal Committee concerned, Terms
of Reference suggested by the applicant if furnished and other information that may be available
with the Expert Appraisal Committee or State Level Expert Appraisal Committee concerned. All
projects and activities listed as Category ‘B’ in Item 8 of the Schedule
(Construction/Township/Commercial Complexes /Housing) shall not require Scoping and will be
appraised on the basis of Form 1/ Form 1A and the conceptual plan.

(ii) The Terms of Reference (TOR) shall be conveyed to the applicant by the Expert
Appraisal Committee or State Level Expert Appraisal Committee as concemned within sixty days
of the receipt of Form 1. In the case of Category A Hydroelectric projects Item 1(c) (i) of the
Schedule the Terms of Reference shall be conveyed along with the clearance for pre-construction
activities .If the Terms of Reference are not finalized and conveyed to the applicant within sixty
days of the receipt of Form 1, the Terms of Reference suggested by the applicant shall be
deemed as the final Terms of Reference approved for the EIA studies. The approved Terms of
4
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Reference shall be displayed on the website of the Ministry of Environment and Forests and the
concerned State Level Environment Impact Assessment Authority.

(iii) Applications for prior environmental clearance may be rejected by the regulatory
authority concerned on the recommendation of the EAC or SEAC concerned at this stage itself.
In case of such rejection, the decision together with reasons for the same shall be communicated
to the applicant in writing within sixty days of the receipt of the application.

1II. Stage (3) - Public Consultation:

(i) “Public Consultation” refers to the process by which the concerns of local affected persons
and others who have plausible stake in the environmental impacts of the project or activity are
ascertained with a view to taking into account all the material concerns in the project or activity
design as appropriate. All Category ‘A’ and Category Bl projects or activities shall undertake
Public Consultation, except the following:-

(a) modernization of irrigation projects (item 1(c) (ii) of the Schedule).

b) all projects or activities located within industrial estates or parks (item 7(c)
of the Schedule) approved by the concerned authorities, and which are not
disallowed in such approvals.

(c) expansion of Roads and Highways (item 7 (f) of the Schedule) which do not
involve any further acquisition of land.

(d) all Building /Construction projects/Area Development projects and Townships
(item B).

(e) all Category ‘B2’ projects and activities.

) all projects or activities concerning national defence and security or
involving other strategic considerations as determined by the Central
Government.

@ii) The Public Consultation shall ordinarily have two components comprising of:-

(a) a public hearing at the site or in its close proximity- district wise, to be carried out in the
manner prescribed in Appendix IV, for ascertaining concerns of local affected persons;

(b) obtain responses in writing from other concerned persons having a plausible stake in the
environmental aspects of the project or activity.

(iii) the public hearing at, or in close proximity to, the site(s) in all cases shall be conducted
by the State Pollution Control Board (SPCB) or the Union territory Pollution Control Committee
(UTPCC) concerned in the specified manner and forward the proceedings to the regulatory
authority concerned within 45(forty five ) of a request to the effect from the applicant.

(iv) in case the State Poliution Control Board or the Union territory Pollution Control
Committee concerned does not undertake and complete the public hearing within the specified
period, and/or does not convey the proceedings of the public hearing within the prescribed period

5
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directly to the regulatory authority concerned as above, the regulatory authority shall engage
another public agency or authority which is not subordinate to the regulatory authority, to
complete the process within a further period of forty five days,.

(v)  If the public agency or authority nominated under the sub paragraph (iii) above reports to
the regulatory authority concerned that owing to the local situation, it is not possible to conduct
the public hearing in a manner which will enable the views of the concerned local persons to be
freely expressed, it shall report the facts in detail to the concerned regulatory authority, which
may, after due consideration of the report and other reliable information that it may have, decide
that the public consultation in the case need not include the public hearing.

(vi)  For obtaining responses in writing from other concerned persons having a plausible stake
in the environmental aspects of the project or activity, the concerned regulatory authority and the
State Pollution Control Board (SPCB) or the Union territory Pollution Control Committee
(UTPCC) shall invite responses from such concerned persons by placing on their website the
Summary EIA report prepared in the format given in Appendix IIIA by the applicant along with
a copy of the application in the prescribed form , within seven days of the receipt of a written
request for arranging the public hearing . Confidential information including non-disclosable or
legally privileged information involving Intellectual Property Right, source specified in the
application shall not be placed on the web site. The regulatory authority concerned may also use
other appropriate media for ensuring wide publicity about the project or activity. The regulatory
authority shall, however, make available on a written request from any concerned person the
Draft EIA report for inspection at a notified place during normal office hours till the date of the
public hearing. All the responses received as part of this public consultation process shall be
forwarded to the applicant through the quickest available means.

(vii)  After completion of the public consultation, the applicant shall address all the material
environmental concerns expressed during this process, and make appropriate changes in the draft
EIA and EMP. The final EIA report, so prepared, shall be submitted by the applicant to the
concerned regulatory authority for appraisal. The applicant may alternatively submit a
supplementary report to draft EIA and EMP addressing all the concerns expressed during the
public consultation.

IV. Stage (4) - Appraisal:

(i)  Appraisal means the detailed scrutiny by the Expert Appraisal Committee or State Level
Expert Appraisal Committee of the application and other documents like the Final EIA report,
outcome of the public consultations including public hearing proceedings, submitted by the
applicant to the regulatory authority concerned for grant of environmental clearance. This
appraisal shall be made by Expert Appraisal Committee or State Level Expert Appraisal
Committee concerned in a transparent manner in a proceeding to which the applicant shall be
invited for furnishing necessary clarifications in person or through an authorized representative.
On conclusion of this proceeding, the Expert Appraisal Committee or State Level Expert
Appraisal Committee concerned shall make categorical recommendations to the regulatory
authority concerned either. for grant of prior environmental clearance on stipulated terms and
conditions, or rejection of the application for prior environmental clearance, together with
reasons for the same.

(ii) The appraisal of all projects or activities which are not required to undergo public

consultation, or submit an Environment Impact Assessment report, shall be carried out on the
basis of the prescribed application Form 1 and Form 1A as applicable, any other relevant
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validated information available and the site visit wherever the same is considered as necessary by
the Expert Appraisal Committee or State Level Expert Appraisal Committee concerned.

(iii) The appraisal of an application be shall be completed by the Expert Appraisal Committee
or State Level Expert Appraisal Committee concerned within sixty days of the receipt of the final
Environment Impact Assessment report and other documents or the receipt of Form 1 and Form
1 A, where public consultation is not necessary and the recommendations of the Expert
Appraisal Committee or State Level Expert Appraisal Committee shall be placed before the
competent authority for a final decision within the next fifteen days .The prescribed procedure
for appraisal is given in Appendix V ;

7(ii). Prior Environmental Clearance (EC) process for Expansion or Modernization or
Change of product mix in existing projects:

All applications seeking prior environmental clearance for expansion with increase in the
production capacity beyond the capacity for which prior environmental clearance has been
granted under this notification or with increase in either lease area or production capacity in the
case of mining projects or for the modernization of an existing unit with increase in the total
production capacity beyond the threshold limit prescribed in the Schedule to this notification
through change in process and or technology or involving a change in the product —mix shall be
made in Form I and they shall be considered by the concerned Expert Appraisal Committee or
State Level Expert Appraisal Committee within sixty days, who will decide on the due diligence
necessary including preparation of EIA and public consultations and the application shall be
appraised accordingly for grant of environmental clearance.

8.Grant or Rejection of Prior Environmental Clearance (EC):

@) The regulatory authority shall consider the recommendations of the EAC or SEAC
concerned and convey its decision to the applicant within forty five days of the receipt of the
recommendations of the Expert Appraisal Committee or State Level Expert Appraisal
Committee concerned or in other words within one hundred and five days of the receipt of the
final Environment Impact Assessment Report, and where Environment Impact Assessmeat is not
required, within one hundred and five days of the receipt of the complete application with
requisite documents, except as provided below.

(ii) The regulatory authority shall normally accept the recommendations of the Expert
Appraisal Committee or State Level Expert Appraisal Committee concerned. In cases where it
disagrees with the recommendations of the Expert Appraisal Committee or State Level Expert
Appraisal Committee concerned, the regulatory authority shall request reconsideration by the
Expert Appraisal Committee or State Level Expert Appraisal Committee concerned within forty
five days of the receipt of the recommendations of the Expert Appraisal Committee or State
Level Expert Appraisal Committee concerned while stating the reasons for the disagreement. An
intimation of this decision shall be simultaneously conveyed to the applicant. The Expert
Appraisal Committee or State Level Expert Appraisal Committee concerned, in turn, shall
consider the observations of the regulatory authority and furnish its views on the same within a
further period of sixty days. The decision of the regulatory authority after considering the views
of the Expert Appraisal Committee or State Level Expert Appraisal Committee concerned shall
be final and conveyed to the applicant by the regulatory authority concerned within the next
thirty days.

(iii)  In the event that the decision of the regulatory authority is not communicated to the

applicant within the period specified in sub-paragraphs (i) or (ii) above, as applicable, the
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applicant may proceed as if the environment clearance sought for has been granted or denied by
the regulatory authority in terms of the final recommendations of the Expert Appraisal
Committee or State Level Expert Appraisal Committee concerned.

(iv)  On expiry of the period specified for decision by the regulatory authority under paragraph
(i) and (ii) above, as applicable, the decision of the regulatory authority, and the final
recommendations of the Expert Appraisal Committee or State Level Expert Appraisal
Committee concerned shall be public documents.

(v) Clearances from other regulatory bodies or authorities shall not be required prior to receipt
of applications for prior environmental clearance of projects or activities, or screening, or
scoping, or appraisal, or decision by the regulatory authority concerned, unless any of these is
sequentially dependent on such clearance either due to a requirement of law, or for necessary
technical reasons.

(vi)  Deliberate concealment and/or submission of false or misleading information or data
which is material to screening or scoping or appraisal or decision on the application shall make
the application liable for rejection, and cancellation of prior environmental clearance granted on
that basis. Rejection of an application or cancellation of a prior environmental clearance already
granted, on such ground, shall be decided by the regulatory authority, after giving a personal
hearing to the applicant, and following the principles of natural justice.

9. Validity of Environmental Clearance (EC):

The “Validity of Environmental Clearance” is meant the period from which a prior
environmental clearance is granted by the regulatory authority, or may be presumed by the
applicant to have been granted under sub paragraph (iv) of paragraph 7 above, to the start of
production operations by the project or activity, or completion of all construction operations in
case of construction projects (item 8 of the Schedule), to which the application for prior
environmental clearance refers. The prior environmental clearance granted for a project or
activity shall be valid for a period of ten years in the case of River Valley projects (item 1(c) of
the Schedule), project life as estimated by Expert Appraisal Committee or State Level Expert
Appraisal Committee subject to a maximum of thirty years for mining projects and five years in
the case of all other projects and activities. However, in the case of Area Development projects
and Townships [item 8(b)], the validity period shall be limited only to such activities as may be
the responsibility of the applicant as a developer. This period of validity may be extended by the
regulatory authority concerned by a maximum period of five years provided an application is
made to the regulatory authority by the applicant  within the validity period, together with an
updated Form 1, and Supplementary Form 1A, for Construction projects or activities (item 8 of
the Schedule). In this regard the regulatory authority may also consult the Expert Appraisal
Committee or State Level Expert Appraisal Committee as the case may be.

10. Post Environmental Clearance Monitoring:

(i) It shall be mandatory for the project management to submit half-yearly compliance reports
in respect of the stipulated prior environmental clearance terms and conditions in hard and soft
copies to the regulatory authority concerned, on 1* June and 1™ December of each calendar year.

(i) All such compliance reports submitted by the project management shall be public
documents. Copies of the same shall be given to any person on application to the concerned
regulatory authority. The latest such compliance report shall also be displayed on the web site of
the concerned regulatory authority.
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11, Transferability of Environmental Clearance (EC):

A prior environmental clearance granted for a specific project or activity to an applicant
may be transferred during its validity to another legal person entitled to undertake the project or
activity on application by the transferor, or by the transferee with a written “no objection” by the
transferor, to, and by the regulatory authority concerned, on the same terms and conditions under
which the prior environmental clearance was initially granted, and for the same validity period.
No reference to the Expert Appraisal Commitiee or State Level Expert Appraisal Committee
concerned is necessary in such cases.

12.  Operation of EIA Notification, 1994, till disposal of pending cases:

From the date of final publication of this notification the Environment Impact
Assessment (EIA) notification number S.0.60 (E) dated 27 January, 1994 is hereby superseded,
except in suppression of the things done or omitted to be done before such suppression to the
extent that in case of all or some types of applications made for prior environmental clearance
and pending on the date of final publication of this notification, the Central Government may
relax any one or all provisions of this notification except the list of the projects or activities
requiring prior environmental clearance in Schedule I, or continue operation of some or all
provisions of the said notification, for a period not exceeding one year from the date of issue of
this notification.

[No. J-11013/56/2004-IA-II (1))

(R.CHANDRAMOHAN)
JOINT SECRETARY TO THE GOVERNMENT OF INDIA
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SCHEDULE
(See paragraph 2 and 7)
LIST OF PROJECTS OR ACTIVITIES REQUIRING PRIOR ENVIRONMENTAL CLEARANCE

Category with threshold limit Conditions if any
Project or Activity
A B
1 Mining, extraction of natural resources and power generation (for a specified
production capacity)
1) 2) 3 “4) 3)
1(a)| Mining of minerals | = 50 ha. of mining lease area <50 ha General Condition
2 5 ha .of mining| shall apply
Asbestos mining irrespective of| lease area. Note
mining area Mineral prospecting
(not involving
drilling) are exempted
provided the
concession areas
have got previous
clearance for physical
survey
i(b) Offshore and | All projects Note
onshore oil and gas Exploration  Surveys
exploration, (not involving drilling)
development & are exempted provided
production the concession areas
have got previous
clearance for physical
survey
1(c) River Valley| i) = 50 MW hydroelectric| (i) < 50 MW 2 25|General Condition shall
projects power generation; MW hydroelectric |apply
(ii) = 10,000 ha. of culturable| power generation;
command area (i) < 10,000 ha. of
culturable command
area
1(d) Thermal  Power| > 500 MW (coal/lignite/naphta | < 500 MW |General Condition shall
Plants & gas based); (coal/lignite/naptha & |apply
> 50 MW (Pet coke diesel and| gas based);
all other fuels -) <50 MW
Z SMW (Pet coke
.diesel and all other
fuels )
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1) (2) 3 (4) (5)

1{e) Nuclear power| All projects -
projects and
processing of
nuclear fuel

2 Primary Processing

2(a) | Coal washeries > 1 million ton/annum | <lmillion ton/annum Eeneral Condition  shall

throughput of coal throughput of coal pply

(If located within mining
[:rea the proposal shall be
ppraised together with the
mining proposal)

2(b) | Mineral > 0.1million ton/annum | < O.1million ton/annum |General Condition shall
beneficiation mineral throughput mineral throughput apply

(Mining proposal  with
Mineral beneficiation shall
be appraised together for
grant of clearance)

11
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3 Materials Production
(¢)) 2 3 4 (5)
3(a) Metallurgical a)Primary
industries (ferrous | metallurgical industry
& non ferrous)
All projects
b) Sponge iron
manufacturing Sponge iron|General Condition shall
>200TPD manufacturing apply for Sponge iron
<200TPD manufacturing
c)Secondary
metallurgical Secondary metallurgical
processing industry processing industry
All toxic and heavy| i.)All toxic
metal producing units | andheavymetal producing
> 20,000 tonnes | units
/annum <20,000 tonnes
fannum
L ii.)All other
non —toxic
secondary  metallurgical
processing industries
>5000 tonnes/annum
3(b) | Cement plants > 1.0 million| <1.0 million [General Condition shall
tonnes/annum tonnes/annum production |apply

production capacity

capacity. All Stand alone
grinding units

12
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4 Materials Processing
1) 2 3) ) 3
4(a) Petroleum refining | All projects - -
industry
4(b) Coke oven plants | 22,50,000 <2,50,000 & -
tonnes/annum 225,000 tonnes/annum

4(c) | Asbestos milling| All projects - =
and asbestos based

products
4(d) | Chlor-alkali >300 TPD production| <300 TPD production|Specific Condition shall
industry capacityor ~a  unit| capacity apply

located out side the|and located within a
notified industrial area/| notified industrial area/| No new Mercury Cell

estate estate based plants will be
permitted and existing
units converting to

membrane cell technology
are exempted from this
Notification

4(e) Soda ash Industry | All projects - -

4(f) Leather/skin‘hide | New projects outside| All new or expansion of| Specific condition shall
processing the industrial area or| projects located within a| apply
industry expansion of existing| notified industrial area/
units out side the| estate
industrial area

5 Manufacturing/Fabrication
5(a) Chemical All projects - -
fertilizers
5(b) Pesticides industry | All units producing| - -
and pesticide | technical grade
specific pesticides
intermediates
(excluding
formulations)
13
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) (2) 3 @ ©)
5(c) Petro-chemical All projects - -
complexes -
(industries  based
on processing of
petroleum
fractions & natural
gas and/or
reforming to
aromatics)
5(d) Manmade fibres| Rayon Others General Condition  shall
manufacturing apply
5(e) Petrochemical Located out side the| Located in a notified|Specific Condition shall
based processing | notified industrial area/| industrial area/ estate apply
(processes  other| estate
than cracking &| -
reformation  and
not covered under
the complexes)
5(f) Synthetic organic| Located out side the| Located in a notified|Specific Condition shall
chemicals industry | notified industrial area/| industrial area/ estate apply
(dyes &  dye| estate
intermediates; bulk
drugs and
intermediates
excluding drug
formulations;
synthetic rubbers;
basic organic
chemicals, other
synthetic organic
chemicals and
chemical
intermediates)
5(g) Distilleries (i)All Molasses based| All Cane  juice/ron-[General Condition shall
distilleries molasses based distilleries |apply
(1i) All Cane juice/| <30 KLD
non-molasses  based
distilleries 230 KLD
5(h) Integrated  paint| - All projects General Condition shall
industry apply
14
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(1)

2)

(3)

@

®

533)

Pulp &  paper
industry excluding
manufacturing of
paper from waste
paper and
manufacture  of
paper from ready
pulp with out
bleaching

Pulp  manufacturing

and

Pulp& Paper
manufacturing industry

Paper
industry

manufacturing

without

manufacturing

pulp

General
apply

Condition

shall

50)

Sugar Industry

2 5000 tcd cane crushing

capacity

General
apply

Condition

shall

S(k)

Induction/arc
furnaces/cupola
furnaces 5STPH or
more

All projects

General
apply

Condition

shall

Service Sectors

6(a)

0il & gas
transportation pipe
hne (crude and
refinery/
petrochemical
products), passing
through  national
parks
/sanctuaries/coral
reefs /ecologically
sensitive areas
including LNG
Terminal

All projects

15
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¢Y) (2) 3 @ (5)
6(b) Isolated storage & | - All projects General Condition shall
handling of apply
hazardous
chemicals (As per
threshold planning
quantity indicated
in column 3 of
schedule 2 & 3 of
MSIHC Rules
1989 amended
2000)
7 Physical Infrastructure including Environmental Services
7(a) Air ports All projects s -
7(b) All ship breaking| All projects - -
yards  including
ship breaking units
7(c) Industrial estates/| If at least one industry | -Industrial estates housing|Special condition shall apply
parks/ complexes/| in the proposed| at least one Category B
areas, export | industrial estate falls| industry and area <500| Note:
processing Zones| under the Category A,| ha. Industrial Estate of area
(EPZs), Special | entire industrial area below 500 ha. and not
Economic Zones|shall be treated as housing any industry of
(SEZs), Biotech| Category A, category A or B does not
Parks, Leather| irrespective of the area. require clearance.
Complexes.
Industrial estates with
area greater than 500
ha. and housing at least | Industrial estates of area>
one  Category  B| 500 ha. and not housing
industry. any industry belonging to
Category A or B.
7(d) Common All integrated facilities | All facilities having land|General Condition shall

hazardous  waste
treatment, storage
and disposal
facilities (TSDFs)

having incineration
&landfill or
incineration alone

fill only

apply

16
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(1) (2) (3) @ (3)
7(e) Ports, Harbours | > 5 million TPA of| <5 million TPA of cargo|General Condition shall
cargo handling | handling capacity and/or | apply
capacity (excluding | ports/ harbours 210,000
fishing harbours) TPA of fish handling
capacity
(6 Highways i) New National High| i) New State High ways;|General Condition shall
ways; and and apply
it) Expansion of [ ii) Expansion of National
National High ways|/ State Highways greater
greater than 30 KM, |than 30 km involving
involving  additional | additional right of way
right of way greater| greater than 20m
than 20m involving| involving land
land acquisition and| acquisition.
passing through more
than one State.
7(g) Aerial ropeways All projects General  Condition  shall
apply
7(h) Common All projects General Condition shall
Effluent apply
Treatment Plants
(CETPs)
() Common All projects General Condition  shall
Municipal Solid apply
Waste
Management
Facility
(CMSWMF)
17
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@ ) & I @ | ©)

8 Building /Construction projects/Area Development projects and Townships

8(a) Building and =>20000 sq.mtrs and #(built up area for covered
Construction <1,50,000 sq.mtrs. of| construction; in the case of
projects built-up areai# facilities open to the sky, it

will be the activity area )

8(b) |[Townships  and Covering an area > 50 ha| *All projects under Item
Area Development and or built up area| 8(b) shall be appraised as
projects. >1,50,000 sq .mtrs ++ Category Bl

Note:-

General Condition (GC):

Any project or activity specified in Category ‘B’ will be treated as Category A, if located in
whole or in part within 10 km from the boundary of: (i} Protected Areas notified under the Wild
Life (Protection) Act, 1972, (ii) Critically Polluted areas as notified by the Central Pollution
Control Board from time to time, (iii) Notified Eco-sensitive areas, (iv) inter-State boundaries
and international boundaries.

Specific Condition (SC):

If any Industrial Estate/Complex / Export processing Zones /Special Economic Zones/Biotech
Parks / Leather Complex with homogeneous type of industries such as Items 4(d), 4(f), 5(e), 5(f),
or those Industrial estates with pre —defined set of activities (not necessarily homogeneous,
obtains prior environmental clearance, individual industries including proposed industrial
housing within such  estates /complexes will not be required to take prior environmental
clearance, so long as the Terms and Conditions for the industrial estate/complex are complied
with (Such estates/complexes must  have a clearly identified management with the legal
responsibility of ensuring adherence to the Terms and Conditions of prior environmental
clearance, who may be held responsible for violation of the same throughout the life of the
complex/estate).

18
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APPENDIX I
(See paragraph — 6)

FORM 1

(I) Basic Information

Name of the Project:

Location / site alternatives under consideration:

Size of the Project: *

Expected cost of the project:

Contact Information:

Screening Category:

*  Capacity corresponding to sectoral activity (such as production capacity for
manufacturing, mining lease area and production capacity for mineral
production, area for mineral exploration, length for linear transport
infrastructure, generation capacity for power generation etc.,)

(II)  Activity
1. Construction, operation or decommissioning of the Project involving actions,

which will cause physical changes in the locality (topography, land use, changes
in water bodies, etc.)

Details thereof (with
approximate quantities /rates,

S.No. Information/Checklist confirmation Yes/No wherever possible) with source
of information data
1.1 Permanent or temporary change in land use,
land cover or topography including increase
in  intensity of land use (with respect to
local land use plan)
12 Clearance of existing land, vegetation and
buiidings?
1.3 Creation of new land uses?
1.4 Pre-construction  investigations e.g. bore
houses, soil testing?
1.5 Construction works?
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1.6 Demolition works?

1.7 Temporary sites used for construction works
or

housing of construction workers?
1.8 IAbove ground buildings, structures or
earthworks including linear structures, cut
and
fill or excavations

1.9 Underground works including mining or
tunneling?

1.10 Reclamation works?

i.11 Dredging?

112 Offshore structures?

1.13 Production and manufacturing processes?

1.14 acilities for storage of goods or materials?

115 Facilities for treatment or disposal of solid
waste or liquid effluents?

1.16 Facilities for long term housing of
vperational workers?

L.17 New road, rail or sea traffic during
construction or operation?

1.18 New road, rail, air waterborne or other
transport  infrastructure including new or
pltered routes and stations, ports, airports etc?

1.19 Closure or diversion of existing transport
routes or infrastructure leading to changes in
traffic

movements?

1.20 New or diverted transmission lines or
pipelines?

1.21 Impoundment, damming, culverting,
realignment or other changes to the
hydrology of watercourses or aquifers?

1.22 Stream crossings?

1.23 Abstraction or transfers of water form ground
or surface waters?

1.24 Changes in water bodies or the land surface

pffecting drainage or run-off?
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1.25 Transport of personnel or materials for
construction, operation or decommissioning?

1.26 [ong-term dismantling or decommissioning
or restoration works?

1.27 Ongoing activity during decommissioning
which could have an impact on the
environment?

1.28 Influx of people to an area in either
temporarily or permanently?

1.29 Introduction of alien species?

1.30 Loss of native species or genetic diversity?

1.31 Any other actions?

2. Use of Natural resources for construction or operation of the Project (such as land,
water, materials or energy, especially any resources which are non-renewable or in
short supply):

Details thereof {with
approximate quantities /rates,

S.No. Information/checklist confirmation Yes/No wherever possible) with source

of information data

2.1 Land especially undeveloped or agricultural
land (ha)

2.2 Water (expected source & competing users)

unit: KLD

2.3 Minerals (MT)

24 Construction material — stone, aggregates,
and / soil (expected source — MT)

2.5 Forests and timber (source — MT)

2.6 Energy including electricity and fuels

(source, competing users) Unit: fuel (MT),
energy (MW)
2] Any other natural resources (use appropriate

standard units)
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3. Use, storage, transport, handling or production of substances or materials,
which could be harmful to human health or the environment or raise
concerns about actual or perceived risks to human health.

[ | Details thereof  (with
approximate
S.No. Information/Checklist confirmation Yes/No quantities/rates, wherever
possible) with source of
information data
3.1 Ijse of substances oOf materials, which are
1azardous (as per MSIHC rules) to human health or
the environment (flora, fauna, and
water supplies)
3.2 Changes in occurrence of disease or affect disease
vectors (e.t. insect or water borne diseases)
33 Affect the welfare of people e.g. by changing living
conditions?
34 Vulnerable groups of people who could be affected
by the project e.g. hospital patients, children, the
e1derly etc.,
35 Any other causes
4. Production of solid wastes during construction or operation or
decommissioning (MT/month)
Details thereof (with
approximate
S.No. Information/Checklist confirmation Yes/No quantities/rates, wherever
possible) with source of
information data
4.1 Spoil, overburden or mine wastes
4.2 Municipal waste (domestic and or commercial
wastes)
473 Hazardous wastes (as per Hazardous Waste
Management Rules)
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44 Other industrial process wastes
4.5 Surplus product
4.6 Sewage sludge or other sludge from effluent
treatment
4.7 Construction or demolition wastes
4.8 Redundant machinery or equipment
4.9 Contaminated soils or other materials
4.10 Agricultural wastes
4.11 Other soligd wastes
5. Release of pollutants or any hazardous, toxic or noxious substances to air
(Kg/hr)
Details  thereof (with
approximate
S.No. Information/Checklist confirmation Yes/No quantities/rates, wherever
possible) with source of
information data
5.1 Emissions from combustion of fossil fuels from
stationary or mobile sources
5.2 Emissions from production processes
53 Emissions from materials handling including
storage or transport
54 Emissions from construction activities including
lant and equipment
5.5 Dust or odours from handling of wmaterials

including construction materials, sewage and
waste
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5.6 Emissions from incineration of waste
5.7 Emissions from burning of waste in open air (e.g.
slash materials, construction debris)
58 Emissions from any other sources
6. Generation of Noise and Vibration, and Emissions of Light and Heat:

Yes/No Details thereof (with
approximate
quantities/rates, wherever

S.No. Information/Checklist confirmation possible) with source of
information data with
source of information
data

6.1 From operation of equipment e.g. engines,

ventilation plant, crushers

6.2 From industrial or similar processes

6.3 From construction or demolition

6.4 From blasting or piling

6.5 From construction or operational traffic

6.6 From lighting or cooling systems

6.7 From any other sources
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7. Risks of contamination of land or water from releases of  pollutants into the
ground or into sewers, surface waters, groundwater, coastal waters or the sea:

Details thereof (with
approximate

S.No. Information/Checklist confirmation Yes/No quantities/rates, wherever
possible) with source of
information data

7.1 From handling, storage, use or spillage of

hazardous materials
7.2 From discharge of sewage or other effluents to
water or the land (expected mode and place of
discharge)
7.3 By deposition of pollutants emitted to air into the
land or into water
7.4 From any other sources
7.5 Is there a risk of long term build up of pollutants in
the environment from these  sources?
8. Risk of accidents during construction or operation of the Project, which could
affect human health or the environment
Details  thereof (with
approximate

S.No. Information/Checklist confirmation Yes/No quantities/rates, wherever
possible) with source of
information data

8.1 From explosions, spillages, fires etc from storage,

handling, use or production of hazardous
substances

8.2 From any other causes

8.3 Could the project be affected by natural disasters

causing environmental damage (e.g. floods,
earthquakes, landslides, cloudburst etc)?
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9. Factors which sheuld be considered (such as consequential development) which
could lead to environmental effects or the potential for cumulative impacts  with
other existing or planned activities in the locality

Details  thereof (with
approximate

S. No. Information/Checklist confirmation Yes/No quantities/rates, wherever
possible) with source of
information data

9.1 1 ead to development of supporting.

lities, ancillary development or development
stimulated by the project which could have
impact on the environment e.g.:

» Supporting infrastructure (roads, power supply,
waste or waste water treatment, €{c.)

»  housing development

extractive industries

«  supply industries

*  other

9.2 Lead to after-use of the site, which could havean
impact on the environment

9.3 Set a precedent for later developments

2.4 Have cumulative effects due to proximity to other

existing or planned projects with similar  effects

(II) Environmental Sensitivity

Aerial distance (within 15

S.No. Areas Name/ km.)
Identity Proposed project focation
boundary
1 Areas protected under international conventions,

national or local legislation for their ecological,
landscape, cultural or other related value
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2 Areas which are important or sensitive for
ecological reasons - Wetlands, watercourses or
other water bodies, coastal zone, biospheres,
mountains, forests

3 Areas used by protected, important or sensitive
species of flora or fauna for breeding, nesting,
foraging, resting, over wintering, migration

4 Inland, coastal, marine or underground waters

5 State, National boundaries

6 Routes or facilities used by the public for access
to recreation or other tourist, pilgrim areas

7 Defence installations

8 Densely populated or built-up area

9 Areas occupied by sensitive man-made land uses

hospitals, schools, places of worship, community
facilities)

10 Areas containing important, high quality or scarce

‘esources
(ground water resources, surface resources,
forestry, agriculture, fisheries, tourism, minerals)

11 Areas already subjected to pollution or

environmental damage. (those where existing legal
environmental standards  are exceeded)

12 Areas susceptible to natural hazard which could

cause the project to present environmental
nroblems
(earthquakes, subsidence, landslides, erosion,
flooding

or extreme or adverse climatic conditions)

(IV). Proposed Terms of Reference for EIA studies

27
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APPENDIX II
(See paragraph 6)

FORM-1 A (only for construction projects listed under item 8 of the Schedule)
CHECK LIST OF ENVIRONMENTAL IMPACTS

(Project proponents are required to provide full information and wherever necessary
attach explanatory notes with the Form and submit along with proposed environmental
management plan & monitoring programme)

1. LAND ENVIRONMENT
(Attach panoramic view of the project site and the vicinity)

1.1. Will the existing landuse get significantly altered from the project that is not consistent
with the surroundings? (Proposed landuse must conform to the approved Master Plan /
Development Plan of the area. Change of landuse if any and the statutory approval from the
competent authority be submitted). Attach Maps of (i) site location, (ii) surrounding features
of the proposed site (within 500 meters) and (iii)the site (indicating levels & contours) to
appropriate scales. If not available attach only conceptual plans.

1.2. List out all the major project requirements in terms of the land area, built up area, water
consumption, power requirement, connectivity, community facilities, parking needs etc.

1.3. What are the likely impacts of the proposed activity on the existing facilities adjacent to
the proposed site? (Such as open spaces, community facilities, details of the existing landuse,
disturbance to the local ecology).

1.4. Will there be any significant land disturbance resulting in erosion, subsidence &
instability? (Details of soil type, slope analysis, vulnerability to subsidence, seismicity etc
may be given).

1.5. Will the proposal involve alteration of natural drainage systems? (Give details on a
contour map showing the natural drainage near the proposed project site)

1.6. What are the quantities of earthwork involved in the construction activity-cutting, filling,
reclamation etc. (Give details of the quantities of earthwork involved, transport of fill
materials from outside the site etc.)

.7. Give details regarding water supply, waste handling etc during the construction period.

1.8. Will the low lying areas & wetlands get altered? (Provide details of how low lying and
wetlands are getting modified from the proposed activity)

1.9. Whether construction debris & waste during construction cause health hazard? (Give
quantities of various types of wastes generated during construction including the construction
fabour and the means of disposal)

2. WATER ENVIRONMENT
2.1. Give the total quantity of water requirement for the proposed project with the breakup of

requirements for various uses. How will the water requirement met? State the sources &
quantities and furnish a water balance statement.
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2.2. What is the capacity (dependable flow or yield) of the proposed source of water?

2.3. What is the quality of water required, in case, the supply is not from a municipal source?
(Provide physical, chemical, biological characteristics with class of water quality)

2.4. How much of the water requirement can be met from the recycling of treated
wastewater? (Give the details of quantities, sources and usage)

2.5. Will there be diversion of water from other users? (Please assess the impacts of the
project on other existing uses and quantities of consumption)

2.6. What is the incremental pollution load from wastewater generated from the proposed
activity? (Give details of the quantities and composition of wastewater generated from the

proposed activity)

2.7. Give details of the water requirements met from water harvesting? Furnish details of the
facilities created.

2.8. What would be the impact of the land use changes occurring due to the proposed project
on the runoff characteristics (quantitative as well as qualitative) of the area in the post
construction phase on a long term basis? Would it aggravate the problems of flooding or

water logging in any way?

2.9. What are the impacts of the proposal on the ground water? (Will there be tapping of
ground water; give the details of ground water table, recharging capacity, and approvals
obtained from competent authority, if any)

2.10. What precautions/measures are taken to prevent the run-off from construction activities
polluting land & aquifers? (Give details of quantities and the measures taken to avoid the

adverse impacts)

2.11. How is the storm water from within the site managed?(State the provisions made to
avoid flooding of the area, details of the drainage facilities provided along with a site layout
indication contour levels)

2.12. Will the deployment of construction labourers particularly in the peak period lead to
unsanitary conditions around the project site (Justify with proper explanation)

2.13. What on-site facilities are provided for the collection, treatment & safe disposal of
sewage? (Give details of the quantities of wastewater generation, treatment capacities with
technology & facilities for recycling and disposal)

2.14. Give details of dual plumbing system if treated waste used is used for flushing of toilets
or any other use.

3. VEGETATION

3.1. Is there any threat of the project to the biodiversity? (Give a description of the local
ecosystem with it’s unique features, if any)
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3.2. Will the construction involve extensive clearing or modification of vegetation? (Provide
a detailed account of the trees & vegetation affected by the project)

3.3. What are the measures proposed to be taken to minimize the likely impacts on important
site features (Give details of proposal for tree plantation, landscaping, creation of water bodies

etc along with a layout plan to an appropriate scale)

4. FAUNA

4.1. Ts there likely to be any displacement of fauna- both terrestrial and aquatic or creation of
barriers for their movement? Provide the details.

4.2. Any direct or indirect impacts on the avifauna of the area? Provide details.

4.3. Prescribe measures such as corridors, fish ladders etc to mitigate adverse impacts on fauna

5. AIR ENVIRONMENT

5.1. Will the project increase atmospheric concentration of gases & result in heat islands?
(Give details of background air quality levels with predicted values based on dispersion
models taking into account the increased traffic generation as a result of the proposed

constructions)

5.2, What are the impacts on generation of dust, smoke, odorous fumes or other hazardous
gases? Give details in relation to all the meteorological parameters.

5.3. ' Will the proposal create shortage of parking space for vehicles? Furnish details of the
present level of transport infrastructure and measures proposed for improvement including
the traffic management at the entry & exit to the project site.

5.4. Provide details of the movement patterns with internal roads, bicycle tracks, pedestrian
pathways, footpaths etc., with areas under each category.

5.5. Will there be significant increase in traffic noise & vibrations? Give details of the
sources and the measures proposed for mitigation of the above.

5.6. What will be the impact of DG sets & other equipment on noise levels & vibration in &
ambient air quality around the project site? Provide details.

6. AESTHETICS

6.1. Will the proposed constructions in any way result in the obstruction of a view, scenic
amenity or landscapes? Are these considerations taken into account by the proponents?

6.2. Will there be any adverse impacts from new constructions on the existing structures?
What are the considerations taken into account?

6.3. Whether there are any local considerations of urban form & urban design influencing the
design criteria? They may be explicitly spelt out.

6.4. Are there any anthropological or archaeological sites or artefacts nearby? State if any
other significant features in the vicinity of the proposed site have been considered.

7. SOCIO-ECONOMIC ASPECTS

7.1. Will the proposal result in any changes to the demographic structure of local
population? Provide the details.
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7.2. Give details of the existing social infrastructure around the proposed project.

7.3. Will the project cause adverse effects on local communities, disturbance to sacred sites or
other cultural values? What are the safeguards proposed?

8. BUILDING MATERIALS

8.1. May involve the use of building materials with high-embodied energy. Are the
construction  materials produced with energy efficient processes? (Give details of energy
conservation measures in the selection of building materials and their energy efficiency)

8.2. Transport and handling of materials during construction may result in pollution, noise &
public nuisance. What measures are taken to minimize the impacts?

8.3. Are recycled materials used in roads and structures? State the extent of savings achieved?

8.4. Give details of the methods of collection, segregation & disposal of the garbage generated
during the operation phases of the project.

9. ENERGY CONSERVATION

9.1. Give details of the power requirements, source of supply, backup source etc. What is the
energy consumption assumed per square foot of built-up area? How have you tried to minimize
energy consumption?

9.2. What type of, and capacity of, power back-up to you plan to provide?

9.3. What are the characteristics of the glass you plan to use? Provide specifications of its
characteristics related to both short wave and long wave radiation?

9.4. What passive solar architectural features are being used in the building? Illustrate the
applications made in the proposed project.

9.5. Does the layout of streets & buildings maximise the potential for solar energy devices?
Have you considered the use of street lighting, emergency lighting and solar hot water systems
for use in the building complex? Substantiate with details.

9.6. Is shading effectively used to reduce cooling/heating loads? What principles have been
used to maximize the shading of Walls on the East and the West and the Roof? How much
energy saving has been effected?

9.7. Do the structures use energy-efficient space conditioning, lighting and mechanical
systems? Provide technical details. Provide details of the transformers and motor efficiencies,
lighting intensity and air-conditioning load assumptions? Are you using CFC and HCFC free
chillers? Provide specifications.

9.8. What are the likely effects of the building activity in altering the micro-climates? Provide

a self assessment on the likely impacts of the proposed construction on creation of heat island
& inversion effects?
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9.9. What are the thermal characteristics of the building envelope? (a) roof; (b) external walls;
and (c) fenestration? Give details of the material used and the U-values or the R values of the
individual components.

9.10. What precautions & safety measures are proposed against fire hazards? Furnish details of
emergency plans.

9.11. If you-are using glass as wall material provides details and specifications including
emissivity and thermal characteristics.

9.12. What is the rate of air infiltration into the building? Provide details of how you are
mitigating the effects of infiltration.

9.13. To what extent the non-conventional energy technologies are utilised in the overall
energy consumption? Provide details of the renewable energy technologies used.

10. Environment Management Plan

The Environment Management Plan would consist of all mitigation measures for each item
wise activity to be undertaken during the construction, operation and the entire life cycle to
minimize adverse environmental impacts as a result of the activities of the project. It would
also delineate the environmental monitoring plan for compliance of various environmental
regulations. It will state the steps to be taken in case of emergency such as accidents at the site
including fire.
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APPENDIX 111

(See paragraph 7

GENERIC STRUCTURE OF ENVIRONMENTAL IMPACT ASSESSENT DOCUMENT

S.NO

EIA STRUCTURE

CONTENTS

i

Introduction

» Purpose of the report
» Identification of project & project proponent

« Brief description of nature, size, location of the project
and its importance to the country, region

« Scope of the study — details of regulatory scoping carried
out (As per Terms of Reference)

Project Description

+  Condensed description of those aspects of the project
(based on project feasibility study), likely to cause
environmental effects. Details shouid be provided to give
clear picture of the following:

= Type of project
s Need for the project

. Location (maps showing general location, specific
location, project boundary & project site layout)

. Size or magnitude of operation (incl. Associated
activities required by or for the project

»  Proposed schedule for approval and implementation
« Technology and process description

» Project description. Including drawings showing project
layout, components of project etc. Schematic
representations of the feasibility drawings which give
information important for EIA purpose

»  Description of mitigation measures incorporated into
the project to meet environmental standards, environmental
operating conditions, or other EIA requirements (as
required by the scope)

»  Assessment of New & untested technology for the risk
of technological failure
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Description  of  the
Environment

= Study area, period, components & methodology

* Establishment of baseline for valued environmental
components, as identified in the scope

«  Base maps of all environmental components

Aanticipated
Environmental
&

Mitigation Measures

Impacts

o Details of Investigated Environmental impacts due to
project location, possible accidents, project design, project
construction, regular operations, final decommissioning or
rehabilitation of a completed project

. Measures for minimizing and / or offsetting adverse
impacts identified

. Irreversible and Itretrievable commitments of
environmental components

»  Assessment of significance of impacts (Criteria for
determining significance, Assigning significance)

e  Mitigation measures

Analysis of Alternatives

. In case, the scoping exercise results in need for

(Technology alternatives:
& Site)
»  Description of each alternative
= Summary of adverse impacts of each alternative
«  Mitigation measures proposed for each alternative and
e Selection of alternative
Environmental »  Technical aspects of monitoring the effectiveness of
Menitoring Program mitigation measures (incl. Measurement methodologies,
frequency, location, data analysis, reporting schedules,
emergency procedures, detailed budget & procurement
schedules)
Additional Studies »  Public Consultation
¢ Risk assessment
*  Social Impact Assessment. R&R Action Plans
Project Benefits » Improvements in the physical infrastructure
° Improvements in the social infrastructure

Employment potential -skilled; semi-skilled and
unskilled
e Other tangible benefits
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9. Environmental Cost | If recommended at the Scoping stage
Benefit Analysis
10. EMP »  Description of the administrative aspects of ensuring
that mitigative measures are implemented and their
effectiveness monitored, after approval of the EIA
i1 Summary & Conclusion | = Overall justification for implementation of the project
(This will constitute the
summary of the EIA|- Explanation of how, adverse effects have been
Report ) mitigated
12. Disclosure of| » The names of the Consultants engaged with their
Consultants engaged brief resume and nature of Consultancy rendered
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APPENDIX III A
(See paragraph 7)

CONTENTS OF SUMMARY ENVIRONMENTAL IMPACT ASSESSMENT

The Summary EIA shall be a summary of the full EIA Report condensed to ten A-4
size pages at the maximum. It should necessarily cover in brief the following Chapters of the
full EIA Report: -

SN GIECARE R O RED

. Project Description

Description of the Environment

Anticipated Environmental impacts and mitigation measures
Environmental Monitoring Programme

Additional Studies

Project Benefits

Environment Management Plan

36
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APPENDIX IV
(See paragraph 7)

PROCEDURE FOR CONDUCT OF PUBLIC HEARING

1.0 The Public Hearing shall be arranged in a systematic, time bound and
transparent manner ensuring widest possible public participation at the project site(s) or in its
close proximity District -wise, by the concerned State Pollution Control Board (SPCB) or the
Union Territory Pollution Control Committee (UTPCC).

2.0 The Process:

2.1 ' The Applicant shall make a request through a simple letter to the Member
Secretary of the SPCB or Union Territory Pollution Control Committee, in whose
jurisdiction the project is located, to arrange the public hearing within the prescribed
statutory period. In case the project site is extending beyond a State or Union Territory, the
public hearing is mandated in each State or Union Territory in which the project is sited and
the Applicant shall make separate requests to each concerned SPCB or UTPCC for holding
the public hearing as per this procedure.

222 The Applicant shall enclose with the letter of request, at least 10 hard copies
and an equivalent number of soft (electronic) copies of the draft EIA Report with the generic
structure given in Appendix III including the Summary Environment Impact Assessment
report in English and in the local language, prepared strictly in accordance with the Terms of
Reference communicated after Scoping (Stage-2). Simultaneously the applicant shall arrange
to forward copies, one hard and one soft, of the above draft EIA Report along with the
Summary EIA report to the Ministry of Environment and Forests and to the following
anthorities or offices, within whose jurisdiction the project will be located:

(a) District Magistrate/s

(b) Zila Parishad or Municipal Corporation

(c) District Industries Office

(d) Concerned Regional Office of the Ministry of Environment and Forests

23 On receiving the draft Environmental Impact Assessment report, the above-
mentioned authorities except the MoEF, shall arrange to widely publicize it within their
respective jurisdictions requesting the interested persons to send their comments to the
concerned regulatory authorities. They shall also make available the draft EIA Report for
inspection electronically or otherwise to the public during normal office hours till the Public
Hearing is over. The Ministry of Environment and Forests shall promptly display the
Summary of the draft Environmental Impact Assessment report on its website, and also make
the full draft EIA available for reference at a notified place during normal office hours in the
Ministry at Delhi.

2.4 The SPCB or UTPCC concerned shall also make similar arrangements for
giving publicity about the project within the State/Union Territory and make available the
Summary of the draft Environmental Impact Assessment report (Appendix III A) for
inspection in select offices or public libraries or panchayats etc. They shall also additionally
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make available a copy of the draft Environmental Impact Assessment report to the above
five authorities/offices viz, Ministry of Environment and Forests, District Magistrate etc.

3.0 Notice of Public Hearing:

3.1 The Member-Secretary of the concerned SPCB or UTPCC shall finalize the date,
time and exact venue for the conduct of public hearing within 7(seven) days of the date of
receipt of the draft Environmental Impact Assessment report from the project proponent, and
advertise the same in one major National Daily and one Regional vernacular Daily. A
minimum notice period of 30(thirty) days shall be provided to the public for furnishing their
responses;

32 The advertisement shall also inform the public about the places or offices where
the public could access the draft Environmental Impact Assessment report and the Summary
Environmental Impact Assessment report before the public hearing.

33 No postponement of the date, time, venue of the public hearing shall be undertaken,
unless some untoward emergency situation occurs and only on the recommendation of the
concerned District Magistrate the postponement shall be notified to the public through the
same National and Regional vernacular dailies and also prominently displayed at all the
identified offices by the concerned SPCB or Union Territory Poliution Control Committee;

34 In the above exceptional circumstances fresh date, time and venue for the public
consultation shall be decided by the Member —Secretary of the concerned SPCB or UTPCC
only in consultation with the District Magistrate and notified afresh as per procedure under
3.1 above.

40 The Panel

44+  The District Magistrate or his or her representative not below the rank of an
Additional District Magistrate assisted by a representative of SPCB or UTPCC, shall
supervise and preside over the entire public hearing process.

5.0 Videography

5.1 The SPCB or UTPCC shall arrange to video film the entire proceedings. A copy
of the videotape or a CD shall be enclosed with the public hearing proceedings while

forwarding it to the Regulatory Authority concerned.

6.0 Proceedings

6.1 The attendance of all those who are present at the venue shall be noted and
annexed with the final proceedings.

6.2 There shall be no quorum required for attendance for starting the proceedings.

6.3 A representative of the applicant shall initiate the proceedings with a presentation
on the project and the Summary EIA report.

6.4 Every person present at the venue shall be granted the opportunity to seck
information or clarifications on the project from the Applicant. The summary of the public
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hearing proceedings accurately reflecting all the views and concerns expressed shall be
recorded by the representative of the SPCB or UTPCC and read over to the audience at the
end of the proceedings explaining the contents in the vernacular language and the agreed
minutes shall be signed by the District Magistrate or his or her representative on the same
day and forwarded to the SPCB/UTPCC concerned.

6.5 A Statement of the issues raised by the public and the comments of the Applicant
shall also be prepared in the local language and in English and annexed to the proceedings:

6.6 The proceedings of the public hearing shall be conspicuously displayed at the
office of the Panchyats within whose jurisdiction the project is located, office of the
concerned Zila Parishad, District Magistrate ,and the SPCB or UTPCC . The SPCB or
UTPCC shall also display the proceedings on its website for general information. Comments,
if any, on the proceedings which may be sent directly to the concerned regulatory authorities
and the Applicant concerned.

7.0 Time period for completion of public hearing

7.1 The public hearing shall be completed within a period of 45 (forty five) days from
date of receipt of the request letter from the Applicant. Therefore the SPCB or UTPCC
concerned shall sent the public hearing proceedings to the concerned regulatory authority
within 8(eight) days of the completion of the public hearing .The applicant  may also
directly forward a copy of the approved public hearing proceedings to the regulatory
authority concerned along with the final Environmental Impact Assessment report or
supplementary report to the draft EIA report prepared after the public hearing and public
consultations.

7.2 If the SPCB or UTPCC fails to hold the public hearing within the stipulated
45(forty five) days, the Central Government in Ministry of Environment and Forests for
Category ‘A’ project or activity and the State Government or Union Territory Administration
for Category ‘B’ project or activity at the request of the SEIAA, shall engage any other
agency or authority to complete the process, as per procedure laid down in this notification.
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APPENDIX -V
(See paragraph 7)

PROCEDURE PRESCRIBED FOR APPRAISAL

1. The applicant shall apply to the concerned regulatory authority through a simple

communication enclosing the following documents where public consultations are

mandatory: -

+ Final Environment Impact Assessment Report [20(twenty) hard copies and 1 (one)
soft copy)]

A copy of the video tape or CD of the public hearing proceedings

4

A copy of final layout plan (20 copies)

»

A copy of the project feasibility report (1 copy3}

2. The Final EIA Report and the other relevant documents submitted by the applicant
shall be scrutinized in office within 30 days from the date of its receipt by the concerned
Regulatory Authority strictly with reference to the TOR and the inadequacies noted shall
be communicated electronically or otherwise in a single set to the Members of the EAC
/SEAC enclosing a copy each of the Final EIA Report including the public hearing
proceedings and other public responses received along with a copy of Form -lor Form
1A and scheduled date of the EAC /SEAC meeting for considering the proposal .

3. Where a public consultation is not mandatory and therefore a formal EIA study is
not required, the appraisal shall be made on the basis of the prescribed application Form 1
and a pre-feasibility report in the case of all projects and activities other than Item 8 of
the Schedule .In the case of Item 8 of the Schedule, considering its unique project cycle,
the EAC or SEAC concerned shall appraise all Category B projects or activities on the
basis of Form 1, Form 1A and the conceptual plan and stipulate the conditions for
environmental clearance . As and when the applicant submits the approved scheme
/building plans complying with the stipulated environmental clearance conditions with all
other necessary statutory approvals, the EAC /SEAC shall recommend the grant of
environmental clearance to the competent authority.

4. Every application shall be placed before the EAC /SEAC and its appraisal completed
within 60 days of its receipt with requisite documents / details in the prescribed manner.

5. The applicant shall be informed at least 15 (fifteen) days prior to the scheduled date of
the EAC /SEAC meeting for considering the project proposal.

6. The minutes of the EAC /SEAC meeting shall be finalised within 5 working days of
the meeting and displayed on the website of the concerned regulatory authority. In case
the project or activity is recommended for grant of EC, then the minutes shall clearly list
out the specific environmental safeguards and conditions. In case the recommendations
are for rejection, the reasons for the same shall also be explicitly stated.
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APPENDIX VI
(See paragraph 5)

COMPOSITION OF THE SECTOR/ PROJECT SPECIFIC EXPERT APPRAISAL
COMMITTEE (EAC) FOR CATEGORY A PROJECTS AND THE STATE/UT LEVEL
EXPERT APPRAISAL COMMITTEES (SEACs) FOR CATEGORY B PROJECTS TO
BE CONSTITUTED BY THE CENTRAL GOVERNMENT *

1. The Expert Appraisal Committees (EAC(s) and the State/UT Level Expert Appraisal
Committees (SEACs) shall consist of only professionals and experts fulfilling the following
eligibility criteria:

Professional: The person should have at least (i) 5 years of formal University training in the
concerned discipline leading to 2 MA/MSc Degree, or (ii) in case of Engineering
[Technology/Architecture disciplines, 4 years formal training in a professional training course
together with prescribed practical training in the field leading to a B.Tech/B.E./B.Arch. Degree,
or (iii) Other professional degree (e.g. Law) involving a total of 5 years of formal University
training and prescribed practical training, or (iv) Prescribed apprenticeship/article ship and pass
examinations conducted by the concerned professional association (e.g. Chartered Accountancy
y,or (v) 2 University degree , followed by 2 years of formal training in a University or Service
Academy (e.g. MBA/IAS/IFS). In selecting the individual professionals, experience gained by
them in their respective fields will be taken note of.

Expert: A professional fulfilling the above eligibility criteria with at least 15 years of relevant
experience in the field, or with an advanced degree (e.g. Ph.D.) in a concerned field and at least
10 years of relevant experience.

Age: Below 70 years. However, in the event of the non-availability of /paucity of experts in a
given field, the maximum age of a member of the Expert Appraisal Committee may be allowed
up to 75 years

2. The Members of the EAC shall be Experts with the requisite expertise and experience in the
following fields /disciplines. In the event that persons fulfilling the criteria of “Experts” are not
available, Professionals in the same field with sufficient experience may be considered:

. Environment Quality Experts: Experts in measurement/monitoring, analysis and
interpretation of data in relation to environmental quality

. Sectoral Experts in Project Management: Experts in Project Management or
Management of Process/Operations/Facilities in the relevant sectors.

. Environmental Impact Assessment Process Experts: Experts in conducting and
carrying out Environmental Impact Assessments (EIAs) and preparation of Environmental
Management Plans (EMPs) and other Management plans and who have wide expertise and
knowledge of predictive techniques and tools used in the EIA process

. Risk Assessment Experts

. Life Science Experts in floral and faunal management
. Forestry and Wildlife Experts
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. Environmental Economics Expert with experience in project appraisal

3. The Membership of the EAC shall not exceed 15 (fifteen) regular Members. However
the Chairperson may co-opt an expert as a Member in a relevant field fora particular meeting
of the Committee.

4. The Chairperson shall be an outstanding and experienced environmental policy expert
or expert in management or public administration with wide experience in the relevant
development sector.

5. The Chairperson shall nominate one of the Members as the Vice Chairperson who shall
preside over the EAC in the absence of the Chairman /Chairperson.

6. A representative of the Ministry of Environment and Forests shall assist the Committee
as its Secretary.

7. The maximum tenure of a Member, including Chairperson, shall be for 2 (two) terms of 3
(three) years each.

8. The Chairman / Members may not be removed prior to expiry of the tenure without cause
and proper enquiry.
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ANNEXURE -X _

PSS ORRN : ‘YZUQ 10
Gujarat Alkalies and Chemicals Limited

- {Promoted by Govt. of Gujarat)
Dahej Comples : PO, Dahej - 392130. Tal. Vagra, Dist. Bharuch {Gujarat) INDIA
Phone : +91-2641-253151 6 /7. Fax : +91-2641-256220.
CIN NO : 124110GJ1973PLC0O02247

[ ——

S&E/DHI/E-11/2018-19 August 06, 2018

\/Q/‘r To, [ d

~

A The Regional Officer,
Gujarat Pollution Control Board,
C-1, 11973, GIDC, Phase-11,

B Narmadanagar,
S Bharuch - 392 015. Y
3/

Sub: Intimation for Dismaniling of our Captive Incinerator.

Dear Sir,

With reference to above, we weuld tike to inform your office that our management has
planiied to scrap out our Captive Incinerator. The said Incinerator is not in operation

since long. Details of said Incinerator is enclossd as Annexure

e 4

This jetter is submitted for necessary updation at Board’s enc.

Yours Faithfully,

for Gujarat Alkelies and Chemicals Limited, Dehei
N -
{ ﬁ(ﬁ\/ .
M.B Patel
Dy.GM (S,E&F)
q. Copy To: The Member Sccretary,
% Gujarat Pollution Control Board,
2,? Paryavaran Bhavan, Sector j0-4,

Gandhinagar — 382 010.

Page 1 of 2

.3\‘3‘-‘)""‘ Oy,
QQ it ":{“ O
§ 2 3 Regd: Office & Works : P.0. Petrochenticais - 391 346, Dizt. Vacodara{Gujarat; INDIA
3 e = Phone : +21-265-2232687, 3061200, R540463 Fax : +91-2653-2232131), 2230031

Vaheke : vrwrgacl.com

* Wnas Juu ¥

130-Gujarat Alkalies & ¢

and underiokas that the furnis

2000 1720534 from ¥ Mo 149512034,
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Annexure : Details of Incinerator

Capacity - 50 KgMr
FuelUsed = :#Natural Gas (6 to 8 Sm/Hr)
5 Air poilution Control Device :: Venturi Scrubber
i k-
% - Operating Temp °C ::850 "Cto 1000 °C
Combustion Air Fan : : Provided ] i /
. " |
A ID Fan -  :: Provided
; Dilation Fan : : Provided two nos.
i Waste Atomizer : o' Provided
!
j Scrubber. . . : : Provided (single stage, counter current)
Scrubbing Media : + Alkaline Solution
3 Scrubber. Size : : 600 min (dia) x 3000 mm (height)
Recirculation Tank Capacity : : 2000 fiters
Details of Flue gas stacks:
o §r. | Stack altached .-, - Fuel | Stock Stack dia
“ No RN 1] S Helight {in Milv} .
Ca : . . {inMin ] :
1 Incinerator , ~ Natural Gas [ 33 0.7
Page 2 0f 2
AL Awy Specific Information Catle
£, 19150-Gujarat Al
and tndsrialkss
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pa e =T " 1. THIS DOCIUIMENT COM TA[NS

/ —
- Favg pAoTs.
AN R 2 2LNTHE TG0 OF THIS
-~ JOUULH NG ARE SIGNED BY
| b THEL ALIHORISED OFFICER
& o= - GENERAL CONDITICNS 3~ S o0 'T
STk oarrat b Arrangement for the measurement of the flow rate of ‘the / '

effluent shall be provided within the terminel man hole
near the outlet of the efflunnt from the factory or premisec
of the applicant or from the pIemises ot the lozal bokr. No %
effiuent shall be admmited in the pipe. Sewer or channesi P
down-stream of the flow measurement system or the terminal
manhole, No effluent shall find-its way to any place other

£35: than ‘the collection system deaigEﬂd & provided £or the aame.: e

o RELE A Measurement of filow shall be meintained by the RppliCdnt and'J
”.;xreCOras ‘shall be aVallable to the officers of the Staff e e

wnenever called fcr._v,t,

Solia waste ariw;ﬂg “rom the manufactur‘ ,plocess mnd/br

'.;iﬁrem the treatmort of the efflugnﬁ shall ba‘gis ngd.oﬁ by
ineinerat1an ox Py sanitary land f£illing at a site agpzevea ::'f
by the Board, B L e

- 3% The applicant shall have te plant atleag€:3 vér;a£ie$ of
' trees slong the boundaries of the industrial | premlges w;th"fw’
a &ensity of not less than 1000trees/dcre. G e,

i

4.,ﬁ Storm water shall not be mixed with the industgkal efgluaﬁt,_

G Cood house keeping shall be maxntalned Wxthln > ;fﬁactorv ;
and the industrial premises. All pipes, valves and @ ﬂlnc’”
shall be leak proof. Floor washing shall be admmited into
the efflUEntqcollectioﬂ svstem for subseguent treatmesnt and

disposal,

6. The applicant shall provide facilities for collection of
sample of the effluent by the Staff of the Board,

Te The applican£ shall'intimatu'thé occurance cf any accident,
act or event resulting in discharge of poisonous, noxious or
polluting matter or the likelihood of the same inte a stream

or well, to the Regioral Officer under the intimation to the

UMENT CONTAINS'

e

Member Secretary in accordance with Secticn 31 (1) of the
Water Act.,
8. Clearance shall be obtained from the Chief Inspectorate
f Factories in respect of gafety measures, = .

U4 THIS DoC
3 il X7
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ECOSYSTEM RESOURGE MANAGENENT PV L10.

anas/ ENVIRONMENT ENGINEERS & AUDITORS

Test Report

TEST REPORT NO: ERM/QF/5.10/0

EFFLUENT SAMPLE ANALYSIS REPORT -
2A/EFFLUENT SAMPLE/GACL/01/04-2015

Page 1 of 2
Issue Date: 29/04/2015

Name of the Industry

:\a'i;:{imﬁ e

fg Sample Collected On

‘Sample Received on
%Sample Analysed & Completion
¥ Mode of Sampling
-ﬁ%QuantItv/No. of Sample
«£4 Sample Description
“%sample Coflected By

Gujarat Alkalies and Chemicals Ltd.
P.0. Dahej~ 392130,

Tal. Vagra, Dist. Bharuch

07/04/2015
09/04/2015
05/04/2015 to 16/04/2015

Grab

5+10L in packed plastic carboy / 3 Nos
Lagoon Final outlet
Mr. Bhavesh Patel, kamlesh Patel

g Analysis Method Followed 15:3025 and APHA-21" edition 2005
¥ " Parameters Unit Results GPCB Limit
# No.
| 01 | *pHat27°C pH-Unit 7.50 6.510 8.5
| 02 | Temperature °c 25.3 45°C at the point of discharge _
All efforts shall be made to
03 | Colour Pt.CO.Scale 30 remove colour & unpleasant
odour as far as practicable
All efforts shall be made to
‘| 04 | Odour - Unpleasant | remove colour & unpleasant
odour as far as practicable
| 05 | Suspended solids mg/L 73 100
06 | Particulate size of floatable solids mm <3 {allElostablelsol sl S
07 Panrticulate size of Settleable micron <800 {b) Settleabl? solids max. 850
solids microns
08 | Oil and Grease mg/L 3.0 20
09 | *BOD(3 days 27°C) mg/L 51 100
10 | *COD mg/L 222 250
11 | *Ammonical Nitrogen( NH3-N) mg/L 2.6 50
| 12 | Nitrate Nitrogen (NO3-N) mg/L 2.0 20
| 13 | Total Kjeldahl Nitrogen meg/L 6.9 100
Free Ammonia ( as NHz) mg/L <0.1 5
Sulphides mg/L 14 5 f

772

Regd. Off.: Office Floor, Ashoka Pavillion-A, Opp. Kapadia Health Club, New Civil Road, SURAT- 395 001

91-261-2231630-2236223-2233075-6545050 e-mail : eco@ecoshripad.com Website : wWwWW. ecosystemindla com
CIN No.: U72200GJ2000PTC038265

h Off.; Shop No. 7/8, Saffron City, Opp. Bharat Petrol Pump, Vill. Jolwa, Dahej - Bharuch Fiaa”.}Mo 98250 94443

M. H. UPADHYAY
*/ Vadodara (Gu1|
Reg. Ho. 1255412817
&3 e%/al:d up to:
22-01-2027
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S

ECOSYSTEN RESOURGE MANAGEMENT PVT. LTD,

m ENVIRONMENT ENGINEERS & AUDITORS

in 100% effluent.

Page 2 of 2
Fluorides mg/L 0.3 15
7 Pesticides mg/L Absent Absent
= Copper mg/L 0.05 3
219 | Total Residual chlorine mg/L Nil 1
= Arsenic mg/L <0.01 0.2
*Chromium —Haxavalent mg/L <0.03 1
3,} Chromium-Total mg/L <0.03 2
Mercury(as Hg) mg/L <0.005 0.01
Lead {as Pb) mg/L <0.005 1
'f_’ Cadmium { as Cd) mg/L <0.001 2
% Zinc {as Zn) mg/L 0.6 15
o Nickel mg/L <0.001 s
B Cyanide mg/L NIL 0.2
= *Phenolic Compounds mg/L <0.01. 5
30 | Selenium mg/L <0.001 0.05
31 | Manganese mg/L <0.2 2
2 | *iron mg/L 0.06 3
‘3 | vanadium mg/L <0.003 0.2
34 Bio-assay test % 90 90% survival of fish after 96 Hr

“iark: All test carried out as per IS 3025 and APHA 21 edition.
2 (1) These results relate to the sample tested only.
- (2) The report shall not be reproduced except in full without written approval of the laboratory.

W

{CHEMIST)
(Sunilkumar Pandey)
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| Work Order No : S E & F/E-14/W0/2015-2016

ny B
§o. D286, Hojiwala Industrial Estate, Gate no. 3,
?‘ Palsana Road, Sachin, Surat - 394230, Ph, : +91.98254 36776

Hsdhav Chambar, Piot No. 3268, Ward 128, P
Tagor Rd., Gandhidham, Kutch, (M) 93708 84780
lndore : 14A, Basant Vihar,

Bahind Satya Sal Schoal, AB Road, Indore.

150 8001:2008

130 14001:2004

May 19, 2015 | il
ENPRO
TEST REPORT Environment,
| Test Report No.: EPIGACL/2015/226-1 | Issue Date: 22712115 | 5:::;.3 {:on‘:u‘nm
Customer's Name & Address: Gujarat Alkalies And Chemicals Limited. 5
Dahej - 392130, Tal.- Vagra,
Dist - Bharuch.
Description of Sample | : | Final Discharge (ETP Quantity/No. of Sample 5L/1No
R Lagoon)
Sampling By ENPRO Team Packing/Seal Sealed 1
4+ | Date of Sampling _ 15712115 d
& | SampleReceived Date 15711217115 Protocol {purpose) ;| Waste Water Analysis
= (Monthly Monitoring)
+ | Date of Starting of Test 15/12/15 Date of Completion 19712115
[ Sampling Method i$ 3025 Part-1 Sample ID EPIWWI1215/1
¥ - RESULT TABLE
y o Sg' TEST PARAMETER UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
4 H(at25° C ] ) 15:3025(Part-11)-1983
o 1. | PH{ ) 7.41 6.5-8.5 (Reaffirmed 2002) B
i i b 0 (S : 3025 (Part-0)-1984
I & 28] 5 (Reaffirmed 2002)
L Colour ! IS : 3025 (Part-4)-1983 ;
! 3 Pt. Co. B 45 As far as practicable (Reaffirmed 2002) {
£ ; 1S : 3025 (Part-5)-1983 g
£ Qdour . . i
: 4. QOdorless ! As far as practicable (Reaffirmed 2002) |
Total Suspended Solid | 1S : 3025 (Part-17)-1984 |
g | S TaeeeneRaoons fomot § 8] 1 (Reaffirmed 2002) |
| Ol & Grease I 1S : 3025 {Part-39)-1991
e mgl | 44 | 28 (Reaffirmed 2003)
Fluoride { as F 1S 3025 {(Part-60)-2008 & APHA
£ " ( ) "_1_9_"' i i js 22™ edition (section 4500-F D) I
£ 1 Sulphides f APHA-22™ Edition (Part- 4000,
% | 8 Henee MR COC 8 Section:4500 %)
5. Nitrate Nitrogen 1S:3025 (Part-34 )-1988
il e g mgll | Absent | 20 " Reafirmed 200)
Ammonical Nitrogen . 15:3025 (Part-34 )-1988
10. 9 mg/L aan 50 Reaffirmed 2003)
,?g . . 1S:3025 (Part-34 )-1988
u 11. Tot;_al_l(jeldaht Nitrogen mg/L BOL . 100 (Rgaffirmed 2003)
, i 12. | Free Ammonia { as NH3) mg/L BDL - 5 Al dgggg‘ciog ey
Copper 15:3025 (Part-42)-1892
113 PP mg/L BDL 3 (Reaffirmed 2003)
Zine IS : 3025 (Part-49)-19%4
L mgll | BOL 3 (Reaffirmed 2003)
BOD ( 3 days at 27°C iS : 3025 (Part-44)-1993
L5 (3 day ) mgll | 5367 100 (Reaffirmed 2003)
...cont
NPRO Enviro Tech and Engineers Pvt. Ltd.
7 ; Baviroumentel Consulting, Monktoriag & Testing Service Provider.
E :mm&wwmmcwmﬁm
3 Branch Offices : 150 9001:2008 certifiod
‘Jstored Offics : Anleshwar : Shop No. F12, st Floor, 150 14001:2004 certified
“iRoyit Park, Br, Dogia Complex, Adajan Road, Surat-395 000, | Stiryadsep Complax, Asian Paint Chowkdl,
5%, INDIA P 4912613295244 Fax 1 4912612706128 GIBC Estate, Anklashwar-393002,
i infoReherocoln Web : siwanoro.con Gandhidham ; Office No. 19, 2nd Floor,
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ENPRO

Environment,
Energy, Water
Projact Consultant

3’3' TEST PARAMETER UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
- [ 1 |COD mg/ll | 18073 250 : IS : 3025 (Part-58)-2006
E: Total Residual Chiorine ‘ IS :3025(Part-26)-1086
: 7" | mgiL BOL 1.0 (Reaffirmed 2003)
5 Arsenic ( as As IS : 3025(Part-37)-1988
Ml?_ ) ( : mg/L e 0% (Reaffirmed 2003)
E 19. 'Y (a5 Hg) mgiL BOL 0.01 (Resitineed 2009
Lead ( as Pb IS : 3025(Part-47)-1994
20. ( ) mglL BOL 1.0 (Reaffirmed 2003)
| 21" ( ) mo/l BB = (Reaffirmed 2003)
22. | Hexavalent Chromium mg/L 0.073 1.0 IS : 3025(Part-52)2003
: 23 | Total Chromium mg/L 048 | 2.0 IS . 3025(Part-52)2003
L |24, | Nickel mg/L BDL 5.0 IS : 3025(Part-54)-2003
5 . — —
R ) IS : 3025(Part-27)1986
3 f Cyanides (as CN ) mg/L BDL 0.2 (Reaffirmed 2003)
e 1 Phenolic Compound (as | 1S :3025(Part-43)1992
L 1% | com) mgh | soL | § (Reaffirmed 2003)
- 27. | Seleniumr{ as Se ) mg/L BDL 0.05 IS : 3025 (Part-56)-2003
| 25 |Menganese(asMn) | mon | BpL 2 IS : 3025 (Part-59)-2006
9g, | tron(as Fe) mglL BOL 3 IS : 3025 (Part-53)-2003
- nid o =
, 90% Survival of Fish 5
Bioassay Test . % 90 after 96 Hrs. in 100% APHA :22™ Edition
B Effluent ! ] B

¥ Note: BOL: - Below Detectable Limit.

'5'76444&!“-0- = R . Dele
¥ ANALYSED BY CHECKED BY

i i e
ke ey

150 8001:2008 certiflad
s Mmm,snopm F12, 18t Floor, :
: »mcommwm Road, Surat-385 608, Comphx.Ashn Patnt Chowkal, . =3 14001.2@4 i
P, 3205244 Fax ; +99-204-2786128 Estate, Anklashwar-393002, g
Wnb - WUSNr0.Codn smm Office No. 10, 2nd Floor, -
: :lam; mr Plot No. 326, Ward 428,
e agor hidham, Kutch. (M) 937
102313, Hojlvnla Industria! Estats, Gate no. 3, mm asant Viha, m' b
_,na‘mu.swm ‘Surat-394230. Ph, ; 49198254 38778 | Bahind Satya Sai School, ABRood Indors,
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[Work Order No : S,E & FIE-14/W0/2016-2017 May 11, 2016 |
oy TEST REPORT Cherey, Wate
| Test Report No.: EPIGACLI2016/117-1 | Issue Date: 30706716 | Project Consultant
Customer’s Name & Address: Gujarat Alkalies And Chemicals Limited.
Dahej — 392130, Tal.- Vagra,
Dist - Bharuch.
Description of Sample : | Final Discharge (ETP Quantity/No. of Sample [ :|SL/1No
Lagoon)
Sampling By ENPRO Team Packing/Seal :| Sealed
Date of Sampling 21706116
Sample Received Dale 2i{/06116 Protacol {purpose) : | Waste Water Analysis (Monthly
Monitoring)
Date of Starting of Test 22/06/16 Date of Completion 1128106116
Sampling Method 1S 3625 Part-1 Sample ID : | EPIWWI0616/1
. RESULT TABLE
:g TEST PARAMETER UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
1. | pH (at25" C) - 7.08 6.58.5 1S:3025(Part-11)-1983
' 2. | Temperature °C 32 45 1S : 3025 (Part-9)-1984
- 3, | Colour Pt Co. 40 As far as practicable 1S : 3025 (Part-4)-1983
4. | Odour - Odorless | As far as practicable IS : 3025 (Part-5)-1983
5. | Total Suspended Solids mg/L 65 100 IS : 3025 (Part-17)-1984
6. | Oil & Grease mg/L §2 20 IS : 3025 (Part-39)-1991
7. | Fluoride { as F) mg/L 8DL 15 APHA 22™ Edition (Section 4500-F D)
8. | Sulphides mg/L BDL 5 APHA 22" Edition (Section:4500 S™)
9. | Nitrate Nitrogen mgiL BDL 20 15:3025 (Part-34 )-1988
10. | Ammonical Nitrogen mg/L 42 50 15:3025 (Part-34 )-1988
11. | Total Kjeldaht Nitrogen mg/t BDL 100 1S:3025 (Part-34 )-1888
12. | Free Ammonia ( as NH;) | mg/L BDL 5 APHA22™ Edition, (Section 4500-NO; B)
13. | Copper mg/L BDL _ 3 1S:3025 {Part-42)-1992
14. | Zinc mg/L BDL 15 1S : 3025 (Part-49)-1994
15. | BOD (3days at27°C) mg/L 57.3 100 IS : 3025 (Part-44)-1993
16. | COD mg/t 186 250 IS : 3025 (Part-58)-2006
17. | Total Residual Chlorine mg/lL BDOL 1.0 IS :3025(Part-26)-1986
18. | Arsenic { as As) mg/L BDL 0.2 IS : 3025(Part-37)-1688
wcont

ENPRO Enviro Tech and Engineers Pvt. Ltd.

Design, Engloeering, Environmental Consulting, Monitoring & Testing Service Provider.
Manufacturing & Supply of Pollution Centrol Devices. 8

Registersd Office : Ankleshwar ; Shop No. F/2, 1st Floot,
208, Royal Park, Nr, Deepa Complex, Adajan Road. Suret-395 009, | Suryadeep Complax, Asian Paint Chowkdi,
Gujarat; INDIA. Ph. : +91.261.3203244 Fax : +91-264-2786129 GIBC Estate, Ankleshwar-393002.

E-mail : jpfofenprocoln Web: wwwenpro.codn

1SO 9001:2008 certified
150 140601:2004 cortified

ngtory H . Ganghldham : 1st Floor, Piot Na. 352,
Piot No. DI29/16, Hojlwala Industria) Estate, Gats no. 3, Sectar - /A, Gandhidham, Kutch.
Sachin Palsana Road, Sachin, Surat - 384230, Ph, : +9198254 36776 | (Gujarat) {M) +91-93099 86035
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ENPR

Environment,
Energy, Water

Project Consultant
SR | TESTPARAMETER | UNIT |RESULTS|  GPCBLIMIT REFERENCE METHOD
19. | Mercury (as Hg ) mg/L BDL 0.01 IS : 3025{Part-48)-1994
20. | Lead(asPb) mg/L BDL 1.0 IS : 3025(Part-47)-1994
21, | Cadmium (as Cd) mg/l BDL 2.0 IS ; 3025(Part-41)1992
22. | Hexavalent Chromium mg/L 0.074 1.0 IS : 3025(Part-52)2003
23. | Total Chromium mg/L 0.49 2.0 IS : 3025(Part-52)2003
24. | Nickel mg/L BDL 5.0 IS - 3025(Part-54)-2003
25. | Cyanides (asCN) mg/L BOL 0.2 IS : 3025(Part-27)1986
2. | ooy oTPound (8 | mgn | BOL 5 IS :3025(Part-43)1992
27. | Selenium ( as Se ) mg/L BDL 0.05 1S : 3025 (Part-56)-2003
28. | Manganese (as Mn) mg/L BDL 2 1S : 3025 (Part-59)-2006
29, |iron{asFe) mg/l BDL 3 1S : 3025 (Part-53)-2003
30. | Vanadium (asV) mg/L BDL 0.2 APHA, 22™ Edition,(Seclion 3500-V)
90% Survival of Fish
31. | Bioassay Test % a0 after 96 Hrs. in 100% APHA :22™ Edition
Effluent

“Tanetny.
ANALYSED BY

Note: BDL: - Below Detectable Limit.

ENPRO Enviro Tech and Engineers Pvt. Ltd.
, Engineering, Enviroumental Consulting, Monitoring & Testing Service Provider.

Design
Mamufacturing & Supply of Pollution Contrel Devices,

Registered A
384, Royal Patk, Nr. Deupa Complax,
Gujarat, INDIA. Ph. : #91-264-3205244 Fax : +91-261-2786120

Office :

Adsjan Road, Surat-295 009,

E-mall : infofienprogodn Web : yww.enpro.con

Factory:
Plot No. D/29/16, Hojiwala industrial Estats, Gate no. 3,
Sachin Paisana Road, Sachin, Surat - 394230, Ph. : +01-98254 36776 {Gujarat) (M) +91-89099 66035

Branch Officas :

: Shop No. Fi2, 15t Floor,
Suryadsep Complex, Aslan Paint Chowkdi,
GIDC Estate, Ankleshwar-393002.

idtham ; 18t Floor, Plot No. 382,
Sactor - /A, Gandhidham, Kutch.

R Dt
CHECKED BY

1SO 9001:2008 certifled
ISO 14001:2004 certified
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| Work Order No : S,E & FIE-14/W0/2016-2017 May 11, 2016 |

EVPRG

Environment,
| Energy, Water
Project Consultant

TEST REPORT
| Issue Date: 23/07/16

| Test Report No.: EPIGACL/2016/145-1

Customer's Name & Address: Gujarat Alkalies And Chemicals Limited.

. Dahej - 392130, Tal.- Vagra,
| Dist - Bharuch, . st e D
Description of Sample | : | Final Discharge (ETP Quantity/No. of Sample 5L/1No i
Lagoon) i
| Sampling By ;1 ENPRO Team Packing/Seal Sealed i
| Date of Sampling ;[ 18707716 B :
) K Sample Received Date ;| 18/07116 Protocol (purpose) Waste Water Analysis (Monthly i
L Monitoring)
Date of Starting of Test 1970717116 Date of Compiletion 23/07/18
| Sampling Method i o | 1S 3025 Part-1 Sample D EP/WW/0716/1
' RESULT TABLE
No | TESTPARAMETER | UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
1. | pH(at25°C) -1 658 6.5-8.5 1S:3025(Part-11)-1983
2. | Temperature | 3p 45 IS - 3025 (Part-9)-1984
3. | Colour | Pt Co. 50 As far as practicable IS : 3025 (Part-4)-1983
4. | Odour - Odorless | As far as practicable IS 3025 (Part-5)-1983
5, | Total Suspended Solids | mg/L 84 100 IS - 3025 (Pan-17)-1984
|} —
8 O# & Grease mgil. | 36 20 IS ; 3025 (Part-39)-1991
7. | Fluoride { as F) ma/L B8DL 15 APHA 22™ Edition (Section 4500-F D)
8 | Sulphides mg/L 8DL 5 APHA 22™ Edition (Section'4500 S ) )
9. | Nitrate Nitrogen | mgit BDL 20 IS:3025 (Part-34 )-1988
10. | Ammonical Nitrogen | mglL 1.05 50 ©15:3025 (Part-34 )-1988
11| Total Kjeldah! Nitrogen mg/L BOL 100 1S:3025 (Part-34 )-1988
12. | Free Ammonia (as NHy) | mg/L BOL 5 APHA22™ Edition, (Section 4500-NO, B)
13." | Copper mg/L BOL 3 1S:3025 (Part-42)-1992
14. | Zinc mgit. BOL 15 IS : 3025 (Part-49)-1994
15, | BOD (3 days at 27°C ) mgl | gg7 100 IS : 3025 (Part-44)-1993
16. | COD | mgll 216.0 250 IS : 3025 (Part-58)-2006
17. | Total Residual Chiorine mgfl BDL 1.0 IS :3025(Part-26)-1986
18. | Arsenic ( as As) mg/L BOL 0.2 IS : 3025(Part-37)-1988
H "

...cont

ENPRO Enviro Tech and Engineers Pvt, Lid.
Design, Engineering, Environmental Consulting, Monjtoring & Testing Service Provider,
Manufacturing & Supply of Poliution Centrol Devices,

Branch Offices :

. Registared Office Ankdeshwar : Shop No, Fi2, 1st Floor,
36, Royal Park, Nr, Deopa Gompiax, Adajan Road, Sural-355 009, Suryadeep Complex, Asfan Faint Chowkdi,
Gujarat, INDIA, Ph, ; ¥91-261-3205244 Fax : +81.281-2786123 GIDC Estate, Ankleshwar-393002,

Esmail @ infoflenprosoin  Wab : www.enpre.codn

Fattory | Bandhigham ; 1st Floor, Plot No, 352,
Dlot Mo, DI29/16, Hojiwala industrial Estate, Gate no. 3, Sector « 44, Gandhidham, Kutch.
Sachin Palsane Road, Sachin, Surat - 384230 Ph. - £94.98254 36776 | (Gujarat) (M) +91-0903¢ 66035

130 9001:2008 certified
1SO 140012004 certified

150 3001:2008 1335 14041:20048
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ENPRO

Environment,
Energy, Watar
Projact Consuftant

f8r .
gg TEST PARAMETER UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
Mercury (as Hg } mg/L BDL 0.01 IS : 3025(Part-48)-1994
Lead (asPb) mg/L BDL 1.0 : IS : 3025(Part-47)-1994
Cadmium (as Cd) mg/L BDL 2.0 IS : 3025(Part-41)1992
Hexavalent Chromium mg/t 0.098 1.0 1S : 3025(Part-52)2003
Total Chromium mg/L 063 2.0 IS : 3025(Part-52)2003
Nickel | mg/L BDL 5.0 IS : 3025(Part-54)-2003
Cyanides { as CN ) mg/L BDL 0.2 IS : 3025(Part-27)1986
Phenolic Compound (as | 01 | BDL 5 IS :3025(Part-43)1992
CsHsOH )
Selenium { as Se ) mgil BOL 0.05 1S : 3025 (Part-56)-2003
Manganese { as Mn ) mg/L. BDL 2 1S : 3025 (Part-59)-2006
ron (as Fe) mg/L BDL 3 1S : 3025 (Part-53)-2003
Vanadium (as V) mg/L BDL | 0.2 APHA, 22™ Edition, (Section 3500-V)
. i 90% Survival of Fish
Bicassay Test % 90 after 96 Hrs. in 100% APHA :22™ Edition
Effluent -

Note: BDL.: - Below Detectable Limit.

l:cg4eJH.k)v oo R e,
ANALYSED BY CHECKED BY

ENPRO Eaviro ieah and Engineers Pvt, Ltd,

., Design, Enghwering, Euvir iting, Mooltering & Testing Service Provider.

‘ Maoufucturing & Supply of Polhation Cumrni Devices. Branch - 1SO 8001:2008 certiied
Rogistered Office ; Ankieshwar ; Shop No, Fi2, 1st Floot, 1SO 14001:2004 certified
308, Rayal Park, Nr. Despn Complex, Adsjan Road, Sural-383 008, Suryadesp Cempiex, Asian Palmnt Chowkdi, .

Gujarat, INDIA, Ph, . +§1-261-3295244 Fax : +31-261-2786128 GIDC Estate, Ankleshwar-393002.

E-mail : nfofianiprocoln Web: www.enoro.cain

Factory Gandhidham : 1si Floor, Plol No. 352,
" Plot do. DI2ONE, Hojwala Industrial Estate, Gate ne. 3, Sector - YA, Gandhidham, Kutch, 1S0 50012608 150 140012004
. Sactin Palsana Roat, Sachin, Sural - 394230, Ph. : +91.98254 36776 | {Gujarat) (M) +91-83009 86035
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rder No : S,E & FIE-14/W0I2016-2017 May 11,2016 ]
" TEST REPORT ENPRC
. aylronment,
[ 1ssue Date: 06 /04 /17 | Ensray. Water
tomer's Name & Address: Gujarat Alkalies And Chamicals Limited.
: S Dahej — 392130, Tal.- Vagra,
Dist - Bharuch.
of Sample Final Discharge {(ETP Quantity/No. of Sample 5L/1No
Lagoon)
ENPRO Team Packing/Seal Sealed
Date of Sampling 151037147 - - Gt
Sample Received Date 16103117 Protocol {purpose) - | Waste Water Analysis (Monthly
SO PN % Monitoring)
" Dyate of Stading of Test 16/03717 Date of Completion 21103117
-Sampling Method 1S 3025 Part-1 Sample ID EPIWW/0317/1
RESULT TABLE -
sR‘!‘EST PARAMETER UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
;"‘;:‘1 < | pH (at 26" C) - 7.04 8.5-8.5 1S:3025(Part-11)-1983
2. | Temperature °C 29 45 1S : 3025 (Part-9)-1984
3. | Colour Pt. Co. 35 As far as practicable IS : 3025 (Part-4)-1983
;4. | Odour - Odoriess | As far as practicable IS : 3025 (Part-5)-1983
5. | Total Suspended Solids mg/L &8 100 IS : 3025 (Part-17)-1984
6. | Oll & Grease mg/l. 56 20 IS : 3025 (Part-39)-1991
. .| Fluoride (as F) mgiL BDL 15 APHA 22™ Edition (Section 4500-F D)
* B, | Sulphides mg/L BOL - 5 APHA 22™ Edition (Section:4500 $¥)
-9, | Nitrate Nitrogen mg/L Absent 20 15:3025 (Part-34 )-1988
10.-|'Ammonical Nitrogen mg/L 2.85 50 15:3025 (Part-34 )-1988
11, | Total Kjeldaht Nitrogen mg/L BDL 100 1S:3025 (Part-34 )-1988
412, | Free Ammonia ( as NHj) | mg/L BDL 5 APHA22™ Edition, (Section 4500-NO; B)
13. | Copper mg/t BDL 3 1S:3025 (Part-42)-1992
14. | Zinc mg/L BDL 15 IS : 3025 (Part-49)-1984
15. | BOD(3days at27C) mg/L 56.33 100 IS ; 3025 (Part-44)-1993
16. | COD ma/L 178 250 IS : 3025 (Part-58)-2006
17. | Total Residual Chiorine mglL BOL 1.0 IS :3025(Part-26)-1986 )
18. | Arsenic ( as As) mg/L BDL 0.2 IS : 3025(Part-37)-1988

ENPRO Envire Tech and Engineers Pvt. Litd.

Diésipn, Engincering, Environmental Consulting, Monjtoring & Tesling Service Provider.

Mnnufncmﬂng & Supply of Pollution Conirol Devices.

Registarad Office :
308, Rayal Paik, r. Deopa Complax, Adajan Road,
Surs¥-395009, Gujaral, INDIA.

Ph.: +91.261-2786130 Fax : +91-261.2786129
E-gall - infofReanto.coin Web : waww.enpro.co.in

Project / Design / Environmental Laboratory :

Plot No. 0/29/16, Hojiwala Industrial Estate, Gate no. J,
$Sachin Palsana Road, Sachin, Surat - 394230,

Ph, : 49198254 36778, Lab Ph. : +91.93771 64006

esCont

Branch Office -
Plot No. 332, Sector - 14,
Near Oslo, Gandhidham - 370 20t

MOEF AND NABL ACCREDITED LABORATORY. NABET ACCREDITED EIA CONSULTANTS

1S0 8001 : 2008,

150 14001 : 2004,

IS0 18001 : 2007
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S
oS

ENPRO
Environment,
Energy, Water

Project Consuitant

R | TESTPARAMETER | UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
19. | -Mercury (as Hg ) mg/L BDL 0.01 1S : 3025(Part-48)-1994

~20. |'Lead {asPb) mg/L BDL 1.0 IS : 3025(Part-47)-1994

o [7247 [ Cadmium (as Cd ) mg/L BDL 20 1S : 3025(Part-41)1992
.22, | Hexavalent Chromium mg/l. 0.084 1.0 IS : 3025(Part-52)2003
23. | Total Chromium mg/L 0.55 2.0 IS : 3025(Part-52)2003
24. | Nickel mg/L BDL 5.0 IS : 3025(Part-54)-2003
25. | Cyanides (as CN ) mg/L BODL 0.2 IS : 3025(Part-27)1986
26, g?ﬁ:‘gﬁ’fm‘pm‘"d (8s | mgn | BOL 5 IS :3025(Part-43)1992
27. | Selenium{ as Se ) mgil BDL 0.05 IS : 3025 (Part-56)-2003
28. | Manganese {as Mn } mg/L BDL 2 IS : 3025 (Part-59)-2006
29. [ Iron (asFe) mg/L BOL 3 IS : 3025 (Part-53)-2003
30. | Vanadium({as V) mg/L BDL 0.2 APHA 22™ Edition,{Section 3500-V)
1 s i g0 | 90% Survival of Fish
31. | Bioassay Test % after 96 Hrs. in 100% APHA :22™ Edition
Effluent

Note: BDL: - Below Detectable Limit.
ND: - Not Detected

H.& . Patel
ANALYSED BY

ENPRO Enviro Tech and Engineers Pvt. Ltd.

Design, Engloeering, Environmental Consulting, Monitoring & Testing Service Provider,

Manufacturing & Supply of Poltution Control Devices.

Registered Offics :

308, Royal Park, Nr. Deopa Complex, Adalan Road,
Surat-385 009, Gujarat, INDIA.

Ph. : +91-261-2786130 Fax : +91-261.2786129
E-maii : infefenpro.co.in Web : www.eripro.co.in

Project ! Design / Environmental Laboratory :

Flot No. D/29/1§, Holiwala Industrial Estate, Gate no. 3,
Sachin Palsana Road, Sachin, Surat - 394230.

Ph, 1 #84.G8254 36776, L.ab Ph. : +91-93771 54006

R, Do gy
CHECKED BY

Branch Office :
Plot No. 352, Sector - 1A,
Near Oslo, Gandhldham - 379 201

MOEF AND NABL ACCREDITED LABORATORY. NABET ACCREDITED EIA CGNSULTANTS

150 800

1:2008, 150 14001 : 2004,

IS0 18001 : 2647
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[ Work Order No : S,E & FIE-14/WO/2016-2017 May 11, 2016 |

=, pesTRE Rl Environment
| Test Report No.: EP/GACL/2017/235-1 | Issue Date: 28/ 08/ 17 ] Encrgy, Water
.. Project Consultant *
Customer's Name & Address: Gujarat Alkalies And Chemicals Limited.
Dahej — 392130, Tal.- Vagra,
. Dist_- Bharuch. T .
Description of Sample . | Final Discharge (ETP Quantity/No. of Sample : rs L/1No
| Lagoon)
Sampling By : | ENPRO Team Packing/Seal : | Sealed
Date of Sampling .| 1871081717 B e ey g
Sample Received Date ;|1 19708117 Protocol {purpose) Waste Water Analysis (Monthly
. Monitoring)
Date of Starting of Test | : | 18/08/17 Date of Compietion | :| 23/08/17_
Sampling Method : | 1S 3025 Part-1 Sampile 1D . .| EPIWWIOB17TIA
i B ~ RESULT TABLE oy, |
SR | TESTPARAMETER | UNIT | RESULTS cPcBLIMIT | REFERENCE METHOD
y;_ pH (at 26° C) - 732 6.5-8.5 | ISi3025(Part-11)-1983
2 | Temperature °C 31 a5 | ~1S:3025 (Part-9)-1984
3. | Colour | Pt. Co. 50 As far as practicable IS 3025 {(Part-4)-1983
4. | Odour - | ‘Odorless | As far as practicable IS 3025 (Part-5)-1983
5. | Total Suspended Solids mg/L 68 100 1513025 (Part-17)-1984
6. | Oil & Grease mgll | 32 | 20 153025 (Part-39)-1991
| 7. | Fluoride ( as F) mg/L BOL | 15 APHA 22 Edition (Section 4500-F"D)
8. | Sulphides mg/L. BDL 5 | APHA 22" Edition (Section:4500 S%) |
9. | Nitrate Nitrogen moll | Apsent 20 1l 1S:3025 (Part-34 )-1988
|10 | Ammonicai Nittogen | mg/l | o2 | 50 1S:3025 (Part-34 )-1988
11, | Total Kjeldah! Nitrogen mg/L BDL 100 i 15:3025 (Part-34 )-1988
12. | Free Ammonia ( as NHa) | mg/L BDL 5 APHA22" Edition, (Section 4500-NOs B)
13. | Copper mg/L BDL 3 1S:3025 (Part-42)-1992
€ga. | zinc mg/L 8oL | 15 IS 3025 (Part-49)-1994
15. | BOD ( 3days at 27°C ) mg/L 59.4 100 i IS : 3025 (Part-44)-1993
16. | COD mg/L 186 250 IS 3025 (Part-58)-2006
17. | Total Residual Chiorine mg/L BOL 1.0 1S :3025(Part-26)-1986
18. | Arsenic ( as As) mg/L BDL 0.2 15:3025(Part-37)-1988

...cont

ENPRO Enviro Tech and Engineers Pvt. Ltd.

Design, Engineering, Environmental Consulting, Monitoring & Testing Service Provider.
Manufacturing & Supply of Pollution Controt Devices,

Registared Office : Project / Design / Environmental Laboratory : Branch Office :

306, Royal Park, Nr. Deapa Complex, Adajan Read, Plot No. D/29/16, Hojiwala Industrial Estate, Gate no. 3, Plot No. 352, Sactor - 1/A,
Sural-395 009, Gujarat, INDIA. Sachin Palsana Road, Sachin, Surat - 384230, Near Oslo, Gandhidham - 370 201
Ph. : 491.261-2786130 Fax : +31-261-2786129 Ph, : +91-98254 36776, Lab Ph. : +91.93771 64006

E-mall : lnfo@anpro.cotn Web : www.enpro.co.in

RECOGNISED ENVIRONMENTAL LABORATORY UNDER EPA-1986 BY MOEF & CC. NABET ACCREDITED EIA CONSULTANTS
150 8001 : 2008, 150 14001 : 2004, 1SO 18001 : 2007
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. " 306, Royal Park, Nr. Deepa Complex, Adajan Road,
Surat-395 409, Gujarat, INDIA,

Ph, : +91-261-2786130 Fax : +91-261.2786129
E-mail : Info@enpro.coin Web : www.enpro.co.in

Note: BDL: - Below Detectable Limit.

ANALYS@BY

Effluent

7
/
/
-’f,
Eanvironment,
Energy, Water
Projest Consultant
ﬁg' TEST PARAMETER UNIT | RESULTS GPCB LINIT REFERENCE METHOD
19. | Mercury (as Hg ) mg/L BDL B X T i IS 3025(Part-48)-1994
20. | Lead(asPb) mg/L BDL 1.0 IS : 3025(Part-47)-1994
21. | Cadmium (as Cd) mg/L BDL 2.0 IS : 3025(Part-41)1992
22. | Hexavalent Chromium mg/L 0.069 1.0 IS : 3025(Part-52)2003
| 23. | Totel Chromium mg/L 051 | 2.0 IS : 3025(Part-52)2003
94, | Nickel mg/L BOL 1 5.0 IS : 3025(Part-54)-2003
25. | Cyanides (as CN ) mgiL. BDL | 0.2 IS : 3025(Part-27)1986
=5 E“ﬁ“g”lf)cmpc’““d (as | man BDL | 5 IS - 3025(Part-43)1992
e sHs _| - .
27. | Selenium ( as Se ) mg/L BDL | 0.05 IS : 3025 (Part-56)-2003
2g. | Manganese ( as Mn ) mg/L BDL 5 2 1S : 3025 (Part-59)-2006
g, | Iron{as Fe) mg/L BOL | -3 IS : 3025 (Part-53)-2003
30. | Vanadium ( as V) mg/L BDL 0.2 APHA 22" Edition,(Section 3500-V)
I | 90% Survival of Fish_ )
31. | Bioassay Test % 90 after 96 Hrs, in 100% APHA :22 Edition

ENPRO Enviro Tech and Engineers Pvt. Ltd.

"B . Design, Engineering, Environmental Consuiting, Monitoring & Testing Service Provider.
: Manufacturing & Supply of Pollution Centrol Devices.

Regisferad Office :

Praject { Design / Environmental Labaratory :

Plot No. D29/18, Hojiwala Industrial Estate, Gate no. 3,
Sachin Palsana Road, Sachin, Surat - 394230.

Ph. : ¥31-98254 36776, Lab Ph. : +91-93771 64006

o R P
CHECKED BY

Branch Office .
Plot No. 352, Sector - 1/A,
Near Oslo, Gandhidham - 370 201

RECOGNISED ENVIRONMENTAL LABORATORY UNDER EPA-1986 BY MOEF & CC, NABET ACCREDITED EIA CONSULTANTS

1SO 9001 : 2008,

ISO 14001 : 2004,

1SO 18001 : 2007

783




Work Order No : S,E & F/E-14/WQ/2018-2019

May 25, 2018 |

—

TEST REPORT

[ Test Report No.: EP/GACL/2018/205-1

| Issue Date: 03707 /18

Environment,
Energy, Water
Project Consultant

Customer's Name & Address: Gujarat Alkalies and Chemicals Limited.
Dahej — 392130, Tal. - Vagra,
Dist - Bharuch.
Description of Sample Final Discharge (ETP Quantity/No. of Sample 5L /1 No.
Lagoon)
Sampling By ENPRO Team Packing/Seal Sealed
Date of Sampling 19/06/18
Sample Received Date 20/06718 Protocol (purpose) Waste Water Analysis {Monthly
Monitoring)
Date of Starting of Test 20/06/18 Date of Completion 25106118
Sampling Method . | 1S 3025 Part-1 Sample ID EP/WWI0618/1
i RESULT TABLE
gg TEST PARAMETER UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
1. | PH(at26°C) - 6.68 5.5-9.0 1S:3026(Part-11)-1983
3 2AN(icheeIatite °C 28 45 IS : 3025 (Part-9)-1984
i 3. | Colour Pt. Co. 35 As far as practicable IS : 3025 (Part-4)-1983
4. | Odour - Odoriess | As far as practicable IS : 3025 (Part-5)-1983
5. | Total Suspended Solids | mg/t 74 100 IS : 3025 (Part-17)-1984
6. | Oil & Grease mg/L 3.8 20 IS : 3025 (Part-39)-1991
7. | Fluoride (as F) ma/L BOL 15 APHA 231 Edition (Section 4500-F D)
g. | Sulphides mg/L BDL 5 APHA 231 Edition (Section:4500 S?)
g. | Nitrate Nitrogen mg/L Absent 20 1S:3025 (Part-34 )-1988
10. | Ammonical Nitrogen mg/L 2.2 50 1S:3025 (Part-34 )-1988
§1 1. | Total Kjeldahl Nitrogen mg/L BDL 100 15:3025 (Part-34 )-1988
12. | Free Ammonia (as NHs) | mg/L BDL 5 APHA23" Edition, (Section 4500-NO3 B)
13. | Copper mg/L BDL 3 1S:3025 (Part-42)-1992
14, | Zinc mglL BOL 15 IS : 3025 (Part-49)-1994
15. | BOD(3daysat27°C) | mgi 624 100 IS ; 3025 (Part-44)-1993
k
f 16. | COD mg/L 182 250 IS : 3025 (Part-58)-2006
5 17. | Total Residual Chlorine | mg/t. BOL 1.0 IS :3025(Part-26)-1986
fi 18, | Arsenic ( as As) mafl BDL 0.2 IS : 3025(Part-37)-1988
& ...cont
i Note: This report is subject to terms & conditions mentioned overleaf.
£
) ENPRO Enviro Tech and Engineers Pvt. Ltd.
= Design, Engineering, Environmental Consulting, Monitoring & Testing Service Provider.
%" Manufacturing & Supply of Pollution Control Devices.
i Registered Office: Project / Design / Environmental Testing Laboratory
B 306, Royal Park, Nr. Deepa Complex, Adajan Road, Plot no. D/29/16, Road No. 17, Hojiwala Indusirial Estate,
;Q Surat-395 009, Gujarat, INDIA. Sachin Palsana Read, Sachin, Surat- 394 230.Gujarat, INDIA.
Ph. : +91-261-2786130 Fax : +91-261-2786129 Ph. : +91-98254 36776, Lab Ph. : +91-93771 64006
o E-mail : info@enpro.co.in, Web : www.enpro.co.in E-mail : lab@enpre.co.in, project@enpro.co.in
E- +RECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, 8Y MoEF & CC {09,02/2017 16 08022022} *NABL {SO/IEC.17025) ACCREDITED LABORATORY {Certificate No:TC-5885)
q_,ﬁ «QCI-NABET ACCREDITED E1A CONSULTANT ORGANIZATION +GPCB APPROVED SHCEDULE Il AUDITOR
"‘. o150 9001:2008 iSO 34001:2004  <OHSAS 18001: 2007

e

Yy
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/
Environment,
Energy, Water
Project Consultant
ﬁg TEST PARAMETER UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
19. | Mercury (as Hg ) mg/L BDL 0.01 IS : 3025(Part-48)-1994
20. | Lead (as Pb) mg/L BDL 1.0 IS : 3025(Part-47)-1994
21. | Cadmium ( as Cd) mg/L 8DL 2.0 IS : 3025(Part-41)1992
22 | Hexavalent Chromium mg/L 0.078 1.0 1S : 3025(Part-52)2003
23 | Total Chromium mg/L 0.49 2.0 1S : 3025(Part-52)2003
é;’m. Nickel mg/L BDL 5.0 IS : 3025(Part-54)-2003
25. | Cyanides (as CN) mo/L BDL 0.2 IS : 3025(Part-27)1986
B Phenolic Compound ( as .
26. CeHsOH ) mg/L BDL 5 IS : 3025(Part-43)1992
27. | Selenium ( as Se ) mg/L BDL 0.05 IS ; 3025 (Part-56)-2003
28. | Manganese (as Mn) mg/L BOL 2 IS : 3025 (Part-59)-2006
og. | lron{as Fe) mg/L BDL 3 IS - 3025 (Part-53)-2003
30. | Vanadium (as V) mg/L BDL 0.2 APHA, 237 Edition,(Section 3500-V)
90% Survival of Fish
31. | Bioassay Test % 90 after 96 Hrs. in 100% APHA : 23" Edition
Effluent

Note: BDL: - Below Detectabie Limit.

EN ALYS@%

B Prat
AUTHORIZED SIGNATORY

Note: This report is subject to terms & conditions mentioned overleaf.

ENPRO Enviro Tech and Engineers Pvt. Ltd.

Design, Engineering, Environmental Consulting, Monitoring & Testing Service Provider.

Manufacturing & Supply of Pollution Control Devices.

Registered Office:

306, Royal Park, Nr. Deepa Complex, Adajan Roud,

Surat-395 009, Gujarat, INDIA.
Ph. : +91-261-2786130 Fax : +91-261-2786129

l' E-~mail : info@enpro.co.in, Web ; wwiv.enpro.ce.in

Project / Design / Environmental Testing Laboratory :

Plot no. D/29/16, Road No. 17, Hojiwala Industrinl Estate,
Sachin Palsana Road, Sachin, Surat- 394 230.Gujarat, INDIA.
Ph. : +91-98254 36776, Lab Ph. : +91-93771 64006

E-mail : labZenpro.co.in, project@enpro.co.in

<RECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, BY MoEF & CC (0902/2017 to 05/02/2022) NABL (ISO/IEC.17025) ACCREDITED LABORATORY {Certificate No:TC-5885)
*QCI-NABET ACCREDITED EIA CONSULTANT ORGANIZATION  *GPCB APPROVED SHCEDULE Il AUDITGR

«ISO9001:2008 150 14001:2004  *OHSAS 18001: 2007
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ENPRO

[ Work(Order No : S,E & FIE-14IWOI2018-2019 —Way 25, 2018 | LN R
I Energy, Water
2 TEST REPORT Project Consultant
L i 's’t'féeport No.. EPIGACLI2018/514-1 [ Issue Date: 31 /12 /18 ]
':mer's Name & Address: Gujarat Alkalies and Chemicals leited
] Dahej — 392130, Tal. - Vagra,
L Dist - Bharuch.
| Description of Sample - | Final Discharge (ETP Quantity/No. of Sample ;| 5L71No.
L Lagoon)
i | Sampling By . | ENPRO Team : Packing/Seal .| Sealed
% | Date of Sampling | 20/12118
1 [ Sample Received Date | : | 21/ 12718 Protocol (purpose) - Waste Water Analysis (Monthly
il - Monitoring)
‘Date of Starting of Test | : | 21/12/18 Date of Completion -1 267/42/18
ampling Method - | 15 3025 Part-1 Sample 1D - EPWWA218/1
! RESULT TABLE
SR-| TESTPARAMETER | UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
o1 [pHE@20) - 6.78 6.0-9.0 15:3025(Part-11)-1983
& . Shall not excoed
s tu 0 more than §°C above ) e
p2) Slilemoereii(s C 26 mblent water 1S : 3025 (Part-9)-1984
- temperature
8§13, | Colowr Pt. Co. 30 As far as practicable IS : 3025 (Part-4)-1983
; }"? 4, Odour - Odorless | As far as practicable IS : 3025 (Part-5)-1983
5| 5 | Total Suspended Solids | mg/L 74 100 IS : 3025 (Part-17)-1984
i g |Ol&Grease mg/L 3.4 10 IS ; 3025 (Part-39)-1991
§ 7. |Fluorde (as F) mg/L BDL 15 APHA 23 Edition (Section 4500-F D) |
; Sulphides mg/L BDL 5 APHA 23" Edition (Section:4500 %)
B 9. |Miwste Nitrogen mg/lL | Absent 50 15:3025 (Part-34 )-1988
{p. | Ammonical Nitrogen mg/L 26 50 1S:3025 (Part-34 )-1988
Al 11, | TotalKjeldahi Nitrogen | mgfl BDL | 50 15:3025 (Part-34 )-1988
[ 12, | Free Ammonia (as NH3) | mgnt BOL 5 APHA23" Edition, (Section 4500-NO2 B)
5| 13, | Copper mg/L BDL 3 15:3025 (Part-42)-1992
14, | Zinc mg/L BOL. 15 IS : 3025 (Part-49)-1994
%[ 15 |BOD(3daysat 27°C) mg/L 52.4 100 “IS : 3025 (Part-44)-1993
4| 16. | COD mg/L 174.0 250 IS : 3025 (Part-58)-2006
| 7. | Total Residual Chlorine | mg/L BOL 1.0 IS :3025(Part-26)-1986
18, | Arsenic (as As) mg/L BDL 0.2 IS : 3025(Part-37)-1988
...cont

Note: This report is subject to terms & conditions mentioned overleaf.

’NPRO Enviro Tech and Engineers Pvt, Ltd.

3 , Engineering, Environments] Cousulting, Monitoring & Testing Service Provid
”1 annfm‘mring & Supply of Pollation Control D’evim ¢ ) -

eglstered Office: Project / Desi|
; gn / Envivonmental Testing Laboratory :
: g;;l ﬁrl‘{; Nr. Deepa Complex, Adajan Road, Plot no. D/29/16, Road No. 17, Hajiwala Industrial %smte,
o , Gujarat, INDIA, Sachin Palsana Road, Sachin, Surat- 394 230.Gujarat, INDIA
. 2 +91-261-2786130 Fax : +91-261-2786129 Ph. : +91-98254 36776, Lab Ph. : +91-93771 64006 ’ ;
I': infof@enpro.co.in, Web : www.enpro.co.in E-mall : l]ab@enpro.co.in, project@enpro.co.in

' . GRECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, BY M
] = y GEF & CC (0302/2017 to 0802/2022) +NABL (ISO/IEC.17025) ACCREDITED LABORATO! g
*QCI-NABET ACCREDITED EIA CONSULTANT ORGANIZATION +GPCB APPROVED SHCEDULE if AUDITOR N N
«1S05001:2008  »150 14001:2004  »OHSAS 18001: 2007
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1 Environment,
: Energy, Water
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SR, 1: TEST PARAMETER UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
.y : Part-48)-1994
g... | Mercury (as Hg ) mg/L BDL 0.01 IS : 3025(Part-48)
Lead (as Pb) mgiL BDL 0.1 1S: 3025(Part-47)—11 :::
24, | Cadmium (asCd) mg/L BDL 0.05 1S 3025(Part—¢;;)2003
.-; 27 | Hexavalent Chromium mg/L 0.062 0.1 1S ; 3025(Part- 2)2003
i3 | Total Chromium mgl | 0.35 2.0 IS : 3025(Part-52)
e 4' Nicks] mgiL BOL | 3.0 IS ; 3025(Part-54)-2003
B - 27)1986
-4l 25, | Cyanides (as CN) mg/L BDL 0.2 IS : 3025(Part-27)1
% - Phenolic Compound (as | .y BDL 5 IS : 3025(Part-43)1992
“#| < | CeHsOH ) : pTE
[ 27, | Setenium (as Se ) mg/L BOL 0.05 IS : 3025 (Part-56)-200
i : -59)-2006
4|08 Manganese ( as Mn ) mg/L B8DL 2 1S : 3025 (Part-59) ]
,‘A;. ". : 9y p 003
“&{ og |lron(asFe) mg/L BOL 3 IS : 3025 (Part-53)-2 e
4 ' ™ Edition,(Section 3500-
: ; BOL 0.2 APHA, 23
f- 30. | Vanadium (as V') mg/L ST ST Fi
4 . in 100% APHA : 23 Edition
31. | Bivassay Test % 90 after 9% fl;'lr:en't‘ b

‘} Note: BOL: - Below Detectable Limit.

s

ALYSED BY AUTHORIZED SIGNATORY
AN

Note: This report is subject to terms & conditions mentioned overieaf.

ENPRO Enviro Tech and Engineers Pvt. Ltd.

- Pesign, Engineering, Environmental Consulting, Monitoring & Testing Service Provider.
. Manufacturing & Supply of Pollution Centrol Devices.

- Registered Dffice: Project / Design / Environmental Testing Laboratory :

308, Royal Park, Nr. Deepa Complex, Adajan Road, Plot no. 1/29/16, Read No. 17, Hojiwala Industrial Estate,

. Surat-395 009, Gujarat, INDIA. Sachin Palsana Road, Sachin, Surat- 394 230.Gujarat, INDIA.
: ' 3 +91-261-2786130 Fax : +91-261-2786129 Ph. : +91-98254 36776, Lab Ph. : +91-93771 640066

 F-mall : info@enpro.co.in, Web : www enpro.ce.dn E-mall : ]ab@enpro.co.in, project@enpro.co.in

@ ' RECDGMIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, 8Y MoEF & CC (09/02/2017 to 0802/2022) *NABL (JSD/IEC.17025) ACCREDITED LABORATORY {Certificate No:TC-5885)
B *(CI-NABET ACCREDITED E1A CONSULTANT ORGANIZATION  «GPCB APPROVED SHCEDULE R AUDITOR
% 3 *IS0 9001:2008  + 150 14001:2004  «DHSAS 13001: 2007
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ENPRO

Environment,

| Work Order No : §,E & F/E-14/W0/2019-2020

June 15, 2019 |

Energy, Water

Project Consultant

TEST REPORT
[ Test Report No.: EPIGACL/2018/284-1A [ 1ssue Date: 01/07 /19 ]
“Customer's Name & Address: Gujarat Alkalies and Chemicals Limited. !
Dahej - 392130, Tal. - Vagra,
Dist - Bharuch.
Description of Sample Final Discharge (ETP Quantity/No. of Sample 5171 No.
Lagoon)
Sampling By ENPRO Team Packing/Seal Sealed
Date of Sampling 21106718 |
I Sample Received Date 22/06/19 Protocol {(purpose) Waste Water Analysis (Monthly
' Moniteoring)
| Date of Starting of Test 22/067/19 Date of Completion 27106119 |
| Sampling Method IS 3025 Part-1 Sample ID EPIWWI0619/1111A
— RESULT TABLE
" 32‘_ TEST PARAMETER UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
ik PH (at 26°C) . 6.83 6.0-9.0 1S:3025(Part-11)-1983
Shall not exceed
Tem erature [ more than 5°C above .
2. p C 26 LR IS : 3025 (Part-9)-1984
temperature
3 Colour Pt. Co. 40 As far as practicable IS : 3025 (Part-4)-1983 .
4. | Odour - Odorless | As far as practicable IS : 3025 (Part-5)-1983
5. | Total Suspended Solids | mg/L 84 100 1S : 3025 (Part-17)-1984
- g. |Oilé& foase mg/L 38 10 IS : 3025 (Part-39)-1991
T Fluoride { as F) mg/L BODL 15 APHA 23" Edition (Section 4500-F- D)
8 Sulphides mg/L. BDL 5 APHA 23" Edition (Section:4500 S2)
g, | Nitrate Nitrogen mg/L Absent 50 1S:3025 (Part-34 )-1988
AL 10 Ammonical Nitrogen mg/L 25 50 1S:3025 (Part-34 )-1988
©q1. | Total Kjeldahl Nitrogen mg/L BDL 50 1S:3025 (Part-34 )-1988
12. | Free Ammonia (as NHa) | mgrt BOL 5 APHA 23" Edition, (Section 4500-NO: B)
|13 Copper mg/L BDL 3 1S:3025 (Part-42)-1992
14, | €inc ma/L BDL 15 IS : 3025 (Part-49)-1994
| 15. BOD ( 3 days at 27°C ) mgiL 61.2 100 IS : 3025 (Part-44)-1993
16, | COD malL 182.0 250 IS : 3025 (Part-58)-2006
17 Total Residual Chlorine | mgy_ BDL 1.0 IS :3025(Part-26)-1986
18. | Arsenic ( as As) mg/L BDL 0.2 IS : 3025(Part-37)-1988

...cont

Note: This report is subject to terms & conditions mentioned overleaf.

ENPRO Enviro Tech and Engineers Pvt. Ltd.

Design, Engineering, Environmental Consuiting, Monitoring & Testing Service Provider.

Manufacturing & Supply of Pollution Contre] Devices.

Registered Office:

306, Royal Park, Nr. Deepa Complex, Adajan Read,
Surat-395 009, Gujarat, INDIA.

Ph. : +91-261-2786130 Fax : +921-261-278612%

E-mail : info@enpro.co.in, Web : WWW.enpro.co.in

Project / Design / Environmental Testing Laboratory :
Plot no. D/29/16, Road No. 17, Hojiwala Industrial Estate,

. 3483

Sachin Palsana Road, Sachin, Surat- 394 230.Gujarat, INDIA,
Ph. : +91.98254 36776, Lab Ph. : +91-93771 64006

E-mail : lab@enpro.co.in, project@enpro,co.in

192001

~RECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, BY MoEF & CC (09/02/2017 to 0802/2022) <NABL (ISO/IEC.17025) ACCREDITED LABORATORY (Certificate No:TC-5885)

+QCI-NABET ACCREDITED EIA CONSULTANT ORGANIZATION

+I50 3001 : 2015

(50 14001 : 2015
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IS0 45001 : 2018
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Environmaent,
Energy, Water
Projact Consultant

3‘3; | - TESTPARAMETER | UNIT | RESULTS GPCB LiMIT REFERENCE METHOD
19, | Mercury (as Hg ) mg/L BDL 0.01 1S : 3025(Part-48)-1994
20. |Lead(asPb) ‘mglL BDL 0.1 IS : 3025(Part-47)-1994
21. | Cadmium (as Cd) mg/L BDL 0.05 IS : 3025(Part-41)1992
22. | Hexavalent Chromium mg/L. 0.070 0.1 IS : 3025(Part-52)2003
2. Trivalent Chromium mg/L 0.37 2.0 IS : 3025(Part-52)2003
24 | Nickel mg/L BOL 3.0 IS : 3025(Part-54)-2003
25, | Cyanides (as CN) mg/L BDL 0.2 IS : 3025(Part-27)1986
K g::;‘g":lcc’mp"””d (83| mg | 8OL 5 IS : 3025(Part-43)1992
| 27. | Selenium (as Se ) ma/L BOL 0.05 IS : 3025 (Part-56)-2003
28. | Manganese ( as Mn) mg/L. BDL 2 IS : 3025 (Part-59)-2006
2g. | Iron{as Fe) ‘mg/L BDL 3 IS : 3025 (Part-53)-2003 Ll
. 30. | Vanadium (as V) mgiL BOL 0.2 APHA, 23" Edition,(Section 3500-V)
i 90% Survival of Fish
31. | Bioassay Test % 90 after 96 Hrs. in 100% APHA : 23 Edition
[ Effluent

Note: BDL: - Below Detectable Limit.

SED BY AUTHORIZED SIGNATORY

Note: This report is subject to terms & conditions mentioned overleaf.

ENPRO Enviro Tech and Engineers Pvt. Ltd.

Design, Engineering, Environmental Consulting, Monitoring & Testing Service Provider.
Manufacturing & Supply of Pollution Control Devices. ’

Registered Office; Project / Design / Environmental Testing Laboratory : 3 4 8 4
306, Royal Park, Nr. Deepa Complex, Adajan Road, Plot no. D/29/16, Road No. 17, Hojiwala Industrial Estate,

Surat-395 009, Gujarat, INDIA. Sachin Palsana Road, Sachin, Surat- 394 230.Gujarat, INDIA.

Ph. : +91-261-2786130 Fax : +91-261-2786129 Ph. : +91-98254 36776, Lab Ph. : +91-93771 64006

E-mail : info@enpro.co.in, Web : www.enpre.co.in E-mail : Jab@enpro.co.in, project@enpro.co.in 192001

»RECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, BY MOEF & CC (09/02/2017 to 0802/2022) ~NABL (I50/IEC.17025) ACCREDITED LABORATORY (Certificate No:TC-5885)
+QCI-NABET ACCREDITED EIA CONSULTANT DRGANIZATION  »GPCB APPROVED SHCEDULE H AUDITOR
«SO9001:2015  +i50 14001 :2015  *ISO 45001: 2018
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- [ Work Order No : S,E & F/E-14/W0/2019-2020

June 15, 2019 |

ENPRO

TEST REPORT

Enviroament,
Energy, Water

| Test Report No.: EP/GACL/2019/887

| Issue Date: 28 /11/19

l Project Consuitant

Customer's Name & Address: Gujarat Alkalies and Chemicals Limited.

Dahej — 392130, Tal. - Vagra,

Dist - Bharuch.

Description of Sample Final Discharge (ETP Quantity/No. of Sample 5L71No.
Lagoon)
Sampling By ENPRO Team Packing/Seal Sealed
Date of Sampling 21/11119
Sample Received Date 22111119 Pratocol (purpose) : | Waste Water Analysis (Monthly
‘ Monitoring)
Date of Starting of Test 22/111/19 Date of Completion 27111119
Sampling Method 1S 3025 Part-1 Sample ID EPVWWI1119/01
= RESULT TABLE
No. | TEST PARAMETER UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
U
. | pH{at26°C) - 7.51 6.0-9.0 1S:3025(Part-11)-1983
Shall not ﬁxceed
5 | Temperature o more than 5°C above :
c 26 B IS : 3025 (Part-9)-1984
temperature
3. | Colour Pt. Co. 40 As far as practicable IS : 3025 (Part-4)-1983
4. | Odour - Odorless | As far as practicable IS : 3025 (Part-5)-1983
5. | Total Suspended Solids | mgn 72 100 IS : 3025 (Part-17)-1984
g. | Ol &_Gfease mg/L 3.6 10 IS : 3025 (Part-39)-1991
7 Fiuorlfie (asF) mg/L BDL 15 APHA 23™ Edition (Section 4500-F D)
8 Sf!lphldef mg/L BDL 5 APHA 23 Edition (Section:4500 S?)
9. | Nitrate Nitrogen mg/l | Absent 50 1S:3025 (Part-34 )-1988
10. | Ammonical Nitrogen mg/L 3.1 50 15:3025 (Part-34 )-1988
11, | Total Kjeldah! Nitrogen mg/L BOL 50 1S:3025 (Part-34 )-1988
Zfee Ammonia (as NH3) | mgr BDL APHA 23™ Edition, (Section 4500-NO; B)
0
13. > pper mg/L BDL 18:3025 (Part-42)-1992
14, | Zinc : mg/L BDL 15 IS : 3025 (Part-49)-1994
15. | BOD(3days at27°C) mg/L 52.1 100 IS : 3025 (Part-44)-1993
CcoD
16. _ _ mg/L 185.5 250 IS : 3025 (Part-58)-2006
17. | TotalResidual Chiorine | mgn | BpL 1.0 IS :3025(Part-26)-1986
18. | Arsenic (as As) mg/L BDL 0.2 IS : 3025(Part-37)-1988

..cont

Note: This report is subject to terms & conditions mentioned overleaf.

ENPRO Envire Tech and Engineers Pvt. Ltd.

Design, Enginceriog, Environmentat Consulting, Monitoring & Testing Service Provider.
Manufacturing & Supply of Pollution Control Devices.

Registered Office:

306, Royal Park, Nr. Deepa Complex, Adajan Road,
Surat-395 009, Gujarat, INDIA.

Ph. : +91-261-2786130 Fax : +91-261-2786129
E-mail : info@penpro.co.in, Web : www.enpro.co.in

Projcct / Design / Environmental Testing Laboratory

Plot ne. D/29/16, Road No. 17, Hojiwala Industrial Estate,
Sachin Palsana Road, Sachin, Surat- 394 230.Gujarat, INDIA.
Ph. : +91-98254 36776, Lab Ph. : +91-93771 64006

E-mail : lab@enpre.ce.in, project@enpro.co.in

11677

192002

*RECOGHIZED ENVIRONMENTAL TESTING LABORATORY UNDER ERA-19B6, 8Y MDEF & CC(09/02/2017 to 0802/2022) *NABL (1SO/IEC.17025) ACCREDITED LABORATORY (Certificate No:TC-5385)
+QCI-NABET ACCREDITED E14 CONSULTANT ORGANIZATION »GPCB APPROVED SHCEDULE Il AUDITOR
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» 150 14001 : 2015
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Environment,
Energy, Water
Project Consultant

. [SR

= f TEST PARAMETER UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
] 19. | Mercury (as Hg ) mg/L BDL 0.01 IS : 3025(Part-48)-1994
| 20, | Lead ( asPb) mgiL BDL 0.1 IS : 3025(Part-47)-1994
21. | Cadmium (as Cd ) mg/L BDL 0.05 IS : 3025(Part-41)1992
22. | Hexavalent Chromium ma/L 0.060 0.1 IS : 3025(Part-52)2003
23. | Trivalent Chromium mg/L 0.26 2.0 IS : 3025(Part-52)2003
24, | Nickel mg/L BDL 3.0 IS : 3025(Part-54)-2003
Cyanides (as CN) mg/L BDL 0.2 IS : 3025(Part-27)1986
. Phenolic Compound ( as
26. | G.H:OH ) P ( malL BDL 5 IS : 3025(Part-43)1992
27. | Selenium (as Se ) mg/L BDL 0.05 IS : 3025 (Part-56)-2003
28. | Manganese (as Mn) mgiL BDL 2 IS : 3025 (Part-59)-2006 |
29. |lron{asFe) mg/L BDL 3 IS : 3025 (Part-53)-2003
i !
30. | Vanadium{asV) mg/L BDL 0.2 APHA, 23" Edition,(Section 3500-V)
' 90% Survival of Fish
:| 31. | Bioassay Test % 90 after 96 Hrs. in 100% APHA : 23" Edition
Effluent

Note: BDL: - Below Detectable Limit.

QU e R ptid

: ‘*{ALYSED BY AUTHORIZED SIGNATORY

Note: This report is subject to terms & conditions mentioned overieaf.

ENPRO Enviro Tech and Engineers Pvt. Ltd.
Design, Engineering, Environmentat Consulting, Monitoring & Testing Sexvice Provider.
Manufacturing & Supply of Pollution Control Devices.
o Registered Office: Project / Design / Environmental Testing Laboratory :
306, Royal Park, Nr. Deepa Complex, Adajan Read, Plot no. D/29/16, Road No. 17, Hojiwala Industrial Estate, 1 1 6 7 8

Surat-395 009, Gujarat, INDIA. Sachin Palsana Read, Sachin, Surat- 394 230.Gujarat, INDIA,
. Ph. : +91-261-2786130 Fax : +91-261-2786129 Ph. : +91-98254 36776, Lab Ph. : +91-93771 64006
N E-mail : infofenpro.co.in, Web : www.enpro.co.in E-mail : lab@enpro.co.in, project@enpro.co.in 192002

+RECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, BY MoEF & CC (09/02/2017 to 08/02/2022) *NABL {ISOMIEC.17025) ACCREDITED LABORATORY {Certificate No:TC-5885)
«QCH-NABET ACCREDITED EIA CONSULTANT ORGANIZATION *GPCB APPROVED SHCEDULE Il AUDITOR
+I509001:2015 < IS0 14001:2015 iSO 45001:2018
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236

k ~ AWork Order No : 5, & F/E-14/W0/2019-2020 June 15, 2019 |
TEST REPORT
o ENPRO
- f [ Test Report No.: EPIGACL/2020/61-01 | Issue Date: 01 /06 /20 il Environment,
. Energy, Water
) - - — ProfecrConsuitant—— |
E © [Customer's Name & Address: Gujarat Alkalies and Chemicals Limited.
i 'f Dahej — 392130, Tal. - Vagra,
.lf" Dist - Bharuch.
. Description of Sample Final Discharge (ETP Quantity/No. of Sample 5L171No.
4 Lagoon)
[f Sampling By ENPRO Team Packing/Seal Sealed
Date of Sampling 26105720 i
Sample Received Date 26/05/20 Protocol {purpose) Waste Water Analysis {Monthly
Monitoring) e
Date of Starting of Test 27105/20 Date of Completion 01/06/20 :
Sampling Method IS 3025 Part-1 Sample D EP/WWI0520/01 |
RESULT TABLE
SR. TEST PARAMETER UNIT | RESULTS GPCB LiMIT REFERENCE METHOD _I
‘ | pH (at26°C) - 6.77 6.0-9.0 IS : 3025 (Part-11)-1983 |
Shall not exceed
T rature 0 more than 5°C above - oy, !
2. emperatu C 28 amblant water IS : 3025 (Pari-9)-1984 |
temperature
3. | Colour Pt. Co. 25 As far as practicable IS : 3025 (Part-4)-1983
4. | Odour = Odorless | As far as practicable IS : 3025 (Part-5)-1983 |
. 5 | Total Suspended Solids | mg/ 64 100 IS : 3025 (Part-17)-1984
| 6. | Oil&GCrease mgL 34 10 IS : 3025 (Part-39)-1991
4 7. | Fluoride (as F) mg/L. BDL 15 APHA 23 Edition (Section 4500-F-D)
8. | Sulphides mg/L BDL 5 APHA 23" Edition (Section:4500 %) |
g. | Nitrate Nitrogen mg/l | Absent 50 IS : 3025 (Part-34)-1988 |
10. | Ammonical Nitrogen mgiL 25 50 IS : 3025 (Part-34)-1988 ,
‘. Total Kjeldah! Nitrogen mg/L 3.1 50 IS : 3025 (Part-34)-1988 |
|%, | Free Ammonia (as NHa) | mg/L. BDL APHA 23" Edition, (Section 4500-NO; B) |
13. | Copper mg/L. BDL IS : 3025 (Part-42)-1992
14, | Zinc mg/L BOL 15 IS : 3025 (Part-49)-1994
15. | BOD(3daysat27°C) | mgn 52.7 100 IS : 3025 (Part-44)-1993
16. | COD mg/L 170 250 IS : 3025 (Part-58)-2006
17. | Total Residual Chlorine | mgy( BDL 1.0 IS :3025 (Part-26)-1986
18. | Arsenic ( as As) mg/L BDL 0.2 IS : 3025 (Part-37)-1988 |
...cont
Note: This report is subject to terms & conditions mentioned overleaf.
ENPRO Enviro Tech and Engineers Pvt. Ltd.
Design, Engincering, Environmental Cansulting, Monitoring & Testing Service Provider.
« Manufacturing & Supply of Pollution Control Devices.
Registered Office: Project / Design / Environmental Testing Laboratory :
1{06, Royal Park, Nr. Deepa Complex, Adajan Road, Plot no. 1/29/16, Road Ne. 17, Hojiwala Industrial Estate,
) Surat-395 809, Gujarat, INTHA. Sachin Palsana Road, Sachin, Surat- 394 230.Gujarat, INDIA. y
* Ph.: +91-261-2786130 Fax : +91-261-2786129 Ph. : +91-98254 36776, Lab Ph. : +91-93771 64005 i 1 3 3
E-mait : info@enpro.co.in, Web : www.enpro,co.in E-mail : lab@enpro.co.in, project@enpro.co.in 202101
*RECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, BY MoEF 8 CC {09/02/2017 to 0802/2022) «NABL (ISO/IEC.17025) ACCREDITED LABORATORY {Certificate No-TC-5885)
*QCI-NABET ACCREDITED E£1A CONSULTANT ORGANIZATION »GPCB APPROVED SHCEQULE )i AUDITOR

+505001:2015  «I50 14001:2015  +ISO 45001 : 2018
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i ENPRO
: Environment,
f{ Energy, Water
§ Project Consuitant
=
rﬁﬁ' TESTPARAMETER | UNIT | RESULTS GPCB LIMIT REFERENCE METHOD
_1_9.- Mercury (as Hg ) mg/L BDL 0.01 IS : 3025 (Part-48)-1994
20, | Lead (asPb) mg/L BOL 0.1 IS : 3025 (Part-47)-1994
21, | Cadmium (as Cd) mgiL BDL 0.05 IS : 3025 (Part-41)-1992
‘22 | Hexavalent Chromium mg/L 0.067 0.1 IS : 3025 (Part-52)-2003
23, | Trivalent Chromium mgiL 0.28 2.0 1S : 3025 (Part-52)-2003
24, | Nickel mg/L BDL 3.0 IS : 3025 (Part-54)-2003
7., Cyanides (as CN) mg/L. BDL 0.2 IS : 3025 (Part-27)-1986
_26 Phenolic Compound ( as mglL BDL 5 IS : 3025 (Part-43)-1992
" | CeHsOH )
27. | Selenium (as Se ) mgiL BDL 0.05 IS : 3025 (Part-56)-2003
2g. | Manganese {asMn) mgiL BDL 2 IS : 3025 (Part-59)-2006
og | lron (as Fe) mgiL BDL 3 i IS : 3025 (Part-53)-2003 |
« 30. \ Vanadium (as V) mg/L BDL 0.2 APHA, 23" Edition,(Section 3500-V)__i
| 90% Survival of Fish e
. i Test % 20 after 96 Hrs. in 100% : iti
] 31 ' Bioassay o Stk | |
Note: BDL: - Below Detectable Limit.
e
%/ C, I3 g-&g}a;‘rORy
®uaLvseosy AUTHORIZED SIGNA

Note: This report is subject to terms & conditions mentioned overleaf.

ENPRO Enviro Tech and Engineers Pvt. Ltd.

Design, Engineering, Envirenmental Consulting, Monitoring & Testing Service Provider,
.. Manufacturing & Supply of Pollution Control Deviees.

Registered Office: Project / Design / Environmental Testing Lahoratory :
306, Royal Park, Nr. Deepa Complex, Adajan Raad, Plot no. D/29/16, Road Ne. 17, Hajiwala Industrial Estate, ; 4
Surat-395 009, Gujarat, INDIA. Sachin Palsana Road, Sachin, Surat- 394 230.Gujnrat, INDIA. i 1 3
* Ph.: +91-261-2786130 Fax : +91-261-2786129 Ph. : -+91-98254 36776, Lab Ph, : +91-93771 64006
E-mail : info@enpro.co.in, Web : www.enpro.co.in E-mail : jab@enpro.co.in, project@@enpry.co.in 202101

SRECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1956, BY MoEF & CC (D9A12/2017 to 0gD2/2022) =NABL (ISO/IEC.17025) ACCREDITED LABORATORY (Certificate No:TC-5885)
*QCI-NABET ACCREDITED EIA CONSULTANT ORGANIZATION  «GPCB APPROVED SHCEDULE 1 AUDITOR
«jS0 9001 ;2015 =150 14001:2015 IS0 45001 :2018
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Work Order No | 430000008

2 July 4, 2020

TEST REPORT

ENPRO

Tast Report No.. ER/GACLIZ020/305-01

| iIssue Date: 0212720

Environment
Erurgy. Waler

.. Bemjecd Lansadant.

et e i 2 g

¥ Custmze's Hame & Address: Gularat Alkalies and Chemicals Limited.

Dahe} ~ 392130 Tal. - Vagra.
Digt - Bharuch.

{escriphion of Sample | . | Final Discharge {ETP | Quantity/No. of Samb”yé“" BEIYEL'S
Sampiing By E::%ogg)raam i EPackiﬁgrSea: Sealed
Bale of Samping 75711720 i olon
Sample Recewved Date 26711720 Protoco! [purpose} - { Waste Water Analysis ;
(Monthly Monitoring) !
W: i 26111!20 I, Date of Complaton 02712120 i
: nged © IS 5026 Partd Sampie 1D EPWWH130i04
RESULT TABLE :
| JESTPARAMETER | UNIT | RESULTS cPcBLMIT | METHOD REFERENCE
LpH (3t 26° C) . 706 | 6050 | S 3005 (Pani1}-1983 |
: ‘ Shall not exceed |
Tempefamre o 2 | “‘°fnfgf‘e'::faf:f"e IS © 3025 (Part09) - 1984
o ! temperature ek
‘w'fm' ¢ P Co. R As far a5 practicable | IS : 3025 (Pac-04) - 1883 ;
L Ddour T T odoless | hs far as practicable | 1S : 3025 (Part051- 1983
5| Tolal Suspended Sobids " | mgi. v T e T T T TS 3008 parany 1988
s "‘5"3-3'6’-'3“8 ” mgh. | 32 10 : 1S - 3025 (Part39) 1891«
Flvoride as ¥} mgl | BOL s | APHA 237 Edttion (Section 4500-F D) |
Sulphides mgl | BOL | 5 | APHAZ23“ Editon (Sectiond500 5% §
| Nirais NRvogen mgl | Absen! 50 IS 3025 (Part34) - 1988
| Ammonical Nirogen mgl | 28 | 50 IS 3025 (Pact-34) - 1988 |
gL 30 50 Y iﬁ?ﬁ%ﬁﬁfﬁ%ﬁuMﬁA?
| Fis R (65 9 | gt | 8oL |8 | ABHA 23 Ecton, (Secion 4300:NG: B |
(13 [Copper mgit | BOL 3 s sans (partaz) - 1032 '7
16 (2 mgl | BODL 15 ! IS - 3025 (Pari49} - 1994
15, 1 BOD(dayeaf 27T g | &7 100 ? 1S : 3025 (Part-44} - 1993 :
coo mgft. 180 250 15 : 5025 (Par-58) - 2006
Tolai Residusi Chlorine | "mgn. | 80L 10 IS 3025 (Pat26) - 1988
e mgl | BOL | 02 IS : 3025 (Pari-37} - 1988
. Lond

Note: This report is subjest to terms & conditions menticned overleaf,

ENPRO Envire Tech and Engluvers Pyt. Lad,
Powgn, Fogineeieg. Envirvnmenzal Usasuliing, Manivrisg & Tabag Sorvice Prasider,
Mpnafurtaring X Soppds of Poliotss Control Tiesies.
Regirercd (8

3, Ronah Park, Nr, Dreopie Comoplex, ddajon Ko,
Surud-395 909, Lnparsl, INDIA,

Frejuct * Besiym 7 Ewirmoneotd Tonleg Labosatay
Plad ma. D2ZIHG, Bad e, 17, Hsjivals Tadasiital Ky,
Sechin Fabunas Bomt, Sechm, Deno- 394 238, Gujarad, PNIH

05151

Ph. Lo 912002786138 FaX ¢ + DLIAL2ITHAIZS Ph, 1 +PLORIST 36TTH, Tal Ph, 1 RS G000
Fmail: gtofierprnands. Web | BRRL0000.0000 { E-zonil s labfbomne onin. prajmiliasueu.co. by i F L S
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& i NPRO
c'ﬂv-rcamt‘m
= e Eazrgy Water
E 3" Projegt Lonsenasi
| UNT ResuLTs | GPCBLMIT METHOD REFERENCE
2 ""';“r;g?twffmsm ! 001 is: 3005 (Pan4B)- 1994
4 > a — oo o -2
Domgil ¢ BDL | 0.1 : IS 3025 (Part47) - 1994
| mgn ! BDL | 0.05 : IS 3025 (Part-41) - 1992 ,
Hexavaleni Chiomium | men | 0.07 ¢ 0.1 IS - 3025 (Pant-52) - 2003
Tavatent Cheomium ™ | g ;033 | 2.0 g IS ! 3025 (Pan-52) - 2003
i | Nickel D omg | BOL 3.0 1S 1 3025 {Part-54) - 2003
- Tyanides (ss CN) ! mgl i BDL 0.2 : IS : 3625 {Pant-27) - 1986
_;zﬁfg,’gwm‘”“”‘”aﬁ L m .BQL.WE s s w5 (Panay -t
1 Setenium {as Se) | mgh | BDL 0.05 | IS : 3025 (Part-56) - 2003 -
| Manganese fas w'nl P omgn ! BDL | 2 IS : 3025 (Part-69) - 2006
Tongaste T . BOL 3 1S . 3025 {Part-63) - 2003
3. vanadum(asv; | mgl | 8DL 0.2 | APHA 237 Edition {Section 3500-V;
[ I T T B, irvival of Fish N R
. gsmassay Tes! TS 80 after 88 Hrs. in 100% ! ARPHA - 237 Edition
; Effluent o

ey . *
P geeT

AUTHORIZED SIGNATORY

Note: This report is subject o terms & conditions mentoned overneal,

R

% ENPRO Enviro Tech and Engineers Pot, Lid.

'Mﬁl Fugisowring, Cavipemmental U onading, Manitering & §osting Sercie Providern,
Musubicearizg & Sapph of Poliebian Conred $evices,

« - Reglitered Offive: Prefect | Dasagn ! Ensiratneental Festing { adoratry : =
- 06, Ropal Park, Nor. Dwpa Compier. Adujun Hosd, 1 Bt o, B-29704, Boad No. 1Y, Bejivala lodasteial Farals, it 1 S f}
- Bareint T 009, Gaijasat, INIMA, Sachin Padvans Rost. Sochbe, Sorut- 38§ 2MGugasas, INDIA. - o
P AR IT01 0 Fax L ¢ 91.261-275619 } 3 > FLAR2ED MTh, Lab Ph. o 2 9L93T71 rdtele
ot ¢ lgleionys.o.dp. Web ¢ wns sameanin HE mw? Iabirouce.coda. pooleiddenons g e P
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[ Work Order No : 4300000082 July 4,2020 |
TEST REPORT ENPRO
i Environment,
| Test Report No.: EP/GACL/2021/382-01 | Issue Date: 26 /02 / 21 ] Energy, Water
Project Consultant
Customer’'s Name & Address: Gujarat Alkalies and Chemicals Limited.
Dahe] — 392130, Tal. - Vagra, Dist - Bharuch.
Description of Sample : | Final Discharge (ETP Quantity/No. of Sample | 5L/1 No.
Lagoon)
Sampling By : | ENPRO Team Packing/Seal :| Sealed
Date of Sampling ;1 19/02/21
Sample Received Date | : | 20/02/21 Protocol {purpose) ;| Waste Water Analysis
(Monthly Monitoring)
Date of Startingof Test | :| 20/02/21 Date of Completion | 26/02/21
Sampling Method : | 1S 3025 Part-1 Sample 1D :| EPAWW/0221/01
RESULT TABLE
Sg TEST PARAMETER UNIT | RESULTS GPCB LIMIT METHOD REFERENCE
1. | pH (at 26°C) ’ - 7.16 6.0-9.0 IS : 3025 (Part-11) - 1983
Shall not exceed '
, : : i more than 5°C above .
2. | Temperature oc 26 e . 1S : 3025 (Part-09) - 1984_
temperature
3. | Colour Pt. Co. 33 As far as practicable {S : 3025 (Part-04) - 1983
4. | Odour - Odorless | As far as practicable IS : 3025 (Part-05) - 1983
5. | Total Suspended Solids mg/L 76 i 100 IS : 3025 (Part-17) -1984
6. | Oil & Grease mg/l. 3.2 10 IS ; 3025 (Part-39) -1991
7. | Fluoride {as F) . mg/L BDL 15 APHA 237 Edition (Section 4500-F D)
8. | Sulphides mg/L. BDL 5 APHA 234 Edition (Section:4500 82
9. | Nitrate Nitrogen mg/L Absent 50 1S : 3025 (Part-34) - 1988
10. | Ammonical Nitrogen mg/L 2.2 50 I8 : 3025 (Part-34) - 1988
11, | Total Kjeldahl Nitrogen mg/L. 29 50 IS : 3025 (Part-34) - 1988
12. | Free Ammonia (as NHa) mg/L BDL 5 APHA 23 Edition, (Section 4500-NOs B)
13. | Copper mg/L BDL 3 IS : 3025 (Part-42) - 1992
14. | Zinc mgiL BDL 15 IS : 3025 (Part-49) - 1984
15. | BOD (3 days at 279C ) mg/L 56.8 100 IS : 3025 (Part-44) - 1993
16. | COD mg/L 177 250 IS : 3025 (Part-58) - 2006
17. | Total Residual Chlorine mg/L BDL 1.0 IS :3025 (Part-26) - 1985
18. | Arsenic (as As) mg/L BDL . 0.2 IS : 3025 (Part-37) - 1988

...cont
Note: This report is subject to terms & conditions mentioned overleaf.

. ENPRO Enviro Tech and Engineers Pvt. Ltd.

Design, Engineering, Enviropmental Consulting, Monitoring & Testing Service Provider.

Mannfactoring & Supply of Pollution Control Devices.

Registered Office: Project / Design / Environmental Testing Laboratory :

306, Royal Park, Nr. Deepa Complex, Adajan Road, Plot no. D/29/16, Road Ne. 17, Hojiwala Industrial Estate,
: Sorat-395 009, Gujarat, INDIA. Sachin Palsana Road, Sachin, Surat- 394 230.Gujarat, INDIA. 1 495
© Ph.: +91-261-2786130 Fax : -+91-261-2786129 Ph. : +91-58254 36776, Lab Ph. : +91-93771 64006
¢ E-mail : ijnfo@enpro.co.in, Web : www.enpro.co.in E-mail ; lab@enpro.co.in, project@enpro.co.in 202103

*RECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, BY MoEF & CC {09/02/2017 10 0802/2022} sMNABL (i50/1EC.17025) ACCREDITED LABORATORY {Certificate No:T(-5885)
*QCI-NABET ACCREDITED EIA CONSULTANT ORGANIZATION  »GPCB APPROVED SHCEDULE Il AUDITOR
+1S09001:2015 #15014001:2015  =ISQ45001:2018
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ENPRO
Environment,
Energy, Water
Project Consultant
ﬁg TEST PARAMETER UNIT | RESULTS GPCB LIMIT METHOD REFERENCE
19. | Mercury (as Hg ) mg/L BDL _ 0.01 IS : 3025 (Part-48) - 1994
20. | Lead (as Pb) mg/L BDL 0.1 IS : 3025 (Part-47) - 1994
21. | Cadmium (as Cd) mg/L BDL 0.05 IS : 3025 (Part-41) - 1992
22. | Hexavalent Chromium mg/L 0.069 0.1 IS : 3025 (Part-52) - 2003
23. | Trivalent Chromium mg/l. 0.30 290 IS : 3025 (Part-52) - 2003
24, | Nickel - mg/L BDL 3.0 IS : 3025 (Pari-54) - 2003
']
; 25. | Cyanides (as CN) mg/L BDL 0.2 IS : 3025 (Part-27) - 1986
I Phenolic 'Compound (as .
! 26.. CoHsOH) mg/L. BDL 5.0 1S : 3025 (Part-43) - 1992
i | 27. | Selenium {as Se) mg/L BDL 0.05 IS : 3025 (Pan-56) - 2003
F 28. | Manganese (as Mn) mg/l. BDL 2.0 IS : 3025 (Part-59) - 2008
29. | Iron (as Fe) mg/L. BDL ' 3.0 IS : 3025 (Part-53) - 2003
30. | Vanadium (as V) mo/L 8DL 0.2 APHA, 23 Edition,(Section 3500-V)
|
" 80% Survival of Fish
31. | Bioassay Test % BDL after 96 Hrs. In 100% APHA : 23™ Edition
_ Effluent
--Note: BDL: - Below Detectable Limit.
: DW Pt I 4 2 o2 sl‘
.§ ANALYSED BY ’ AUTHORIZED SIGNATORY
Note: This report is subject to terms & conditions mentioned overleaf.
-,:{':
i
i
!
. ENPRO Enviro Tech and Engineers Pvt. Ltd.
¢ Design, Engineering, Environmental Consulting, Monitoring & Testing Service Provider.
| Manufacturing & Supply of Pollution Control Devices.
. Registered Office: Project / Design / Environmental Testing Laboratory :
! 306, Royal Park, Nr. Deepa Complex, Adajan Read, Plot no. D/29/16, Road Na. 17, Hojiwala Industrial Estate,
Surat-395 009, Gujarat, INDIA. Sachin Palsana Road, Sachin, Surat- 394 230.Gujarat, INDIA.
Ph. : +91-261-2786130 Fax : +91-261-2786129 Ph. : +91-98254 36776, Lab Ph. : +91-93771 64006 1 & 9 6
! E-mail ; info@enpro.co.in, Web : www.enpro.co.in E-mail : Jab@enpro.co.in, project@enpro.co.in 202103 e

*RECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, BY MoEF & €C (09/02/2017 to 0802/2022) +NABL {150/1EC.17025) ACCREDITED LABORATORY (Certificate No:TC-5885)
“QC-NABET ACCREDITED EIA CONSULTANT ORGANIZATION  «GPCB APPROVED SHCEDULE Il AUDITOR
+(S09001:2015  «§5014001:2015  «ISQ 45001 : 2018
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ENPRO

Environmant,
Energy, Water

[Work Order No : 4300000082 July 4, 2020 | Project Consultant
TEST REPORT
| Test Report No.: EP/GACL/2021/408-01 | Issue Date: 23/03 /21 |
Customer's Name & Address: Gujarat Alkalles and Chemicals Limited.
. Dahe| - 392130, Tal. - Vagra, Dist - Bharuch.
Description of Sample Final Discharge (ETP éf(:kuantityINo. of Sample |:|5L/1No.
Lagoon)
Sampling By ENPRO Team Packing/Seal :| Sealed
Date of Sampling 16/03/21
Sample Received Date 17/03/21 Protocol (purpose) : | Waste Water Analysis
(Monthly Monitoring)
Date of Starting of Test 17/03/ 21 Date of Completion :123/03/21
Sampling Method 15 3025 Part-1 Sample ID :| EP/WW/0321/01
RESULT TABLE
:g TEST PARAMETER UNIT | RESULTS GPCB LIMIT METHOD REFERENCE
1. | pH (at26° C) - 7.03 6.0-9.0 1S : 3025 {Part-11) - 1983
Shalf not stzxceed
more than 5°C above s
2. | Temperature oc 29 ambient water IS : 3025 (Part-09) - 1984
temperature
3. | Colour Pt. Co. 25 As far as practicable IS : 3025 (Part-04) - 1983
4. | Odour - QOdorless | As far as practicable IS : 3025 (Part-05) - 1963
5, | Total Suspended Solids mg/L 68 100 IS : 3025 (Part-17) -1984
6. | Oil & Graase mg/l 28 10 IS : 3025 (Part-38) -1991
7. | Fluoride (as F) mg/L. BDL 15 APHA 23 Edition (Section 4500-F D)
8. | Sulphides mg/L eDL 5 APHA 23" Edition (Section:4500 S$9)
g, | Nitrate Nitrogen mg/l BDL 50 IS : 3025 (Part-34) - 1988
10. | Ammonical Nitrogen mg/L 25 50 IS : 3025 (Part-34) - 1988
11. | Total Kjeldahl Nitrogen mg/L 2.7 50 IS : 8025 (Part-34) - 1968
12, | Free Ammonia (as NHa) mg/L BDL 5 APHA 23 Edition, {Section 4500-NOs B)
13. | Copper mg/L BDL 3 IS ; 3025 (Part-42) - 1992
14, | Zinc mg/L BDL 15 IS : 3025 (Part-49) - 1954
15. | BOD (3 days at 27°C ) mg/L. 60.1 100 IS : 3025 (Part-44) - 1993
i6, | COD mg/l 189 250 IS : 3025 (Part-58) - 20086
17. | Total Residual Chlorine mg/l BDL 1.0 1S :3025 (Part-26) - 1986
18. | Arsenic (as As) mg/L BOL 0.2 IS : 3025 (Part-37) - 1988
..cont
Note: This report is subject to terms & conditions-mentioned overleal.
ENPRO Enviro Tech and Engineers Pvt. Ltd.

Design, Engineering
Manufacturing & Supply of Pollution Control Devices.

Registered Office:

306, Royal Park, Nr. Deepa Complex, Adajan Road,

Surat-395 009, Gujarat, INDIA.

Ph. : +91-261-2786130 Fax : +91-261-2786129
E-wmail ; info@enpro.co.in, Web ¢, WWW,enpro.co.in

ing, Environmental Consulting, Monitoring & Testing Service Provider.

Project / Design / Environmental Testing Laboratory :

Plot no. D/29/16, Road No. 17, Hojiwala Industrial Estate,
Sachin Palsana Road, Sachin, Surat- 394 230.Gujarat, INDIA.
Ph. ; +91-98254 36776, Lab Ph. : +91-93771 64006

E-mail : jab@enpro.co.in, project@enpro.co.in

«RECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, 8Y. MoEF & CC {09/02/2017 to 0802/2022) *NABL (ISO/IEC.17025) ACCREDITED LABORATORY [Certificate No:TC-5885)

202103

2QCH-NABET ACCREDITED EIA CONSULTANT ORGANIZATION  »GPCB APPROVED SHCEDULE H AUDITOR
»1S09001 : 2015

« 15014001 :2015  +1SO 45001 : 2018
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ENPRO

Environment,
Energy, Water

Project Consultant
(R [
NO. ST PARAMETER UNIT | RESULTS GPCB LiMmiT METHOD REFERENCE
18. | Mercury (as Hg ) mg/L BDL 0.01 IS : 3025 {Part-48) - 1994
20, | Lead {as Pb) mg/L BOL 0.1 IS : 3025 (Part-47) - 1994
21. | Cadmium (as Cd) mgfl BDL 0.05 IS : 3025 (Part-41) - 1992
22, | Hexavalent Chromium mg/it. 0.072 0.1 IS : 3025 {Part-52) - 2003
23, | Trivalent Chromium mg/L 0.28 2.0 IS : 3025 (Part-52) - 2003
24. | Nickel mg/L BDL 3.0 IS : 3025 (Part-54) - 2003
25. | Cyanides (as CN) mg/L BDL 0.2 IS : 3025 (Pant-27) - 1986
Phenolic Compound (as
26. | Corvot ( mg/L BDL 5.0 IS : 3025 (Part43) - 1992
27. | Selenium (as Se) mg/L BDL 0.05 IS ; 3025 (Part-56) - 2003
28. | Manganese (as Mn) mg/L BDL 20 IS : 3025 (Part-59) - 2006
28. | Iron (as Fe) mg/L BDL 3.0 IS : 3025 (Part-53) - 2003
Vanadium (as V) mg/L BDL 0.2 APHA, 23" Edition,(Section 3500-V)
) 80% Survival of Fish
31. | Bioassay Test % BDL after 96 Hrs. in 100% APHA ; 234 Edition
Effluent

Note: BDL: - Below Detectable Limit.

éﬁwﬁ"f:f . .
ANALYSED BY 0 Py,

AUTHORIZED SIGNATORY
Note: This report is subject to terms & conditions mentioned overleat,

ENPRO Enviro Tech and Engineers Pvt. Ltd.

Design, Engineering, Environmental Consulting, Monitoring & Testing Service Provider.
Manufacturing & Supply of Pollution Control Devices.

Registered Office: Project / Design / Environmental Testing Laboratory <

306, Royal Park, Nr. Deepa Complex, Adajan Road, Plot no. D/29/16, Road No. 17, Hojiwala Industrial Estate,

Surat-395 009, Gujarat, INDIA. Sachin Palsana Road, Sachin, Surat- 394 230.Gujarat, INDIA. 6 ',
Ph. : +91-261-2786130 Fax : +91-261-2786129 Ph. : +91-98254 36776, Lab Ph. : +91-93771 64006 F 2

E-mail ; info@enpro.co.in, Web : www.enpro.co.in E-mail : labfenpro.co.in, project@enpro.co.in 202103

*RECOGNIZED ENVIRONMENTAL TESTING LABORATORY UNDER EPA-1986, BY MoEF & CC (0902/2017 to 0802/2022) +NABL (ISO/IEC.17025) ACCREDITED LABORATORY (Certificate No:TC-5885)
*QQI-NABET ACCREDITED EIA CONSULTANT ORGANIZATION *GPCB APPROVED SHCEDULE Il AUDITOR
=150 9001:2015 iS50 14001:201S  =i50 45001 :2018
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ECOSYSTEN RESOURGE MARAGENENT PYT.LTD,

ENVIRONMENT ENGINEERS & AUDITORS

e

Pagelof 2
Issue Date: 16/04/2022

v,

TEST REPORT
EFFLUENT SAMPLE ANALYSIS REPORT

TEST REPORT NO:QF/7.8/01 A/EFFLUENT/GACL/Rev.0-01/04-2022
Name of the industry : M/s. Gujarat Alkalles and Chemicals Limited
N P.0 -Dahej -392130, Ta- Vagra, Dist.-Bharuch, Gujarat
Sample D :ERM/DAHEL/2022/04/04
Sample Description ; Effluent Sample
Sampling Point : ETP Outlet {Lagoon)
Mode of sampling :Grab
Date of Sampling : 06/04/2022
Sample Received on ({ n_gm.o./‘zozz,\_\
Sample Analyzed& Completion : 11/05/2022 to 15/04/2022
#~| Quantity/No. of Sample : 1 titerin-polyethylene carboys and 250 mLin sterilized bottle /2 Nos.
) Protocol (Purpose) : As per work order
Packing/ Seal : Packed
Sampling Method : APHA 23" Edition — 2017
Sample Provided By : ERM- Team
NS;. Parameters Unit Result GPCB Limit Test Method
Shall not exceed more than
1. Yemperature 30 5- C above ambient water 15 3025 (part D9) — 1984 {Reaffirmed 2017)
temperature :
2. pHat25°C pH Unit 7.62 6to9 IS 3025 {Part 11):1983 {Reaffirmed 2017)
o All efforts shall be made to APHA, 23+4Ed. - 2017, Part - 2000
3. Colour s 4 remove colour & unpleasant Section : 2120-C Spectrophotometric ~Single
Odour as far as practicable Wavelength Method)
Odour i Unol . All efforts shall be made to
4. o Reasal remove colour & unpleasant 15 3025 (Part-5):1983 (Reaffirmed 2012)
QOdour as far as practicable
¢ Total S ded
' 5. J TR et me/L = 100 IS 3025 (Part17): 1984 {Reaffirmed 2017)
8OD mg/L .
6. (3 days at 279C) 49 100 1S 3025 {Part 44):1993 (Reaffirmed 2014)
APHA 237 Editlon- 2017,Part - 5000 Section: 5220-8
7. CoD mg/t 152 250 {Open Reflux Method)
Total Ketdahi B .
8 Nitrogen mg/L 2.5 50 APHA 234 Edition- 2017, Section: 4500-N
1S 3025 {Part 39) ~ 1991(Reaffirmed 2014) {Partition
g, Oil & Grease mg/fL 12 10 Gravimetric Method)
10
Total Resldual
Chiorine mg/flL 0.6 1 1S 3025 (Part 43) : 1832
11
15 3025 {Part 38) — 1988 (Devadra Alloy Method)
Nitrate Nitrogen mg/L 36 50 {Reaffirmed 2014)
12 Ammonical 1S 3025 {Part 34):1988 {Reaffirmed 2014) (Titrimetric
Ritrogen me/t 20 50 Method)

flegd. Ot.: Offica Floor, Ashoka Pavillion-A, Opp. Kapadia Haaith Clul, New Givil Road. SURAT-395 0013,

Tolodax : 91 - 261 - Q231830 - 2236223 Phone : 8AG06 45060, 80660 6D161

o-mal : oco@®ocoshripad.com Website : www.ecosystomindla.com CIN No.: U72200QJ2000P TCO38266

Bharuch Branch : Shop No. 7/8, Saffran Cily, Opp. f3harat Petrol Pump, VII. Jdohwa, Dabof - Bharuch fload, Bharuch. Mo.: D250 04443
Vapi Branch : 131, Ashapura Complax, Near Now Telophone Exchange Hoad, GIDC Vapi-386 195 Tol.: 0260-2970305 / 94262 63805
vadorera firanech : 216, Rnco Couwrso Tower, Golri Boad, Vododasa-380007. Tob: D265-2121214, 23312165
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ECOSYSTEM RESOURGE MARAGENENT PAT. LT,

amas)/ ENVIRONMENT ENGINEERS & AUDITORS

eom e

MoEF & CC Recognised Laboratory under EPA 1986

{P.T.0)
Page 2 of 2
Date of Sampling 1 06/04/2022
Name of Industry : M/s. Gujarat Alkalies and Chemicals Limited
NS: Parameters Unit Result GPCB Limit Test Method
Direct calculation method using calculator as per {Civil,
13. free Ammonla mg/fL 8DL{DL-0.1) 5 Construction, and Environmental Engineering lowa State
University)
. 1S 3025 {Part 43):1992 (Reaffirmed 2014) (4-
I e ST me/L ] 1BDL (D)-0.01) i Aminoantipyrine method without Chloroform Extractian)
15. Sulphides mg/L 25 5 - 15 3025 (Part 29)-1986
16. Fluoride mg/L 0.6 15 APHA 23" Ed. - 2017, Part 4000 Section: 4500-F-D,
1S 3025 (Part 53):2003 (Reaffirmed 2014)1,10
7 e mg/l. | BDL(DL-0.1) 3 _ Phenanthrolein method
18. | Hexavalent Chromium mg/L | BDL (DL-D.03) 1 1S 3025 (Part 52)-2003 Reaffirmed 2014
19, Trivalent Chromium mg/L | BDL(DL-0.03) 2 1S 3025 {(Part 52)-2003 Reaffirmed 2014
. 1S 3025 {Part 49) : 1994 (Reaffirmed 2014)
20. Zinc mgfL BDL{0.1) 15 AAS method (Direct)
21. Nickel mg/L |BDL({DL-0.001} 3 15 3025 {Part 54): 2003 {AAS Method)
AAS Method {Direct) IS 3025 (Part 42):1992
22 Copper mg/L 0.02 3 (Reaffirmed 2014)
23. Lead mg/L |8DL (DL-0.005) 0.1 IS 3025 {Part 47) : 1994 {AAS Method)
24, Cadmium mg/L |BDL{DL-0.001) 0.05 15 3025 {Part 41): 1992 {AAS Method)
25, Manganese mg/L BDL (DL-0.2)} 2 IS 3025 (Part 59),2006
26, Arsenic mg/lL | BDL{DL-0.01) 0.2 APHA 23" Edition,2017 (Part 3000 Section 3500 As B
27. Cyanide me/L Nil 0.2 APHA, 23" Edition, 2017 4500 CN E
28. Mercury mg/t |BOL{DL-0.005) 0.01 APHA 23" Ed.- 2017, Part -3000 Section : 3500 Hg (AAS)
29. Vanadium mg/L  |BDL{DL-0.003) 0.2 APHA 23" Edition 2017, Section-3500 -V
- APHA 23" Edition 2017, Section-3500 SE
. 30, Selenium mg/t.  |BDL (DL-0.001) 0.05 | (Colorimetric method)
90% survival
of fish after 96 e e
31. Bio-assay Test % 90 Hrs. in 100% APHA 23™ Edition, 2017
effluent.
Note: {1) These results relate to the sample tested only.
{Z) The report shalf not be reproduced except in full without written approval of the laboratary.
BDL-Below Detection Limit, Dt-Detection Limit
N,
AT
AK (Bluse!
CHEMIST AUTHORIZED SIGNATORY
flegd. Off.: Oflice Floor, Ashoka Pavillion-A, Opp. Kupadia Haalth Club, Mow Civil Road, SURAT-3945 001. - - SR

Telefax : 91 - 261 - 2231630 ~ 2236223 Phono : 84606 45050, 88660 60161

o~-mall :

Vap! Branch :
Vodacara Branch

eco®@ocoshripad.com Waelbsite : www.ocosystemindia.aom
Nharuch Branch : Sibap No. 7/8. Satlron Cily, Qpp. Bharat Petrol Pump, VI, Jdotwa, Dahaj - iharoch Rosd; Bharuch, Mo.:
131, Ashapure Comptax, Naoar Now Toiephone Exchange flond, GIOC Vapi-396 195 Tot.:

c 216,

Flace Cownrse Tower, Godi Road, Vdodara-300007. Tol.:

801

CIN No.: U72200GJ2000P TCO3B2GS

0ZC0-2970I0VE 1 94262 63IBOS
N265-2121215, 2331216

2982450 D1443



% ECOSYSTEM RESOURCE MANAGEMENT PVT. LD
- ' '
ENVIRONMENT ENGINEERS & AUDITORS
MoEF & CC Recognised Laboratory under EPA 1986
- Page 1 of 2
Issue Date: 12/08/2021
) TEST REPORT
EFFLUENT SAMPLE ANALYS{S REPORT
) TEST REPORT NO:QF/7.8/01 A/EFFLUENT/GACL/Rev.0-01/08-2021
Name of the industry : M/s. Gujarat Alkalies and Chemicals Limited
@ P.O —Dahej -392130, Ta- Vagra, Dist.-Bharuch, Gujarat
Sample D :ERM/DAHE]/2021/08/01
#p | Sample Description : Effluent Sample
| Sampling Point : ETP Outlet {Lagoon)
- Mode of sampling : Grab
F e Sample Collected on : 04/08/2021
- Sample Received on - 04/08/2021
“ | sample Analyzed & Completion - 05/08/2021 to 10/08/2021
Y Quantity/No. of Sample : 242+10 Liters in polyethylene carboys /3 Nos.
=™ | Protocol {Purpose) : As per work order
| Packing/ Seal : Packed
% | sampling Method : APHA 23" Edition — 2017
Sample Provided By : ERM- Mr. Paresh Patel and Team
M
NS;' Parameters Unit Resuft GPCB Limit Test Method
* Shall not exceed more than
1 Temperature 32 5» C above ambient water 1S 3025 (part 09) — 1984 {Reaffirmed 2017)
é temperature
2. pH at 25 °C pH Unit 7.34 6to9 1S 3025 (Part 11):1983 (Reafiirmed 2017)
g oo All efforts shall be made to APHA, 23" Ed. - 2017, Part - 2000
] 3. Colour sialle 12 remove colour & unpleasant Section : 2120-C Spectrophotometric —Single
P Odour as far as practicable Wavelength Method)
od Unpleas | All efforts shall be made to
4. aur - ant rernove colour & unpleasant IS 3025 {Part-5):1983 (Reaffirmed 2012)
‘;;ﬁt" Odour as far as practicable
. 5. | Tow SS:;::"“" me/L 61 100 IS 3025 (Part17): 1984 (Reaffinmed 2017)
‘ ﬁ 6. (3 days at 27°€) 46 100 IS 3025 (Part 48):1993 (Reaffirmed 2014)
= APHA 23" Edition- 2017,Part - 5000 Section:
7. o
Q\ cop me/L e ! 5§220-B {Open Reflux Method)
. Total Kjeldahl - N
Q\ 8. Nitrogen mg/L 6.7 50 APHA 23 Edition- 2017, Section: 4500-N
. 15 3025 (Part 39) - 1991(Reaffirmed 2014)
9. o
Dif B Greasa mg/t e Ny (Partition Gravimetric Method)
@ |10 | TotalResidual
: Chiorine mg/L 0.2 1 1S 3025 {Part 43) : 1992
. 11, q n 15 3025 (Part 34) — 1988 {Devadra Alloy
" N N .
Q itrate Nitrogen mg/l 25 50 Method) {Reaffirmed 2014)
Ammonical 15 3025 {Part 34):1938 (Reaffirmed 2014}
12, d
@ Nitrogen me/t 3.9 50 {Titrimetric Method)
§ (P.T.0}
_Regd. Off.: Office Floor, Ashoka Pavillion-A, Opp. Kapadia Health Ciub, New Civil Road, SURAT-385 001.
slefax : 91 - 261 - 2236223 Phone : 84605 45050
e-mail : eco@ecoshripad.com Website : www.ecosystemindia.com CIN No.: U72200GJ2000PTC0368265
@lharuch Branch : Shop No. 7/8, Saifron City, Opp. Bharat Petrol Pump, Vill. Jolwa, Dahej - Bharuch Road, Bharuch. Mo.: 98250 94443
Vapl Branch : 131, Ashapura Complex, Near New Telephone Exchange Road, GIDC Vapi-396 195 Tel.: 0260-2970305 / 94262 63805
»;ﬁiadodara Branch : 216, Race Course Tower, Gotri Road, Vadodara-390007. Tel.: 0265-2321215, 2331215
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ECOSYSTEM RESOURCE MANAGENENT PVT, LID.

ENVIRONMENT ENGINEERS & AUDITORS

"IN

oEF & CC Recognised Laboralory under EPA 1986

P =

-
Page 2 of 2
o, Date of Sampling : 04/08/2021
' Name of Industry : M/s. Gujarat Alkalies and Chemicals Limited
2 N":.i Parameters Unit Result GPCB Limit Test Method
- Direct calcufation method using calculator as per (Civil,
13. Free Ammonia mg/L | BDL{DL-0.1) 5 Construction, and Environmental Engineering lows
State University)
ke 1 3025 (Part 43):1992 [Reaffirmed 2014) (4-
14. | Phenolic Compounds mg/L | BDL(DL-0.01) 5 Aminoantipyrine method without Chioroform
Q Extraction)
15. Sulphides mg/fL 1.2 5 1S 3025 (Part 29)-1986
E Y 16, Fluoride mg/fL 0.8 15 APHA 23 £d. - 2017, Part 4000 Section: 4500-F-D,
o IS 3025 (Part 53):2003 (Reaffirmed 2014}1,10
p ik ieg e/l | Eolibibsl) 3 phenanthrolein method
v ﬂ 18. | Hexavalent Chromium mg/L | 8Dt (DL-0.03} 1 1S 3025 (Part 52}-2003 Reaffirmed 2014
it - ‘19, Trivalent Chromium mg/t | 8DL (DL-0.03) 2 1S 3025 (Part 52)-2003 Reaffirmed 2014
HE IR . 1S 3025 (Part 49) : 1994 (Reaffirmed 2014)
! 20. Zinc mg/fL BDL (0.1) 15 ; AAS method (Direct)
-» 21, Nickel mg/L |8OL (DL-0.001) 3 1S 3025 {Part 54): 2003 (AAS Method)
i AAS Method (Direct} IS 3025 (Part 42):1992
_. % 22. Copper mg/L 0.06 3 {Reaffirmed 2014)
| - 23, Lead mg/L |BDL{DL-0.005) 0.1 15 3025 (Part 47) : 1994 {AAS Method)
é 24, Cadmium ] mg/L |BDL (DL-0.001) 0.05 1S 3025 (Part 41): 1992 {AAS Method)
gl 25. Manganese mg/L_| BDL{DL-0.2) 2 IS 3025 (Part 59),2006
26. Arsenic mg/L | 8DL (DL-0.01) 0.2 APHA 23" Edition, 2017 {Part 3000 Saction 3500 As B
= W 27. Cyanide me/L Nil 0.2 APHA, 23" Edition, 2017 4500 CN E
g 28. Mercury mg/L |8Dt (DL-0.005) 0.01 APHA 23" Ed.- 2017, Part -3000 Section : 3500 Hg (AAS)
:"' * 29. Vanadium mg/L [BDL {DL-0.003) 0.2 APHA 23™ Edition 2017, Section-3500 -V
S - oy mg/t |50t (oL-0.001) e APHA 23" Edition 2017, Section-3500 SE
S {Colorimetric method)
o 90% survival
: ) 31, Big-assay Test % 90 °Lfr':_hi:f;§'o;5 APHA 23" Edition, 2017
. effluent.

Note: (1) These results relate to the sample tested only.
{2) The report shall not be reproduced except in fuli without written approval of the laboratory.

Q BDL-Below Detection Limit, DL-Detection Limit

e

Fe <

c*® %@ V2%

EY CHEMIST AUTHORIZED SIGNATORY
"{ '

f.':_._ ’

_Regd. Off.: Otfice Floor, Ashoka Pavillion-A, Opp. Kapadia Health Club, New Civil Road, SURAT-395 001.
Thkelefax : 91 - 261 - 2236223 Phone : 84605 45050

e-mall : eco@ecoshripad.com Website : www.ecosystemindia.com CIN No.: U72200GJ2000PTC038265
‘i@haruch Branch : Shop No. 7/8, Saffron City, Opp. Bharat Petrol Pump, Vill. Jolwa, Dahej - Bharuch Road, Bharuch. Mo.: 98250 94443
Vapi Branch : 131, Ashapura Complex, Near New Telephone Exchange Road, GIDC Vapi-396 185 Tel.: 0260-2970305 / 94262 63805
@adodara Branch : 216, Race Course Tower, Gotri Road, Vadodara-390007. Tel.: 0265-2321215, 2331215
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ENVI CURE = %48

Environmental Consultant & Engineers

@ 423, 424, 424-A, Soham Arcade, Near Green City, Gaurav Path Road, Pal, Surat - 395009.
@ www.envicure.co.in & info.eovicure@gmail.com {9 99092 74838

- bz GPCB Recognized Schedule-Il Environmental Auditor

AT

T R S

Ref No: ECECE/23/11/WW/44 Report Issue Date: 28/11/2023
TEST REPORT
Narne of Customer : M/s. Gujarat Alkalies & Chemicals Ltd.
Address of Customer : Plot No: 3, P.O. Dahej, Tal: Vagra, Dist: Bharuch,
Sample 1D : ECECE/23/11/WW/44 |Sample Collected by ~ : ECECE Team
% Sample Type : Grab Sample Submitted by  : ECECE Team
- Sample Collection Date : 23/11/2023 Sampling Method : 153025 (Part 1)
j - Receipt Date 1 23/11/72023 Sampling Location ; Final Qutlet/Lagoon
5 Analysis Start Date : 2371172023 Sample Description : Waste Water
Completion Date : 27/11/2023 Packing/ Seal : Cap seal
7 Quantity/ No. of Sampie : 2 lit/ 2 Nos. Type of Container : Plastic & Glass %,
e ; Permissible Limit %
ﬁ;; Parameter Test Method Unit Result n:qf.::tionr;:d_ir; f;::;: 3:::" %:
= B ol i I up to 25/11/2026 £
pH at 25°C IS: 3025 (Part 11)-1983 . 708 6t09
! . ) Shall not exceed_r;ore
Temperature IS: 3025 (Part 9)-1984 B 33 than 5°C above receiving
- N water temp.
Total Suspended Solids IS: 3025 (Part 17)-1984  mgn 96 00
Oil & grease APHA 239 Ed. 5520 B (5-42), 2017 Cmgll Tl 10
Phenol IS: 3025 (Part 43) mg/L 0.070 5
Cyanide APHA 23" Ed. 4500-CN-D, 2017 mg/L BDL 0.2 i
Fluoride APHA 23" £d. 4500 F (4-90), 2017 mg/L 1.04 15
Sulphides APHA 23" Ed. 4500-S2-B, 2017 mg/L 26 1 50
Total Residual Chiorine APHA 23 £d. 4500-CI-8, 2017 mg/L ND 10
Ammonical Nitrogen IS: 3025 (Part 34)-1988 mg/L 17.36 50
Total Kjeldahl Nitrogen (TKN) APHA 23" Ed. 4500 B (4-139), 2017 mg/L 34.83 50
-Nitrate Nitrogen APHA 23 Ed, 4500-NO3-B(4-127), 2017 mg/t 17.07 50
'BOD at'3 days 27°C IS: 3025 (Part 44)-1993 mg/L 80 100
‘Chemical Oxygen Demand (COD) | IS: 3025 (Part 58)-2006 mg/L 242 250
Arsenic - APHA 237 Ed. 3500 As B, 2017 mg/L BOL 02
Mercury IS: 3025 (Part 48)-1994 mg/L BDL 0.01
Lead APHA 23 £d. 3500-Pb-B, 2017 mg/L BOL 7041 :
Cadmium . = 11523025 (Part 41)-1992 mg/L BDL 0.05 -
Trivalent Chromium - APHA. 23 Ed. 3500 Cr B (3-71), 2017 mg/L 035 20 :
Hexavalent Chromium <} APHA234 £d. 3500 Cr B (3-71), 2017 mg/L 0.10 0.1 * :
Copper “APHA 237 6. 3500-Cu-C, 2017 moll | 009 3.0 ~ [
Zinc " APHA 23 £d. 3500-Zn-B, 2017 mg/L 0.17 15 |
Selenium APHA 237 Ed. 3500-Se-C, 2017 mg/L BDL 0.05
Nickel 1S: 3025 (Part 54)-2003 - mg/L ND 30
Manganese APHA 23™ Ed. 3500-Mn-8, 2017 mg/L 0.15 20
Iron - 1S: 3025 {Part 53)-2003 mg/L 0.28 30
Vanadium APHA, 239 Ed,, 3500-V-8 mg/L. BDL 0.2
2
» Page 1o0f 2
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ENVI CURE 2%

Environmental Consultant & Engineers

9 423, 424, 424-A, Soham Arcade, Near Green City, Gaurav Path Road, Pal, Surat - 395008. J
@ www.envicure.codn e info.envicure@gmail.com © 99092 74838

GPCB Recognized Schedule-il Envirqnmental Auditor

IR " x = _' == TP R fe SRV i_
Permissible Limit i
- - mentioned in CC&A Order K
i Result
Parameter Test Method Unit esu No. AWH — 117096 Valid
v up_o to 25/11/2026
J% % Survival of
8. | Bic-assay test APHA 23™ Ed,, 2017 fish after 956 hr. 96 90
R in 100% effluent
29. | Total Chromium APHA 23" Ed. 3500 Cr B (3-71), 2017 mg/L 0.90 ]
. | Colour 15: 3025 (Part 4)-1983 pt. co, scale 10
3l Qdour IS: 3025 {Part 5)-2018 oo Agreeable
32 | Free Ammonia IS: 3025 (Part 34)-1988 mg/L ND -es
‘?}3 ‘Percent Sodium 1S: 3025 (Part 45) % 335
4 [ND ~ Not Detect, BDL - Below Detection Limit}
.J'e@un Limit:
- Selenium @ 001 mg/L | Mercury 1 0.002 mg/L
‘%‘ Cyanide : 0.05mg/L | Vanadium : 0.025 pgrt
Lead : 0.001 mg/L | Arsenic . 0.001 mg/L
) Nicke : 003 mg/L | Free Ammonia : 02mg/L
) Cadmvum_ : 0.05 mg/L | Total Residual Chlorine . 0.04 ma/L
;’?"ﬁotesz
1. These results refated 10 the sample tested and applicable parameter only.
% The report 'sha!( not be reproduced in full or in part and cannot be used as evidence in court of law without written Consentfappraval of the Labaratary |
" Division of ECECE.
; m‘a The sample wili be destroyed after retention time (15 days) unless specified specially.
4. laboratory Division of ECECE strictly maintains confidentiality of all the analysis, test results and customer supplied praduct/sample and will not reveal this
ry ty
5 information to the third party uniess required for the statutory compliance.
F ) Checked By
1 2 Dimple D. Maru Dipakkumar A. Maru
o lé {Technical Manager) N (Quality Manager)
A a—e- --- End of Report -- T ——mle et e
2
%
| |
.
Page 2 of 2
S = —
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Evwvirorimentat Consultant & énginaers

8. 483,424, tZd-AA \ah:’ Arcadu. tzar Gié&n Gity, Gaaray Path Paad. Pal, Strat - 385058,

£ www. eawinue. so. o info.anvicusgad com () ANINE 74208

GPCB Hecogmzed Saheduieau Emmnmemai Aud&tm

DR LR

Frpcirnanuand L aasane b B

= ™ ) Repart lssue Date 3910-’: ’2023

: : TES‘T REPORT - - ¢ .. .
M5, GU;arat Aikahes&(hemtcats ud, o !
: PlotNg: 3, P.O. Dahe], Tal: Vagra, Dist Bhamch

Ref No: ECECEf23/05/WW/117

Name of Customer -
Addrass of Customer.

Receipt Date
Analysis Start Date -

Completion Date
Quantity/ No. of Sample

2 zo;osxzo*rs.’
i 2.?/03/202*
20/05/2023 . . -

. 21/ 2 Na.

*;dmplmg Lacai,nn
sample Desci mt;ov
Parkmq/ Sea‘ )

rype of msamar '

: Fipal Qutigtflagoon

Sarnple 1D : EC EC!:/ﬂIOS/WWn 171! ample C cde(*ed by @ ECECE Team
Sample Type . Grab- . ample <ubmrr“ed *ay : ECECE Teum
Sample Collection Date zo/osnoaa.'; ! Sampling Method - 1S 3025 {Part 1;

. WWaste Water
: iZap sesl
: Plastic & Glass

} ; P S Permissiisle Limit ‘
5 ;‘3; 3 Parameter Test Method Un?t- Tl Result or;::r;i:t:i: {gf’f’% 9e a
/ Vatid up to 25/11/2026 |
ipH at 25:C 15: 3025 (Part 11)-1983 - 7.85 sy
o ; NN o . Shall not xteeC e
3 i 2. (Tempraturs S: 3025 (Part 93-1684 - - g 333 200 ahove ieceving vl
3 a4 2 i —_— : temp, i
L "m.'s. Total Suspendad Sofids 1S: 3025 (Part 17)-1984 ; - mgft - "1-5') o 7
- 4 [0l & grease |APan 23wk s520 8 (s-an 2007 | s tmgi |82 15 T
3 5 ipherol (573025 Part 43y~ . o | mgit. o |-tiND ST
L 5 cyanide APHA 23 £d, 4500-CN-D; 017 - mgA | :epL 2
.-' R P " TAPHA 23 Ed. 4500 F (4:90), 2017 | el ] 014 i i :
' ' B [Sulphides L APHA 23% £q.4500-52-8,2017° - | mgit - § oo ND
. "G |Total Residual Chiorine APHA 23% £d. 4500-CI-8, 2017 e ND
'. 3. [Amimanical Nitrogen v 1S:3025 (Pari 34;-1988.. . . ‘.mg/i- 32.7C
g 31, |Toal Kjeldahl Nitrogen (TKN) | APHA 23 £di. 4500 B (4-139), 2017 rig/L 48.88 e ~- :
g | 12. {Nitrate Nitzogen APHA 237 £d. 4500-NO~B(4-127), 2017 mg/lL L1596 5% ;
L 113, [BOD at 3 days 27C {5 3025 (Part 44)-1993 mg/t 50 T
[2, ICharmica Oxygen Demand (COD) |15: 3025 (Part 58)-2006 . /L T s
s, tarsenc APHA 23 £d, 3500 As B, 2017 . gt T e
L6 merauy iS: 3025 (Part 48)-1994 g T T e
7. Lead | AP 23 Ed. 3500-Pb-8, 2017 - o omght Y e
18 ICadmivm Tis: 3028 (part 4171992 BETEN B T ees
| | 19, [Trivelent Chiomiym 1 237 £ 3500 Crs‘a.m, 2017 | man | |} 20
o 20. |Hexavalent Chromiun:, - -;.APHA 23 4. 3500 Cr B 3-71), 2017 ,Q;-:._“j mg/L: | at
: 21, {Copper | APHA 237 Ed: 3500-CuiC, 2077 Comg/l e
£ | 22 zine | APHA 234 £d. 3500-Zn-8, 2017 - mg/l, ‘019 i ;
I 22 [Selenium APHA 239 £d. 3500-Se-C, 2017 mgt. " BDL ass
\; 4, Nicke 15: 3025 (Part 54)-2003 - mg/L ND 0 '_M
| aewa e 3500 M08 2017 mg/l o0 | 20
5 Fage Toi2
f
:
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ENVI CURE 251

Environmental Consultant & Enginsers

§ 423, 424, 524-A, Soham Arada, Neat Grean Gy, Grurse #ih Ro Pel, Sural - 385004
& wvwenvicare.coin & info.snvenr@analoor (9 49000 73

GPCB Recogmzed Schedula H Envi'cnum?a Auditor

e B T

g . B I Pecmisiibie Limig
, e . e o PO reantioned in CC&A
Parameter ‘»_T_gﬂ Metftof! ‘ Unit Result Order No. AWH - 11709¢
i, oW o ’ ) \lahd up- m 25}:‘){2916 :
L 26 liren IS 3025 (Part 53)-2003 -~ . | i mg/t - BOL 30 3
27, Wanzanm APHA,»Z",’!':‘,‘.’ F.dtl '350'0—\:’-8.- S b mgo | BOL 8.2 ;
Lo : . S 1% Survival of fish
23, ‘Boi-assay (st . APHA .23"i Ed 201" oo | afier 96 hr in 20 _, S
o > B e 1009 o eftluent i
2. ;Tcs?.zsi Chromium APHA 23"’ Ed. 3500 CrB‘S 71,2017 . | - eight 118 |
30, Colour 15: 3035 (Part 411983 . 7 pt. co. scale 19
| 31 i0dour IS: 3025 (Part 5)-2018 y .| Agresabie
. 32, ‘Free Ammonia S: 3025 (Part 34)-1988 - . omg/l | ND
;. iPercant Sodium 15: 3025 (Part 45) % 4.44
[ND ~ Nt Detect, BOL - Below Detaction Limit] .
ietection Limit: | - .
iSuEphides cBimg/l [ Merury G002 inget | Frae Aowionia D G2 mgit | i
Cyanide  : 008 mg/l [Phenol  : Q007 mg/. | Sexauum oGO mg :
; . Lead s 0001 Mg/t | Assnic 1 0007 mg/l | Totat Redichal Cnloring @ 004 mgd
' Nicket - O3 Mg/t | fron . CoDO75 mog/l | Venadium R 3 ¢ 7. XV T
B {Copper. - 0.005 muy/L | Cadmium. : 008 ma/t T e )
No!es
1, These rasults related to the sample testad and apphcable paramuter Gaﬁy ! ) i
S The repern <hall nor be reproduced ie fuu or m par: and Lanrmt be mnd as evidence in f.orm o. faw wihout written Conseat/aup ol S 1ne tab s

Divinon of BCECE

Tre samte wil be destroyed after retemtoﬁ time £15 daysk unieﬁ‘s;ncaﬁed ..pec»aily _ .

4 Laboraton Division of ECECE strictly mamtam Lx;nﬁd entiality of all'the dnalyf.uﬁ. test resuhs dﬂd (mm"tnr surphed prodyctitampie and wb not ceed b
intarmaton 1 the third party bn!ess reqmred far the statuwr; complisnge, - g ;

vmmple D. Msru
(Technical Manager) ©
onoane amarameen End of Raport - veceusiusd
’ Page2 ot 2

TCRERET TR TSTITTIORNA. N BN

807



2
" a = % - Whie House
Mm-S Near G.1.0.C. Office, Char Rasta,
M o - . .
ST l R Vapi - 396 195 Gujarat, India.
SN
== Phone : +91 260 2433966 / 2425610

Environment and Research Labs Pvt Ltd% Email : respense@uerlin Website : www.uerl in

MOEFACC [GO!]  Recognized  Envionmental | GCINABET Acciedded BIA & GW | GPCB Recogrized tnviicnmenltal 5G 5001 : 2015 IS0 45001:2018

-~ Loboraioty undet the EPA-1986 {31 .03.2023 to 22.09.2024) Consultant  Organization Avditer {Schedule-1]) Cuorkified Company Cerilied Company
TEST REPORT
ULR No. - Report No. URC /24/05/1-0853
< M/s. GUIARAT ALKALIES AND CHEMICALS LiMITED, | D3t of Report HHGizazh
T, NMame & Address of Customer g?gl::;,ca?gna?:j,f’)ral, Vagra, Bharuch, e i
- Gujarat-392130.
Sample Details ETP Outlet Water Sample. Location -
Sample Qty. 2 Lit. + 20 Lit. Appearance Colourless
Sampling Date 27/05/2024 Sample Received Date 28/05/2024
Test Started Date 28/05/2024 Test Completion Date 31/05/2024
Sampled By Client. Sampling Method -
UERL Lab 1D. No. 24/05/1-0853
TEST RESULTS:
™ DISCIPLINE: Chemical Testing NAME OF GROUP: Poliution & Environment
"S‘r. . Parameters Test Method LI T s kad Results
2, No. Limits {G.P.C.8.) Measurement
:PHYSIO-CHEMICAL PARAMETERS:
) 1 pH@25°C 15 3025(Part 11):2022 6.0-9.0 - 7.21
Shall not exceed more
- > 2. Temperature 1S 3025(Part 9);2023 ::::‘5;::::::: oC 31.0
. temperature
Total Suspended Solids APHA 23MEd., 2017 2540 D 100 mg/L 52
Colour iS5 3025{Part 4):2021 - pt. Co. Scale 40
L CHEMICAL PARAMETERS:
Oil & Grease 1S 3025(Part 39):2021 10 mg/L BDL(MODL:2.0}
Fluoride APHA 231 Ed.,2017,4500 F, D 15 mg/L 0.22
Sulphide APHA 231 £d.,2017,4500 5°2F 5 mg/L 0.2
TKN APHA 231 £d.,2017,4500 NORG, B, 50 mgft 6.6
Ammonical Nitrogen APHA 23r £d.,2017 4500- NH, 8 & C 50 mg/L BDL{MDL:2.0)
Copper APHA 23" Ed. 2017,3111-8, 3 mg/L BDL(MDL:0.05)
Zinc APHA 231 Ed.,2017,3111-8, 15 mg/ft 0.056
CcoD 1S 3025(Part 58):2023 250 mg/L 156
BOD (3 daysat 27 %) 1S 3025{Part 44):2023 100 mg/L 62
Arsenic APHA 237 Ed.,2017,3114-C 0.2 mg/L BDL(MDL:0.01)
Mercury APHA 23" €d,,2017,3112-8 .01 mg/L BDL{MDL:0.001)
Lead APHA 2379 £4.,2017,3111-8, 0.1 mg/L 0.015
Cadmium APHA 23 £d.,2017,3111-B, 0.05 mg/L 0.022
Hexavalent Chromium APHA 23 Ed.,2017,3500CrB 0.1 mg/L 80L{MDL:0.05}
19, Nickel APHA 23 Ed,,2017,3111-B, 3 mg/t 0.062
20. | Cyanide 15 3025{Part 27):1986 0.2 mg/L BDL(MDL:0.05}
21, Phenolic Compound 1S 3025(Part 43):2022 5 mg/L BDL{MDL:0.1)
e 22. | iron APHA 23 Ed.,2017,3111-B, 3 mg/L 1.805
23. Total Residual Chlorine APHA 23" Ed.: 2017 4500-Cl, G 1 mg/L BDL{MDL:0.1}
24. | Nitrate APHA 23" Ed.,2017,4500 NO3-B 50 mg/L 55
Page [ 45 Note: This report is subject to terms and conditions mentioned overleaf. UERL/CHM/F-2/05

Regd. Office : 215, Royal Arcade, Near G.1.D.C., Office, Char Rasta, Vapi-396 195. Gujarat.
Extended Work Office : G.1.D.C,, Dahej-Il, Bharuch, Gujarat.
CIN: U73100GJ2007PTC051463
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Mear G.1.0.C. Office, Char Rasta.
Vapt - 396 195. Gujaral, India.
Environment and Research Labs PL LU

Phane : +91 260 2433966 / 2425610
Email : response@uerkin Websile . www.uerl in

MOEFACC (GO} Recognized  Environmeniol
Laboratory under the EPA- 1986 {31 .02.2023 1o 22.09.2024)

QCI NABET Accrediled BIA & GW
Consutlant Organizedion

ISQ P00 : 2015 180 45001 1 %018
Cenlifind Compony ! Ceilified Company

(GPCB Recagnized Enviranmental
Audilor {Schedule 11}

TEST REPORT

ULR No. -— Report No. URC f24/05/1-0853
M/s. GUIARAT ALKALIES AND CHEMICALS LIMITED. Date of Report 01/06/2024
Name & Address of Customer (DAHE) COMPLEK)
Plot No. 3, Dahej, Tal. Vagra, Bharuch, Customer’s Ref. e
Gujarat-392130.
Sample Details ETP Qutlet Water Sample Location -
Sample Qty. 2 Lit. + 20 Lit. Appearance Colourless
Sampling Date 27/05/2024 Sample Received Date 28/05/2024
Test Started Date 28/05/2024 Test Completion Date 31/05/2024
Sampled By Client. Samptling Method -
_, UERL Lab ID. No. 24/05/1L-0853
TEST RESULTS:
> DISCIPLINE: Chemical Testing NAME OF GROUP: Pollution & Environment
3 P Issibl
s ;; Parameters Test Method LI:: :SS(SG;C.B‘) Unit of Measurement Results
GENERAL CHEMICAL PARAMETERS:
25, | Manganese APHA 23rd Ed.,2017,3500 Mn B 2 mg/L BOL{MDL:0.1}
26. Vanadium APHA 23rd Ed.,2017,3500 - V 0.2 mg/L 80L{(MDL:0.5)
2. Selenium APHA 231 Ed., 2017 -3114-C, 0.05 mg/L BDL{MDL:0.05)
28. Total Chromium APHA 239£d.,2017,3111-8, 3-20 1 mg/L BDL{MDL:0.05)
29. | Free Ammonia IS 3025(Part 34):1988, 5 mg/L BOL{MDL:0.2)
Toxicity Test:
A ival of
g :z:s SlEele 90 % survival of fish
30, | Bio Assay test (%} IS 6582 {PART 1): 2971 % after 96 hours in
After 96 Hours in 100 % effluent
100 % Effluent €
Note: BDL= Below Detection Limit, MDL = Minimum Detection Limit,
— PR 22 2 ) End of Repnn HkkkEk
Checked By: Authorized By:
({/3/ 421 ‘?51, ,—(/

Nilesh C. Patel
{Sr. Chemist)

Nitin B. Tandel
{Technical Manager)

Page | 46 Note: This report is subject to terms and conditions mentioned overleaf.

UERL/CHM/F-2/05
IS il :
Regd. Office : 215, Royal Arcade, Near G.1.D.C., Office, Char Rasta, Vapi-396 195. Gujarat.
= Extended Work Office : G.1.D.C., Dahej-ll, Bharuch, Gujarat.

CIN: U73100GJ2007PTC051463
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White House

Near G.1.D.C. Office, Char Rasta,

Vapi - 396 195. Gujarat, India.

Phone : +91 260 2433966 / 2425610
Email : response@uerl.in Websile : www.uerl.in

QCI-NABET Accredited EIA GPCB Recognized Environmenial 15O 9001 : 2015 IS0 45001 :2018
Consullont  Organization Auvditor (Schedule-11) Certified Compony Ceriified Compony
TEST REPORT
ULR No. = Report No. URC /24/10/1-0088
M/s. GUIARAT ALKALIES AND CHEMICALS LIMITED. Date of Report 15/10/2024
Name & Address of Customer g?;lt;.ca?gda:ﬁﬂ'al. Vagra, Bharuch, Customer’s Ref. =
Gujarat-392130,
Sample Details ETP Outlet Water Sample. tocation
Sample Qty. 2 Lit. + 20 Lit. Appearance Colourless
Sampling Date 09/10/2024 Sample Received Date | 10/10/2024
Test Started Date 10/10/2024 Test Completion Date 15/10/2024
Sampled By Client. Sampling Method -
UERL Lab ID. No. UERL-D/24/10/1-0088
TEST RESULTS:
DISCIPLINE: Chemical Testing NAME OF GROUP: Pollution & Environment
5t Parameters Test Method fiEstissiy s Results
No. Limits (G.P.C.B.) Measurement
PHYSIO-CHEMICAL PARAMETERS:
1. pH@25°C 1S 3025{Part 11):2022 6.0-9.0 - 7.47
Shall not exceed more
2. | Temperature IS 3025(Part 9):2023 ::::‘f;c:::;e o 32
temperature
3, Totai Suspended Solids APHA 23 Ed,, 2017 2540 D 100 mg/t 50
4. Colour IS 3025(Part 4):2021 - Pt. Co. Scale 35
GENERAL CHEMICAL PARAMETERS:
5. Olt & Grease {5 3025(Part 39):2021 10 mg/L B80L{MD1:2.0)
6 Fluoride APHA 23 £d.,2017,4500 F, D 15 mg/L 0.25
7 Sulphide APHA 234 £d.,2017,4500 52F 5 mg/L 12
B, TKN APHA 23 £d.,2017,4500 NORG, B, S0 mg/L 16.2
9 Ammonical Nitrogen APMA 239 Ed.,2017 4500- NH: B & C 50 mg/t 10.6
10. Copper APHA 23 Ed,,2017,3111-8, 3 mg/L B8DL{MDL:0.05}
11. Zinc APHA 23" £d.,2017,3111-8, 15 mg/L 0.052
12, cOo 15 3025(Part 58):2023 250 mg/L 1343
13. BOD (3 days at 27 °C) 1S 3025(Part 44):2023 100 mg/L 41
14, Arsenic APHA 237 Ed,,2017,3114-C 0.2 mg/L BDL(MDL:0.01)
150 Mercury APHA 23 Ed.,2017,3112-B 0.01 mg/t 8DOL{MDL:0.001)
16. Lead APHA 239 €d.,2017,3111-B, 0.1 mg/l 0.016
17. Cadmium APHA 239 Ed,,2017,3111-8, 0.05 mg/L 0.025
18. Hexavalent Chromium APHA 23" £d.,2017,3500CrB 0.1 mg/L BDL{MDL:0.05)
19. Nicke! APHA 23 Ed.,2017,3111-B, 3 mg/L 0.055
20, Cyanide 15 3025(Part 27):1986 0.2 mg/L BDL(MDL:0.05)
21. Phenolic Compound 1S 3025(Part 43):2022 5 mg/L BOL{MDL:0.1)
22. Iron APHA 23" £d,,2017,3111-B, 3 mg/L 0.75e
23, Total Residual Chiorine APHA 234 £d.: 2017 4500-Ci, G 1 mg/L BDL{MDL:0.1)
24, Nitrate APHA 23 Ed.,2017,4500 NO3-8 50 mg/L 10.2
Page | 48 Note: This report is subject ta terms and conditions mentioned overleaf. UERL/CHM/F-2/05
Regd Office : 215, Royal Arcade, Near G.1.D.C., Offics, Char Resta, Vapi-396 195. Gujarat
Extended Work Office : G..D.C., Dahej-ll, Bharuch, Gujarat
CiN: U73100GJ2007PTC051463
= — N - T i —_—
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Environment and Research Labs Pl WER

i

White House
Near G.1.D.C Oifice, Char Rasta,
Vapi - 396 195 Gujaral, India

Phone : +91 260 2433966 / 2425610

Email : response@uerl.in Website : www.uerlin

QCH-NABET Accrediled EIA

GPCB Recognized Environmenial

15O 9001 : 2015

ISO 45001 :2018

Consultant  Organization Auditor {Schedule-11} Cerlified Company Certified Compony
TEST REPORT
ULR No. - Report No. URC /24/10/1-0088
M/s. GUIARAT ALKALIES AND CHEMICALS LIMITED. Date of Report 15/10/2024
(DAHES COMPLEX)
Name & Address of Customer | g0y o, 3, Dahej, Tal. Vagra, Bharuch, Customer’s Ref. -
Gujarat-392130.
Sample Details ETP Qutlet Water Sample Location -
Sample Qty. 2 Lit. + 20 Lit. Appearance Colourless
Sampling Date 09/10/2024 Sample Received Date 10/10/2024
Test Started Date 10/10/2024 Test Completion Date 15/10/2024
Sampled By Client. Sampling Method -
UERL Lab ID. No. UERL-D/24/10/1-0088
TEST RESULTS:
DISCIPLINE: Chemical Testing NAME OF GROUP: Pollution & Environment
Sr. Permissible
P; t it of Mea ent | Results
ey arameters Test Method Limits (G.P.C.6) Unit of Measuremen esu
GENERAL CHEMICAL PARAMETERS:
25. | Manganese APHA 23rd Ed.,2017,3500 Mn 8 2 mg/L BOL(MDL:0.1)
26. Vanadium APHA 23rd £d.,2017,3500 - V 0.2 mg/L BDL(MDL:0.5)
27, Selenium APHA 23" Ed., 2017 -3114-C, 0.05 mg/L B8DL(MDL:0.05)
28. Total Chromium APHA 239 Ed.,2017,3111-B, 3-20 1 me/l. BDL(MDL:0.05)
29. Free Ammonia 15 3025{Part 34):1988, 5 mg/L BOL(MDL:0.2)
30. Trivalent Chromium 8y Caiculation 2 mg/L BDL(MDL:0.05)
31, SAR By Calculation 26 - 8.3
Toxicity Test:
val
:g: Supviyal et 90 % survival of fish
32 Bio Assay test (35) IS 6582 (PART 1}: 1971 % after 96 hours in
After 96 Hours In 100 % effluent
100 % Effluent .
Note: BDL= Below Detection Limit, MDL = Minimum Detection Limit,
Erdbkd End of Report WEPBER
Checked By: Authorized By:
g gl
Nilesh C. Patel Nitin B. Tandel

(Sr. Chemist}

Page | 49

(Technical Manager)

Note: This report is subject to terms and conditions mentioned overleaf.

UERL/CHM/F-2/05

Regd, Office : 215, Rayal Arcade, Near G.1.D.C., Office, Char Rasta, Vapi-396 195. Gujarat.
Extended Work Office : G.L.D.C., Dahejll, Bharuch, Gujarat.
CIN: U73100GJ2007PTC051463
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ANNEXURE - XIII

R Guijarat Alkalies and Chemicals Limited

D
| a | {Promoted by Govt. of Gujarat)
G“‘BCL #

2 Regd. Office & Works ; P. 0. Petrochemicals - 391 346, Dist. Vadodara (Guj) INDIA.
: Phone : +91-265-2232681, 3061200, 6540463 Fax : +91-265-2232130, 2230031
Wehsite : www.gacl.com

Promoting Green Technalogy
Date: 4™ May, 2016

To,

Member Secretary

State Level Expert Appraisal Committee

Gujarat Pollution Control Board,

Sector 10 A, Gandhinagar-382010

Gujarat

Sub: Revised Application for Environmental Clearance of Proposed Capacity
Expansion of Chlor-Alkali, Synthetic Organic Chemical Products and New Synthetic
Organic Chemical Products within the existing premises at Plot No. 3, GIDC Dahej,
Taluka: Vagra, District: Bharuch, Gujarat

Ref.:
1. File No. SIA/G1/52802/2016
2. Proposal No. SIA/GI/IND2/10154/2016

3. Copy of Transfer letter attached as Annexure 1
Dear Sir,

Gujarat Alkalies and Chemicals Ltd. is proposing for the Expansion of Caustic Soda, Phosphoric
acld and Hydrogen Peroxide Plants and New Chloromethane, Chlorotoluene, Hydrazine Hydrate
and MCA plants within the existing premises of GACL at Plot No. 3, GIDC Dahej, Taluka: Vagra,
District: Bharuch, Gujarat.

With reference to the above subject matter, the following may kindly be noted:

1. In our earlier application we had mentioned for the Coal Based Power Plant of 120 MW but
since looking at the easy and suffident availability of Power from State Grid and existing
Power Plant we are dropping out Coal’Based Power Plant (120 MW ) from proposed project.

2. Some of the products (Phosphoric Acid, Hydrogen Peroxide and Chloromethane) are added
into the proposed project which were already applied at MoEF for Environmental Clearance
due to possible end use of Phosphoric Acid for fertilizers applications. However, our
management has decided to only manufacture non-fertilizer grade Phosphoric Add, i.e., a
product that will not have its end use in Fertilizers. Hence the project, not having a fertilizer
component, would no longer be a Category A project. Transfer Letter {Annexure 1) for the
same is been applied concurrently to MoEF.

We hereby submit the revised application of Form I, Proposed Terms of Reference (ToR) and
Pre-Feasibility Report (PFR) for above referred subject.
We request you to kindly process our application at the earliest.

Thanking you. ) !
Yours faithfuily,

A

Shri A.P Rathod (Adl. GM (Operation))
Gujarat Alkalies and Chemicals Ltd,
Dahej Complex: P.O. Dahej, Gujarat

Tel (D):02641-256315/6/7, 256325/35
Mobile No.:9909021822

Email: amrit.rathod@gacl.co.in

}.w\tlﬂn"’
[
L 1550
CERTIFIEN
S LOMBANY

4 “1"\@

Dahej Complex: P. O. Dahej - 392130, Tal. Vagra, Dist. Bharuch (Gujarat) INDIA.
Phone; +91-2641-256315/6 / 7, Fax: +91-2641-256220.
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Annexure 1: Copy of Transfer Letter (only for reference)

257

s ® Gujarat Alkalies and Chemicals Limited
ﬂ H {Pramioted by Govt. of Gujarat)
s a s
8 CL 1 Regd. Office B Works : £ 0. Petrochemicals - 391 346, Dist. Vadodara (Guj) INDIA.
g’% " ’F_\f' Phone : +91:265-2232681, 2061200, 6540463 Fax : +91.285-2232130, 2230031
R Q
meotin;Green Technatogy | Webslte : waw.gaclcom
Ref. No.: Date: May 4, 2016
To
The Member Secretary,
Expert Appraisal Committee - Industry II
Vayu Wing, 3" Floor,

Ministry of Environment, Forest and Climate change {MoEFCC)
Jorbagh Road, New Defhi-110 003

Sub: Request for the Transfer of application (File No.t 2-110611/304/2015-IA-11(X)) for project :
Expansion of Phosphoric Acld Plant and Hydrogen Peroxide Plant and New Chloromethane
Plant at Plot No.z3, GIDC Estate Dahej, Taluka: Vagra, District: Bharuch, Gujarat.

Reference:

1. File No.: 3-11011/304/2015-TA-1I(T)
2. FIA Notification dated September 14", 2006 (amended till date)

Dear Sir,
With reference to the above subject matter, the following may kindly be considered:

1. It may be noted that the proposed project falls under the Gujarat Petrochemical and Petroleum
Investment Region (GPCPSIR) area as per the Sr. No. 24 of Schedule stated in GPCPSIR
Notification of Industries and Mines Department dated June 9%, 2009. Hence as per the sald
Notification the project site falls under Notified Industrial Estate of Dahej. A copy of the
Notification is attached as Annexure 1 to this letter,

2. Further, the proposed project was applied for prior environmental clearance at the MoEFCC,
due to possible end use as Phosphoric Acid for fertilizers applications. Fertilizers being a
category A project as per the EIA Notification 2006 as amended till date, the project was
applied for prior environmental clearance to the JAA, MoEFCC, Delhi.

3. However, our management has decided to only manufacture non-fertilizer grade Phosphoric
Acid. Hence the project, not having a fertilizer component, would no longer be a Category A
project.

4. Al other products being proposed for manufacture lie in Category B of the EIA Notification
2006, as amended till date. They would therefore require EC from the SEIAA, Gujarat.

We therefore request you to kindly consider our application for transfer of the case to Gujarat, and
kindly oblige.

Thanking You,
Yours Faithfully,
ehBaTle)

mﬂwﬂ

Addl. General Manager (Operation) & Authorized Signatory

Dahej complex: P.O Dahej, Taluka: Vagra, District: Bharuch-392130, Gujarat

Tel (D): 02641-256315/6/7, 256325/35, Mabile No,: 09509021822, Emall: smrit.rathod@gacl.co.in
Encl.: As above

CC to: Hon. MS, SEIAA, Gujarat / Hon, MS, SEAC, Gujarat

Dahej Complex: P. O, Dahej - 392130, Tal. Vagra, Dist. Bhanuch (Gujarat) INDIA.
Phone: +491-2641-256315 8/ 7, Fax: +91-2641-256220.
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ANNEXURE - XIV

258

EIA & EMP RePORT — CAPACITY EXPANSION OF CHLOR-ALKALY AND
GUIARAT ALKALIES AND SYNTHETIC ORGANIC CHEMICAL PRODUCTS AND ADDITION OF
CHEMICALS LTD. NEW SYNTHETIC ORGANIC CHEMICAL PRODUCTS ANNEXURE

Annexure 27: Undertaking regarding non-fertilizer grade of Phosphoric Acid production

INDIA NON JUDICIAL .

Siarehy TR GUIARAT
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o e
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A AR Ny

H ,@,.m g-f"i‘

Sub} ~Undertaking for manufactuting of non fertiiizar prade of Phosphorie Acld,

ey
The Mambier Seocalary, State Leve! Expest Appraisal Gommines, Gomrat

Raf.;

i 1 Fig Na. . SINGINI0SI0E

2 EIR notfication distes on Seotémben 14, 2008 (amendsd i i)

Wit vefetance tol the abive aybict matier. the following niay. lindy be considersd;
i :
t Tumay by aoles that the proposed project st 1815 dnder the Giarat Petrtihémscal Bnd
§ Patroloam investment Region (GPCPSIR)-ami 85 piér the St No. 24 ‘of Stheduied
ted.In GPEPSIR naification of tiduairies and WMines desarment dated on June'g,

stated. | ;
¥ 2005, Henoe as'por e Sai notfication. he- projec. site Fas Undsr- notifieg insustyial

i estate of Dake)

Pagn 17

i
§

KADAM ENVIRONMENTAL CONSULTANTS | AUGUST, 2017 452
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EIA & EMP RePORT — CAPACITY EXPANSION OF CHLOR-ALKALI AND
GUIARAT ALKALIES AND SYNTHETIC ORGANIC CHEMICAL PRODUCTS AND ADDITION OF
CHEMICALS LTD. NEW SYNTHETIC ORGANIC CHEMICAL PRODUCTS ANNEXURE

2 Funher. the prh;ec: fii manutacturing of Fhiusphdn ASid Goversd! in our spabraton &
under cqlﬁgmy §1 On 5t e passitin 16065 of generation wof 'gypsunt phosphor durmg
ratufatiuting. ot Phosphone Acid wiay be for fervizars. appticalions; wiich falls widar
catagory Aag per EIA nofification 2005,

k] Hamwr our managamant has def:rdeu ta. mandacture m&g rion frtijiser echnical 4
l'aad) gﬁda Phasphene Agid Hemfe, the. prujm -] hamg; ni ferlitizey ehmpchen B
mewfz;m Bur o ] o Pz'm;mm it P.rlﬂ i hol 8 s‘:tmmy A drejant

4 Al othwit profests covetad in our agpleation slea falis under csiega“,f 8 o BA
nolifsation 2004, pe srended 1l date They would theratore mqulie BC from SEMS,
Canasal

Longigenng ih
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KADAM ENVIRONMENTAL CONSULTANTS | AuGusT, 2017 453
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RD
(I ARAT POLLUTION CONTROL BOA

——— U PARYAVARAN BHAVAN

-10-A, Gandhinagar-382 010

W " : (079) 23226295

|/ Phone : (079)
Fax : (079) 23232156
s Website : www.gpcb.gov.in
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Clean Gujarat Green Gujarat
SO - 9001 - 200& & IS0 - 14001 - 2004 Certified ()1 2nisation
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Gujarat Alkalies and Chemicals Limited

{Promoted by Govt. of Gujarat}

Dahej Complex: PO. Dahej - 392130, Tal. Vagra. Dist. Bharuch (Gujarat) INDIA
Phone : +51-2641-256315/ 6/ 7. Fax : +81-2641-256220

P
IR

i 1\:5}1&(@
” 2
CECL &
%& ) _l/ﬂ.,r.;""’t
gy

%, o
i oyt 4
Promoting Green Technology d ).

S&E/DHJE-11/16-17
31/06/2016

To,
73 Environment Engineer,
/ Guijarat Pollution Control Board Kind Attn: Shri D.M Thakar
\ 6 Sector- 10 A
C f>\r‘§’ Gandhinagar- 382010
Sub: Show Cause Notice No. GPCB/BRCH-B-CCA-398(17)/ ID- 15130 dated
18/05/2018

With reference to above show cause notice regarding high values of COD and
BOD in the effluent analysis report of sampling done on 16" February 2016, we
would like to inform you that it was a momentary effect due to low plant load due
to water scarcity and there was low level in lagoon. Then after we have taken
action of lagoon cleaning immediately we have taken measures and the same
was rectified.

We assure thetsame shall not be repeated in the future as we will take necessary
precautions to avoid repetition of such deviation. Also we will take utmost care to
comply with norms stipulated in consent.

Further, third party monitoring of environmental parameters is carried out every
- month to ensure early identification of violation if any. Similar monitoring was
carried out on 23/02/2016 and resuits of sampling were found well below limits °
which is attached herewith as Annexure-l.

Yours Faithfully,

T e X
T.N. Trivedi

General Manager (O8ES)

For Gujarat Alkalies and Chemicals Limited Dahej

2084,
2O,
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™
[Work Braer No:SEZFiES $W012075.201 ——— _May 15 2575 { = J o
. TEST REPORTY Envlranm:nt.
Test No - EPIG - s . Energy, Wage,
(_Test Report Ng EPIGACUZO!GI:!H 1 Issue Date: 29 02/1s | Project Consrrs,
["Customers Name & Adgra i

dress. Gujarat Alkalies And Chemicals Limited,
Dahej 392130, 7). Vagra,
Dist - Bharuch.

e,
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) : w% o ; Gujarat Pollution Control Board

f fm 3 SHOW CAUSE NOTICE Paryavaran Bhavan, Sector-10/A,

s — Gandhinagar - 382010

S PCBID:[ - 15130 | 23222756
LegalID:[ 44731 |

ACT : Water Show Cause Notice DATE : 06/08/2021

WHEREAS, the Officials of the Gujarat Poliution Control Board (hereinafter referred to as the Board, in short),
conducted inspection on 19/05/2021 in order to verify the statements made by you in your application for Consent to
Operate under the Water Act/ to ascertain the Compliances of Conditions specified in Consent Order.

WHEREAS during the inspection it was observed that:-
Reason :

Analysis report of sample collected from final outlet of ETP shows COD: 280 mg/l and SS: 366 mg/l which is higher
than prescribed norms in CCA.

Ef:__i 1 | This indicates that you have failed to fulfill the conditions mentioned in the Consent Order. Consequently , you have
rendered yourself liable to be prosecuted under the provisions of the above mentioned Sections-Acts.

NOW THEREFORE, in exercise of the powers vested with this Board

Under Section 33(A) read with section 25/26 of the Water(Prevention and Control of Pollution) Act, 1974

notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in
view of the non compliance observed above and why legal action should not be initiated as per the provision of the
Acts which may include rejection of your application and suspension/ closure of your unit.

For and on behalf of
Gujarat Pollution Control Board

(Jasrs

Patel Prathmesh B, UNH
NO : SCN-597189 , 06/08/2021

Gujarat Alkalies & Chemicals Ltd,

3, P.O. DAHEUJ,

TAL. VAGRA,

DAHEJ,

Dist : Bharuch, Tal : Vagra, SIDC : Dahej
Phone : -

COPY TO :-
The RO Head(P.C.B.), Bharuch

With a request to carryout monitoring and send the detailed I.R. & A R. for the sample collected to this office
immediately.

Printed On : 06/08/2021 1 - Through XGN NN
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‘E Gujarat Alkalies and Chemicals Limited
W a Céé 3 (Promoted by Govt. of Gujarat}

s
s
. -n

Dahej Complex : P.O. Dahej - 322130. Tal. Vagra, Dist. Bharuch (Gujarat) INDIA
Phone : +91-2641-256315/ 6 /7. Fax : +91-2641-256220.
. CIN NO : L24110GH973PLC002247

R

PmmoGreen Technology

*S&E/DHI/E-11/2021-22/ID- 15130 30% Sept, 2021

To,

The Regional Office,

Gujarat Pollution Control Board, K.A : Shri F.M Modi
C-1, 119/3, GIDC, Phase-II,

Narmadanagar,

Bharuch - 392 015. ¢

Sub: Request for Resampling of final treated effluent at GACL Dahej
Ref: (1) SCN vide 597189
(2) Analysis Result of sampling dtd 06/09/2021

Dear Sir,

With reference to your visit at GACL Dahej Complex on 19" May 2021 and 6%
*September 2021 and sample collected from final discharge lagoon on said dates, below
are our humble submission;

1. Analysis result of sampling dated 19 May 2021 shows S.S and COD is as 366 mg/l
and 280 mg/l respectively against which justification was submitted vide our letter did
18" June 2021 along with analysis result of MoEFCC approved third party. However, we
have received SCN for the said deviation.

o 2. Also, analysis result of sample taken on 6% September 2021, shows S.S and COD as
1206 mg/l and 978 mg/l which seems impractical considering our entire process as
inorganic.

GACL has well-established in-house QC Dept which conducts sampling and analysis at

every 6 hours from fina! treated lagoon. Also, external sampling and analysis is being

carried out by MoEFCC approved third party on monthly basis. Results from both of the

above labs have been well within norms as month of May.21,SS is 60 mg/l and COD is’
~202 mg/l & Sept.21 SS is 58 mg/l and COD is 159 mg/l

Further we would like to bring to your kind notice that, GACL being chlor-alkali unit
there is presence of excess chloride in our effluent. Thus, chloride interference might be
the underlying reason behind the exceedance of parameters in above samples.

%jzlﬂ ( (10£2)
Post Rece.ven

Sujarat Poltution Contea) BOAI: works : po. Petrochemicats - 391 346, Dist. Vadodara(Gujarat) INDIA

BHARUG Hinone '491-265.2232681, 3061200, 6540463 Fax : +91-265-2232130, 2230031
Wehsite : www.gacl.com
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It is hence, requested to your kind self to arrange a resampling of final treated effluent at
GACL Dahej complex.

We further would like to submit humbly that we arc a GoG promoted. flag bearer
company in chlor-alkali sector, focusing on not just robust growth along with strict
adherence with stipulated norms.

.It is requested to your esteemed office not to initiate any further action against GACL
Dahej in connection to above results,

Yours Faithfully,
For Gujarat Alkalies and Chemicals Limited, Dahej

K)Z R.S.FATIL

GM (PROCESS)

(2of2)
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